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[Advertisements and Notices issued by Private Individuals and Private Bodies]

lR;eso t;rs

1—170 GI/2023 (2523)

NOTICE

NO LEGAL RESPONSIBILITY IS ACCEPTED FOR

THE PUBLICATION OF ADVERTISEMENTS/PUBLIC NOTICES

IN THIS PART OF THE GAZETTE OF INDIA. PERSONS

NOTIFYING THE ADVERTISEMENTS/PUBLIC NOTICES

WILL REMAIN SOLELY, RESPONSIBLE FOR THE LEGAL

CONSEQUENCES AND ALSO FOR ANY OTHER

MISREPRESENTATION ETC.

BY ORDER

Controller of Publication

xxxGIDHxxx

xxxGIDExxx

CHANGE OF NAME

I hitherto known as SACHIN Son of VIKRAM SINGH,

residing at Moi Bharu, Post-Moi Purani, Tehsil-Buhana,

Distt. -Jhunjhunu, Rajasthan, 333516, have changed my name

and shall hereafter be known as SACHIN SOMRA.

It is certified that I have complied with other legal

requirements in this connection.

SACHIN

[Signature (in existing old name)]

I, ANKUR JAIN S/o MUKESH JAIN, R/o House No. 15,

Road No. 8, Punjabi Bagh Extension, New Delhi-110026,

have changed the name of my minor daughter ANAIRA

JAIN aged 6 years and she shall hereafter be known as

KIARA JAIN.

It is certified that I have complied with other legal

requirements in this connection.

ANKUR JAIN

[Signature of Guardian]

————

I hitherto known as JAIWANTI JOSHI wife of

DARSHAN KUMAR JOSHI, Permanently residing at 52,

Lane No-3, Mata Mandir Road, New D-Block, Saraswati

Vihar, Ajabpur Khurd, Dehradun, Uttarakhand-248121 and

Presently residing at  A-281, Gandhi Vihar, Delhi-110009,

have changed my name and shall hereafter be known as

JAYA BHARTI.

It is certified that I have complied with other legal

requirements in this connection.

JAIWANTI JOSHI

[Signature (in existing old name)]

सी.जी.-डी.एल.-सा.-22072023-247524
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I hitherto known as RADHIKA W/o ANIL KUMAR,

R/o H. No-50-E, Balmiki Colony, Tripuri Town, Patiala,

Punjab-147001, have changed my name and shall hereafter

be known as RADHA.

It is certified that I have complied with other legal

requirements in this connection.

RADHIKA

[Signature (in existing old name)]

————

I hitherto known as RAJAT LUTHRA S/o NAVIN

LUTHRA, R/o 55, Sukhdev Vihar, South Delhi, Delhi-110025,

have changed my name and shall hereafter be known as

RAJAT MALHOTHRA.

It is certified that I have complied with other legal

requirements in this connection.

RAJAT LUTHRA

[Signature (in existing old name)]

————

I hitherto known as SAVITA SHARMA alias SAVITA

KASHYAP W/o PITAMBER KASHYAP, residing at I-2, 3rd

Floor, I Block, Near Post Office, Jangpura Extension,

Jangpura, Defence Colony, South Delhi, Delhi-110014, have

changed my name and shall hereafter be known as SAVITA

SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

SAVITA SHARMA alias SAVITA KASHYAP

[Signature (in existing old name)]

————

I, REKHA W/o MANOJ KUMAR, residing at A-2/416,

Gali No. 19, Harsh Vihar, Mandoli, North East Delhi,

Delhi-110093, have changed the name of my minor son

SHOMAY aged 14 years and he shall hereafter be known as

SAKSHAM.

It is certified that I have complied with other legal

requirements in this connection.

REKHA

[Signature of Guardian)]

————

I hitherto known as KRISHNA alias KIRAN W/o ABHE

SINGH, D/o RAMPHOOL R/o H. No. 91/20, Street No. 03

Near Khandsa Road, Om Nagar, Gurgaon, Gurgaon, Haryana-

122001, have changed my name and shall hereafter be known

as KIRAN.

It is certified that I have complied with other legal

requirements in this connection.

KRISHNA alias KIRAN

[Signature (in existing old name)]

I hitherto known as SUCHI BANSAL W/o NARESH

KUMAR, R/o Flat No.120, F. Floor Block and Pkt-11, Na,

Sector 21 Rohini, North West Delhi, Delhi-110085 India,

have changed my name and shall hereafter be known as

CHANDNI.

It is certified that I have complied with other legal

requirements in this connection.

SUCHI BANSAL

[Signature (in existing old name)]

————

I hitherto known as SHASHANK S/o Sh. NARENDER

KUMAR, residing at New Mohalla Khatikan Ward No. 12,

VPO Mahendregarh, Teh. & Distt. Mahendergarh, Haryana

-123029, have changed my name and shall hereafter be

known as SHASHANK KHANNA.

It is certified that I have complied with other legal

requirements in this connection.

SHASHANK

[Signature (in existing old name)]

————

I hitherto known as TUSHAR Son of RATAN LAL

KANOJIA, residing at  RZ-D/22-B, Dabri Extension East,

New Delhi-110045, have changed my name and shall hereafter

be known as TUSHAR KANOJIA.

It is certified that I have complied with other legal

requirements in this connection.

TUSHAR

[Signature (in existing old name)]

————

I hitherto known as SWATI Daughter of RATAN LAL

KANOJIA, residing at RZ-D/22-B Dabri Extension East, New

Delhi-110045, have changed my name and shall hereafter be

known as SWATI KANOJIA.

It is certified that I have complied with other legal

requirements in this connection.

SWATI

[Signature (in existing old name)]

————

I hitherto known as KHUSHBOO CHUGH D/o Late SUNIL

KUMAR, R/o Flat No-28, Block & Pocket-A-3, Sector-8,

Rohini, Delhi-110085, have changed my name and shall

hereafter be known as KUSHBU CHUGH.

It is certified that I have complied with other legal

requirements in this connection.

KHUSHBOO CHUGH

[Signature (in existing old name)]
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I, MANISH BHANDARI S/o Sh. SATPAL BHANDARI,

R/o AE-198, Avantika, Ghaziabad, Uttar Pradesh-201002, have

changed the name of my minor son VANSH BHANDARI

aged 15 years and he shall hereafter be known as ARJUN

BHANDARI.

It is certified that I have complied with other legal

requirements in this connection.

MANISH BHANDARI

[Signature of Guardian]

————

I hitherto known as PANKAJ KUMAR alias PANKAJ

S/o Sh. PREM NATH, R/o M-138, Gali No. 9, Shastri Nagar,

Delhi-110052, have changed my name and shall hereafter be

known as PANKAJ.

It is certified that I have complied with other legal

requirements in this connection.

PANKAJ KUMAR aliasS PANKAJ

[Signature (in existing old name)]

————

I hitherto known as BALKARN SINGH alias BALKARAN

SINGH SANDHU S/o NACHHATTAR SINGH, residing at

VPO. Sibbian, Teh. Kotkapura, Distt. Faridkot, Pin-151207,

Punjab, have changed my name and shall hereafter be known

as BALKARAN SINGH SANDHU.

It is certified that I have complied with other legal

requirements in this connection.

BALKARN SINGH alias BALKARAN SINGH SANDHU

[Signature (in existing old name)]

————

I, AMIT KASERA son of  SANWAR MALL KASERA,

Permanent Residing at Flat No-2402,Tower-C5, CLEO County,

Sector-121, Noida, Gautam Buddha Nagar, U.P.-201301, have

changed the name of my minor son KRISHIV KASERA

aged 1 year and he shall hereafter be known as KAIRAV

KASERA.

It is certified that I have complied with other legal

requirements in this connection.

AMIT KASERA

[Signature of Guardian]

————

I hitherto known as SANJAY TIWARI alias PAPPU

S/o RAM GOPAL, R/o F-25, Laxmi Park, Nangloi, West

Delhi, Delhi-110041, India, have changed my name and shall

hereafter be known as SANJAY TIWARI.

It is certified that I have complied with other legal

requirements in this connection.

SANJAY TIWARI alias PAPPU

[Signature (in existing old name)]

I hitherto known as SURESHTI DEVI alias SARASWATI

DEVI W/o PREM CHAND SHARMA, residing at 19/227,

Kalyanpuri, Chilla Saroda Khadar, East Delhi, Delhi-110091,

have changed my name and shall hereafter be known as

SARASWATI DEVI.

It is certified that I have complied with other legal

requirements in this connection.

SURESHTI DEVI alias SARASWATI DEVI

[Signature (in existing old name)]

————

I hither to known as MAHESH S/o Sh.VIJAY SINGH,

KHATIKAN, R/o Mohlla Ward No. 1 Loharu, Bhiwani,

Haryana-127201, have changed my name and shall hereafter

be known as MAHESH SOLANKI.

It is certified that I have complied with other legal

requirements in this connection.

MAHESH

[Signature (in existing old name)]

————

I hitherto known as SARASWATI alias SANTOSHI

D/o Sh. KRISHAN RAM W/o Sh. NARENDER KUMAR,

R/o 1/195, Trilok Puri, East Delhi, Delhi-110091, have changed

my name and shall hereafter be known as SANTOSHI.

It is certified that I have complied with other legal

requirements in this connection.

SARASWATI alias SANTOSHI

[Signature (in existing old name)]

————

I, AMIT S/o BALWAN SINGH, R/o H.No-607, Ochandi,

Auchandi, North West Delhi-110039, have changed the name

of my minor son SAHIL aged 13 years and he shall hereafter

be known as RIDHANT LOHCHAB.

It is certified that I have complied with other legal

requirements in this connection.

AMIT

[Signature of Guardian]

————

I hitherto known as GURPREET SINGH MALHI

S/o WAZIR SINGH, R/o H.  No. 1019, Ward Number 24,

Charik Road, Tehsil & District Moga, Punjab-142001, have

changed my name and shall hereafter be known as

GURPREET SINGH.

It is certified that I have complied with other legal

requirements in this connection.

GURPREET SINGH MALHI

[Signature (in existing old name)]
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I hitherto known as AYESHA MARK SELWYN

W/o SHREYANSH AGGARWAL, R/o H. No. 2, Road No. 70,

Punjabi Bagh West, New Delhi-110026, have changed my

name and shall hereafter be known as AYESHA AGGARWAL.

It is certified that I have complied with other legal

requirements in this connection.

AYESHA MARK SELWYN

[Signature (in existing old name)]

————

I hitherto known as BITTU S/o DHARM CHAND YADAV,

R/o Ganv Gunta Tehsil- Bansur, Goonta, Alwar, Rajasthan-

301402, have changed my name and shall hereafter be known

as PAWAN YADAV.

It is certified that I have complied with other legal

requirements in this connection.

BITTU

[Signature (in existing old name)]

————

I hitherto known as PAPPU KUMAR BHAGAT S/o Sh.

MAHESHWAR BHAGAT, R/o H-2/48, Budh Vihar Phase-1,

Budh Vihar, Sultanpuri C Block, North West Delhi,

Delhi-110086, have changed my name and shall hereafter be

known as RAHUL BHAGAT.

It is certified that I have complied with other legal

requirements in this connection.

PAPPU KUMAR BHAGAT

[Signature (in existing old name)]

————

I hitherto known as SACHIN son of Shri PARVEEN

KUMAR, residing at R Z-E-41, New Roshan Pura, Najafgarh,

New Delhi-110043, have changed my name and shall hereafter

be known as SACHIN MUKHERJEE.

It is certified that I have complied with other legal

requirements in this connection.

SACHIN

[Signature (in existing old name)]

————

I hitherto known as DIVYA daughter of Shri PRAVEEN

KUMAR, residing at R Z-E-41, E-Block, New Roshan Pura,

South West Delhi, Delhi-110043, have changed my name

and shall hereafter be known as DIVYA  MUKHERJEE.

It is certified that I have complied with other legal

requirements in this connection.

DIVYA

[Signature (in existing old name)]

I hitherto known as RAMPAL alias RAMPAL SINGH

S/o MANPHOOL SINGH, R/o VPO Rampuri, Rewari,

Haryana-123411, have changed my name and shall hereafter

be known as RAMPAL SINGH.

It is certified that I have complied with other legal

requirements in this connection.

RAMPAL alias RAMPAL SINGH

[Signature (in existing old name)]

————

I hitherto known as DHARMENDRA MITTAL son of

DHANESH CHAND MITTAL, Residing at H.No. 171, Near

Telephone Exchange, Bharat Nagar, Ashok Vihar, North West

Delhi, Delhi-110052, have changed my name and shall

hereafter be known as DHARMENDAR MITTAL.

It is certified that I have complied with other legal

requirements in this connection.

DHARMENDRA MITTAL

[Signature (in existing old name)]

————

I, SUMAN LATA W/o SUNIL KUMAR, R/o 284, Ishwar

Colony, Bawana, Delhi-110039, have changed the name of

my minor son JAPESH KADYAN, aged 14 years and he

shall hereafter be known as PRATIK.

It is certified that I have complied with other legal

requirements in this connection.

SUMAN LATA

[Signature of Guardian]

————

I, AJIT KUMAR S/o MITHILESH SHARMA, Permanent

R/o MO No-44, Bela Taradhi Naubatpur, Patna Bihar-801109,

and Present R/o Pushap Vihar, Sector-1, Block No-122, Qtr

No-8, Type -3, New Delhi-110017, have changed the name

of my minor son AADITYA KUMAR aged 12 years and he

shall hereafter be known as ADITYA SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

AJIT KUMAR

[Signature of Guardian]

————

I, AJIT KUMAR S/o MITHILESH SHARMA, Permanent

R/o MO No-44, Bela Taradhi Naubatpur, Patna Bihar-801109

and Present R/o Pushap Vihar, Sector-1, Block No-122, Qtr

No-8, Type -3, New Delhi-110017, have changed the name

of my minor daughter JANWAHI KUMARI aged 13 years

and she shall hereafter be known as JAHNAVI SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

AJIT KUMAR

[Signature of Guardian]
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I hitherto known as NASEEMA KHATOON alias

RAVEENA D/o MOHD KHALIL SHAH

W/o MOHAMMAD RASOOL, R/o H.No-832, BLOCK B, JJ

Colony, Bawana, North East Delhi-110039, have changed my

name and shall hereafter be known as RAVEENA.

It is certified that I have complied with other legal

requirements in this connection.

NASEEMA KHATOON alias RAVEENA

[Signature (in existing old name)]

————

I hitherto known as SHALINI Wife of  HARISH VERMA,

Residing at C-32/1425, Gali No-4, Rajgarh Colony, Gandhi

Nagar S.O, East Delhi, Delhi-110031, have changed my name

and shall hereafter be known as LALITA VERMA.

It is certified that I have complied with other legal

requirements in this connection.

SHALINI

[Signature (in existing old name)]

————

I hitherto known as RAJESH JAIN S/o FATEH CHAND

CHORARIA,  R/o 4/1505,14A, Bholanath Nagar, Behind

Comunity Centre, Shahdara S.O. East Delhi, Delhi -110032,

have changed my name and shall hereafter be known as

RAJESH CHORARIA.

It is certified that I have complied with other legal

requirements in this connection.

 RAJESH JAIN

[Signature (in existing old name)]

————

I hitherto known as PRAMILA KUMARI

W/o RAVINDRA CHAND YADAV, R/o Flat No-301, Jagnnath

Lila Apartment, Kidwaipuri, Plot No-42, Patna, Bihar-800001,

have changed my name and shall hereafter be known as

PRAMILA YADAV.

It is certified that I have complied with other legal

requirements in this connection.

PRAMILA KUMARI

[Signature (in existing old name)]

————

I hitherto known as SHALLEY NAGPAL LAL

W/o MOHIT LAL, R/o- C-405 Triveni Apartments, DDA

Flats, Sheikh Sarai, Ph-1, Delhi-110017, have changed my

name and shall hereafter be known as SHALLY NAGPAL

LAL.

It is certified that I have complied with other legal

requirements in this connection.

SHALLEY NAGPAL LAL

[Signature (in existing old name)]

I, AMARJEET  SINGH Son of  KULWANT SINGH,

Residing at Flat No-500, L.I.G. Flats, Opp. G.T.K Depot, Sanjay

Enclave, Jahangir Puri, North West Delhi, Delhi-110033, have

changed the name of my minor daughter PRINKLE KAUR

aged 15 years and she shall hereafter be known as RUHANI

KAUR.

It is certified that I have complied with other legal

requirements in this connection.

AMARJEET  SINGH

[Signature of Guardian]

————

I  hitherto known as SANDEEP KUMAR alias SANDEEP

KUMAR VARMA S/o RAKSHA RAM, R/o House No. 26,

2nd Floor, Gali No.-1, Khichripur Village, Kalyanpuri, East

Delhi, Delhi-110091, have changed my name and shall

hereafter be known as  SANDEEP KUMAR VARMA.

It is certified that I have complied with other legal

requirements in this connection.

SANDEEP KUMAR alias SANDEEP KUMAR VARMA

[Signature (in existing old name)]

————

I hitherto known as HARSH S/o DEVENDRA SINGH

DAGUR, R/o 10/36, Vyapariyan Mohalla Farah Mathura,

Uttar Pradesh-281122, have changed my name and shall

hereafter be known as HARSH DAGUR.

It is certified that I have complied with other legal

requirements in this connection.

HARSH

[Signature (in existing old name)]

————

I hitherto known as GAJENDER TIWARI S/o HARI

PARKASH TIWARI, R/o House No-A/39, Near Ajit Stadium,

Ram Vihar, Gurgaon, Haryana-122001, have changed my name

and shall hereafter be known as SIDHARTH TRIPATHI.

It is certified that I have complied with other legal

requirements in this connection.

GAJENDER TIWARI

[Signature (in existing old name)]

————

I hitherto known as HARSH KUMAR S/o SH. MANOJ

KUMAR, R/o 9, Housing Board Colony, Matlodha, Distt.

Panipat, Haryana, Presently At  F-3/17, Ground Floor, Sector-

16, Rohini, Delhi, have changed my name and shall hereafter

be known as HARSH GROVER.

It is certified that I have complied with other legal

requirements in this connection.

 HARSH KUMAR

[Signature (in existing old name)]
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I, VIJENDER SINGH KATARIA S/o LATE SH. BALDEV

SINGH KATARIA, R/o Plot No. B-7/119-120, Ground Floor,

Rohini Sector-17, Rohini Sector-15, North West Delhi, Delhi-

110089, have changed the name of my minor daughter

SHAGUN aged 14 years and she shall hereafter be known

as SHAGUN KATARIYA.

It is certified that I have complied with other legal

requirements in this connection.

VIJENDER SINGH KATARIA

[Signature of Guardian]

————

I hitherto known as BHAWNA KARGETI D/o DEVI

DUTT W/o GAURAV SHARMA, R/o 9/83, Chiranjiv Vihar,

Ghaziabad, UP-201002, have changed my name and shall

hereafter be known as GAYATRI SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

BHAWNA KARGETI

[Signature (in existing old name)]

————

I hitherto known as AMIT S/o RAMESH KUMAR,

R/o H.No-2982/1, Ward No-2, Near Railway Station, Dev

Nagar Colony, Sampla, Distt. Rohtak-124501  have changed

my name and shall hereafter be known as AMIT PHOGAT.

It is certified that I have complied with other legal

requirements in this connection.

 AMIT

[Signature (in existing old name)]

————

I, DHARAM CHAND S/o BHARTA RAM, R/o Q-9/33,

Q-Block, Mangol Puri, N Block, North West Delhi-110083,

have changed the name of my minor daughter  ANIKA aged

12 years and she shall be hereafter known as DIVYA.

It is certified that I have complied with other legal

requirements in this connection.

DHARAM CHAND

[Signature of Guardian]

————

I, THAKUR DASS Son of  Shri RAMESH CHAND,

Residing at Type-1/34, Varun Niketan Pitampura, Shalimar

Bagh S.O, North West Delhi, Delhi-110088, have changed

the name of my minor son NAMAN ANAND aged 12 years

and he shall hereafter be known as NAMAN THAKUR.

It is certified that I have complied with other legal

requirements in this connection.

THAKUR DASS

[Signature of Guardian]

I hitherto known as PRIYANSHU ANAND Son of

THAKUR DASS, Residing at Type-1/34, Varun Niketan

Pitampura, North West Delhi, Delhi-110034, have changed
my name and shall hereafter be known as PRIYANSHU
THAKUR.

It is certified that I have complied with other legal
requirements in this connection.

PRIYANSHU ANAND
[Signature  (in existing old name)]

————

I, ANISHA W/o LATE MOHMMAD SAMIM, R/o J-9,
Bela Road Near Swami Narayan Mandir, Civil Lines, North
Delhi-110054,  have changed the name of my minor son

ARRIYAN aged 12 years and he shall be hereafter known
as ARYAN.

It is certified that I have complied with other legal
requirements in this connection.

ANISHA
[Signature of Guardian]

————

I, ANISHA W/O LATE MOHMMAD SAMIM, R/o J-9,
Bela Road Near Swami Narayan Mandir, Civil Lines, North
Delhi-110054,  have changed the name of my minor son
ALTAMASH aged 11 years and he shall be hereafter known
as ALTAMUSH.

It is certified that I have complied with other legal
requirements in this connection.

ANISHA
[Signature of Guardian]

————

I hitherto known as YERRANENI SUBRAMANYAM
S/o Late Shri NARASIMHA RAO, employed as Group
Captain in the Indian Air Force, Residing at H.No. 247/4,
Vikram Vihar, Shankar Vihar, Delhi Cantonment and permanent
resident of BV Nagar, Yalluru, Kurnool, Andhra Pradesh
have changed my name and shall hereafter be known as
YERNENI SUBRAMANYAM.

It is certified that I have complied with other legal
requirements in this connection.

YERRANENI SUBRAMANYAM
[Signature (in existing old name)]

————

I hitherto known as NEERAJ SHAKYA D/o SHYAM
PAL, R/o Village Bhenda, Nagaria Khanu, Dataganj, Budaun,
Uttar Pradesh-243635, have changed my name and shall
hereafter be known as NEELAM.

It is certified that I have complied with other legal

requirements in this connection.

NEERAJ SHAKYA

[Signature (in existing old name)]
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I hitherto known as SHIVANGI UPADHYAY D/o SH.

ASHUTOSH KUMAR UPADHYAY, R/o Flat No. 610, Tower

Yamuna Apartment, Pocket-6, Sector-D, Vasant Kunj, South

West Delhi, Delhi-110070, have changed my name and shall

hereafter be known as DEVASHREE SANDILYA.

It is certified that I have complied with other legal

requirements in this connection.

SHIVANGI UPADHYAY

[Signature (in existing old name)]

————

I hitherto known as URMILA D/o SHYAMVEER SINGH,

R/o Panchayat Ghar, Teenthok, Jagheena (Rural) Bharatpur,

Rajasthan -321021, have changed my name and shall

hereafter be known as AIKSHIKA CHAUDHARY.

It is certified that I have complied with other legal

requirements in this connection.

URMILA

[Signature (in existing old name)]

————

I, SAMI UR REHMAN KHAN S/o LAIQ UR REHMAN

KHAN, residing at Y-303, Taj Enclave, Geeta Colony Delhi-

110031, have changed the name of my minor daughter

SHARIYA aged 13 years and she shall hereafter be known

as SHARIYA FATIMA KHAN.

It is certified that I have complied with other legal

requirements in this connection.

SAMI UR REHMAN KHAN

[Signature of Guardian]]

————

I hitherto known as ANURADHA W/o SURINDER

KUMAR, R/o Q-346, South City-1, Gurgaon, Haryana-122001,

have changed my name and shall hereafter be known as

PINGLA.

It is certified that I have complied with other legal

requirements in this connection.

ANURADHA

[Signature (in existing old name)]

————

I hitherto known as KRIPA HORA D/o PARMEET SINGH,

R/o 15A/39 W.E.A. Karol Bagh, Delhi-110005, have changed

my name and shall hereafter be known as KRIPA KAUR.

It is certified that I have complied with other legal

requirements in this connection.

 KRIPA HORA

[Signature (in existing old name)]

I, MANU SHROTRIYA S/o SH. ARUNESH SHROTRIYA,

R/o B-345, Ground Floor, Gali No. 4, Majlis Park, Adarsh

Nagar, North West Delhi, Delhi-110033, have changed the

name of my minor daughter TWARITA SHROTRIYA aged

02 years and she shall hereafter be known as RUDRAKSHI

SHROTRIYA.

It is certified that I have complied with other legal

requirements in this connection.

MANU SHROTRIYA

[Signature of Guardian]

————

I hitherto known as SHARDA GUPTA D/o SH. RADEY

LAL W/o Late Sh. MAHENDER KUMAR GUPTA,

R/o H.No. 9, Budha Apartment, CC Colony, Delhi-110007,

have changed my name and shall hereafter be known as

SHARDA DEVI.

It is certified that I have complied with other legal

requirements in this connection.

SHARDA GUPTA

[Signature (in existing old name)]

————

I hitherto known as SARTHAK DIXIT S/o CHANDRA

BHUVAN DIXIT, residing at Vill Newada, Post Rasaipur,

Raishipur Sattanpur, Varanasi, Uttar Pradesh-221405, have

changed my name and shall hereafter be known as ARYAN

DIXIT.

It is certified that I have complied with other legal

requirements in this connection.

SARTHAK DIXIT

[Signature (in existing old name)]

————

I hitherto known as HIMANSHI alias HIMANSHI SINGH

D/o RAJ KUMAR, R/o J-1/2, Gali No.06 Pusta-4, Kartar

Nagar, Garhi Mendu, Delhi-110053, have changed my name

and shall hereafter be known as HIMANSHI SINGH.

It is certified that I have complied with other legal

requirements in this connection.

HIMANSHI alias HIMANSHI SINGH

[Signature (in existing old name)]

————

I hitherto known as NISHCHAY son of HEMANT

KUMAR, residing at 64/136 Jawahar Nagar, Bhiwani,

Haryana, have changed my name and shall hereafter be

known as NISHCHAY KATHURIA.

It is certified that I have complied with other legal

requirements in this connection.

NISHCHAY

[Signature (in existing old name)]
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I hitherto known as SUPRIYA BARMAN S/o AJOY

BARMAN, R/o South Kasba, Debinagar, Raiganj, Uttar

Dinajpur, West Bengal-733123, have changed my name and

shall hereafter be known as HARRSH BERMANN.

It is certified that I have complied with other legal

requirements in this connection.

SUPRIYA BARMAN

[Signature (in existing old name)]

————

I hitherto known as HINA KAUSHAR W/o

MOHAMMAD KASHIF, residing at Plot No.35, 35-A, Block-

C, Sainik Enclave, Kadri Masjid, Vikas Nagar, Uttam Nagar,

Delhi-110059, have changed my name and shall hereafter be

known as HINA KASHIF.

It is certified that I have complied with other legal

requirements in this connection.

HINA KAUSHAR

[Signature (in existing old name)]

————

I hitherto known as LALITESH KUMAR YADAV

S/o GULAB SINGH, residing at Alinagar Kenjra, Firozabad,

Uttar Pradesh-283203, have changed my name and shall

hereafter be known as BRIJ MOHAN.

It is certified that I have complied with other legal

requirements in this connection.

LALITESH KUMAR YADAV

[Signature (in existing old name)]

————

I hitherto known as BRIJMOHAN SHARMA S/o ANIL

KUMAR, residing at Village Panouri, Teh. Gharaunda, Karnal-

132114, have changed my name and shall hereafter be known

as ABHIMANYU POLASTYA.

It is certified that I have complied with other legal

requirements in this connection.

BRIJMOHAN SHARMA

[Signature (in existing old name)]

————

I hitherto known as SHUBHAM GUPTA S/o SUNIL

GUPTA, residing at RC-24, Main Road Mangal Bazar, Himalya

Vihar, Ghaziabad, Uttar Pradesh-201001, have changed my

name and shall hereafter be known as SHUBHAM KANSAL.

It is certified that I have complied with other legal

requirements in this connection.

SHUBHAM GUPTA

[Signature (in existing old name)]

I hitherto known as PUSHPA DEVI CHHABRA W/o VED

KUMAR CHHABRA, R/o 1843, Rani Bagh, Delhi-110034,

have changed my name and shall hereafter be known as

PUSHPA DEVI.

It is certified that I have complied with other legal

requirements in this connection.

PUSHPA DEVI CHHABRA

[Signature (in existing old name)]

————

I, CHANDRABHUWAN DIXIT, S/o RAJPAT DIXIT,

residing at 43, Rakhi Newada, Rakhi Sattanpur, Post Raisipur,

Varanasi, Uttar Predesh-221405, have changed the name of

my minor daughter KHUSHI DIXIT aged 17 years and she

shall be hereafter known as VAISHNAVI DIXIT.

It is certified that I have complied with other legal

requirements in this connection.

CHANDRABHUWAN DIXIT

[Signature of Guardian]

————

I hitherto known as RITIKA ROY D/o VEERENDRA

KUMAR, W/o GARGI SINGH, R/o 511, B-Block, Type-DS,

Fifth Floor, Lodhi Road, Pragati Vihar Hostel, Delhi-110003,

permanent address Tulsi Nagar, Orai, Jalaun, Uttar Pradesh-

285001, have changed my name and shall hereafter be known

as RITIKA SINGH.

It is certified that I have complied with other legal

requirements in this connection.

RITIKA ROY

[Signature (in existing old name)]

————

I hitherto known as RANVEER SINGH RAJPUT alias

RANBIR SINGH son of  AGAR SINGH, residing at F-375,

Harsh Vihar, Hari Nagar-III, Jaitpur, South Delhi, Delhi-110044,

have changed my name and shall hereafter be known as

RANBIR SINGH.

It is certified that I have complied with other legal

requirements in this connection.

RANVEER SINGH RAJPUT alias RANBIR SINGH

[Signature (in existing old name)]

————

I hitherto known as MUNNO alias MUNNI DEVI

D/o MANFUL RAM W/o Late SHER SINGH, R/o 10/100,

Qtr, Harijan Basti, Rajghat, Delhi-110002, have changed my

name and shall hereafter be known as MUNNO.

It is certified that I have complied with other legal

requirements in this connection.

MUNNO alias MUNNI DEVI

[Signature (in existing old name)]
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I hitherto known as SHIVAM S/o VIJAY KUMAR SINGH,

R/o Arya Kumar Road, Rajendra Nagar, Near Allahabad

Bank, Sampatchak, Patna, Bihar-800016, have changed my

name and shall hereafter be known as SHIVAM SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SHIVAM

[Signature (in existing old name)]

————

I hitherto known as K M SUNYUKTA alias SANGEETA

NAUTIYAL D/o SUDARSHAN PRASAD PANT W/o GURU

PRASAD NAUTIYAL, R/o H.No-B, 5404, Gali No-115/14,

Sant Nagar, Burari, Delhi-110084, have changed my name

and shall hereafter be known as SANGEETA NAUTIYAL.

It is certified that I have complied with other legal

requirements in this connection.

K M SUNYUKTA alias SANGEETA NAUTIYAL

[Signature (in existing old name)]

————

I hitherto known as RENU D/o RAJESH KUMAR,

R/o D-14, GP-Block T-Huts, Pitampura, North West Delhi,

Delhi-110034, have changed my name and shall hereafter be

known as RENU KUMARI MAHTO.

It is certified that I have complied with other legal

requirements in this connection.

RENU

[Signature (in existing old name)]

————

I, SANJAY ASHRA S/o RADHA KRISHAN, R/o 122C,

Block CC Shalimar Bagh, Delhi-110088, have changed the

name of my minor son LAKSHAY ASHRA, aged 13years

and he shall hereafter be known as LAKSHHAYY S ASHRA.

It is certified that I have complied with other legal

requirements in this connection.

SANJAY ASHRA

[Signature of Guardian]

————

I hitherto known as KM  SARITA RANI W/o SUNIL

SHARMA, R/o Near Syndicate Bank, Haldoni Greater Noida,

Kulesara, Gautam Buddha Nagar, Uttar Pradesh-201306, have

changed my name and shall hereafter be known as RACHNA.

It is certified that I have complied with other legal

requirements in this connection.

KM SARITA RANI

[Signature (in existing old name)]

I hitherto known as JASNOOR KAUR W/o GURLAL

CHANDER, residing at Ward No.18, Jagdev Singh Nagar,

Opp-City Park Backside Dera Sat Kartar, Moga, Punjab-

142001, have changed my name and I shall hereafter be

known as JASNOOR KAUR CHANDER.

It is certified that I have complied with other legal

requirements in this connection.

JASNOOR KAUR

[Signature (in existing old name)]

————

I hitherto known as KAUSHAL KISHORE alias SHIV

KUMAR MISHRA S/o RAMADHAR MISHRA, R/o Village

Gijhor, Sector-53, Noida, Gautam Budh Nagar, Uttar Pradesh-

201301, have changed my name and shall hereafter be known

as SHIV KUMAR MISHRA.

It is certified that I have complied with other legal

requirements in this connection.

KAUSHAL KISHORE alias SHIV KUMAR MISHRA

[Signature (in existing old name)]

————

I hitherto known as BALJINDER KAUR alias BALJINDER

KAUR RATHOR D/o AJIT SINGH W/o TEJ PARTAP SINGH,

R/o VPO Jiwan Wala, Teh. Kotkapura, Distt-Faridkot, Punjab-

151207, have changed my name and shall hereafter be known

as BALJINDER KAUR.

It is certified that I have complied with other legal

requirements in this connection.

BALJINDER KAUR alias BALJINDER KAUR RATHOR

[Signature (in existing old name)]

————

I hitherto known as ASHWANI S/o RAJENDER KUMAR,

R/o 65-Rajpura, Gurmandi, Delhi-110007, have changed my

name and shall hereafter be known as ASHWANI KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

ASHWANI

[Signature (in existing old name)]

————

I hitherto known as ARYAN S/o SANJAY KUMAR,

R/o Ward No.-30, Ranjan Bhawan, Kameshwar Lane,

Kalambag Road, Musahri, Muzaffarpur, Bihar-842002, have

changed my name and shall hereafter be known as ARYAN

SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

ARYAN

[Signature (in existing old name)]
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I hitherto known as ANURUDDHA SINGH son of

KANHAIYA LAL, Permanently residing at Malehta, Kudri,

Jhansi, Uttar Pradesh-284202,  Presently, residing at House

No-67, Gali No.15, Village Wazirabad, Delhi-110084, have

changed my name and shall hereafter be known as

SIDDHARTH YADAV.

It is certified that I have complied with other legal

requirements in this connection.

ANURUDDHA SINGH

[Signature (in existing old name)]

————

I hitherto known as SWETA D/o BINOD KUMAR

W/o RAJESH KUMAR, R/o At Flat No. 700, Khelgaon,

Delhi-110049, have changed my name and shall hereafter be

known as SWETA KASHYAP.

It is certified that I have complied with other legal

requirements in this connection.

SWETA

[Signature (in existing old name)]

————

I hitherto known as AAYUSHMA PAUDEL KARKI

D/o KHUM BAHADUR, R/o H.No-109, Akashneem Marg,

Near Sikanderpur Metro Station, DLF Phase-2, Sikanderpur

Ghosi (68), Gurgaon, Haryana-122002, have changed my

name and shall hereafter be known as  AAYUSHI KSHETRY.

It is certified that I have complied with other legal

requirements in this connection.

AAYUSHMA PAUDEL KARKI

[Signature (in existing old name)]

————

I hitherto known as DEEPANSHU S/o JAI PARKASH,

residing at Khera (72), Mahendragarh, Haryana-123034, have

changed my name and shall hereafter be known as

DEEPANSHU YADAV.

It is certified that I have complied with other legal

requirements in this connection.

DEEPANSHU

[Signature (in existing old name)]

————

I hitherto known as SANDEEP wife of GURWINDER

SINGH, residing at Village Bir Baloki, Tehsil Nakodar, District

Jalandhar, Punjab, India, have changed my name and shall

hereafter be known as SANDEEP KAUR.

It is certified that I have complied with other legal

requirements in this connection.

SANDEEP

[Signature (in existing old name)]

I hitherto known as ALOK KUMAR S/o RAM CHANDER
GUPTA, residing at House No. 438A, Baldhari Colony,

Bakhtawar Pur, North West Delhi, Delhi-110036, have
changed my name and shall hereafter be known as ALOK

KUMAR GUPTA.

It is certified that I have complied with other legal

requirements in this connection.

ALOK KUMAR

[Signature (in existing old name)]

————

I hitherto known as SUSHIL KUMAR alias SUSHIL
KUMAR RAWAT S/o JEET SINGH RAWAT, employed as

Social Security Officer at ESIC, SRO, F-2/3, Okhla Phase -1
New Delhi-110020, R/o A/128, West Vinod Nagar, Road No-

1, Delhi-110092,   have changed my name and shall hereafter
be known as SUSHIL KUMAR RAWAT.

It is certified that I have complied with other legal
requirements in this connection.

SUSHIL KUMAR alias SUSHIL KUMAR RAWAT
[Signature (in existing old name)]

————

I hitherto known as AAKANKSHA W/o AVINASH

PANWAR, R/o 14 Prangarh, Ashadei Urf Prangarh,
Bulandshahr, Uttar Pradesh-203205, have changed my name

and shall hereafter be known as AAKANKSHA PANWAR.

It is certified that I have complied with other legal

requirements in this connection.

AAKANKSHA

[Signature (in existing old name)]

————

I, PRAVIN KUMAR S/o LALESHWAR PRASAD
Permanent, R/o Sakuntala Sadan, Rajiv Nagar, Road No-15E,

Patli Putra, Patna, Bihar-800013, and Currently residing at F-
64/C-11, 251, Sector-40, Behind Sai Mandir, Noida, Gautam

Buddha Nagar, Uttar Pradesh-201301, have changed the name
of my minor son PARTH SINHA age 12 years and he shall

be hereafter known as UDDISH RAJ.

It is certified that I have complied with other legal

requirements in this connection.

PRAVIN KUMAR

[Signature of Guardian]

————

I hitherto known as HARSH VERMA alias VIDHAN
VERMA S/o Late SHRI RAM PARKASH VERMA, R/o H.No-

103/A, Gali No. 4, Chandu Park, Krishna Nagar, East Delhi-
110051, have changed my name and shall hereafter be known

as VIDHAN VERMA .

It is certified that I have complied with other legal

requirements in this connection.

HARSH VERMA alias VIDHAN VERMA

[Signature (in existing old name)]
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I hitherto known as NAMAN S/o RATTAN LAL, R/o

House No. 557, Kundli, Sonipat, Haryana, have changed my

name and shall hereafter be known as NAMAN SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

NAMAN

[Signature (in existing old name)]

————

I hitherto known as MONU KUMAR CHAUDHARY

S/o Sh. GANESH CHOUDHARY, R/o H.No. J-435/B, Arpan

Vihar, Jaitpur, South Delhi, Delhi-110044, have changed my

name and shall hereafter be known as MANU KUMAR

CHAUDHARY.

It is certified that I have complied with other legal

requirements in this connection.

MONU KUMAR CHAUDHARY

[Signature (in existing old name)]

————

I hitherto known as MAKARADHVAJ AZAD

S/o PRADEEP KUMAR, R/o Arya City, Near Railway Station,

Shrimant Nagar, Bara Banki, Uttar Pradesh-225001, have

changed my name and shall hereafter be known as

MAKARADHVAJ ARYA.

It is certified that I have complied with other legal

requirements in this connection.

MAKARADHVAJ AZAD

[Signature (in existing old name)]

————

I hitherto known as REENA  W/o PRAVEEN SEHRAWAT,

R/o H. No. 60, Near MCD Boys Primary  School Bakkarwala,

West Delhi-110041, have changed my name and shall

hereafter be known as REENA  SEHRAWAT.

It is certified that I have complied with other legal

requirements in this connection.

REENA

[Signature (in existing old name)]

————

I, MANOJ KUMAR S/o OM PRAKASH, R/o H.No. 1138,

Shahbad, Daulat Pur, Samai Pur, North West Delhi-110042,

have changed the name of my minor daughter TANNU

aged 13 years and she shall be hereafter be known as

TANNU RANA.

It is certified that I have complied with other legal

requirements in this connection.

MANOJ KUMAR

[Signature of Guardian]

I, MANOJ KUMAR S/o OM PRAKASH, R/o H.No. 1138,

Shahbad, Daulat Pur, Samai Pur, North West Delhi-110042,

have changed the name of my minor son MAYANK aged

11 years and he shall hereafter be known as MAYANK

RANA.

It is certified that I have complied with other legal

requirements in this connection.

 MANOJ KUMAR

[Signature of Guardian]

————

I, MANOJ KUMAR son of MATRU LAL,  residing at

House No. F-12, Block-E, Gali No-10, Suvidha Enclave,

Baprola Vihar, Near Shrilal Convent School, Najafgarh, South

West Delhi, Delhi 110043, have changed the name of my

minor son MOKSH aged 14 years and he shall hereafter be

known as NIHIR KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

MANOJ KUMAR

[Signature of Guardian]

————

I hitherto known as SHRIMATI AJIRA W/o MANGU,

R/o Rahatganj Bazar, Safipur, Unnao, Safipur, Unnao, Uttar

Pradesh-241504, India, have changed my name and shall

hereafter be known as HAJRA. I have changed only my

name not my religion.

It is certified that I have complied with other legal

requirements in this connection.

SHRIMATI AJIRA

[Thumb Impression]

————

I hitherto known as KM KAVITA CHANDOLA alias

KAVITA CHANDOLA D/o RAMESH CHANDRA

CHANDOLA W/o LOKESH SHARMA, R/o H.No. 415B,

G-Block, Gali No-12, Sangam Vihar, Hamdard Nagar, South

Delhi, Delhi-110062, have changed my name and shall

hereafter be known as KAVITA SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

KM KAVITA CHANDOLA alias KAVITA CHANDOLA

[Signature (in existing old name)]

————

I hitherto known as NEHA D/o ANIS AHMAD W/o ATIF

AFZAL, R/o C-7/219A, Yamuna Vihar, Delhi-110053, have

changed my name and shall hereafter be known as NEHA

AHMAD.

It is certified that I have complied with other legal

requirements in this connection.

NEHA

[Signature (in existing old name)]
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I, DEEPAK JINDAL S/o RAJINDER KUMAR GUPTA,

R/o 910, Sector-13, Urban Estate, Karnal, Haryana-132001,

have changed the name of my minor daughter SAMAIRA

JINDAL aged 8 years and she shall thereafter be known as

ELIANNA JINDAL, I have changed only her name not her

religion.

It is certified that I have complied with other legal

requirements in this connection.

DEEPAK JINDAL

[Signature of Guardian]

————

I hitherto known as FAISAL S/o AHSAN, R/o House No.

B-345, Gali No. 2, Indra Vihar, Gokal Pur, Delhi-110094, have

changed my name and shall hereafter be known as

MOHD. FAISAL.

It is certified that I have complied with other legal

requirements in this connection.

FAISAL

[Signature (in existing old name)]

————

I hitherto known as CHANDRA KANTA W/o KISHOR

KUMAR, R/o A-1/375, Dal Mill Road, Uttam Nagar, West

Delhi-110059, have changed my name and shall hereafter be

known as CHANDRAKANTA CHUDASAMA.

It is certified that I have complied with other legal

requirements in this connection.

CHANDRA KANTA

[Signature (in existing old name)]

————

I hitherto known as BHAVIKA D/o KISHOR KUMAR,

R/o A-1/375, Dal Mill Road, Uttam Nagar, West Delhi-110059,

have changed my name and shall hereafter be known as

BHAVIKA CHUDASAMA.

It is certified that I have complied with other legal

requirements in this connection.

BHAVIKA

[Signature (in existing old name)]

————

I hitherto known as BAHADUR SINGH S/o RAM

PRATAP, resident of VPO. Kurahwata, District-

Mahendergarh, Haryana, Pin Code 123029, have changed

my name and shall hereafter be known as VIHAN

PRAJAPATI.

It is certified that I have complied with other legal

requirements in this connection.

BAHADUR SINGH

[Signature (in existing old name)]

I hitherto known as RAMCHANDER S/o SAHI RAM,

resident of VPO. Kurahwata, District-Mahendergarh,

Haryana, Pin Code 123029, have changed my name and shall

hereafter be known as HIMMAT YADAV.

It is certified that I have complied with other legal

requirements in this connection.

RAMCHANDER

[Signature (in existing old name)]

————

I hitherto known as SHAKUNTLA W/o RAJENDER

SINGH, R/o Near New Bus Stand, Bank Colony Bhiwani,

Haryana-127021, have changed my name and shall hereafter

be known as SHAKUNTLA SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SHAKUNTLA

[Signature (in existing old name)]

————

I hitherto known as VIKRAM son of ROTHAS SINGH,

residing at WZ-799/2, Badial, Palam Village, South West

Delhi, Delhi 110045, have changed my name and shall

hereafter be known as VIKRAM SOLANKI.

It is certified that I have complied with other legal

requirements in this connection.

VIKRAM

[Signature (in existing old name)]

————

I hitherto known as GURBAX SINGH DIWAN

S/o Sh. MANOHAR SINGH DIWAN, R/o E.A. 18, Qazi

Mohalla, Attari Bazar, Jalandhar City, Punjab-144001, have

changed my name and shall hereafter be known as GURBAX

SINGH DEWAN.

It is certified that I have complied with other legal

requirements in this connection.

GURBAX SINGH DIWAN

[Signature (in existing old name)]

————

I hitherto known as PUSHKAR SINGH

S/o Shri JAWAHAR SINGH, R/o F-5/242, Block-F, Pkt-5,

Sector-16, Rohini, Delhi-89, have changed my name and

shall hereafter be known as PUSHKAR SINGH RAWAT.

It is certified that I have complied with other legal

requirements in this connection.

PUSHKAR SINGH

[Signature (in existing old name)]
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I hitherto known as LEELA SWAMY DADI alias D LEELA

SWAMY D/o SANYASI NAIDU ADARI and wife of

VEERABHADRA SWAMY DADI, residing at A-205, Karor

Apartments, Plot No. 39 C, Sector-6, Dwarka, South West

Delhi, Delhi-110075, have changed my name and shall

hereafter be known as LEELAVATHI SWAMY.

It is certified that I have complied with other legal

requirements in this connection.

LEELA SWAMY DADI alias D LEELA SWAMY

[Signature (in existing old name)]

————

I hitherto known as NAINA SHARMA alias  KM

RACHNA  VAJPAYI  daughter of  VIJAY SUMAN VAJPAI

and wife  of  RAHUL SHARMA, residing at Gujjran,

Mehindwani, Hoshiarpur,  Punjab-144523, have changed my

name and shall hereafter be known as NAINA SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

NAINA SHARMA alias  KM RACHNA  VAJPAYI

[Signature (in existing old name)]

————

I hitherto known as SWEETY PANCHAL daughter of

KRISHAN KUMAR, residing at 390, D-Block, Prem Nagar,

Najafgarh, South West Delhi, Delhi-110043, have changed

my name and shall hereafter be known as SWEETY

CHAUHAN.

It is certified that I have complied with other legal

requirements in this connection.

SWEETY PANCHAL

[Signature (in existing old name)]

————

I, ADITYA KUMAR SAHOO S/o BINOD CHARAN

SAHOO, R/o B-4/2, Jitar Nagar, Parvan Road, Jitar Nagar,

Krishna Nagar, East Delhi-110051, have changed the name

of my minor son SHRI DILLIP KUMAR SAHOO aged 2

years and he shall hereafter be known as AYANSH SAHOO.

It is certified that I have complied with other legal

requirements in this connection.

ADITYA KUMAR SAHOO

[Signature of Guardian]

————

I hitherto known as  PARDEEP KUMAR son of VAZEER

SINGH, residing at H. No. 575, GALI No-38,  Lal Mandir, Tri

Nagar, Onkar Nagar, Delhi-110035, have changed my name

and shall hereafter be known as PARDEEP BHARDWAJ.

It is certified that I have complied with other legal

requirements in this connection.

 PARDEEP KUMAR

[Signature (in existing old name)]

I hitherto known as SONU S/o Late RAMESH CHAND

employed as HEAD CONSTABLE in the CRPF (MHA) 88(M)

Bn CRPF, Sector-8, Dwarka, New Delhi-110077 and Permanent

R/o Village -Mohra, P. O. Gangoh, Ps-Gangoh, Tehsil-Nakur,

District-Saharanpur, State. Uttar Pradesh-247341, have

changed my name and shall hereafter be known as SONU

PARMAR.

It is certified that I have complied with other legal

requirements in this connection.

SONU

[Signature (in existing old name)]

————

I, AJAY SINGH S/o Late BATTI RAM YADAV,  R/o

H.No-2130, Sector-7, Jagdish Pura, Awas Vikas Colony,

Sikandra, Teh. Agra Distt. Agra, Uttar Pradesh-282007, have

changed the name of my minor daughter AYRA YADAV

aged 2 years and she shall hereafter  be known as ISHANVI

YADAV.

It is certified that I have complied with other legal

requirements in this connection.

AJAY SINGH

[Signature of Guardian]

————

I hitherto known as MANOJ KUMAR S/o GOPI RAM,

employed as Examiner of Patents & Designs in the Patent

Office, Intellectual Property Building (Boudhik Sampada

Bhawan), Plot No-32, Sector 14, Dwarka, South West Delhi-

110078, permanently residing at Bhani Pura Mohalla, Ward

No 05, Nohar, Hanumangarh, Rajasthan, Pin Code-335523,

presently residing at Munshi Ram Building, Pole No-09,

Near the Silver Nest Society Kakraulla village, New Delhi-

110078, have changed my name and shall hereafter be known

as MANOJ BALAN.

It is certified that I have complied with other legal

requirements in this connection.

MANOJ KUMAR

[Signature (in existing old name)]

————

I hitherto known as AKSHAY KUMAR S/o DALIP

KUMAR, R/o K-119, Kali Bari Marg, New Delhi-110001,

have changed my name and shall hereafter be known as

AKSHAY KAUSHIK.

It is certified that I have complied with other legal

requirements in this connection.

AKSHAY KUMAR

[Signature (in existing old name)]
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I hitherto known as SUDESH RANI alias SUDESH

W/o SUSHIL KUMAR, R/o Rakhi Khas, Teh. Narnaund,

Hisar, Haryana-125039, have changed my name and shall

hereafter be known as SUDESH RANI.

It is certified that I have complied with other legal

requirements in this connection.

SUDESH RANI alias SUDESH

[Signature (in existing old name)]

————

I, SUSHIL KUMAR S/o INDER SINGH, R/o Rakhi Khas,

Teh. Narnaund, Hisar, Haryana-125039, have changed the

name of my minor daughter ANSHUL aged 15 years and she

shall hereafter be known as ANSHUL MALIK.

It is certified that I have complied with other legal

requirements in this connection.

SUSHIL KUMAR

[Signature of Guardian]

————

I, SUSHIL KUMAR S/o INDER SINGH, R/o Rakhi Khas,

Teh. Narnaund, Hisar, Haryana-125039, have changed the

name of my minor daughter ALISHA aged 16 years and she

shall hereafter be known as ALISHA MALIK.

It is certified that I have complied with other legal

requirements in this connection.

SUSHIL KUMAR

[Signature of Guardian]

————

I hitherto known as GURDEEP KAUR AHLUWALIA alias

GURDEEP KAUR W/o RANJIT SINGH AHLUWALIA,

R/o Block C-2, Flat G-2, Dilshad Garden, Delhi-110095, have

changed my name and shall hereafter be known as GURDEEP

KAUR AHLUWALIA.

It is certified that I have complied with other legal

requirements in this connection.

GURDEEP KAUR AHLUWALIA alias

GURDEEP KAUR

[Signature (in existing old name)]

————

I hitherto known as KULDEEP SINGH S/o Mr. TRILOK

SINGH, R/o 19/15, Ground Floor, Ashok Nagar, New Delhi-

110018, have changed my name and shall hereafter be known

as KULDEEP SINGH KAMERIA.

It is certified that I have complied with other legal

requirements in this connection.

KULDEEP SINGH

[Signature (in existing old name)]

I, VIJAY KALYAN JHA S/o PRAKASH KUMAR JHA,

R/O 22013, ATS Greens Paradiso, Sector Chi 4, Greater Noida,

Pin 201312, have changed the name of my minor daughter's

name AMBA SHIVA to NIA JHA aged about 08 years, and

she shall hereafter be known as NIA JHA.

It is certified that I have complied with other legal

requirements in this connection.

VIJAY KALYAN JHA

[Signature of Guardian]

————

I hitherto known as SINGH SONAL KAUSHLESH alias

SONAL SINGH D/o KAUSHLESH  PRATAP SINGH,

R /o P-201, Gajraj Housing Society, Near Barah Bangla Road,

Kopri Gaon, Thane-400603, Maharashtra, India, have changed

my name and shall hereafter be known as SONAL SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SINGH SONAL KAUSHLESH alias

SONAL SINGH

[Signature (in existing old name)]

————

I hitherto known as MD. PARWEJ ALAM son of  MD.

SUBHAN, residing at  B-7, Tower-3, Type-5, Kidwal Nagar

East, South West Delhi, Delhi-110023, have changed my

name and shall hereafter be known as MOHD. PARWEZ

ALAM.

It is certified that I have complied with other legal

requirements in this connection.

MD. PARWEJ ALAM
[Signature (in existing old name)]

————

I, SHIV KUMAR  son  of   SHANTI  SWAROOP

SHARMA,  residing at A-16, First Floor, Block-A, Dayanand

Colony, Lajpat Nagar, Delhi-110024, have changed the name

of my minor son  SIDHANT BHARDWAJ aged 15 years

and he shall hereafter be known as SIDHAANT

BHARDWAJ.

It is certified that I have complied with other legal

requirements in this connection.

SHIV KUMAR

[Signature of Guardian]

————

I hitherto known as RENU D/o INDRA DEO, residing at

N.A.-90 HAL New Township Harjendar Nagar, Kanpur Nagar,

Uttar Pradesh-208007, have changed my name and shall

hereafter be known as RENU PRAJAPATI.

It is certified that I have complied with other legal

requirements in this connection.

RENU

[Signature (in existing old name)]
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I, MOHAMMED TARIQ S/o SHARFUDDIN, R/o 70-A/

1, Basti Hazrat Nizamuddin, New Delhi-110013, have changed

the name of my minor daughter RABIZA aged 15 years and

she shall hereafter be known as RABIZA TARIQ.

It is certified that I have complied with other legal

requirements in this connection.

MOHAMMED TARIQ

[Signature of Guardian]

————

I hitherto known as ZEESHAN HAIDAR RIZVI

S/o SAYED EKLAKH HUSAIN, R/o 25/3, Ajeet Ganj colony

(Chacha Nehru colony), TP Nagar, Uttar Pradesh-208023,

have changed my name and shall hereafter be known as

SAIYYAD ZEESHAN HAIDAR.

It is certified that I have complied with other legal

requirements in this connection.

ZEESHAN HAIDAR RIZVI

[Signature (in existing old name)]

————

I hitherto known as RAHUL BAALWAN son of

SANJEEV KUMAR, residing at Sikanderpur Badha, Gurgaon,

Haryana-122004, have changed my name and shall hereafter

be known as RAHUL YADAV.

It is certified that I have complied with other legal

requirements in this connection.

RAHUL BAALWAN

[Signature (in existing old name)]

————

I hitherto known as DOLI D/O SALIM and W/O VASEEM

KHAN, R/o Main Bazar, Near Masjid, Tatiri, Baghpat, Uttar

Pradesh-250601, have changed my name and shall hereafter

be known as SHAHIN PARVEEN.

It is certified that I have complied with other legal

requirements in this connection.

DOLI

[Signature (in existing old name)]

————

I hitherto known as KM MAMTA RAWAT alias MAMTA

MAHAR D/o JODHA SINGH W/o BHUPENDAR SINGH

MAHAR, R/o FLAT NO-576, 1st Floor, Block-10 Pocket -11,

Sector-A-6, Narela, Delhi-110040, have changed my name

and shall hereafter be known as MAMTA MAHAR

It is certified that I have complied with other legal

requirements in this connection.

KM MAMTA RAWAT alias MAMTA MAHAR

[Signature (in existing old name)]

I hitherto known as HARBANS LAL ARORA alias H L

ARORA S/O NAND LAL, residing at H. No. 1131,

Sector-23A, Faridabad, Sector-22, Faridabad, Haryana-121005,

have changed my name and shall hereafter be known as

HARBANS LAL GOOMBER.

It is certified that I have complied with other legal

requirements in this connection.

HARBANS LAL ARORA alias H L ARORA

[Signature (in existing old name)]

————

I hitherto known as KULDIP CHAND alias KULDEEP

CHAND S/o CHUHAR RAM R/o Mehatpur, Mohitpur,

Shaheed Bhagat Singh Nagar, Punjab-144521, have changed

my name and shall hereafter be known as KULDEEP CHAND.

It is certified that I have complied with other legal

requirements in this connection.

KULDIP CHAND alias KULDEEP CHAND

[Signature (in existing old name)]

————

I hitherto known as SAHIL son of  MD NAUSHAD ALI,

residing at H.No-1/174, Street No-3, Near 25 Futta Road,

Nehru Vihar, Mustafabad, North East Delhi, Delhi-110094,

have changed my name and shall hereafter be known as

SAHIL ALI.

It is certified that I have complied with other legal

requirements in this connection.

SAHIL

[Signature (in existing old name)]

————

I hitherto known as RAHUL alias RAHUL BALHARA

S/o SURESH KUMAR, R/o Bahu Akberpur(94), Rohtak,

Haryana-124001, have changed my name and shall hereafter

be known as RAHUL BALHARA.

It is certified that I have complied with other legal

requirements in this connection.

RAHUL alias RAHUL BALHARA

[Signature (in existing old name)]

————

I hitherto known as UPASNA SHARMA alias UPASNA

KHANNA W/o MOHIT KHANNA, R/o B-141, Sector-19,

Noida, UP-201301, have changed my name and shall hereafter

be known as UPASNA KHANNA  .

It is certified that I have complied with other legal

requirements in this connection.

UPASNA SHARMA alias UPASNA KHANNA

[Signature (in existing old name)]
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I hitherto known as HIMANSHU S/o RAJ KUMAR,

R/o H.NO-3635/5, Akalgarh Mohalla, Kartarpur, Jalandhar,

Punjab-144801, have changed my name and shall hereafter

be known as HIMANSHU MANNI.

It is certified that I have complied with other legal
requirements in this connection.

HIMANSHU

[Signature (in existing old name)]

————

I hitherto known as SUNIL CHAND son of Lt. SHRI

NIRANJAN LAL, employed as Deputy General Manager

(Accounts) in the Food Corporation of India, permanent

resident of 261/26, Pratap Nagar, Near N.R.I. Circle, Sanganer,

Jaipur, Rajasthan-302033 and presently residing at T-402,

Prateek Wisteria, Sector 77, Noida, U.P.-201301, have changed

my name and shall hereafter be known as SUNIL CHAND

JINDAL.

It is certified that I have complied with other legal

requirements in this connection.

SUNIL CHAND

[Signature (in existing old name)]

————

 I  hitherto  known as AMANDEEP KAUR DHALIWAL

W/o   GURPREET  SINGH DHALIWAL,  R/o  Patti salar,

VPO Badhni  kalan, Distt  Moga, Punjab - 142037,  have

changed  my name  and shall  hereafter  be known as

AMANDEEP KAUR .

It is certified that I have complied with other legal

requirements in this connection.

AMANDEEP KAUR DHALIWAL

[Signature (in existing old name)]

————

I hitherto known as FARHAN AHMED son of  SHAMIM

AHMED, residing at E-40/226, T-Huts, Near Desu Office and

Radhu Place, Laxmi Nagar, East Delhi, Delhi-110092, have

changed my name and shall hereafter be known as FARHAN

AKHTAR.

It is certified that I have complied with other legal

requirements in this connection.

FARHAN AHMED

[Signature (in existing old name)]

————

I hitherto known as S.G RAJAN S/o Sh. D SOUNDARA

RAGHAVAN, R/o H. No. B-11, Flat No. S-3, 2nd Floor,

Acharya Niketan, Mayur Vihar Phase-1, East Delhi, Delhi-

110091, have changed my name and shall hereafter be known

as SOUNDARARAGHAVAN GOVINDARAJAN.

It is certified that I have complied with other legal

requirements in this connection.

S.G. RAJAN

[Signature (in existing old name)]

I hitherto known as URMILA D/o Sh. DHARMVIR SINGH,

R/o H. No. 87, Madangir Village, Dr. Ambedkar Nagar, Pushpa

Bhawan, South Delhi, Delhi-110062, have changed my name

and shall hereafter be known as URMILA MAHALWAL.

It is certified that I have complied with other legal

requirements in this connection.

URMILA

[Signature (in existing old name)]

————

I hitherto known as PRATHAM ARORA S/o Sh. RAVI

KUMAR ARORA, R/o H. No. 425, Sector-14, Faridabad

Haryana-121007, have changed my name and shall   hereafter

be known as PRATHHAM ARORA.

It is certified that I have complied with other legal

requirements in this connection.

PRATHAM ARORA

[Signature (in existing old name)]

————

I hitherto known as LAL BABU YADAV son of

Sh. SANJAY KUMAR YADAV, residing at I-34, Harkesh

Nagar, South Delhi, Delhi-110020, have changed my name

and shall hereafter be known as SAURAV YADAV.

It is certified that I have complied with other legal

requirements in this connection.

LAL BABU YADAV

[Signature (in existing old name)]

————

I hitherto known as SUPTA KARMAKAR

D/o B.N KARMAKAR, R/o Kalyan Pur Singh More, Hatia,

Ranchi, Jharkhand-834003, have changed my name and shall

hereafter be known as SWAPNA KARMAKAR.

It is certified that I have complied with other legal

requirements in this connection.

SUPTA KARMAKAR

[Signature (in existing old name)]

————

I hitherto known as INDLAMURI LAKSHMI MAHI

PAVAN VINAY GOWTHAM son of  INDLAMURI MASTAN

RAO, residing at  13-108, Krishna Chaitanya Nagar, Ravipadu,

Narasaraopet, Guntur, Andhra Pradesh-522603, have changed

my name and shall hereafter be known as GOWTHAM

INDLAMURI.

It is certified that I have complied with other legal

requirements in this connection.

INDLAMURI LAKSHMI MAHI PAVAN VINAY

GOWTHAM

[Signature (in existing old name)]
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I hitherto known as CHANDRA PRAKASH S/o HAYAT

RAM, Presently residing at 1069-B, Nyay Khand 1,

Indirapuram, Ghaziabad, Uttar Pradesh and Permanently

residing at Villagte Walmara, Udepur, Almora, Bhikia Sain,

Uttarakhand-263661, have changed my name and shall

hereafter be known as CHANDAN PRAKASH.

It is certified that I have complied with other legal

requirements in this connection.

CHANDRA PRAKASH

[Signature (in existing old name)]

————

I hitherto known as KAMAL KUMAR S/o BHUPENDRA

RAM, R/o H.No.137, Block-A, Sec.-3, Azad Vihar, Khora

Colony Ghaziabad, Uttar Pradesh-201309, have changed my

name and shall hereafter be known as KAMAL SINGH

KUTIYAL.

It is certified that I have complied with other legal

requirements in this connection.

KAMAL KUMAR

[Signature (in existing old name)]

————

I hitherto known as HARSHA BHARATHAN

W/o HEMANTH PILLAI, R/o No. -205, 146/4, 2nd Floor,

Swananda Shelters, 4th Main Beml Layout, Thubarahalli

Post, Whitefield, Bengaluru-560066, have changed my name

and shall hereafter be known as HARSHA BHARATHAN

MENON.

It is certified that I have complied with other legal

requirements in this connection.

HARSHA BHARATHAN

[Signature (in existing old name)]

————

I hitherto known as PHULENDRA KUMAR RAM son of

SUDAMA RAM, Permanently residing at Gram-Charwahi,

Chakwa, Bhojpur, Chakai, Bihar-802152 and Presently residing

at GB-32 B, Pul Pehlad Pur, Near Toll Tex, New Delhi -110044,

have changed my name and shall hereafter be known as

PRASHANT KUMAR RAM.

It is certified that I have complied with other legal

requirements in this connection.

PHULENDRA KUMAR RAM

[Signature (in existing old name)]

————

I, KAMAL KUMAR S/o GYAN CHAND, R/o 6255/6, Gali

No-1, Dev Nagar, Karol Bagh, Central Delhi, Delhi-110005,

have changed the name of my minor son TANMAY aged 13

years and he shall hereafter be known as TANMAY

RATAWAL.

It is certified that I have complied with other legal

requirements in this connection.

KAMAL KUMAR

[Signature of Guardian]

————

I hitherto known as NARESH KUMAR alias NARESH ASWAL

S/o Sh. MOHAN LAL, R/o House No. 16/558, Amrit Kaur Puri

Tank Road, Karol Bagh New Delhi-110005, have changed my

name and shall hereafter be known as NARESH ASWAL.

It is certified that I have complied with other legal

requirements in this connection.

NARESH KUMAR alias NARESH ASWAL

[Signature (in existing old name)]

————

I hitherto known as PRAMOD KUMAR GAUTAM

S/o PREM DUTT GAUTAM, R/o 12/45, Pashu Aspatal Gali

Vinoba Nagar, Sadabad, Hathras, UP-281306 have changed

my name and shall hereafter be known as ABHAY GAUTAM.

It is certified that I have complied with other legal

requirements in this connection.

PRAMOD KUMAR GAUTAM

[Signature (in existing old name)]

————

I hitherto known as ANUJ NAGPAL S/o Sh. BALDEV

RAJ NAGPAL, R/o H. No. 12 Double Storey New   Rajinder

Nagar New Delhi-110060, have changed my name and shall

hereafter be known ANUJ KUMAR NAGPAL.

It is certified that I have complied with other legal

requirements in this connection.

ANJU NAGPAL

[Signature (in existing old name)]

————

I hitherto known as MRADULA D/o SHYAM BABOO

RATHORE and W/o ANOOP SINGH, R/o J-34, Upper Ground

Floor, Street No-5, J Extn. Laxmi Nagar, East Delhi,

Delhi-110092, have changed my name and shall hereafter be

known as MRADULA SINGH .

It is certified that I have complied with other legal

requirements in this connection.

MRADULA

[Signature (in existing old name)]
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I hitherto known as YOGITA BATRA alias BHAWNA

LAMBA D/o VIRENDER BATRA W/o NIKHIL LAMBA,

R/o B-1, B Block, Anand Vihar, Old Uttam Nagar, West

Delhi-110059, have changed my name and shall hereafter be

known as BHAWNA LAMBA.

It is certified that I have complied with other legal

requirements in this connection.

YOGITA BATRA alias BHAWNA LAMBA

[Signature (in existing old name)]

————

I hitherto known as MANISH KUMAR

S/o SHIVNANDAN PRASAD, R/o Village + Post -Noawan,

Police Station- Asthawan, Distt.-Nalanda, Bihar-803107, have
changed my name and shall hereafter be known as NIRAJ

KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

MANISH KUMAR

[Signature (in existing old name)]

————

I hitherto known as SNEH ARORA, wife of RAKESH
ARORA, employed as Self, residing at H. No. 83, Gali No.

26, Fateh Singh Colony, Outside Gate Hakima, Amritsar,

Punjab - 143001, have changed my name and shall hereafter

be known as  SNEHA BALA.

It is certified that I have complied with other legal
requirements in this connection.

SNEH ARORA

[Signature (in existing old name)]

————

I, GHANSHYAM DUTT son of Sh. JAIDUTT PARSHAD,

residing at Village Mau, Post Lokra, Tehsil Pataudi, Distt.

Gurugram, Haryana, have changed the name of my minor

son VIHAAN JANGRA aged 6 yrs and he shall hereafter be

known as VIRAJ RAJOTIA.

It is certified that I have complied with other legal

requirements in this connection.

GHANSHYAM DUTT

[Signature of Guardian]

————

I, GHANSHYAM DUTT son of Sh. JAIDUTT PARSHAD,

residing at Village Mau, Post Lokra, Tehsil Pataudi, Distt.

Gurugram, Haryana, have changed the name of my minor

son VAIBHAV aged 12 yrs and he shall hereafter be known

as VAIBHAV RAJOTIA.

It is certified that I have complied with other legal

requirements in this connection.

GHANSHYAM DUTT

[Signature of Guardian]

I hitherto known as RAKESH ARORA S/o MADAN

LAL, R/o H. No. 83, Gali No-26, Fateh Singh Colony, Outside

Gate Hakima, Amritsar, Punjab-143009, have changed my

name and shall hereafter be known as RAKESH KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

RAKESH ARORA

[Signature (in existing old name)]

————

I hitherto known as MEENAKSHI D/o POORAN

KATARIA W/o PARDEEP KUMAR, R/o Rz Cd-40, Near

DDA Community Hall, Mahavir Enclave Part 1, Palam Village,

Southwest Delhi, Delhi - 110045, have changed my name

and shall hereafter be known BABLI SEHRAWAT.

It is certified that I have complied with other legal

requirements in this connection.

MEENAKSHI

[Signature (in existing old name)]

————

I hitherto known as KARAN MALVIYA

S/o NANDKISHORE MALVIYA, R/o K-704, Mansoon Breeze

Society, Phase-1, Sector-78, Gurgaon, Haryana-122001, have

changed my name and shall hereafter be known as KARAN

MALVIYAH.

It is certified that I have complied with other legal

requirements in this connection.

KARAN MALVIYA

[Signature (in existing old name)]

————

I hitherto known as LUV S/o HARISH CHANDRA SINGH,

R/o 16/902 East End Apartment Mayur Vihar Ph 1 Extn. Delhi

110096, have changed my name and shall hereafter be known

as LUV KUMAR SINGH.

It is certified that I have complied with other legal

requirements in this connection.

LUV

[Signature (in existing old name)]

————

I hitherto known as ROHAN KASHYAP S/o RAKESH

KUMAR KASHYAP, residing at J-1/3, Second Floor, DLF

Phase - 2, Gurgaon, Haryana - 122002, have changed my

name and shall hereafter be known as ROAHAN KASHYAP.

It is certified that I have complied with other legal

requirements in this connection.

ROHAN KASHYAP

[Signature (in existing old name)]
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I hitherto known as RAJ HANS S/o Late Shri RAM

CHANDER, R/o B-69, Block-B, Rajeev Nagar, Begumpur,

North West Delhi, Delhi-110086, have changed my name

and shall hereafter be known as RAJ HANS DAHIYA.

It is certified that I have complied with other legal

requirements in this connection.

RAJ HANS

[Signature (in existing old name)]

————

I hitherto known as JASMEEN KAUR W/o BHULLA

SINGH, R/o Village Issar Bucha, Kapurthala, Punjab-144621,

have changed my name and shall hereafter be known as

KAUR JASMEEN.

It is certified that I have complied with other legal

requirements in this connection.

JASMEEN KAUR

[Signature (in existing old name)]

————

I, JASMEEN KAUR W/o BHULLA SINGH, R/o Village

Issar Bucha, Kapurthala, Punjab-144621, have changed the

name of my minor son GURJOT SINGH aged 5 years and he

shall hereafter be known as SINGH GURJOT.

It is certified that I have complied with other legal

requirements in this connection.

JASMEEN KAUR

[Signature of Guardian]

————

I hitherto known as RAJPAL son of Shri RAGHUBIR

SINGH, residing at Near Pankaj Tent House, 28, Deepchand

Pradhan Mohalla, Rajokari Village, A F Rajokari, South West

Delhi, Delhi-110038, have changed my name and shall

hereafter be known as RAJPAL YADAV.

It is certified that I have complied with other legal

requirements in this connection.

RAJPAL

[Signature (in existing old name)]

————

I hitherto known as ROHIT S/o NARESH KUMAR,

R/oVPO-Gopalpur, Tehsil-Kharkhoda, Distt.-Sonipat,

Haryana-131402, have changed my name and shall hereafter

be known as ROHIT DAHIYA.

It is certified that I have complied with other legal

requirements in this connection.

ROHIT

[Signature (in existing old name)]

————

I hitherto known as KANWAR PREET SINGH alias

KANWARPREET SINGH SAINI S/o SWARANJIT SINGH

R/o B-2/199, Third Floor, Safdarjung Enclave, Delhi-110029,

have changed my name and shall hereafter be known as

KANWARPREET SINGH SAINI.

It is certified that I have complied with other legal

requirements in this connection.

KANWAR PREET SINGH

alias KANWARPREET SINGH SAINI

[Signature (in existing old name)]

————

I hitherto known as REENA KUMARI alias REENA

KUMARI TICKOO D/o Shri CHAMAN LAL TICKOO

W/o Shri R.K. RAINA, R/o 59/24, Manekshaw Officers

Enclave, Delhi Cantt., New Delhi-110010, have changed my

name and shall hereafter be known as REENA KUMARI

TICKOO.

It is certified that I have complied with other legal

requirements in this connection.

REENA KUMARI alias

REENA KUMARI TICKOO

[Signature (in existing old name)]

————

I hitherto known as NARENDER KUMAR son of Shri

RAM SWAROOP TYAGI, residing at 896, Mahawar Nagar,

Kotla Mubarakpur, Lodhi Road, Central Delhi, New Delhi-

110003, have changed my name and shall hereafter be known

as NARENDRA KUMAR TYAGI.

It is certified that I have complied with other legal

requirements in this connection.

NARENDER KUMAR

[Signature (in existing old name)]

————

I, SUNIL KUMAR son of Shri HUKAM CHAND, residing

at 23, GCEW Collage, Bilaspur, Gurgaon, Bilaspur(146),

Gurgaon, Haryana-122413, have changed the name of my

minor son SAKSHAM aged 13 years and he shall hereafter

be known as SAKSHAM SINGH. I have changed his name

only not his religion.

It is certified that I have complied with other legal

requirements in this connection.

SUNIL KUMAR

[Signature of Guardian]

————

I hitherto known as AASHISH MALIK son of SATPAL,

residing at A-1501, First Floor, A-Block, Jahangir Puri, North

West Delhi-110033, have changed my name and shall

hereafter be known as AASHISH.

It is certified that I have complied with other legal

requirements in this connection.

AASHISH MALIK

[Signature (in existing old name)]
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I hitherto known as KARAMBIR SINGH alias

KARAMBIR S/o ZILE SINGH R/o Plot No-12/18, Kh No-30/

12, Gali No-20, Sanjay Colony, Narela, North West Delhi,

Delhi-110040, have changed my name and shall hereafter be

known as KARAMBIR SINGH.

It is certified that I have complied with other legal

requirements in this connection.

KARAMBIR SINGH alias KARAMBIR

[Signature (in existing old name)]

————

I, HEMANT KUMAR S/o Sh. MAHENDER SINGH,

R/o R-115, R-BLock, East Vinod Nagar, Delhi-110091, have

changed the name of my minor daughter KUHUK aged

08 years and she shall hereafter be known as KUHUK SINGH.

It is certified that I have complied with other legal

requirements in this connection.

HEMANT KUMAR

[Signature of Guardian]

————

I hitherto known as ANIRAJ S/o RAMPAL, R/o VPO.

Serda Tehsil & Distt. Kaithal, Haryana-136043,  have changed

my name and shall hereafter be known as ANIRAZ.

It is certified that I have complied with other legal

requirements in this connection.

ANIRAJ

[Signature (in existing old name)]

————

I hitherto known as INDRA W/o RAKESH CHANDER,

R/o 25/8, Gufa Wala Mandir, Pant Nagar, Jungpura, Extn.,

New Delhi-110014, have changed my name and shall hereafter

be known as INDRA CHANDER.

It is certified that I have complied with other legal

requirements in this connection.

 INDRA

[Signature (in existing old name)]

————

I hitherto known as NARAYAN SINGH son of

BHAGIRATH, residing at H. No-317, Block-I Gali No-13,

Hari Nagar, Extn, Badarpur, South Delhi, Delhi-110044, have

changed my name and shall hereafter be known as

NARAYAN.

It is certified that I have complied with other legal

requirements in this connection.

NARAYAN SINGH

[Thumb Impression]

I hitherto known as AKSHITTA NAGPAL D/o Shri  ANUJ

NAGPAL, R/o H. No. 12 Double Storey New Rajinder

Nagar New Delhi-110060, have changed my name and shall

hereafter be known AKSHITA NAGPAL.

It is certified that I have complied with other legal

requirements in this connection.

AKSHITTA NAGPAL

[Signature (in existing old name)]

————

I hitherto known as SHANNO VERMA D/o RAMDEV

VERMA W/o DESH DEEPAK SRIVASTAVA, R/o 421/2,

Chhatarpur, Delhi-110074, have changed my name and shall

hereafter be known as SHREYA SRIVASTAVA.

It is certified that I have complied with other legal

requirements in this connection.

SHANNO VERMA

[Signature (in existing old name)]

————

I hitherto known as CHAKILUR RAHMAN S/o FAZLUR

RAHMAN, R/o 180, Hajo Nalbari Road, Near Betkata

Anchalik Me Madrassa, Betkata, Katpuha, Arikuchi Nalbari

Assam-781339, have changed my name and shall hereafter

be known as SAKILUR RAHMAN.

It is certified that I have complied with other legal

requirements in this connection.

CHAKILUR RAHMAN

[Signature (in existing old name)]

————

I hitherto known as AMRIT KAUR alias AMRIT SINGH

W/o MADAN JIT SINGH, Presently, R/o A-70, Sector-35,

Noida-201301, U.P. and Permanently R/o B-2/199, Safdarjung

Enclave, Delhi-110029, have changed my name and shall

hereafter be known as AMRIT SINGH.

It is certified that I have complied with other legal

requirements in this connection.

AMRIT KAUR alias AMRIT SINGH

[Signature (in existing old name)]

————

I hitherto known as PAPPU KUMAR son of  MUNNI

LAL DAS, residing at O-86, Saurav Vihar Jaitpur, Badar Pur,

South Delhi, Delhi-110044, have changed my name and shall

hereafter be known as RISHAV KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

PAPPU KUMAR

[Signature (in existing old name)]
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I, ASHOK KUMAR S/o BRAHAM DASS, R/o Morta

Makarmat Pur, Morta, Ghaziabad, Uttar Pradeh-201003, have

changed the name of my minor daughter HIMANSHI aged

15 years and she shall be hereafter known as ARADHYA

SINGH.

It is certified that I have complied with other legal

requirements in this connection.

ASHOK KUMAR

[Signature of Guardian]

————

I hitherto known as SANJOG DEVI W/o SUNDER LAL,

R/o Nautana (48), Nautana, Mahendragarh, Haryana, 123027,

have changed my name and shall hereafter be known as

SANJOGEETA.

It is certified that I have complied with other legal

requirements in this connection.

SANJOG DEVI

[Signature (in existing old name)]

————

I hitherto known as HEMANT KUMAR S/o RAJ KUMAR

TIWARI, R/o House No-817-A, Ward No-6, Flat No-D-1,

Third Floor, Mehrauli, New Delhi-110030, have changed my

name and shall hereafter be known as HEMANT KUMAR

TIWARI.

It is certified that I have complied with other legal

requirements in this connection.

HEMANT KUMAR

[Signature (in existing old name)]

————

I hitherto known as UDIT ARORA  son of  ADITYA

ARORA, residing at H.No.1-A,  Goela  Lane, Under Hill

Road, Civil Lines, Delhi-110054, have changed my name and

shall hereafter be known as UDIT  KUMAR ARORA.

It is certified that I have complied with other legal

requirements in this connection.

UDIT ARORA

[Signature (in existing old name)]

————

I hitherto known as ASHOK WANKHDE S/o GANGA

RAMJI WANKHDE, residing at H. No. 245, E Block, Sant

Ravidas Nagar, Jahangir Puri, Jahangir Puri E Block, North

West Delhi Delhi-110033, have changed my name and shall

hereafter be known as ASHOK WANKHADE.

It is certified that I have complied with other legal

requirements in this connection.

ASHOK WANKHDE

[Signature (in existing old name)]

I hitherto known as SURAJ KUMAR S/o RAM LAKHAN,

R/o Sirohi (33), Faridabad, Haryana-121004, have changed

my name and shall hereafter be known as AJAY KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

SURAJ KUMAR

[Signature (in existing old name)]

————

I hitherto known as KARTHICK alias KARTHIK

S/o ASHISH KUMAR CHOUDHARY, R/o 285, C BG-6,

Paschim Vihar, Delhi-110063,  have changed my name and

shall hereafter be known as KARTIK CHOUDHARY.

It is certified that I have complied with other legal

requirements in this connection.

KARTHICK alias KARTHIK

[Signature (in existing old name)]

————

I hitherto known as DHEERAJ alias VIDESH KUMAR

S/o BHAVUTEE LAL, R/o Gajpura, Gajpura, Dholpur,

Rajasthan-328021, have changed my name and shall hereafter

be known as VIDESH KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

DHEERAJ alias VIDESH KUMAR

[Signature (in existing old name)]

————

I hitherto known as ANJU GUPTA D/o DASHRATH

GUPTA,  R/o 303/6, Babu Purwa Colony, Kidwai Nagar,

Kanpur, UP-208023, have changed my name and shall

hereafter be known as NIKITA GUPTA.

It is certified that I have complied with other legal

requirements in this connection.

ANJU GUPTA

[Signature (in existing old name)]

————

I hitherto known as TWINKLE alias TWINKLE ARORA

D/o GULSHAN KUMAR, R/o 308/9, Old Housing Board

Colony, Behind Sabzi Mandi, Sonipat, Haryana-131001, have

changed my name and shall hereafter be known as TWINKLE

ARORA.

It is certified that I have complied with other legal

requirements in this connection.

TWINKLE alias TWINKLE ARORA

[Signature (in existing old name)]
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I hitherto known as MONI S/o ANAND KUMAR,

R/o H. No.67, Near Chauhan Chaupal, Village-Bakoli, Delhi-

110036, have changed my name and shall hereafter be known

as SHIVANSHU CHAUHAN.

It is certified that I have complied with other legal

requirements in this connection.

MONI

[Signature (in existing old name)]

————

I, VIKRAM SINGH ARYA  S/o KISHAN SINGH,  residing

at B-8, GRD Floor, Green Park, Main South Delhi, Delhi -

110016, have changed the name of my minor Son ADITYA

ARYA aged 13 years and he shall hereafter be known as

ADITYA VIKRAM ARYA.

It is certified that I have complied with other legal

requirements in this connection.

VIKRAM SINGH ARYA

[Signature of Guardian]

————

I hitherto known as AMIT KUMAR MALHOTRA

S/o JAGDISH KUMAR MALHOTRA, residing at Lane

No. 4, 1004, D.R. Enclave, Ajnala Road, Amritsar-I, Amritsar,

Punjab -143001,  have changed my name and shall hereafter

be known as AMIT  MALHOTRA.

It is certified that I have complied with other legal

requirements in this connection.

AMIT KUMAR MALHOTRA

[Signature (in existing old name)]

————

I hitherto known as SUGANYA.D alias SUGANYA

DURAIRAJ D/o DURAIRAJ, W/o B.BALAJI, residing at C

/ 248, East End Apartments, Mayur Vihar, Phase-I Extn, Delhi

110096, have changed my name and shall hereafter be known

as Smt. SUGANYA BALAJI.

It is certified that I have complied with other legal

requirements in this connection.

SUGANYA.D alias SUGANYA DURAIRAJ

[Signature (in existing old name)]

————

I, ATAR SINGH S/o RAJU LAL, R/o Flat No-141, Ground

Floor, Shree Keshav Kunj Apartment, Sector-17, Pocket-D,

Phase-II, Dwarka, New Delhi-110078, have changed the name

of my minor daughter PRATISTHA aged 13 years and she

shall be hereafter known as PRATISHTHA.

It is certified that I have complied with other legal

requirements in this connection.

ATAR SINGH

[Signature of Guardian]

I hitherto known as SURESH KUMAR S/o SHIVMURAT,

R/o C-480, Gali No-11/2, Mukundpur Part-1, Libas Pur, Delhi-

110042, have changed my name and shall hereafter be known

as SURESH KUMAR JAISWAL.

It is certified that I have complied with other legal

requirements in this connection.

SURESH KUMAR

[Signature (in existing old name)]

————

I, NITIN KUMAR SRIVASTAVA S/o SURESH PRASAD

SRIVASTAVA, residing at House No.- 30, Second Floor,

Begumpur Park, Malviya Nagar, South Delhi, Delhi-110017,

have changed the name of my minor Son AYAAN aged

7 years and he shall hereafter be known as GARVIISH

SHRIVASTAVA.

It is certified that I have complied with other legal

requirements in this connection.

NITIN KUMAR SRIVASTAVA

[Signature of Guardian]

————

I hitherto known as VANDANA GOEL W/o NAVEEN

GOEL, R/o 86-87-B, J and K Block, Laxmi Nagar, Laxmi Nagar

(East Delhi), Delhi-110092, have changed my name and shall

hereafter be known as POOJA GOEL.

It is certified that I have complied with other legal

requirements in this connection.

VANDANA GOEL

[Signature (in existing old name)]

————

I hitherto known as UJJAWAL Son of  SURESH GOYAT,

residing at RZ-55, Phase-4, Prem Nagar, Najafgarh, South

West Delhi, Delhi-110043, have changed my name and shall

hereafter be known as UJJAWAL GOYAT.

It is certified that I have complied with other legal

requirements in this connection.

UJJAWAL

[Signature (in existing old name)]

————

I hitherto known as MD SUBHAN ALAM S/o FAIYAZ

MIYAN, R/o Vill-Ward No-08, Baswariya, PO-Baswariya, PS-

Lauriya, Distt.-West Champaran, Bihar-845453, have changed

my name and shall hereafter be known as ABDUS SUBHAN.

It is certified that I have complied with other legal

requirements in this connection.

MD SUBHAN ALAM

[Signature (in existing old name)]
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I hitherto known as RABYA KHATOON D/o FAIZUL

QUADIR UMMAN, R/o H.No-2 Floor-3, Kutia Wali Gali,

705/D, Ward No-3, Mehrauli, South West, Delhi-110030, have

changed my name and shall hereafter be known as RABYA

UMMAN.

It is certified that I have complied with other legal

requirements in this connection.

RABYA KHATOON

[Signature (in existing old name)]

————

I hitherto known as ANIL KUMAR KHALIA

S/o RAMNIWAS, employed as Senior Accountant in the

PAO CRPF, MHA, New Delhi, residing at V/Po-Abusar,

Distt.-Jhunjhunu, Rajasthan, presently residing at- C-115,

Gram Sabha, Sector-23, Rohini, New Delhi, Delhi-110085,

have changed my name and shall hereafter be known as

ANEEL KHAALIA.

It is certified that I have complied with other legal

requirements in this connection.

ANIL KUMAR KHALIA

[Signature (in existing old name)]

————

I hitherto known as BABY KUMARI D/o Sh. AJIT

KUMAR PANDEY, R/o Ward No. 29, Road No. 10,

Magardahi, Samastipur, Bihar-848101, have changed my name

and shall hereafter be known as ARYAVEE KAUSHIK.

It is certified that I have complied with other legal

requirements in this connection.

BABY KUMARI

[Signature (in existing old name)]

————

I hitherto known as KOMAL ARORA alias PARUL

ARORA W/o ASHOK ARORA, R/o H.No-76/6, Kalyan Nagar,

Sonipat, Haryana-131001, have changed my name and shall

hereafter be known as PARUL ARORA.

It is certified that I have complied with other legal

requirements in this connection.

KOMAL ARORA alias PARUL ARORA

[Signature (in existing old name)]

————

I, RAJEEV KUMAR S/o RAM NARAYAN, R/o B-88/A-2,

Street No-2, Ganga Vihar, Delhi-110094, have changed the

name of my minor son DHARSH JAISWAL aged 5 years

and he shall be hereafter known as RAGHAV JAISWAL.

It is certified that I have complied with other legal

requirements in this connection.

RAJEEV KUMAR

[Signature of Guardian]

I, MANSHA DEVI W/o NIRANJAN TIWARI, residing at

6, Bhoolan Chhapra, Badwrav, Kushi Nagar, Uttar Pradesh-

274401, have changed the name of my minor son

RUDRANSH TIWARI age 11 years and he shall hereafter be

known as AYUSH TIWARI.

It is certified that I have complied with other legal

requirements in this connection.

MANSHA DEVI

[Signature of Guardian]

————

I hitherto known as KEWALA NAND PANDEY son of

GANESH DUTT, residing at G-117, 3rd Floor, Gali No. 7,

Vishwas Park, Uttam Nagar, New Delhi-110059, have changed

my name and shall hereafter be known as KEWAL KRISHNA

PANDEY.

It is certified that I have complied with other legal

requirements in this connection.

KEWALA NAND PANDEY

[Signature (in existing old name)]

————

I hitherto known as UPENDER DEVI D/o CHAND SINGH,

and W/o JAIVIR SINGH DALAL, R/o RZ-287-A, X-Block,

New Roshan Pura, Najafgarh, South West Delhi, Delhi-

110043, have changed my name and shall hereafter be known

as UPENDER DALAL.

It is certified that I have complied with other legal

requirements in this connection.

UPENDER DEVI

[Signature (in existing old name)]

————

I hitherto known as SARAN DEEP SIKKA son of

PARAMJEET SINGH SIKKA, residing at 290, Block-11, Geeta

Colony, Gandhi Nagar S.O, East Delhi, Delhi-110031, have

changed my name and shall hereafter be known as

SARANDEEP SINGH SIKKA.

It is certified that I have complied with other legal

requirements in this connection.

SARAN DEEP SIKKA

[Signature (in existing old name)]

————

I hitherto known as KRISHNA SHARMA alias KUSHAGR

KRISHNA SHARMA S/o NARENDRA KUMAR SHARMA,

R/o 246-B, Pocket-N, Sarita Vihar, New Delhi-110076, have

changed my name and shall hereafter be known as KUSHAGR

KRISHNA SHARMA .

It is certified that I have complied with other legal

requirements in this connection.

KRISHNA SHARMA

alias KUSHAGR KRISHNA SHARMA

[Signature (in existing old name)]
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I hitherto known as SHUBHAM S/o PRADEEP

MAHESHWARI, R/o E-22, Gali No-1, Nathu Pura,

North Delhi-110084, have changed my name and shall

hereafter be known as SHUBHAM MAHESHWARI.

It is certified that I have complied with other legal

requirements in this connection.

SHUBHAM

[Signature (in existing old name)]

————

I hitherto known as SURENDER S/o JAGBIR SINGH,

R/o VPO Dighal, Distt. Jhajjar, Haryana-124107, have changed

my name and shall hereafter be known as SURENDER

AHLAWAT.

It is certified that I have complied with other legal

requirements in this connection.

SURENDER

[Signature (in existing old name)]

————

I hitherto known as CHETAN S/o BIJENDER SINGH,

R/o H.No-159A, Ward No-6, Mohalla Bidatan,

Mahendragarh, Haryana-123029, have changed my name

and shall hereafter be known as CHETAN SINGH.

It is certified that I have complied with other legal

requirements in this connection.

CHETAN

[Signature (in existing old name)]

————

I hitherto known as AKANKSHA alias AKANKSHA

SINGH D/o RADHEY SHYAM, R/o Steet No. 25b/1b, Mata

Wali Gali Swatantra Nagar Narela Delhi-110040, have changed

my name and shall hereafter be known as AKANKSHA

SINGH.

It is certified that I have complied with other legal

requirements in this connection.

AKANKSHA alias AKANKSHA SINGH

[Signature (in existing old name)]

————

I hitherto known as JASPAUL SINGH S/o GURBACHAN

SINGH, Resident of 104, Near B.B.M Depot Indira Vihar,

Dr. Mukherjee Nagar S.O, North West Delhi, Delhi-110009,

have changed my name and shall hereafter  be known as

JASPAL SINGH.

It is certified that I have complied with other legal

requirements in this connection.

JASPAUL SINGH

[Signature (in existing old name)]

I, NAIN SINGH S/o SURAJ SINGH, R/o L-65 A,

2nd Floor, Mahavir Enclave, Palam, Palam Village, South

West Delhi, Delhi-110045, have changed the name of my

minor daughter AAKANKSHA alias AAKANKSHA

RATHORE aged 14 years and she shall hereafter be known

as AAKANKSHA RATHORE.

It is certified that I have complied with other legal

requirements in this connection.

NAIN SINGH

[Signature of Guardian]

————

I hitherto known as DURGA SINGH alias DEBANDAR

SINGH PAWAR S/O MADAN SINGH PAWAR, R/o 521/18,

Gali No-4a, Vijay Park Mauj Pur, Bhajan Pura, North East,

Delhi-110053, have changed my name and shall hereafter be

known as DEBANDAR SINGH PAWAR.

It is certified that I have complied with other legal

requirements in this connection.

DURGA SINGH alias DEBANDAR SINGH PAWAR

[Signature (in existing old name)]

————

I, PAYAL MITTAL W/o MOHIT MITTAL, R/o B-135,

Brother Hood Apartments, Vikas Puri, Tilak Nagar, Delhi-

110018,  have changed the name of my minor daughter

SANVI MITTAL, aged 13 years and she shall hereafter be

known as VAMIKA MITTAL.

It is certified that I have complied with other legal

requirements in this connection.

PAYAL MITTAL

[Signature of Guardian]

————

I hitherto known as ABHISHEK GATTANI S/o RAM

KRISHNA GATTANI, R/o H.No. 106, G/F,  Pocket-1, Jasola

Vihar, Delhi-110025, have changed my name and shall

hereafter be known as ROHIT KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

ABHISHEK GATTANI

[Signature (in existing old name)]

————

I hitherto known as MOHD IRFAN S/o MOHD AINUL,

residing at D-536, D-Block, Gali No-11, Shri Ram Colony,

Rajeev Nagar, Delhi-110094,  have changed my name and

shall hereafter be known as MOHAMMAD ABUL CASH.

It is certified that I have complied with other legal

requirements in this connection.

MOHD IRFAN

[Signature (in existing old name)]
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I hitherto known as NEETU SHEKHAR W/o RAJU,

R/o Near Nizamuddin Railway Station, Block-7 B-25, Sarai

Kale Kha DDA Flats, Basti Hazrat Nizamuddin, South Delhi,

Delhi-110013, have changed my name and shall hereafter be

known as NEETU.

It is certified that I have complied with other legal

requirements in this connection.

 NEETU SHEKHAR

[Signature (in existing old name)]

————

I hitherto known as ISHPAL S/o Shri VIJAY KUMAR,

employed as Assistant Section Officer in the Ministry of

External Affairs, Jawaharlal Nehru Bhawan, New Delhi-110011,

R/o Shiv Nagar, Bhattu Road, Fatehabad, District Fatchabad,

Haryana-125050, have changed my name shall hereafter be

known as ISHPAL MANGAL.

It is certified that I have complied with other legal

requirements in this connection.

ISHPAL

[Signature (in existing old name)]

————

I hitherto known as SONALI alias SUKHMANI KAUR

D/o RAJESH KUMAR and W/o RAMANDEEP SINGH,

R/o Village Bhaini Kima, Ludhiana, Punjab-141126, have

changed my name and shall hereafter be known as

SUKHMANI KAUR.

It is certified that I have complied with other legal

requirements in this connection.

SONALI alias SUKHMANI KAUR

[Signature (in existing old name)]

————

I hitherto known as ABHINAWA S/o SH. UPENDRA

KUMAR VERMA, R/o Flat No. 1351, Pocket GH-1, Sanskriti

Apartment, Near Shahbad Dairy, Sector-28, Rohini, Pehlad

Pur Bangar, North West Delhi, Delhi-110042, have changed

my name and shall hereafter be known as ABHINAWA

VERMA.

It is certified that I have complied with other legal

requirements in this connection.

ABHINAWA

[Signature (in existing old name)]

————

I hitherto known as MANDEEP KAUR D/o AJIT LAL

and W/o NASEEB RAJA SANDHU, R/o H.No. 2000,

Street No-5, Friends Colony, Majitha Road Amritsar-1,

Punjab-143001, have changed my name and shall hereafter

be known as MANDEEP SANDHU.

It is certified that I have complied with other legal

requirements in this connection.

MANDEEP KAUR

[Signature (in existing old name)]

————

I, UTTAM SINGH S/o RAJ SINGH, R/o 151, Plot No-6,

Samarat Ashok Enclave, Near DIS Edge School, Sector-18A,

Dwarka, South West Delhi, Delhi-110075, have changed the

name of my minor daughter DIVYANSHI aged 14 years and

she shall hereafter be known as DIVYANSHI SINGH.

It is certified that I have complied with other legal

requirements in this connection.

UTTAM SINGH

[Signature of Guardian]

————

I hitherto known as VADHER JASPAL DEVASIBHAI

alias JASPAL VADHER S/o DEVASIBHAI ARJANBHAI

VADHER, R/o P-804, Emaar The Enclave, Badshapur, Sector-

66, Gurugram, Badshahpur, Gurgaon, Haryana-122101, have

changed my name and shall hereafter be known as JASPAL

D VADHER.

It is certified that I have complied with other legal

requirements in this connection.

 VADHER JASPAL DEVASIBHAI alias JASPAL VADHER

[Signature (in existing old name)]

————

I, PARDEEP S/o MAHENDER SINGH R/ P-168/27,

New Kabul Line, Delhi Cantt, South West Delhi, Delhi-

110010 have changed the name of my minor Son PRINCE

aged 14 years and he shall hereafter be known as PRINCE

DUHAN.

It is certified that I have complied with other legal

requirements in this connection.

PARDEEP

[Signature of Guardian]

————

I, VIJAY SHANKAR SHUKLA S/o DUDH NATH

SHUKLA, R/o D-51, 3rd Floor, Gali No-11, West Vinod Nagar,

Delhi-110092, have changed the name of my minor daughter

AASHITA aged 8 years and she shall be hereafter known

as AASHITA SHUKLA.

It is certified that I have complied with other legal

requirements in this connection.

VIJAY SHANKAR SHUKLA

[Signature of Guardian]
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I hitherto known as AAYUSH MATHUR S/o SUNIL

KUMAR MATHUR, Permanent R/o  D-18, Hanuman Nagar,

Jaipur-302021, Present R/o 48/502, Heritage City, MG Road,

Gurugram-122002, have changed my name and shall hereafter

be known as AAYUSH CHETAN MATHUR.

It is certified that I have complied with other legal

requirements in this connection.

AAYUSH MATHUR

[Signature (in existing old name)]

————

I hitherto known as USHA RANI D/o SOHAN SINGH

and W/o RAJ KUMAR, R/o 678, Mohalla Gogoani, Zira,

Firozpur, Punjab-142047, have changed my name and shall

hereafter be known as SANGEETA RANI.

It is certified that I have complied with other legal

requirements in this connection.

USHA RANI

[Signature (in existing old name)]

————

I hitherto known as YUVRAJ S/o RAJESH SINGH,

R/o H. No. 213, VPO Bhondsi, Tehsil Sohna, Distt. Gurugram,

Haryana-122102, have changed my name and shall hereafter

be known as YUVRAJ SINGH RAGHAV.

It is certified that I have complied with other legal

requirements in this connection.

YUVRAJ

[Signature (in existing old name)]

————

I hitherto known as NAINSI RAJPUT D/o SATISH

KUMAR W/o ASHISH BHARDWAJ, R/o H.No-122-L,

Model Town, Hoshiarpur, Punjab-146001, have changed my

name and shall hereafter be known as NAINSI BHARDWAJ.

It is certified that I have complied with other legal

requirements in this connection.

NAINSI RAJPUT

[Signature (in existing old name)]

————

I, NEELAM RATHORE W/o DINESH KUMAR

RATHORE, R/o H. No. 4566/15, Padam Chand Marg, Darya

Ganj, Central Delhi-110002, have changed the name of my

minor son SAHIL KUMAR RATHORE aged 11 years and he

shall be hereafter known as TAKSHAY KUMAR RATHORE.

It is certified that I have complied with other legal

requirements in this connection.

NEELAM RATHORE

[Signature of Guardian]

I hitherto known as KIMMI D/o KISHAN KUMAR,

R/o H.No. 631A, Near Ram Mandir, Darbaripur (162),

Badshahpur, Gurgaon, Haryana-122101, have changed my

name and shall hereafter be known as KIMMY SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

KIMMI

[Signature (in existing old name)]

————

I, RAKESH KUMAR S/o JAI SINGH, R/o C-6/13/1,

Safdarjung, Development Area, Hauz Khas, Delhi-110016,

have changed the name of my minor son ADVIK aged

9 years and he shall be hereafter known as  ADVIK SINGH.

It is certified that I have complied with other legal

requirements in this connection.

 RAKESH KUMAR

[Signature of Guardian]

————

I hitherto known as VIMLESH KUMAR S/o BHANWAR

PAL, Permanent R/o Gram Mauzampur, Zarinpur,

Shahjahanpur, Uttar Pradesh-242221, and currently residing

at House No.: B-8/9 B-Block, Lane-B8, Vasant Vihar, South

Delhi, New Delhi-110057, have changed my name and shall

hereafter be known as DEEPAK RAJPOOT.

It is certified that I have complied with other legal

requirements in this connection.

VIMLESH KUMAR

[Signature (in existing old name)]

————

I hitherto known as DIGVIJAY PATEL S/o KRISHN

GOPAL PATEL, R/o Ward No- 14, Gram Patehra, Tehshil

Hanuman, Patehara Rewa, Madhya Pradesh-486331, have

changed my name and shall hereafter be known as VIJAY

PATEL.

It is certified that I have complied with other legal

requirements in this connection.

DIGVIJAY PATEL

[Signature (in existing old name)]

————

I hitherto known as Y SATYA GUPTA

W/o BHUWANESHWAR KUMAR GUPTA, residing at

House No-10-82, Sowbhagya Nagar, Opp IDPL Colony,

Balanagar, K.v. Rangareddy,Telangana-500037, have changed

my name and I shall hereafter be known as YADDANAPUDI

SATYA.

It is certified that I have complied with other legal

requirements in this connection.

Y SATYA GUPTA

[Signature (in existing old name)]
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I hitherto known as NEELESH GANGWAR S/o KAILASH

CHANDRA GANGWAR, R/o 5/340, Ambedkar Puram Yojana

No-3, Kalyanpur, Kanpur, Kanpur Nagar, Uttar Pradesh-

208017, have changed my name and shall hereafter be known

as NEELESH KUMAR GANGWAR.

It is certified that I have complied with other legal

requirements in this connection.

NEELESH GANGWAR

[Signature (in existing old name)]

————

I hitherto known as AMANDEEP D/o TARSEM SINGH

and W/o AMRIT PAL SINGH, residing at 53A, Sultanpur,

Near Gurudwara Sultanpur, Sultanpur Extn., Mehrauli, South

Delhi, Delhi-110030, have changed my name and shall

hereafter be known as AMANDEEP KAUR.

It is certified that I have complied with other legal

requirements in this connection.

AMANDEEP

[Signature (in existing old name)]

————

I hitherto known as MATHURA KUMAR S/o RAMRAJ

SINGH, R/o Budhan Bigha, Indarpura, Rohtas, Indrapuri,

Bihar-821308, have changed my name and shall hereafter be

known as RAVI KUMAR .

It is certified that I have complied with other legal

requirements in this connection.

MATHURA KUMAR

[Signature (in existing old name)]

————

I hitherto known as SIDDHARTHA son of RAJ KISHORE

SHARMA, employed as Associate Professor in the

Department of Mechanical Engineering, National Institute

of Technology (Under MoE, Govt. of India), residing at

House No.  564, C-Block, NIT Colony, Opp. Gate No. 2, NIT

Hamirpur, Himachal Pradesh-177005, have changed my name

and shall hereafter be known as SIDDHARTHA SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

SIDDHARTHA

[Signature (in existing old name)]

————

I hitherto known as TARUN S/o RAJESH KUMAR,

residing at House No. 43, First Floor, Santoshi Mata Mandir

Street, Mansa, Punjab-151505, have change my name and

shall hereafter be known as TARUN GARG.

It is certified that I have complied with other legal

requirements in this connection.

TARUN

[Signature (in existing old name)]

I hitherto known as KULDEEP son of Mr. TILAK SINGH,

residing at C-1/10, Pocket IV, Kendriya Vihar-2, Sector 82,

Noida, Uttar Pradesh, have changed my name and shall

hereafter be known as KULDEEP SINGH.

It is certified that I have complied with other legal

requirements in this connection.

KULDEEP

[Signature (in existing old name)]

————

I hitherto known as SWATI W/o YASH BHASKAR

D/o VIJAY KUMAR SRIVASTAVA, residing at H. No. 30, Sai

Nagar, Road No.-4A, Gardanibagh, Patna-800001, have

changed my name and shall hereafter be known as SWATI

SRIVASTAVA.

It is certified that I have complied with other legal

requirements in this connection.

SWATI

[Signature (in existing old name)]

————

I hitherto known as SHIKU POPLI S/o KAILASH

CHANDER POPLI, residing at C-3/144 ,First Floor, Sector -5,

Rohini, North West Delhi, Delhi -110085,  have changed my

name and shall hereafter be known as SAHIL POPLI.

It is certified that I have complied with other legal

requirements in this connection.

SHIKU POPLI

[Signature (in existing old name)]

————

I hitherto known as ISHAAN BAKSHI S/o RAJNEESH

BAKSHI, residing at M-27, Second Floor, Near Janta Market,

Rajouri Garden, West Delhi - 110027, have changed my

name and shall hereafter be known as ISSHANN BAKSHI.

It is certified that I have complied with other legal

requirements in this connection.

ISHAAN BAKSHI

[Signature (in existing old name)]

————

I hitherto known as KM SAPNA W/o VINEET PANGHAL,

residing at 452-A, Third Floor, Sec-52, Gurgaon, Haryana-

122001, have changed my name and I shall hereafter be

known as SAPNA PANGHAL.

It is certified that I have complied with other legal

requirements in this connection.

KM SAPNA

[Signature (in existing old name)]
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I, VIJAY KUMAR S/o BHEESAM PAL, R/o H.No-126,

Rawta More Dabar Enclave, Jaffar Pur Kalan, South West

Delhi-110073, have changed the name of my minor son

SANS KRITY PAL aged 10 years and he shall be hereafter

known as SANS KRIT PAL.

It is certified that I have complied with other legal

requirements in this connection.

VIJAY KUMAR

[Signature of Guardian]

————

I hitherto known as SHASHI BALA alias KM. SHASHI

BALA D/o Sh. BRIJENDRA SINGH wife of Sh. PRAVAL

PRATAP SINGH, resident of Village Bhagupur Agra UP

283202, and shall hereafter be known as SHASHI BALA

DHANGAR.

It is certified that I have complied with other legal

requirements in this connection.

SHASHI BALA alias KM. SHASHI BALA

[Signature (in existing old name)]

————

I hitherto known as PRAVAL PRATAP SINGH S/o Sh.

RAMBHAROSI LAL BAGHEL, resident of Village Bhagupur

Agra, UP 283202, have changed name of my minor son

HIMANSHU BAGHEL alias HIMANSHU DHANGAR aged

16 years and shall hereafter be known as HIMANSHU

DHANGAR.

It is certified that I have complied with other legal

requirements in this connection.

PRAVAL PRATAP SINGH

[Signature of Guardian]

————

I hitherto known as  PRAVAL PRATAP SINGH S/o Sh.

RAMBHAROSI LAL BAGHEL, resident of Village Bhagupur

Agra, UP 283202, have changed my name and shall hereafter

be known as PRAVAL PRATAP SINGH DHANGAR.

It is certified that I have complied with other legal

requirements in this connection.

PRAVAL PRATAP SINGH

[Signature (in existing old name)]

————

I hitherto known as MANIESH KUMAR S/o RAMESH

KUMAR MEENA, residing at Manaksas, jhunjhunu

Rajasthan-333801, have changed my name and shall hereafter

be known as NAVEEN MEENA.

It is certified that I have complied with other legal

requirements in this connection.

MANIESH KUMAR

[Signature (in existing old name)]

I hitherto known as DEEPIKA AGARWAL W/o DINESH

AGARWAL, residing at 39/44a, Idgah Colony, Agra,

Uttar Pradesh-282001, have changed my name and shall

hereafter be known as SUSHMA.

It is certified that I have complied with other legal

requirements in this connection.

DEEPIKA AGARWAL

[Signature (in existing old name)]

————

I hitherto known as SABAG SINGH son of  PRITAM

SINGH, residing at H.No.6, Ward No.5, New Adda Rajasansi,

Village Rajasansi, Tehsil Lopoke, District Amritsar-143101,

Punjab, have changed my name and shall hereafter be known

as SUBEG SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SABAG SINGH

[Signature (in existing old name)]

————

I, SANJEEV KUMAR S/o DHARA SINGH ARYA, residing

at House No: 425, Sector 19, Shivam Khand, Near Agarsen

Chowk, Vasundhara Ghaziabad, Uttar Pradesh- 201012, have

changed the name of my minor daughter GARGI aged 16

years and she shall hereafter be known as GARGI SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SANJEEV KUMAR

[Signature of Guardian]

————

I hitherto known as ASHOK KUMAR PURI alias A.K.

GUPTA S/o GANPAT RAM GUPTA, residing at R Z-21/284,

Gali No-3, Gitanjali Park, West Sagar Pur, South West Delhi,

Delhi-110046, have changed my name and shall hereafter be

known as ASHOK KUMAR GUPTA.

It is certified that I have complied with other legal

requirements in this connection.

ASHOK KUMAR PURI alias A.K. GUPTA

[Signature (in existing old name)]

————

I hitherto known as BHUPINDER SINGH S/o KARTAR

SINGH, residing at Ladhuwala Uttar, Fazilka Punjab-152024,

India, have changed my name and shall hereafter be known

as RUPINDER SINGH

It is certified that I have complied with other legal

requirements in this connection.

BHUPINDER SINGH

[Signature (in existing old name)]
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I hitherto known as AMARJIT SINGH son of SWARAN

SINGH, residing at VPO Rehana Jattan, Tehsil Phagwara,

Distt. Kapurthala-144407, Punjab, India, have changed my

name and shall hereafter be known as AMARJEET SINGH.

It is certified that I have complied with other legal

requirements in this connection.

AMARJIT SINGH

[Signature (in existing old name)]

————

I hitherto known as D GOWRI alias DHAVALA GOURI

S/o DHAVALA KRISHNA RAO, R/o 8-401,Gopinadhapuram,

Tekkali, Srikakulam, Andhra Pradesh-532201, have changed

my name and shall hereafter be known as DHAVALA

PARVATEESAM.

It is certified that I have complied with other legal

requirements in this connection.

D GOWRI alias DHAVALA GOURI

[Signature (in existing old name)]

————

I hitherto known as PRAHASITH PENKE alias PENKE

PRAHASITH S/o LAVANYA PENKEY, R/o House No-3921,

9th Floor, Janapriya Nile Valley, Violet And Purple Street,

VTC: Tirumalagiri, PO: Chandanagar, Hyderabad, Telangana-

500050, have changed my name and shall hereafter be known

as PRAHASITH CHOUDHURY.

It is certified that I have complied with other legal

requirements in this connection.

PRAHASITH PENKE alias PENKE PRAHASITH

[Signature (in existing old name)]

————

I hitherto known as KRISHNA PRASAD GANDEPALLI

alias GANDEPALLI KRISHNA PRASAD alias K PRASAD

GANDEPALLI S/o VENKATA RAMANA GANDEPALLI,

R/o D.NO-7-11-2, Opp-A U Outgate Chinna Waltair,

Visakhapatnam Urban, Andhra Pradesh-530017, have

changed my name and shall hereafter be known as

GANDEPALLI KRISHNA PRASAD.

It is certified that I have complied with other legal

requirements in this connection.

KRISHNA PRASAD GANDEPALLI alias GANDEPALLI

KRISHNA PRASAD alias K PRASAD GANDEPALLI

[Signature (in existing old name)]

————

I, ANIKET CHANDRAKANT BHALERAO S/o C R

BHALERAO,R/o B3 6111 Assetz, East Point, Gear School

Road, Near Mango Hyper Market, Bhoganahalli, Bellandur,

Bengaluru, Karnataka-560103, I have changed the name of

my minor son ARYAN aged about 9 years and he shall

hereafter be known as ARYAN ANIKET BHALERAO.

It is certified that I have complied with other legal

requirements in this connection.

ANIKET CHANDRAKANT BHALERAO

[Signature of Guardian]

————

I hitherto known as JOSEPHINE J MONIZ

W/o LANCELOT G S MONIZ, R/o HD 22, His Grace

Apartment Martin Pais Road Hat Hill, Mangalore,

Ashoknagar (mr), Mangalore Dakshina Kannada, Karnataka-

575006, have changed my name and shall hereafter be known

as JOSEPHINE DULCINE MONIZ.

It is certified that I have complied with other legal

requirements in this connection.

JOSEPHINE J MONIZ

[Signature (in existing old name)]

————

I hitherto known as D S KALPANA W/o C S

GURUPRASAD, R/o No - 03, 1st A Main 5th Cross,

Brundavan Nagar, Nagasandra, Bengaluru, Karnataka -

560073, have changed my name and shall hereafter be known

as KALPANA PRASAD.

It is certified that I have complied with other legal

requirements in this connection.

D S KALPANA

[Signature (in existing old name)]

————

I hitherto known as LANCELOT ALPIUS MONIZ

S/o ALPIUS MONIZ, R/o HD 22, His Grace Apartment,

Martin Pais Road, Hat Hill, Mangalore, Ashoknagar (mr),

Mangalore Dakshina Kannada, Karnataka-575006, have

changed my name and shall hereafter be known as

LANCELOT GODWIN SALVADORE MONIZ.

It is certified that I have complied with other legal

requirements in this connection.

LANCELOT ALPIUS MONIZ

[Signature (in existing old name)]

————

I hitherto known as GHEWARCHAND alias

GHEWARCHAND L CHHAJED S/o LALCHAND, R/o 05,

Ward No-03, Ist Gate, Jain Market, Bellary, Karnataka-583101,

have changed my name and shall hereafter be known as

GHEWARCHAND CHHAJED.

It is certified that I have complied with other legal

requirements in this connection.

GHEWARCHAND alias GHEWARCHAND L CHHAJED

[Signature (in existing old name)]
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I hitherto known as SIBA S/o BHAG RAM, R/O VPO

Uppal Bhupa, Tehsil Phillaur, Distt. Jalandhar, Punjab-144039,

have changed my name and shall hereafter be known as

NASIB CHAND.

It is certified that I have complied with other legal

requirements in this connection.

SIBA

[Signature (in existing old name)]

————

I, SHARNJIT KAUR W/o GURPARTAP SINGH, R/o Vill.

Mehmadpur, PO Sher Singh Wala, Tehsil Bholath, Distt.

Kapurthala, Punjab-144622, have changed the name of my

minor daughter ANGELINA KAUR aged 03 years and she

shall hereafter be known as KAUR ANGELINA.

It is certified that I have complied with other legal

requirements in this connection.

SHARNJIT KAUR

[Signature of Guardian]

————

I hitherto known as SAPNA RANI D/o RAMAN KUMAR

wife of RAHUL KUMAR BHATT, residing at H.No. 195,

St. No. 4, Subash Nagar, Phagwara, Distt. Kapurthala-144401,

Punjab, India, have changed my name and shall hereafter be

known as SAPNA BHATT.

It is certified that I have complied with other legal

requirements in this connection.

SAPNA RANI

[Signature (in existing old name)]

————

I hitherto known as SATNAM KAUR wife of HARJIT

SINGH, residing at H. No. 76, Tanda Road, Aman Nagar,

Jalandhar-144004, Punjab, India, have changed my name

and shall hereafter be known as PARAMJIT KAUR.

It is certified that I have complied with other legal

requirements in this connection.

SATNAM KAUR

[Signature (in existing old name)]

————

I hitherto known as PRATYUSH alias PRATYUSH

CHOUBEY S/o SANJAY CHOUBEY, R/o Utsav Bhawan Gali,

Pali Road W No-13, Dehri, Rohtas, Bihar-821307, have

changed my name and shall hereafter be known as

PRATYUSH CHOUBEY.

It is certified that I have complied with other legal

requirements in this connection.

PRATYUSH alias PRATYUSH CHOUBEY

[Signature (in existing old name)]

I hitherto known as SUMITRA DEVI W/o MANINDER

SINGH, residing at 187, Nai Anaj Mandi, Rewari, Haryana-

123401, have changed my name and shall hereafter be known

as SUMITRA.

It is certified that I have complied with other legal

requirements in this connection.

SUMITRA DEVI

[Signature (in existing old name)]

————

I hitherto known as S RAJU S/o BHUPATHI REDDY,

R/o 3-11-321, Srinivasa colony, L.B.Nagar, Hyderabad–500074

Telangana State, have Changed my name and shall hereafter

be known as SAMA RAJENDER REDDY.

It is certified that I have complied with other legal

requirements in this connection.

S RAJU

[Signature (in existing old name)]

————

I, SATEESH KUMAR S/o ARJUN PRASAD GUPTA,

R/o C O Sangam Footware, Hajiganj Langoor Gali More, P

O Jhauganj Patna City, Nagla, Patna, Patna City, Bihar-

800008, have changed the name of my minor son ABHAY

RAJ GUPTA aged 14 years and he shall hereafter be known

as ABHIJEET SHREEYANS.

It is certified that I have complied with other legal

requirements in this connection.

SATEESH KUMAR

[Signature of Guardian]

————

I hitherto known as SEETHA LEKSHMI S wife of ANIL

KUMAR K, residing at Devashri, Iverkala West North,

Puthenambalam, Kunnathur, Kollam, Kerala, Pin-691553, have

changed my name and shall hereafter be known as SEETHA

LAKSHMI S.

It is certified that I have complied with other legal

requirements in this connection.

SEETHA LEKSHMI S

[Signature (in existing old name)]

————

I hitherto known as ORUGANTI THIRUPATHI son of

ORUGANTI POCHAMALLU, resident at H.No. 3-68,

Muthunur, Jagitial, Telangana-505526, have changed my name

and shall hereafter be known as ORUGANTI THIRUPATHI

ROHIT.

It is certified that I have complied with other legal

requirements in this connection.

ORUGANTI THIRUPATHI

[Signature (in existing old name)]
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I hitherto known as SAVITA RANI SHARMA

W/o PAWAN SHARMA, R/o Vill. Ladhewali, PO Madhopur

Jallowal, Tehsil Nakodar, Distt. Jalandhar, Punjab-144623,

India, have changed my name and shall hereafter be known

as SAVITA RANI.

It is certified that I have complied with other legal

requirements in this connection.

SAVITA RANI SHARMA

[Signature (in existing old name)]

————

I hitherto known as SHASHI BHUSHAN BARANWAL

son of TRIPURARI  PRASAD BARNWAL, residing at Purani

Bazar Road, BodhwanTalab, P.O. - Jamui, P.S.- Jamui, District-

Jamui, State- Bihar, Pin- 811307, have changed my name and

shall hereafter be known as SHASHI BHUSHAN BARNWAL.

It is certified that I have complied with other legal

requirements in this connection.

SHASHI BHUSHAN BARANWAL

[Signature (in existing old name)]

————

I hitherto known as DALJIT KAUR W/o SUKHDEV

SINGH, residing at Vill. Minian Distt. Moga, Punjab, have

changed my name and shall hereafter be known as DALJEET

KAUR.

It is certified that I have complied with other legal

requirements in this connection.

DALJIT KAUR

[Signature (in existing old name)]

————

I hitherto known as KANTA DEVI W/o PARAMJIT,

R/o VPO Lallian Khurd District Jalandhar Punjab-144026,

India, have changed my name and shall hereafter be known

as KANTA RANI.

It is certified that I have complied with other legal

requirements in this connection.

KANTA DEVI

[Signature (in existing old name)]

————

I, RAJ KUMAR S/o SINGARA RAM, R/o Vill. Bharta

Khurd, Teh. Nawanshahr and Distt: Shaheed Bhagat Singh

Nagar (Punjab)-144518, have changed the name of my minor

son JASKARAN aged 14 years 9 month and he shall

hereafter be known as JASKARAN DEHAR.

It is certified that I have complied with other legal

requirements in this connection.

RAJ KUMAR

[Signature of Guardian]

I hitherto known as BALJEET S/o RAM PAL, R/o Vill.

Maujowal, PO. Mehandpur, Teh. Balachaur, Distt: Shaheed

Bhagat Singh Nagar (Punjab)-144526, have changed my name

and shall hereafter be known as BALJEET SINGH.

It is certified that I have complied with other legal

requirements in this connection.

BALJEET

[Signature (in existing old name)]

————

I hitherto known as SMRITI REKHA DUTTA

W/o MRINANKA BHUYAN, R/o Q No. 43/111/B, BVFCL

Namrup, Parbatpur, Dibrugarh, Assam-786623,  have changed

my name and shall hereafter be known as SMRITI SILPA

BHUYAN.

It is certified that I have complied with other legal

requirements in this connection.

SMRITI REKHA DUTTA

[Signature (in existing old name)]

————

I hitherto known as MAHESH YADAV S/o

GOWARDHAN YADAV, R/o Mahudar, P,O- Bhalua, P.S-

Bodhgaya, Bihar- 824231, have changed my name and shall

hereafter be known as MAHESH KUMAR YADAV.

It is certified that I have complied with other legal

requirements in this connection.

MAHESH YADAV

[Signature (in existing old name)]

————

I hitherto known as ANNU GOUR, W/o KAILASH

KUMAR GOUR, R/o Flat No-E4-402, Pacific Golf Estate,

Sahastradhara Road, Kulhan, Dehradun, Uttarakhand-248001,

have changed my name and shall hereafter be known as

ASHA GOUR.

It is certified that I have complied with other legal

requirements in this connection.

ANNU GOUR

[Signature (in existing old name)]

————

I hitherto known as KAMALAKANTA MOHARANA

S/o ALEKHA BIHARI MOHARANA, R/o Alanda,

Kumarpada, Nimapada Puri, Odisha- 752105, have changed

my name and shall hereafter be known as KAMALKANT

MOHARANA.

It is certified that I have complied with other legal

requirements in this connection.

KAMALAKANTA MOHARANA

[Signature (in existing old name)]
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I hitherto known as SAMBHU DUTTA alias SHAMBHU

NATH DATTA S/o MADHU SUDAN DUTTA, R/o Nimtard

Mission Road,Ward No-5, Puruliya (M),Puruliya,West

Bengal-723101, have changed my name and shall hereafter

be known as SAMBHU NATH DUTTA.

It is certified that I have complied with other legal

requirements in this connection.

SAMBHU DUTTA alias SHAMBHU NATH DATTA

[Signature (in existing old name)]

————

I hitherto known as MABEL OLIVA DCUNHA

W/o JOSEPH LEWIS DLIMA, R/o B-201, BLDG No-27,

Anirudh BLDG, Tilak Nagar, Near Reliance Energy, Chembur

West, Mumbai, Maharashtra-400089, have changed my name

and shall hereafter be known as MABEL JOSEPH DLIMA.

It is certified that I have complied with other legal

requirements in this connection.

MABEL OLIVA DCUNHA

[Signature (in existing old name)]

————

I hitherto known as PREETI MEHTA, W/o SANDEEP

KUMAR KAKKAR, R/o Flat No-202, Tower Aigburth, BT-

12 Omaxe Heights, Sector-86, Faridabad, Haryana-121002,

have changed my name and shall hereafter be known as

PREETI MEHTA KAKKAR.

It is certified that I have complied with other legal

requirements in this connection.

PREETI MEHTA

[Signature (in existing old name)]

————

I hitherto known as HARWINDER KAUR

W/o KULWINDER SINGH, residing at Near Guruduara Sahib,

Kotli Sangar, District Sri Muktsar sahib, Punjab 152025,

have changed my name and shall hereafter be known as

HARMANDER KAUR.

It is certified that I have complied with other legal

requirements in this connection.

HARWINDER KAUR

[Signature (in existing old name)]

————

I hitherto known as SUKHDEV SINGH DHALIWAL

S/o PAL SINGH, residing at Village Minian Distt. Moga

Punjab, have changed my name and shall hereafter be known

as SUKHDEV SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SUKHDEV SINGH DHALIWAL

[Signature (in existing old name)]

————

I hitherto known as PARMEET KAUR W/o GURMEET

SINGH, R/o Village Chal Fateh Singh Wala Distt. Bathinda,

have changed my name and shall hereafter be known as

BALWINDER KAUR.

It is certified that I have complied with other legal

requirements in this connection.

PARMEET KAUR

[Signature (in existing old name)]

————

I hitherto known as TIRATH D/o DIWAN CHAND,

W/o RAVI KUMAR, residing at House No. 460, Chuharapur

Road, Near Shiv Mandir, Ajit Nagar, Haibowal Kalan, District

Ludhiana, Punjab-141001, India, have changed my name and

shall hereafter be known as PALAK.

It is certified that I have complied with other legal

requirements in this connection.

TIRATH

[Signature (in existing old name)]

————

I hitherto known as VISHAVJEET SINGH SANDHU

S/o KAMALJIT SINGH, R/o Basti Inder Singh, Dakhli

Malwal Qudim, Po. Saidan Wala, Tehsil & District Ferozepur,

Punjab-152001, India, have changed my name and shall

hereafter be known as VISHAVJEET SINGH.

It is certified that I have complied with other legal

requirements in this connection.

VISHAVJEET SINGH SANDHU

[Signature (in existing old name)]

————

I hitherto known as VEERPAL KAUR MANDER

D/o GURMEET SINGH, R/o Village Rupianwala, District

Faridkot, Punjab-151212 India, have changed my name and

shall hereafter be known as VEERPAL KAUR.

It is certified that I have complied with other legal

requirements in this connection.

VEERPAL KAUR MANDER

[Signature (in existing old name)]
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I hitherto known as GURVINDER KAUR GUJRAL

D/o SARABJEET SINGH REEN W/o GAGANDEEP SINGH,

R/o House No. 156A, City Enclave, Opp. Radha Swami Dera,

Ferozepur City, District Ferozepur, Punjab-152002, India, have

changed my name and shall hereafter be known as

GURVINDER KAUR.

It is certified that I have complied with other legal

requirements in this connection.

GURVINDER KAUR GUJRAL

[Signature (in existing old name)]

————

I hitherto known as SHIVEE alias SHIVEE SINGH son of

BALRAM SINGH, residing at Shivpuri Colony, Plot

No. 1109, Road No. 4, Katari Hill Road, P.O. Head Post

Office, Gaya, P.S.-Chandauti, District-Gaya, State- Bihar, Pin-

823001, have changed my name and shall hereafter be known

as SHIVEE SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SHIVEE alias SHIVEE SINGH

[Signature (in existing old name)]

————

I hitherto known as ASHISH AGARWAL alias AASHISH

AGARWAAL son of RAM SWAROOP AGARWAL, residing

at H.No. 21-3-108, Kassar Hatta, Tagari Naka, Charminar,

Hyderabad-500002, Telangana, have changed my name and

shall hereafter be known as AASHISH AGARWAAL.

It is certified that I have complied with other legal

requirements in this connection.

ASHISH AGARWAL alias AASHISH AGARWAAL

[Signature (in existing old name)]

————

I hitherto known as SRUSHTI alias SRISHTI AGARWAL

wife of AASHISH AGARWAAL, residing at H. No. 21-3-108,

Tagari Ka Naka, Chelapura, Kassarahatta, Charminar,

Hyderabad-500002, Telangana, have changed my name and

shall hereafter be known as SRISHTI AGARWAL.

It is certified that I have complied with other legal

requirements in this connection.

SRUSHTI alias SRISHTI AGARWAL

[Signature (in existing old name)]

————

I hitherto known as VISHRAM REGAR S/o MAHVEER

REGAR, R/o Dasok, Dhasook, Ajmer, Rajasthan-305801, have

changed my name and shall hereafter be known as VISHU.

It is certified that I have complied with other legal

requirements in this connection.

VISHRAM REGAR

[Signature (in existing old name)]

I hitherto known as LALITA GULATI alias DEEPA

GULATI W/o  SANJEEV GULATI, residing at H.No. 25, Jai

Triveni Apartment, Vikas Puri, Tilak Nagar, West Delhi-110018,

have changed my name and shall hereafter be known as

LALITA GULATI.

It is certified that I have complied with other legal

requirements in this connection.

LALITA GULATI alias DEEPA GULATI

[Signature (in existing old name)]

————

I hitherto known as SUKHDEEP KUMAR S/o GURBHEJ

SINGH, residing at Vill. Kattowal, P.O. Begampur Jandiala,

Distt. Hoshiarpur-146115, Punjab, India, have changed my

name and shall hereafter be known as RANDEEP SINGH

BHATTI.

It is certified that I have complied with other legal

requirements in this connection.

SUKHDEEP KUMAR

[Signature (in existing old name)]

————

I hitherto known as RABI SHANKAR BHIMANI S/o

HIRALAL BHIMANI, resident of Gaurinath Enclave, Flat

No.-B2-B3, 3rd Floor 224, Gauri Nath Shastri Sarani, Bangur

Avenue, North 24 Parganas, West Bengal-700055, have

changed my name and shall hereafter be known as RAVI

SHANKAR BHIMANI.

It is certified that I have complied with other legal

requirements in this connection.

RABI SHANKAR BHIMANI

[Signature (in existing old name)]

————

I hitherto known as PAPPU KUMAR son of KIRAN

SHARMA, residing at D-188, D-Block, Gali No. 52, Mahavir

Enclave Part-III, West Delhi-110059, have changed my name

and shall hereafter be known as ARYAN.

It is certified that I have complied with other legal

requirements in this connection.

PAPPU KUMAR

[Signature (in existing old name)]

————

I hitherto known as AFTAB SINGH GURAYA

S/o  MEHTAB SINGH, R/o Village Berianwala,  Distt Amritsar-

143116, Punjab,  have changed my name and shall hereafter

be known as  AFTAB  SINGH.

It is certified that I have complied with other legal

requirements in this connection.

AFTAB SINGH GURAYA

[Signature (in existing old name)]



2556 THE GAZETTE OF INDIA, JULY 22,  2023 (ASADHA 31, 1945)        [PART IV

t

I hitherto known as SWARN SINGH S/o KULWANT

SINGH, residing at Vill Begpur, Post Office Safdarpur Khole,

Tehsil Dasuya, Diss. Hoshiarpur, Punjab-144205, have

changed my name and shall hereafter be known as SWARAN

SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SWARN SINGH

[Signature (in existing old name)]

————

I hitherto known as KULJIT KAUR alias CHARNJEET

KAUR JATTANA W/o GURMIT SING JATTANA, residing

at VPO Sulhani, District Ferozepur, Punjab-142050, India,

have changed my name and shall hereafter be known as

KULJIT KAUR JATTANA.

It is certified that I have complied with other legal

requirements in this connection.

KULJIT KAUR alias CHARNJEET KAUR JATTANA

[Signature (in existing old name)]

————

I hitherto known as AMANDEEP SINGH BRAR S/o

MAJOR SINGH, R/o H.No. 217, Park Avenue Colony

Faridkot, Punjab, have changed my name and shall hereafter

be known as AMANDEEP SINGH.

It is certified that I have complied with other legal

requirements in this connection.

AMANDEEP SINGH BRAR

[Signature (in existing old name)]

————

I, SATNAM SINGH S/o HARDEEP SINGH, residing at

VPO. Poonian Tehsil Shahkot, Jalandhar, Punjab-144702, have

changed the name of my minor son SUKHBIR SINGH CHOLI

aged 14 years and he shall hereafter be known as SUKHBIR

SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SATNAM SINGH

[Signature of Guardian]

————

I hitherto known as HARJEET KAUR MARWAHA

W/o VIKRAM DEV THAKUR, R/o #138 Bazar No. 1, Ahata

Bihari Lal, Ferozepur, Cantt Punjab-152001, India, have

changed my name and shall hereafter be known as HARJEET

KAUR.

It is certified that I have complied with other legal

requirements in this connection.

HARJEET KAUR MARWAHA

[Signature (in existing old name)]

I hitherto known as VIJAY SHARMA son of BAL

MUKAND SHARMA, residing at H.No. 1047, Near Dukh

Niwaran Gurdwara, Chuck Hussaina, Lamba Pind, Jalandhar-

144009, Punjab, India, have changed my name and shall

hereafter be known as VIJAY KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

VIJAY SHARMA

[Signature (in existing old name)]

————

I hitherto known as RASHMI GUJRAL D/o DALIP SINGH

W/o NARINDER SINGH, R/o 2126, Dugri, Urban Estate,

Near Drum Chowk, Phase 2 Basant Avenue, Ludhiana-141013,

have changed my name and shall hereafter be known as

RASHMI KAUR.

It is certified that I have complied with other legal

requirements in this connection.

RASHMI GUJRAL

[Signature (in existing old name)]

————

I hitherto known as SERBGITH KAUR W/o TEJA SINGH

Residing at Sumunda patti, Kishangarh District Moga,

Punjab-142045, have changed my name and shall hereafter

be known as SARBJIT KAUR.

 It is certified that I have complied with other legal

requirements in this connection.

SERBGITH KAUR

[Signature (in existing old name)]

————

I hitherto known as SONIA daughter of SUCHA SINGH,

residing at Vill. Domeli, Kapurthala-144407, Punjab, India,

have changed my name and shall hereafter be known as

SONIA KUMARI.

It is certified that I have complied with other legal

requirements in this connection.

SONIA

[Signature (in existing old name)]

————

I hitherto known as RAICHEL BIJU MATHEW

W/o MATT PHILLIPS, residing at Mallapallil Biju Niwas,

Vakayar PO, Konni, Pathanamthitta, Kerala-689698, have

changed my name and shall hereafter be known as RAICHEL

MATT PHILLIPS.

It is certified that I have complied with other legal

requirements in this connection.

RAICHEL BIJU MATHEW

[Signature (in existing old name)]
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I hitherto known as MATTHEW BIJU PHILIPS S/o PHILIP

MATHEW, residing at Mallapallil Biju Niwas, Vakayar PO,

Konni, Pathanamthitta, Kerala-689698, have changed my name

and shall hereafter be known as MATT PHILLIPS.

It is certified that I have complied with other legal

requirements in this connection.

MATTHEW BIJU PHILIPS

[Signature (in existing old name)]

————

I hitherto known as KAILASH CHANDRA MOURYA

S/o Late LAXMINARAYAN MORI, R/o 212 Pinkcity Scheme

No. 78 Part 1 Phase 2 Niranjanpur, Indore-452010, have

changed my name and shall hereafter be known as KAILASH

MORI.

It is certified that I have complied with other legal

requirements in this connection.

KAILASH CHANDRA MOURYA

[Signature (in existing old name)]

————

I hitherto known as SAURAV S/o SANDEEP KUMAR,

residing at V.P.O. Mand, Distt. Jalandhar-144002, Punjab,

India, have changed my name and shall hereafter be known

as SAURAV KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

SAURAV

[Signature (in existing old name)]

————

I hitherto known as SULAKHAN SINGH GILL son of

MALKIT SINGH, residing at Mari Mustafa, Tehsil Bagha

Purana, Distt. Moga, Punjab, India-142049, have changed

my name and shall hereafter be known as SULAKHAN

SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SULAKHAN SINGH GILL

[Signature (in existing old name)]

————

I hitherto known as NAVPREET RANDHAWA wife of

GURBINDER SINGH RANDHAWA residing at H.No. 55,

Adarsh Nagar, Ram Tirath Road, Amritsar-143001, Punjab,

have changed my name and shall hereafter be known as

NAVKIRAN KAUR.

It is certified that I have complied with other legal

requirements in this connection.

NAVPREET RANDHAWA

[Signature (in existing old name)]

I hitherto known as SHAVREET KAUR daughter of

GURJANT SINGH, residing at Vill.Chogawan Sadhpur,

Amritsar-143116, Punjab, have changed my name and shall

hereafter be known as SHIVREET KAUR.

It is certified that I have complied with other legal

requirements in this connection.

SHAVREET KAUR

[Signature (in existing old name)]

————

I hitherto known as MANVEEN BUTALIA wife of

BHARPUR SINGH, residing at H.No. 44-A, Kashmir Avenue,

Batala Road, Amritsar-143001, Punjab have changed my name

and shall hereafter be known as MANVEEN KAUR.

It is certified that I have complied with other legal

requirements in this connection.

MANVEEN BUTALIA

[Signature (in existing old name)]

————

I hitherto known as HARCHARAN SINGH SIDDHU

S/o VIR SINGH, R/o 42, Punjabi Bagh Extn., Opp. Dips

School, 66 Feet Road, Luhar Nangal, Jalandhar,

Punjab-144022, have changed my name and shall hereafter

be known as HARCHARAN SINGH SIDHU.

It is certified that I have complied with other legal

requirements in this connection.

HARCHARAN SINGH SIDDHU

[Signature (in existing old name)]

————

I hitherto known as HARBANS SINGH BRAR S/o ZORA

SINGH, R/o VPO. Gulab singh wala, District-Moga,

Punjab-142057, India, have changed my name and shall

hereafter be known as HARBANS SINGH.

It is certified that I have complied with other legal

requirements in this connection.

HARBANS SINGH BRAR

[Signature (in existing old name)]

————

I, KANAGARAJ PONNUSAMY S/o PONNUSAMY,

R/o 3/139, Narappallithottam, Appanayakkanpalayam,

Pappampalayam, Namakkal, Tamil Nadu-638007, have

changed the name of my minor daughter K.Y. ASHVITHA

aged about 13 years and she shall hereafter be known as

ASHMITHA KANAGARAJ.

It is certified that I have complied with other legal

requirements in this connection.

KANAGARAJ PONNUSAMY

[Signature of Guardian]
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I hitherto known as SARDARILAL VIJAY S/o SARDARI

LAL KAKARIA, R/o Apartment-12D Towers-O Belgravia,

Central Park 2, Hero Honda Road, Sector-48, Islampur(97),

Gurgaon, Haryana-122018, have changed my name and shall

hereafter be known as VIJAY KUMAR KAKARIA.

It is certified that I have complied with other legal

requirements in this connection.

SARDARILAL VIJAY

[Signature (in existing old name)]

————

I hitherto known as VENKATARAMA GURUDATTA

PHANI KIRAN MANCHAMBHOTLA alias M V R G PHANI

KIRAN S/o SURYANARAYANA MURTY

MANCHAMBHOTLA, R/o 20-80, Flat No. 101, Bharatnagar

Prahladapuram, Visakhapatnam, Andhra Pradesh-530027,

have changed my name and shall hereafter be known as

M PHANI KIRAN.

It is certified that I have complied with other legal

requirements in this connection.

VENKATARAMA GURUDATTA PHANI KIRAN

MANCHAMBHOTLA alias M V R G PHANI KIRAN

[Signature (in existing old name)]

————

I hitherto known as VISHNU GOUTAM S/o BABU LAL,

residing at H.No. A1/75 East Gokalpur, Shahdara, Sabhapur,

Delhi-110094, have changed my name and I shall hereafter

be known as VISHNU DEV.

It is certified that I have complied with other legal

requirements in this connection.

VISHNU GOUTAM

[Signature (in existing old name)]

————

I hitherto known as GOURAV KORI S/o ANIL KUMAR

PAIGWAR, R/o- House No. 1570/71, Siddhbaba ward, New

Jyoti School ke Pass, Lalmati, Jabalpur, Jabalpur, Madhya

Pradesh-482001, have changed my name and shall hereafter

be known as GOURAV PAIGWAR.

It is certified that I have complied with other legal

requirements in this connection.

GOURAV KORI

[Signature (in existing old name)]

————

I hitherto known as POOJA RANI D/o TARSEM SINGH

W/o HARTAJINDER PAL SINGH, resident at VPO Purika,

Tehsil Mukerian, Hoshiarpur-144211, Punjab, India, have

changed my name and shall hereafter be known as

PRABHJOT KAUR.

It is certified that I have complied with other legal

requirements in this connection.

POOJA RANI

[Signature (in existing old name)]

————

I hitherto known as JASWANT SINGH GILL S/o JAGIR

SINGH, R/o VPO. Landhe ke, Tehsil & District-Moga,

Punjab-142001 India, have changed my name and shall

hereafter be known as JASWANT SINGH.

It is certified that I have complied with other legal

requirements in this connection.

JASWANT SINGH GILL

[Signature (in existing old name)]

————

I hitherto known as SATPAL SINGH alias RASHPAL

SINGH S/o MUKHTIAR SINGH, residing at Village Chabba,

P.O. Dhandian, Tehsil Zira, Distt. Ferozepur, Punjab-142047,

have changed my name and shall hereafter be known as

RASHPAL SINGH .

It is certified that I have complied with other legal

requirements in this connection.

SATPAL SINGH alias RASHPAL SINGH

[Signature (in existing old name)]

————

I hitherto known as VEERPAL KAUR W/o RUPINDER

SINGH, residing at Ladhuwala Uttar, Fazilka Punjab-152024,

India, have changed my name and shall hereafter be known

as MISERJEET KAUR.

It is certified that I have complied with other legal

requirements in this connection.

VEERPAL KAUR

[Signature (in existing old name)]

————

I hitherto known as RAJBIR SINGH CHAND GILL

S/o DEVINDER SINGH GILL, R/o VPO  Kakra, Tehsil

Bhawanigarh, District Sangrur, Punjab-148026, India, have

changed my name and shall hereafter be known as RAJBIR

SINGH GILL.

It is certified that I have complied with other legal

requirements in this connection.

RAJBIR SINGH CHAND GILL

[Signature (in existing old name)]
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I hitherto known as PANKAJ S/o PANNA LAL,

R/o House No. 59/11, Pritam Nagar, Kartarpur, Jalandhar,

Punjab-144801, have changed my name and shall hereafter

be known as PANKAJ KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

PANKAJ

[Signature (in existing old name)]

————

I, HARMANJEET SINGH son of  LAKHWINDER SINGH,

residing at H.No. 18, Basant Nagar, Chungi Wala Bazar,

Sultanwind Road, Amritsar-143001, Punjab, have changed

the name of my minor son EKAMKOT SINGH aged 12 years

and he shall hereafter be known as EKAMJOT SINGH.

It is certified that I have complied with other legal

requirements in this connection.

HARMANJEET SINGH

[Signature of Guardian]

————

I hitherto known as Y AMEENA W/o Dr. HABIB

REHAMAN, R/o 17-21-1490/1, Baithul Sabrina, Falnir Road,

Opp Unity Health Complex, Highland, Mangalore, Dakshina

Kannada, Kankanady, Karnataka-575002, have changed my

name and shall hereafter be known as AMEENA REHMAN.

It is certified that I have complied with other legal

requirements in this connection.

Y AMEENA

[Signature (in existing old name)]

————

I hitherto known as JAYSHREE G.RAMESH IYER

W/o G. RAMESH, Employed as AHRO in RMS, ID Division,

Indore (M.P.) Department of Posts, Under Ministry of

Communication & IT, Govt of India, R/o Shekhar Regency

GF-8, Flat No. 301, Scheme No.-54 Vijay Nagar, Indore,

Madhya Pradesh-452010, have changed my name and shall

hereafter be known as JAYASHRI RAMESH.

It is certified that I have complied with other legal

requirements in this connection.

JAYSHREE G.RAMESH IYER

[Signature (in existing old name)]

————

I hitherto known as AARON JONATHAN BAPTISTA

alias BAPTISTA AARON alias BAPTISTA AARON CEASAR

alias BAPTISTA AARON CEASAR JUDITH S/o BAPTISTA

CEASAR, residing at No. A/3, First Floor, Sai Ashish,

Mahakali Caves Road, Andheri East, Mumbai-400093, have

changed my name and shall hereafter be known as AARON

BAPTISTA.

It is certified that I have complied with other legal

requirements in this connection.

AARON JONATHAN BAPTISTA alias BAPTISTA

AARON alias BAPTISTA AARON CEASAR alias

BAPTISTA AARON CEASAR JUDITH

[Signature (in existing old name)]

I hitherto known as AVTAR SINGH ARORA

S/o GURCHARAN SINGH, R/o H.No 531, Ward No. 21,

Guru Arjun Dev Nagar, Moga, Punjab Pin-142001, have

changed my name and shall hereafter be known as AVTAR

SINGH.

It is certified that I have complied with other legal

requirements in this connection.

AVTAR SINGH ARORA

[Signature (in existing old name)]

————

I hitherto known as INDER MOHAN alias SATISH

KUMAR S/o KUNDAN LAL, residing at House No-11,

Gopal Park, Kapurthala, Punjab-144601, have changed my

name and shall hereafter be known as JAI PAUL.

It is certified that I have complied with other legal

requirements in this connection.

INDER MOHAN alias SATISH KUMAR

[Signature (in existing old name)]

————

I hitherto known as SAVITA SHARMA D/o SUBHASH

CHAND and W/o YASHPAL SHARMA, residing at 866,

Hansi Road, Shivaji Colony, Karnal, Haryana-132001, have

changed my name and shall hereafter be known as SARITA

DEVI.

It is certified that I have complied with other legal

requirements in this connection.

SAVITA SHARMA

[Signature (in existing old name)]

————

I hitherto known as RAJEEV KUMAR GHARANA

S/o ASHOK KUMAR, R/o Near Shivala Mandir, Ward

No.-6, V.P.O Makhu, TEH-ZIRA, District Ferozepur, Punjab-

142044, have changed my name and shall hereafter be known

RAJEEV KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

RAJEEV KUMAR GHARANA

[Signature (in existing old name)]

————

 I hitherto known as SUKHCHAIN SINGH

S/o AVTAR SINGH, R/o VPO: Kamiana District Faridkot,

Punjab, have changed my name and shall hereafter be known

as SUKHCHAIN SINGH SANDHU.

It is certified that I have complied with other legal

requirements in this connection.

SUKHCHAIN SINGH

[Signature (in existing old name)]
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I hitherto known as JAGJEET SINGH AULAKH

S/o CHAND SINGH, R/o Near Water Works, VPO-Gurusar,

Tehsil-Gidderbaha, Distt.-Sri Muktsar Sahib, Punjab-152112,

State of Punjab, Punjab, have changed my name and shall

hereafter be known as JAGJEET SINGH.

It is certified that I have complied with other legal

requirements in this connection.

JAGJEET SINGH AULAKH

[Signature (in existing old name)]

————

I hitherto known as PANKAJ CHAWLA S/o SUDHIR

CHAWLA, residing at House No-2575, Top Floor, Phase-7,

Mohali, SAS Nagar, Punjab-160059, have changed my name

and I shall hereafter be known as AAKASH CHAWLA.

It is certified that I have complied with other legal

requirements in this connection.

 PANKAJ CHAWLA

[Signature (in existing old name)]

————

I hitherto known as ARVIND KUMAR CHAUDHARY

S/o AMAR SINGH CHAUDHARY, residing at # Ganga Vihar

Colony, Abohar, Fazilka, Punjab-152123, have changed my

name and shall hereafter be known as ARVIND KUMAR

ABOHAR.

It is certified that I have complied with other legal

requirements in this connection.

ARVIND KUMAR CHAUDHARY

[Signature (in existing old name)]

————

I hitherto known as SUNITA BANSAL W/o SANJU

KUMAR, residing at Krishna Basti Samana Distt. Patiala,

Punjab-147101, have changed my name and shall hereafter

be known as SAMITA BANSAL.

It is certified that I have complied with other legal

requirements in this connection.

SUNITA BANSAL

[Signature (in existing old name)]

————

I hitherto known as JYOTI WALA D/o DILAWAR SINGH,

residing at Village Thandi Khui, PO. Sujanpur, Tehsil &

Distt. Pathankot, Punjab-145023, India, have changed my

name and shall hereafter be known as JEEYANSHI.

It is certified that I have complied with other legal

requirements in this connection.

JYOTI WALA

[Signature (in existing old name)]

I hitherto known as AGUM S/o ASHWANI GUPTA

R/o Uttam Garden Colony, Manwal Bagh, Pathankot,

Pathankot, Punjab-145001, have changed my name and shall

hereafter be known as AGUM MAHAJAN.

It is certified that I have complied with other legal

requirements in this connection.

AGUM

[Signature (in existing old name)]

————

I hitherto known as RAJAN S/o NIMMA R/o Mohalla

Kacha Pakka Vehra, Nurmahal, Jalandhar, Punjab-144039,

have changed my name and shall hereafter be known as

RAJAN KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

RAJAN

[Signature (in existing old name)]

————

I hitherto known as MEENA RANI D/o JAGDISH RAM

and W/o RAJIV TIWARI, residing at Tikona Park, House

No.-B 22/192, Mohabat Nagar, kapurthala, Punjab-144601,

have changed my name and shall hereafter be known as

MEENA TIWARI.

It is certified that I have complied with other legal

requirements in this connection.

MEENA RANI

[Signature (in existing old name)]

————

I hitherto known as LEHEMBER SINGH S/o MOHAN

SINGH, residing at Lakhpur, Lakhpur, Kapurthala, Punjab-

144401, have changed my name and shall hereafter be known

as LEHMBER SINGH.

It is certified that I have complied with other legal

requirements in this connection.

 LEHEMBER SINGH

[Signature (in existing old name)]

————

I hitherto known as GURPREET SINGH

S/o HARMINDERJIT SINGH, residing at VPO Behrampur,

Rajriyan Mohalla, Tehsil and District Gurdsapur Punjab,

have changed my name and shall hereafter be known as

GURPREET SINGH BAGGA.

It is certified that I have complied with other legal

requirements in this connection.

GURPREET SINGH

[Signature (in existing old name)]



PART IV] THE GAZETTE OF INDIA, JULY 22,  2023 (ASADHA 31, 1945) 2561

I hitherto known as RAJEEV KUMAR AGARWAL

S/o REKHI RAM AGARWAL, R/o Flat No.1187 Sector A

Pocket A, Vasant Kunj, South West Delhi-110070, have

changed my name and shall hereafter be known as RAJEEV

AGARWAL.

It is certified that I have complied with other legal

requirements in this connection.

RAJEEV KUMAR AGARWAL

[Signature (in existing old name)]

————

I, NARINDER PAL S/o MOHAN LAL, R/o T2-07B,

Pashmina Waterfront, Old Madras Road, Batharahalli,

Rampura, Bengaluru, Karnataka-560049, have changed the

name of my minor daughter SURBHI aged about 13 Years

and she shall hereafter be known as SURBHI MAHALA.

It is certified that I have complied with other legal

requirements in this connection.

NARINDER PAL

[Signature of Guardian]

————

I, V SENTHIL KUMARAN S/o Varadharaj, residing at

No. 21 Mountain View Medows, B Block G1 Kattabomman

Nagar, Old Pallavaram, Kanchipuram, Tamilnadu-600117, have

changed the name of minor son S. DHEESHWAR aged

6 years and he shall hereafter be known as DHURUVAN. S.

It is certified that I have complied with other legal

requirements in this connection.

V SENTHIL KUMARAN

[Signature of Guardian]

————

I hitherto known as SHIVAM S/o DHARMENDRA SINGH,

R/o C-62/D, Pratap Vihar, Part-3, Kirari Suleman Nagar, North

West Delhi, Delhi-110086, have changed my name and shall

hereafter be known as SHIVAM SINGH CHAUHAN.

It is certified that I have complied with other legal

requirements in this connection.

SHIVAM

[Signature (in existing old name)]

————

I, MANJIT SINGH S/o BALDEV SINGH, R/o Village

Sharfkot, PO Samrai, Tehsil Dera Baba Nanak, Distt Gurdaspur,

Punjab, have changed the name of my minor son KAIRANJIT

SINGH PANNU age 17 years and he shall hereafter be

known as KAIRANJIT SINGH.

It is certified that I have complied with other legal

requirements in this connection.

MANJIT SINGH

[Signature of Guardian]

I hitherto known as AISWARYA K G alias AISWARYA

KRISHNAROYAPURAM GANESH D/o GANESH

W/o HARI RAMACHANDRAN, residing at Block 1, Floor

No. 21, my Home Avatar Narsingi, Ranga Reddy, Telangana-

500089, have changed my name and shall hereafter be known

as AISHWARYA K G .

It is certified that I have complied with other legal

requirements in this connection.

AISWARYA K G alias AISWARYA

KRISHNAROYAPURAM GANESH

[Signature (in existing old name)]

————

I hitherto known as RAKESH KUMAR alias RAKESH

WALIA alias RAKESH KARAMCHAND WALIA

S/o KARAM CHAND, residing at 140-D D A Pocket-2,

Sec-11, Dwarka Sec-19, Delhi-110075, have changed my name

and I shall hereafter be known as RAKESH KUMAR WALIA.

It is certified that I have complied with other legal

requirements in this connection.

RAKESH KUMAR alias RAKESH WALIA

alias RAKESH KARAMCHAND WALIA

[Signature (in existing old name)]

————

I hitherto known as SAGAR S/o BALRAJ, R/o Ugmana

Pana V.P.O. Rawta, Delhi-110073, have changed my name

and I shall hereafter be known as SAGAR PHALSWAL.

It is certified that I have complied with other legal

requirements in this connection.

SAGAR

[Signature (in existing old name)]

————

I hitherto known as NIRVAIR SINGH BHULLAR

S/o NIRMAL SINGH, residing at Vill-Kamala Bodla,

Ferozepur, Punjab-152021, have changed my name and I

shall hereafter be known as NIRVAIR SINGH.

It is certified that I have complied with other legal

requirements in this connection.

NIRVAIR SINGH BHULLAR

[Signature (in existing old name)]

————

I hitherto known as KARNAIL SINGH DHANDLI son of

Shri DARSHAN SINGH DHANDLI, residing at House

No.154, Ward No.12, Garhshankar, Hoshiarpur-144527, have

changed my name and shall hereafter be known as KARNAIL

SINGH.

It is certified that I have complied with other legal

requirements in this connection.

 KARNAIL SINGH DHANDLI

[Signature (in existing old name)]
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I hitherto known as AALIA SIDDIQUI D/o KAMRUL

HUDA, R/o 3rd Floor, D-142, Abul Fazal Enclave Part-1,

Jamia Nagar Okhla, Delhi-110025 and Permanent Address-

Ramapali, Chakra, Siwan, Bihar-841226, have changed my

name and shall hereafter be known as NOMANA SIDDIQUI.

It is certified that I have complied with other legal

requirements in this connection.

AALIA SIDDIQUI

[Signature (in existing old name)]

————

I hitherto known as ASHOK JASSI S/o SWARNA JASSI,

residing at VPO Talhan, Distt. Jalandhar-144101, Punjab,

India, have changed my name and shall hereafter be known

as ASHOK KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

 ASHOK JASSI

[Signature (in existing old name)]

————

I hitherto known as KHEM RAJ S/o TULA RAM,

R/o Vill-Gadhon, Po-Subathu, Shariana (19), Solan, Himachal

Pradesh-173206, have changed my name and shall hereafter

be known as SUNNY THAKUR.

 It is certiflied that I have complied with other legal

requirements in this connection.

 KHEM RAJ

[Signature (in existing old name)]

————

I hitherto known as BHUVAN MADAN S/o KIRAN

KUMAR MADAN, R/o House No-F-2588, 1st Floor, Opposite

Maurya School, Palam Vihar Choma(62), Gurgaon, Haryana-

122017, have changed my name and shall hereafter be known

as BBHUVAN MADAN.

It is certified that I have complied with other legal

requirements in this connection.

BHUVAN MADAN

[Signature (in existing old name)]

————

I hitherto known as AMOS CHAUDHRY S/o AFZAL

MASIH CHAUDARY, residing at House No-930/7, Mohalla

Gopipur Near, Post Office Chowk, Pathankot, Punjab-145001,

have changed my name and shall hereafter be known as

AMOS CHAUDHARY.

It is certified that I have complied with other legal

requirements in this connection.

AMOS CHAUDHRY

[Signature (in existing old name)]

I hitherto known as SUNNY VERMA S/o DHARMENDER

VERMA, residing at H.No. C-5, First Floor Block-C, Gulmohar

Park, Delhi-110049, have changed my name and shall hereafter

be known as SUNNY SINGH VERMA.

It is certified that I have complied with other legal

requirements in this connection.

SUNNY VERMA

[Signature (in existing old name)]

————

I hitherto known as ARTI DUGGAL W/o KAMAL

MALHOTRA, R/o Ward No. 20, Near OBC Bank , Mohalla

Nauhrian Wala, Distt. Ferozepur-152002, Punjab, have

changed my name and shall hereafter be known as AARTI.

It is certified that I have complied with other legal

requirements in this connection.

ARTI DUGGAL

[Signature (in existing old name)]

————

I hitherto known as SHIKSHA W/o ANIL KUMAR,

R/o Vill-Sunderpur PO Bhagran, Mukerian, Hoshiarpur,

Dasuya, Punjab-144205, have changed my name and shall

hereafter be known as SHIKSHA DEVI.

It is certified that I have complied with other legal

requirements in this connection.

SHIKSHA

[Signature (in existing old name)]

————

I, SITAL SINGH S/o HARI SINGH R/o Village Kullian

Bala, PO Dasuya, Tehsil Dasuya, Distt Hoshiarpur, Punjab,

have changed the name of my minor daughter PRIYANKA

aged 15 years and she shall hereafter be known as SIMRAN

KAUR.

It is certified that I have complied with other legal

requirements in this connection.

SITAL SINGH

[Signature of Guardian]

————

I hitherto known as SHARANJIT KAUR W/o GURLAL

SINGH, residing at Vill. Lahian, PO. Sarai Amant Khan, District

Tarn Taran, Punjab, have changed my name and shall hereafter

be known as GURSHARAN KAUR.

It is certified that I have complied with other legal

requirements in this connection.

SHARANJIT KAUR

[Signature (in existing old name)]
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I hitherto known as RAJWINDER KAUR

W/o LAKHWINDER SINGH, R/o Village Nawan Pind, PO

Balbawa, Tehsil Ajnala, Distt. Amritsar-143606, Punjab, have

changed my name and shall hereafter be known as

HARJINDER KAUR.

It is certified that I have complied with other legal

requirements in this connection.

RAJWINDER KAUR

[Signature (in existing old name)]

————

I hitherto known as ARYAN KUMAR S/o SHIKARI

SINGH, R/o Kasmar, P.O. Kharika, P.S.-Sonpur, Saran, Bihar-

841101, have changed my name and shall hereafter be known

as NISHU KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

ARYAN KUMAR

[Signature (in existing old name)]

————

I hitherto known as RAMESH KUMAR KATARIA

S/o JOGINDER PAL, R/o H.No. 573, New Model Town,

Hoshiarpur, Punjab, have changed my name and shall

hereafter be known as RAKESH KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

RAMESH KUMAR KATARIA

[Signature (in existing old name)]

————

I hitherto known as BRIJ KISHORE S/o SHIV NANDAN

SINGH, residing at H.No.33, Khasra No.3915-126/1, E-607,

Agar Nagar, Mubarakpur Dabas, Delhi-110086, have changed

my name and shall hereafter be known as BRAJ KISHORE

SINGH.

It is certified that I have complied with other legal

requirements in this connection.

BRIJ KISHORE

[Signature (in existing old name)]

————

I hitherto known as JAGJEET KAUR D/o BALWANT

SINGH, W/o KULWINDER SINGH, residing at

H.No. Z-17562, Ward No. 07, Kacha Dosanjh Road, Moga-

142001, Punjab, have changed my name and shall hereafter

be known as SUKHJEET KAUR.

It is certified that I have complied with other legal

requirements in this connection.

JAGJEET KAUR

[Signature (in existing old name)]

I hitherto known as HARVINDER SINGH HORA

S/o GURSHARAN SINGH R/o S-314, 3rd Floor, Greater

Kailash-I, New Delhi-110048, have changed my name and

shall hereafter be known as HARVINDER SINGH.

It is certified that I have complied with other legal

requirements in this connection.

HARVINDER SINGH HORA

[Signature (in existing old name)]

————

I hitherto known as BALJIT KAUR W/o KARTAR SINGH,

R/o VPO Dholan, Tehsil Jagraon, Distt. Ludhiana-142026,

PUNJAB, have changed my name and shall hereafter be

known as MANDEEP KAUR.

It is certified that I have complied with other legal

requirements in this connection.

 BALJIT KAUR

[Signature (in existing old name)]

————

I hitherto known as ASHWANI KUMAR S/o SURINDER

PARKASH, R/o VPO Ajnala, Tehsil, Ajnala, Distt. Amritsar,

Punjab, have changed my name and shall hereafter be known

as ASHWANI KUMAR SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

ASHWANI KUMAR

[Signature (in existing old name)]

————

I hitherto known as VEERPAL KAUR W/o GURJEET

SINGH, R/o Vill Ghania, PO Romana Ajit Singh, Near Dana

Mandi, Distt. Faridkot Punjab, have changed my name and

shall hereafter be known as JASPREET KAUR.

It is certified that I have complied with other legal

requirements in this connection.

VEERPAL KAUR

[Signature (in existing old name)]

————

I, TEEKARAM MEENA D/o JAMANA LAL MEENA,

R/o Gaon-Ramsingh Pura, Balriya,Sawai Madhopur,

Balaria,Rajasthan-322702, have changed the name of my

minor son PUSHPENDER MEENA aged about 14 Years and

he shall hereafter be known as PUSHPENDRA MINA.

It is certified that I have complied with other legal

requirements in this connection.

TEEKARAM MEENA

[Signature of Guardian]
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I hitherto known as PATAN AMMAJAN daughter of

GOVINDA R W/o BAVAJAN P, R/o Ragimuddanahalli Village,

Chinakurali Hobali Pandavapura Taluk, Gummanahalli

Mandya, Karnataka-571455, have changed my name and

shall hereafter be known as RASHMI R G.

It is certified that I have complied with other legal

requirements in this connection.

PATAN AMMAJAN

[Signature (in existing old name)]

————

I hitherto known as D.SIREESHA W/o D. BALA

SUBRAMANYAM, R/o 10-381, Kranthi Nagar, Rajiv Nagar,

Tirupati (Urban), Chittoor, Andhra Pradesh-517501, have

changed my name and shall hereafter be known as SIREESHA

DRAKSHA.

It is certified that I have complied with other legal

requirements in this connection.

D. SIREESHA

[Signature (in existing old name)]

————

I hitherto known as HEMALATHA RAJAGOPAL alias

YEMALATHA R W/o JAWAHAR FRANCIS MIRANDA,

R/o House No-G2, 3rd Cross 3rd Main, TC Palaya Main

Road Ram Murthy Nagar, Rk Aparatments Hoyasala Nagar,

Bangalore North, Karnataka-560016, have changed my name

and shall hereafter be known as HEMALATHA R.

It is certified that I have complied with other legal

requirements in this connection.

HEMALATHA RAJAGOPAL alias YEMALATHA R

[Signature (in existing old name)]

————

I hitherto known as SAKSHAT BULLI S/o DILEEP,

residing at Near Virabadreshwar Temple, VTC-Ainapur,

Athani, Belagavi, Karnataka-591303, have changed my name

and shall hereafter be known as SAKSHAT BURLI.

It is certified that I have complied with other legal

requirements in this connection.

SAKSHAT BULLI

[Signature (in existing old name)]

————

I hitherto known as SONIA SAHNI alias SONIA

BUDHIRAJA D/o HARISH CHANDER, W/o RAJESH

BUDHIRAJA, R/o H.No. 11/63 Geeta Colony, Gandhi Nagar,

S.O East Delhi, Delhi-110031, have changed my name and

shall hereafter be known as SONIA BUDHIRAJA.

It is certified that I have complied with other legal

requirements in this connection.

SONIA SAHNI alias SONIA BUDHIRAJA

[Signature (in existing old name)]

I hitherto known as GURDEEP KAUR W/o DARSHAN

SINGH, R/o Behram Road, Moga Colony, Near F.C.I Gadam,

Bhogpur, Jalandhar, Punjab-144201, have changed my name

and shall hereafter be known as GURDIP KAUR.

It is certified that I have complied with other legal

requirements in this connection.

GURDEEP KAUR

[Signature (in existing old name)]

————

I hitherto known as HARJINDER KAUR W/o KULDIP

SINGH, R/o Vill. Dhadda, Jalandhar, Punjab-144201, have

changed my name and shall hereafter be known as KAUR

HARJINDER.

It is certified that I have complied with other legal

requirements in this connection.

HARJINDER KAUR

[Signature (in existing old name)]

————

I hitherto known as ANITA W/o SATVEER, R/o Ward

No. 11, Bhurasar Ka Bas, Jhunjhunun, Rajasthan-333001,

have changed my name and shall hereafter be known as

ANITA DEVI.

It is certified that I have complied with other legal

requirements in this connection.

ANITA

[Signature (in existing old name)]

————

I hitherto known as SHIVANI GARG W/o VIJAY KUMAR

RANA, R/o Rana Niwas Tikkabani, Post Office-Yol Camp,

Narwana (494/6), Narwana, Kangra, Himachal Pradesh-176052,

have changed my name and shall hereafter be known as

SHIVANI RANA.

It is certified that I have complied with other legal

requirements in this connection.

SHIVANI GARG

[Signature (in existing old name)]

————

I hitherto known as TOSHITH S S/o SURESH BABU,

R/o 299, 12th Cross, 2nd Phase, 40 Feet Main, Road,

Manjunatha Nagar, Rajajinagar, Bangalore, Karnataka-560010,

have changed my name and shall hereafter be known

as GUHAN. S.

It is certified that I have complied with other legal

requirements in this connection.

TOSHITH S

[Signature (in existing old name)]
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I, VAIBHHAV P. BADKELWR S/o PRAVIN BADKELWAR,

R/o Behind Hotel Sitara, Bapat Nagar, Wadgaon, Chandrapur,

Maharashtra-442401, have changed the name of my minor

daughter UNNATI VAIBHAV BADKELWAR aged about

2 Years and she shall hereafter be known as SIYA V

BADKELWR.

It is certified that I have complied with other legal

requirements in this connection.

VAIBHHAV P. BADKELWR

[Signature of Guardian]

————

I hitherto known as BHAVANI W/o PUTTASWAMY M.

R/o #2664, 3rd B. Cross, E Block, Kanakadasa Nagar,

Dattagalli, Mysore, Karnataka-570022, have changed my name

and shall hereafter be known as NAGAMMA.

It is certified that I have complied with other legal

requirements in this connection.

BHAVANI

[Signature (in existing old name)]

————

I hitherto known as TOTARAM BAIRWA S/o GIRRAJ

PRASAD BAIRWA, residing at F-608, Metro Vihar, Near Sai

Baba Mandir, Najafgarh, South West , Delhi-110043, have

changed my name and shall hereafter be known as

DHARMENDRA BAIRWA.

It is certified that I have complied with other legal

requirements in this connection.

TOTARAM BAIRWA

[Signature (in existing old name)]

————

I, HARJINDER SINGH son of SARDARA SINGH, residing

at VPO Dinewal, District Tarn Taran-143406, Punjab, have

changed name of my minor Son PRINCE PREET SINGH age

17 Years and he shall hereafter be known as

PRINCEPREET SINGH GILL.

It is certified that I have complied with other legal

requirements in this connection.

HARJINDER SINGH

[Signature of Guardian]

————

I hitherto known as KAWALJIT KAUR daughter of

KARAM SINGH wife of GURPREET SINGH residing at VPO

Ghuman Kalan, Tehsil and District Gurdaspur-143115, Punjab,

have changed my name and shall hereafter be known as

KAWALJEET KAUR.

It is certified that I have complied with other legal

requirements in this connection.

KAWALJIT KAUR

[Signature (in existing old name)]

I hitherto known as RAJBIR SINGH CHAHAL son of

KARAM SINGH, residing at H.No.183, LIG Housing Board

Colony, C-Block Ranjit Avenue Amritsar-143001, Punjab, have

changed my name and shall hereafter be known as

RAJBIR SINGH.

It is certified that I have complied with other legal

requirements in this connection.

RAJBIR SINGH CHAHAL

[Signature (in existing old name)]

————

I hitherto known as SHAINA BHATIA daughter of RAJ

KUMAR BHATIA wife of RUPESH SHARMA, residing at

H. No.1643/11, Katra Moti Ram I/s Hathi Gate Amritsar-

143001, Punjab, have changed my name and shall hereafter

be known as GAURI SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

SHAINA BHATIA

[Signature (in existing old name)]

————

I hitherto known as DHRUTI SHIVKUMAR TRIVEDI

D/o SHIV KUMAR, residing at B-606, Daffodills, Magarpetta

City, Hadapsar, Pune, Maharashtra-411028, have changed

my name and shall hereafter be known as DHRUTEE

SATHYA SHIVKUMAR TRIVEDI.

It is certified that I have complied with other legal

requirements in this connection.

DHRUTI SHIVKUMAR TRIVEDI

[Signature (in existing old name)]

————

I hitherto known as KAMALPREET KAUR daughter of

SATNAM SINGH ROMANA wife of TEGINDERPAL SINGH

DHILLON, residing at H. No.323, E-Block Ranjit Avenue,

Amritsar-143001 Punjab, have changed my name and shall

hereafter be known as KAMALPREET KAUR DHILLON.

It is certified that I have complied with other legal

requirements in this connection.

KAMALPREET KAUR

[Signature (in existing old name)]

————

I hitherto known as HARMANPREET SINGH NAGPAL

S/o AMARJEET SINGH, R/o H. No. 1397, Gali No. 3, Guru

Nanak Colony, Tarn Taran Road, Distt Amritsar, Punjab,

have changed my name and shall hereafter be known as

HARMANPREET SINGH.

It is certified that I have complied with other legal

requirements in this connection.

HARMANPREET SINGH NAGPAL

[Signature (in existing old name)]
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I hitherto known as KANWALJEET SINGH SIDHU son

of RAGHUVEER SINGH, residing at, VPO Husnar, Tehsil

Gidderbaha, Distt Sri Muktsar Sahib, Punjab-152101, have

changed my name and shall hereafter be known as

KANWALJEET SINGH.

It is certified that I have complied with other legal

requirements in this connection.

KANWALJEET SINGH SIDHU

[Signature (in existing old name)]

————

I hitherto known as UPDESH SINGH S/o BALDEV SINGH,

R/o Village Chak Sheru, PO Harse Mansar, Tehsil Mukerian,

Distt. Hoshiarpur-144306, Punjab, have changed my name

and shall hereafter be known as BUTA RAM. I have

changed my name not my religion.

It is certified that I have complied with other legal

requirements in this connection.

UPDESH SINGH

[Signature (in existing old name)]

————

I hitherto known as BOHAR KAHLON son of GURMUKH

SINGH, residing at Village Kunjar, PO Bhagowal, Tehsil and

District Gurdaspur-143511 Punjab, have changed my name

and shall hereafter be known as BOHAR SINGH.

It is certified that I have complied with other legal

requirements in this connection.

BOHAR KAHLON

[Signature (in existing old name)]

————

I, KUMAR VAIBHAV S/o AJAI KUMAR, residing at

H. No. 15 , Pragati Enclave, Manpur Road, Udham Singh

Nagar, Kashipur, Uttarakhand-244713, have changed the

name of minor son AARUSH, aged 2 years and he shall

hereafter be known as AARUSH GUPTA.

It is certified that I have complied with other legal

requirements in this connection.

KUMAR VAIBHAV

[Signature of Guardian]

————

I hitherto known as RESHAM SINGH KANG S/o MOHAN

SINGH, R/o Patti Jaid, Mudki, District Ferozepur, Punjab,

have changed my name and shall hereafter be known as

RESHAM SINGH.

It is certified that I have complied with other legal

requirements in this connection.

RESHAM SINGH KANG

[Signature (in existing old name)]

I hitherto known as MADHU BALA W/o SANJAY

GHARU, residing at House No. 1870, Kila Mohalla, Ludhiana,

District Ludhiana, Punjab-141008, India, have changed my

name and shall hereafter be known as SHIVANI GHARU.

It is certified that I have complied with other legal

requirements in this connection.

MADHU BALA

[Signature (in existing old name)]

————

I hitherto known as SURJIT wife of TARANJEET SINGH,

residing at 70, Thakur Ji Vihar Fatehgarh Churian Road,

Amritsar-143001 Punjab, have changed my name and shall

hereafter be known as SURJIT KAUR.

It is certified that I have complied with other legal

requirements in this connection.

SURJIT

[Signature (in existing old name)]

————

I hitherto known as KIRAN wife of SHIV KUMAR,

residing at H. No. 2629/X9, Gali Chah Wali, Katra Dullo, Opp

Hindu Sabha College, Amritsar-143001 Punjab, have changed

my name and shall hereafter be known as JANAK RANI.

It is certified that I have complied with other legal

requirements in this connection.

KIRAN

[Signature (in existing old name)]

————

I hitherto known as RAVI KUMAR son of HANS RAJ,

residing at H. No. 667/9, Gali Dai Wali, Gate Khazana,

Amritsar-143001 Punjab, have changed my name and shall

hereafter be known as RAVI ARORA.

It is certified that I have complied with other legal

requirements in this connection.

RAVI KUMAR

[Signature (in existing old name)]

————

I hitherto known as KULVIR SINGH S/o MAJOR SINGH,

residing at VPO Wara Bhai Ka Gill Patti Faridkot, Punjab,

India, have changed my name and shall hereafter be known

as KULVEER SINGH.

It is certified that I have complied with other legal

requirements in this connection.

KULVIR SINGH

[Signature (in existing old name)]
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I hitherto known as VIJAY KUMAR PASSI son of

MOHINDER PAL, residing at H. No. 2008, Guru Bazar, Purani

Mandi, Chheharta, Amritsar-143105, Punjab, have changed

my name and shall hereafter be known as VIJAY KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

VIJAY KUMAR PASSI

[Signature (in existing old name)]

————

I hitherto known as POONAM RANI W/o ANIL KUMAR,

R/o VIA LPU Khajurla, District-Kapurthala, Punjab-144402,

India, have changed my name and shall hereafter be known

as POONAM.

It is certified that I have complied with other legal

requirements in this connection.

POONAM RANI

[Signature (in existing old name)]

————

I hitherto known as ANMOL DHINGRA, daughter of

GURPREET SINGH, residing at H. No. 55, Nagina Avenue,

Majitha Road, Amritsar-143001, Punjab, have changed my

name and shall hereafter be known as HARSHNEET KAUR.

It is certified that I have complied with other legal

requirements in this connection.

ANMOL DHINGRA

[Signature (in existing old name)]

————

I hitherto known as SUKHJIT KAUR daughter of

SUKHWINDER SINGH wife of  BHUPINDER SINGH, residing

at 126, Sunder Nagar, Shivala Road, Amritsar-143001, Punjab,

have changed my name and shall hereafter be known as

MANJEET KAUR.

It is certified that I have complied with other legal

requirements in this connection.

SUKHJIT KAUR

[Signature (in existing old name)]

————

I hitherto known as SIMMIPREET KAUR D/o RAJINDER

SINGH DHAMI, R/o 10 Green Model Town, Jalandhar,

Punjab,  Pin-144003, have changed my name and shall

hereafter be known as SIMMIPREET KAUR DHAMI.

It is certified that I have complied with other legal

requirements in this connection.

SIMMIPREET KAUR

[Signature (in existing old name)]

I hitherto known as SAVITRI DEVI W/o Sh. HARI RAM

AHUJA, R/o 431/1, Maharam Mohalla, Shahdara

Delhi-110032, have changed my name and shall hereafter be

known as LAXMI DEVI.

It is certified that I have complied with other legal

requirements in this connection.

SAVITRI DEVI

[Thumb Impression]

————

I hitherto known as JASWINDER SADANA

W/o KANWALJIT SINGH, R/o H. No. 110, Dayanand Nagar,

Lawrence Road, Distt. Amritsar-143001, Punjab, have changed

my name and shall hereafter be known as JASWINDER

KAUR.

It is certified that I have complied with other legal

requirements in this connection.

JASWINDER SADANA

[Signature (in existing old name)]

————

I, VIKAS KALUCHA S/o SUDESH KALUCHA, resident

of H. No. 70-G, New Model Town, Tehsil Phagwara, Distt.

Kapurthala-144401, Punjab, India, have changed the name

of my minor daughter KANVI KALUCHA, age 13 years

11 months and she shall hereafter be known as KANVI.

It is certified that I have complied with other legal

requirements in this connection.

VIKAS KALUCHA

[Signature of Guardian]

————

I hitherto known as KAMLESH KAUR JASSI

W/o ASHOK KUMAR, residing at VPO Talhan, Distt.

Jalandhar-144101, Punjab, India, have changed my name

and shall hereafter be known as KAMLESH.

It is certified that I have complied with other legal

requirements in this connection.

KAMLESH KAUR JASSI

[Signature (in existing old name)]

————

I hitherto known as SURINDER PAL alias SURINDER

JIT S/o ARJAN DASS, residing at V. Sherpur, PO Sheikhe

Pind, Distt. Jalandhar-144025, Punjab, India, have changed

my name and shall hereafter be known as SURINDER PAL.

It is certified that I have complied with other legal

requirements in this connection.

SURINDER PAL alias SURINDER JIT

[Signature (in existing old name)]
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I hitherto known as RACHHPAL SINGH son of JOGINDER

SINGH, residing at H. No. 2257, Main Road Ajnala, Near

Central Bank Sahibzada Jujhar Singh Avenue, Amritsar-

143001, Punjab, have changed my name and shall hereafter

be known as RASHPAL SINGH.

It is certified that I have complied with other legal

requirements in this connection.

RACHHPAL SINGH

[Signature (in existing old name)]

————

I hitherto known as SHIVAM S/o SHAM LAL, R/o Village

Chanthu Brahmnan, PO Kalewal Bhagtan, Distt. Hoshiarpur-

146102, Punjab, have changed my name and shall hereafter

be known as SHIVAM KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

SHIVAM

[Signature (in existing old name)]

————

I hitherto known as SARONIKA D/o MAKHAN LAL

W/o VARUN KUMAR BANSAL, R/o B1-1523, St. No. 1,

Mohalla Mahikhana, Near Kamiana Gate Chowk, Distt.

Faridkot, Punjab, have changed my name and shall hereafter

be known as SAANVIE BANSAL.

It is certified that I have complied with other legal

requirements in this connection.

SARONIKA

[Signature (in existing old name)]

————

I hitherto known as THAMIZHMANI T alias T

THAMIZHMANI S/o THAMIZHARASAN, residing at

P. No. 68/P Sandhya Nagar, Near Don Bosco Nagar Post

Office Road No. 3, Rajendranagar, Ranga Reddy, Telangana-

500086, have changed my name and shall hereafter be known

as THAMIZHMANIYAN.

It is certified that I have complied with other legal

requirements in this connection.

THAMIZHMANI T alias T THAMIZHMANI

[Signature (in existing old name)]

————

I hitherto known as SHAMEEM E FATHEMA alias

SHAMEEM FATHEMA W/o IMTIAZ ABBAS KAZARANI,

residing at Plot 171, 6 Cross Road, Hastinapur Colony,

Sainikpuri, Hyderabad, Telangana-500094, have changed my

name and shall hereafter be known as SHAMEEM

FATHEMA.

It is certified that I have complied with other legal

requirements in this connection.

SHAMEEM E FATHEMA alias SHAMEEM FATHEMA

[Signature (in existing old name)]

I hitherto known as BHARGAV Y S/o Y NAGARAJU,

residing at #14 Sujith Bargava Nilaya 3rd Main 2nd Cross

Chokkasandra Patel Kempaiah Layout Bangalore North Near

Anjaneya Temple Bangalore, Karnataka-560058, have

changed my name and shall hereafter be known as

OM. KRISHNADEVARAMA.

It is certified that I have complied with other legal

requirements in this connection.

BHARGAV Y

[Signature (in existing old name)]

————

I hitherto known as VIDYA D/o JITENDRA KUMAR

SINGH W/o KUMAR AMARDEEP, residing at Vistula C404,

Alpine Viva, Whitefield-Hoskote Rd, Near Sai Ashrama,

Seegehalli, Seegehalli, Bengaluru, Karnataka-560067, have

changed my name and shall hereafter be known as VIDYA

SINGH.

It is certified that I have complied with other legal

requirements in this connection.

VIDYA

[Signature (in existing old name)]

————

I hitherto known as SAKATAR SINGH DHALIWAL son

of AJIT SINGH, residing at Dhariwal, Tehsil Ajnala District

Amritsar-143101, Punjab, have changed my name and shall

hereafter be known as SAKATAR SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SAKATAR SINGH DHALIWAL

[Signature (in existing old name)]

————

I hitherto known as BHAGWANT SINGH son of BUA

SINGH, residing at VPO Miran Kot Kalan Tehsil and District

Amritsar-143101, Punjab, have changed my name and shall

hereafter be known as PALWINDER SINGH.

It is certified that I have complied with other legal

requirements in this connection.

BHAGWANT SINGH

[Signature (in existing old name)]

————

I hitherto known as RAMAN KUMAR KHANNA son of

RAJ KUMAR KHANNA, residing at H.No. 8, Street No. 8,

Judge Nagar, PO Khanna Nagar, Amritsar-143001, Punjab,

have changed my name and shall hereafter be known as

RAMAN KHANNA.

It is certified that I have complied with other legal

requirements in this connection.

RAMAN KUMAR KHANNA

[Signature (in existing old name)]
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I hitherto known as MANDEEP KAUR daughter of

LAKHBIR SINGH wife of JASKARAN SINGH residing at

VPO Ghumanpura, Patti Bhaini, Amritsar-143001, have

changed my name and shall hereafter be known as SANDEEP

KAUR.

It is certified that I have complied with other legal

requirements in this connection.

MANDEEP KAUR

[Signature (in existing old name)]

————

I hitherto known as ASTHA BANSAL D/o KAMAL

NAYAN, R/o B-32, C.C. Colony, OPP. Rana Pratap Bagh,

North Delhi, Delhi-110007, have changed my name and shall

hereafter be known as SIA DHVIJA BANSL.

It is certified that I have complied with other legal

requirements in this connection.

ASTHA BANSAL

[Signature (in existing old name)]

————

I hitherto known as CHANDER KANTA BHATIA

W/o SUSHIL KUMAR BHATIA, residing at B-73, Sector-55,

Noida, Gautam Buddha Nagar, Uttar Pradesh-201301, have

changed my name and shall hereafter be known as CHANDER

KANTA.

It is certified that I have complied with other legal

requirements in this connection.

CHANDER KANTA BHATIA

[Signature (in existing old name)]

————

I hitherto known as SHATESH VOHRA S/o HEMANT

VOHRA, R/o C-2/187, C-2, Yamuna Vihar, Near Shani Mandir,

Yamuna Vihar, North East Delhi, Delhi-110053, have changed

my name and shall hereafter be known as SHOURYA VOHRA.

It is certified that I have complied with other legal

requirements in this connection.

SHATESH VOHRA

[Signature (in existing old name)]

————

I hitherto known as SNEHA SINHA D/o NAVEEN

PRABHAT and W/o RAMESHWAR PRASAD, residing at

Bela Kutir, Balbhadrapur, Laheriasrai, Dharbhanga, Bihar-

846001, have changed my name and shall hereafter be known

as NEVEDITA NAVEEN.

It is certified that I have complied with other legal

requirements in this connection.

SNEHA SINHA

[Signature (in existing old name)]

I hitherto known as KAILASH S/o AMLESH PATHAK,

residing at House No. 20, Chanchal Park, Kotla Vihar,

Tilangpur Kotla, Nangloi, West Delhi, Delhi-110041, have

changed my name and shall hereafter be known as KAILASH

PATHAK.

It is certified that I have complied with other legal

requirements in this connection.

KAILASH

[Signature (in existing old name)]

————

I, PAWAN KUMAR BALANA S/o INDER DEV

BALANA, residing at 2493, First Floor, Amity Global School,

Sector-46, Gurgaon, Haryana-122001, have changed the name

of my minor son DIVYAM, aged 13 years and he shall

hereafter be known as DIVYAM BALANA.

It is certified that I have complied with other legal

requirements in this connection.

PAWAN KUMAR BALANA

[Signature of Guardian]

————

I hitherto known as SWAMY SINGH alias SWAMY

KOHLI son of HARPREET SINGH KOHLI, residing at

H.No. 206, Basant Avenue, Amritsar-143001, Punjab, have

changed my name and shall hereafter be known as SWAMY

SINGH KOHLI.

It is certified that I have complied with other legal

requirements in this connection.

SWAMY SINGH alias SWAMY KOHLI

[Signature (in existing old name)]

————

I hitherto known as KARTIKE BHATT alias FLINT

AMBLER BHATT S/o RAJESH BHATT, R/o Villa A-1, R.P.S

Green Valley, Sector-41-42, Sarai Khwaja, Near Green Field,

Amarnagar, Faridabad, Haryana-121003, have changed my

name and shall hereafter be known as FLINT AMBLER

BHATT. I have changed my name not my religion.

It is certified that I have complied with other legal

requirements in this connection.

KARTIKE BHATT alias FLINT AMBLER BHATT

[Signature (in existing old name)]

————

I hitherto known as LEEL NA FAR SIS daughter of

MANNA MASIH, residing at Ward No. 7, Ajnala, Tehsil

Ajnala, Distt. Amritsar-143102, Punjab, have changed my

name and shall hereafter be known as LEENA FRANCES.

It is certified that I have complied with other legal

requirements in this connection.

LEEL NA FAR SIS

[Signature (in existing old name)]
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I, BANALA SRINIVASA RAO son of BANALA

VENKATESWARA RAO, resident of 3-15, Nuzividu Road,

Bapulapadu, Krishna, Andhra Pradesh-521105, have changed

the name of my minor son BANALA VENKATA SURYA

PRAKASH, aged 14 years and he shall hereafter be known

as BANALA VENKAT SIDDHAN.

It is certified that I have complied with other legal

requirements in this connection.

BANALA SRINIVASA RAO

[Signature of Guardian]

————

I hitherto known as PARMJIT SINGH S/o JOGINDER

SINGH, residing at Uggar Patti, VPO Dina, Moga, Punjab-

142046, have changed my name and shall hereafter be known

as PARAMJIT SINGH.

It is certified that I have complied with other legal

requirements in this connection.

PARMJIT SINGH

[Signature (in existing old name)]

————

I hitherto known as RANBIR SINGH VIRDI son of

RANJIT SINGH, employed as Assistant Sub Inspector in

Punjab Police, residing at H.No. B-II/1028, NR. S.B.S. Govt.

College, Bajakhana Road, Kotkapura Distt. Faridkot, Pin-

151204, Punjab, have changed my name and shall hereafter

be known as RANBIR SINGH.

It is certified that I have complied with other legal

requirements in this connection.

RANBIR SINGH VIRDI

[Signature (in existing old name)]

————

I hitherto known as REKHA W/o HARJINDER SINGH,

residing at H.No. 93, St. No. 4, Old Bishan Nagar, Patiala,

Distt-Patiala, Punjab-147001, have changed my name and I

shall hereafter be known as MANPREET.

It is certified that I have complied with other legal

requirements in this connection.

REKHA

[Signature (in existing old name)]

————

I hitherto known as ARYAMAN KAPOOR S/o GAURAV

KAPOOR, residing at D-18, Near Arya Samaj Mandir, Anand

Vihar, Delhi-110092, have changed my name and I shall

hereafter be known as ARYAMMAN KAPOOR.

It is certified that I have complied with other legal

requirements in this connection.

ARYAMAN KAPOOR

[Signature (in existing old name)]

————

I hitherto known as RENUKA SRINIVASAN W/o ARNAV

PATRA, residing at C-303 Skygold Elegance, Chokkanahalli

Main Road, Sri Balaji Krupa Layout, RK Hegde Nagar,

Bengaluru, Karnataka-560064, have changed my name and

I shall hereafter be known as RENUKA PATRA.

It is certified that I have complied with other legal

requirements in this connection.

RENUKA SRINIVASAN

[Signature (in existing old name)]

————

I hitherto known as MANISH S/o MOHAN LAL SARAF,

R/o House No. 13-14, M.C Colony, Park Rohtak Road,

Bhiwani, Haryana-127021, have changed my name and shall

hereafter be known as MANISH KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

MANISH

[Signature (in existing old name)]

————

I hitherto known as BABUL DHAR S/o NAGENDRA

KUMAR DHAR, R/o 581, Hailakandi Road Beltola Lane,

NR-Jivon Jyoti Hospital, Ambikapur-XI, Meherpur, Cacher,

Assam-788015, have changed my name and shall hereafter

be known as NIKHILESH KANTI DHAR.

It is certified that I have complied with other legal

requirements in this connection.

BABUL DHAR

[Signature (in existing old name)]

————

I hitherto known as MANISHA CHOUHAN D/o AJAY

PAL SINGH, R/o 96-C, Pocket A-2, LIG Flats Mayur Vihar,

Phase-3 Vasundhra Enclave, S.O, East Delhi-110096, have

changed my name and shall hereafter be known as MANISHA

CHAUHAN.

It is certified that I have complied with other legal

requirements in this connection.

MANISHA CHOUHAN

[Signature (in existing old name)]

————

I, GANDHAM GANGADHARAN S/o SAMBASIVARAO,

R/o 20-6-138/b, Santhi Nagar, Ayodhya Nagar, Vijayawada,

(Krishna) N.T.R. District, Andhra Pradesh-520003, have

changed the name of my minor daughter GANDHAM SRI

NIDHI, aged 14 years and she shall hereafter be known as

GANDHAM NITHYASREE.

It is certified that I have complied with other legal

requirements in this connection.

GANDHAM GANGADHARAN

[Signature of Guardian]

————

I, GURBAKSH KAUR W/o HARJEET SINGH, residing at

V.P.O. Bajuha Khurd, Distt. Jalandhar-144033, Punjab, India,

have changed the name of my minor daughter KRITIKA

and she shall hereafter be known as KRITIKA KAUR.

It is certified that I have complied with other legal

requirements in this connection.

GURBAKSH KAUR

[Signature of Guardian]
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I hitherto known as RAJIV KUMAR alias RAJEEV

KUMAR S/o VIJAY KUMAR, R/o House No, E,D.80/B,

Dhan Mohalla, Jalandhar, Punjab-144004, have changed my

name and shall hereafter be known as RAJIV KALIA.

It is certified that I have complied with other legal

requirements in this connection.

RAJIV KUMAR alias RAJEEV KUMAR

[Signature (in existing old name)]

————

I hitherto known as GUNGUN KUMARI, daughter of

SANJAY KUMAR BHARTI, Resident of Professor Colony,

Village-Basantpur, Ward No 11, P.S.-Birpur, District-Supaul,

State-Bihar, Pin-854340, have changed my name and shall

hereafter be known as SHREYA BHARTI.

It is certified that I have complied with other legal

requirements in this connection.

GUNGUN KUMARI

[Signature (in existing old name)]

————

I hitherto known as ASHWANI KUMAR alias ASHWANI

KUMAR SHARMA S/o BANSI LAL SHARMA

R/o H.No. E Q-94, Pucca Bagh, Jalandhar, Punjab-144001,

have changed my name and shall hereafter be known as

ASHWANI SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

ASHWANI KUMAR alias ASHWANI KUMAR

SHARMA

[Signature (in existing old name)]

————

I hitherto known as PAPPU KUMAR son of NAWAL

KISHOR RAY, Residing at New Area, T O P Road, Morabadi,

Ranchi, Jharkhand-834008, have changed my name and shall

hereafter be known as ADITYA RAY.

It is certified that I have complied with other legal

requirements in this connection.

PAPPU KUMAR

[Signature (in existing old name)]

————

I hitherto known as VIRPAL KAUR SIDHU wife of

HARMANPREET SINGH, residing at VPO Ramuwala

Harchoke, Tehsil Moga, Distt. Moga, Punjab, India-142040,

have changed my name and shall hereafter be known as

VIRPAL KAUR.

It is certified that I have complied with other legal

requirements in this connection.

VIRPAL KAUR SIDHU

[Signature (in existing old name)]

I hitherto known as GURMIT SINGH BRAR son of

JASWANT SINGH, residing at Patti Rayia, VPO Rode, Tehsil

Bagha Purana, Distt. Moga, Punjab, India-142049, have

changed my name and shall hereafter be known as GURMIT

SINGH.

It is certified that I have complied with other legal

requirements in this connection.

GURMIT SINGH BRAR

[Signature (in existing old name)]

————

I hitherto known as MOHINI JAIN D/o MAHESH

CHAND, R/o 84, Ambah Main Road, Morena, Madhya

Pradesh-476001, have changed my name and shall hereafter

be known as HARSHITA JAIN.

It is certified that I have complied with other legal

requirements in this connection.

MOHINI JAIN

[Signature (in existing old name)]

————

I hitherto known as VIVEK S son of  P SELVARAJ,

residing at Vivek Vikram Nilaya, Ranganatha Badavane,

Gopala, Shimoga-577201, Karnataka, have changed my name

and shall hereafter be known as VIVEK SELVARAJ.

It is certified that I have complied with other legal

requirements in this connection.

VIVEK S

[Signature (in existing old name)]

————

I, SHAMBHU KUMAR GUPTA S/o KRISHNA KUMAR

GUPTA, R/o Shiv Shakti 86A/3, Sainik Enclave, Najafgarh,

Delhi-110043, have changed the name of my minor daughter

SHAMBHAVI aged 7 years and she shall hereafter be known

as SHAMBHAVI GUPTA.

It is certified that I have complied with other legal

requirements in this connection.

SHAMBHU KUMAR GUPTA

[Signature of Guardian]

————

I hitherto known as PRAKASH NATH S/o KAKA RAM,

R/o Village Charat, Tehsil Chaneni Distt. Udhampur (Jammu

& Kashmir) Pin Code-182141, have changed my name and

shall hereafter be known as PRAKASH NATH SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

PRAKASH NATH

[Signature (in existing old name)]
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I  hitherto  known  as PARAMJIT son of  WARIAM,

residing at Sohetgarh, Gurdaspur-143518, Punjab, have

changed my name and shall hereafter be known as

PARAMJIT SINGH.

It is certified that I have complied with other legal

requirements in this connection.

PARAMJIT

[Signature (in existing old name)]

————

I hitherto known as VISHAL son of ASHOK KUMAR,

residing at Village Sochetgarh PO Naushehra Majja Singh

District Gurdaspur-143518, Punjab, have changed my name

and shall hereafter be known as VISHAL SANDAL.

It is certified that I have complied with other legal

requirements in this connection.

VISHAL

[Signature (in existing old name)]

————

I hitherto known as SANJIV DOGRA son of OM

PARKASH, residing at VPO Kalichpur Tehsil Dinanagar

District Gurdaspur-143513,  Punjab, have changed my name

and shall hereafter be known as SANJEEV DOGRA.

It is certified that I have complied with other legal

requirements in this connection.

SANJIV DOGRA

[Signature (in existing old name)]

————

I hitherto known as GURWINDER KAUR wife of

KANWALJIT SINGH, residing at Village Taragarh, District

Amritsar, Punjab, have changed my name and shall hereafter

be known as GURVINDER KAUR.

It is certified that I have complied with other legal

requirements in this connection.

GURWINDER KAUR

[Signature (in existing old name)]

————

I hitherto known as NACHHATAR SINGH  S/o

BALWANT SINGH, R/o Charda Passa, Near Gurdwara Sahib,

VPO Bahona, Distt. Moga, Punjab, have changed my name

and shall hereafter be known as  NACHHATER SINGH.

It is certified that I have complied with other legal

requirements in this connection.

NACHHATAR SINGH

[Signature (in existing old name)]

————

I hitherto known as ANJALI DHALL D/o MUKESH

KUMAR DHALL, W/o MOHIT KUMAR, R/o Gali

Aminshahian, Tehsil Dera Baba Nanak, Distt Gurdaspur-

143604, Punjab, have changed my name and shall hereafter

be known as ANJALI SARNA.

It is certified that I have complied with other legal

requirements in this connection.

ANJALI DHALL

[Signature (in existing old name)]

————

I hitherto known as GURAVTAR SINGH RANDHAWA

S/o GURDIAL SINGH, R/o Village Sheikh Chak, Tehsil &

Distt Tarn Taran,  Punjab, have changed my name and shall

hereafter be known as GURAVTAR SINGH.

It is certified that I have complied with other legal

requirements in this connection.

GURAVTAR SINGH RANDHAWA

[Signature (in existing old name)]

————

I hitherto known as SUKHJIT KAUR W/o GURCHARAN

SINGH, R/o Village Khiwa Kalan, Tehsil & Distt. Mansa,

Punjab, have changed my name and shall hereafter be known

as HARJIT KAUR.

It is certified that I have complied with other legal

requirements in this connection.

SUKHJIT KAUR

[Signature (in existing old name)]

————

I hitherto known as GURBAKASH SINGH S/o BHAGAT

SINGH, R/o Village Sirah, Distt Gurdaspur-143513, Punjab,

have changed my name and shall hereafter be known as

BACHAN SINGH.

It is certified that I have complied with other legal

requirements in this connection.

GURBAKASH SINGH

[Signature (in existing old name)]

————

I hitherto known as GURDIP SINGH S/o HARBHAJAN

SINGH, R/o H No.B-3-201, Ward No. 5, Guru Nanak Nagar,

Tehsil Batala, Distt. Gurdaspur, Punjab, have changed my

name and shall hereafter be known as  GURDEEP SINGH.

It is certified that I have complied with other legal

requirements in this connection.

GURDIP SINGH

[Signature (in existing old name)]

————

I hitherto known as PARAMJIT SINGH S/o SARWAN

RAM, R/o Mohalla Bhim Nagar, Street No. 2, Purhiran, Distt.

Hoshiarpur-146111, Punjab, have changed my name and

shall hereafter be known as HARBINDER KUMAR. I have

changed my name not my religion.

It is certified that I have complied with other legal

requirements in this connection.

PARAMJIT SINGH

[Signature (in existing old name)]
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I hitherto known as HARDEEP S/o PARAMJIT, R/o VPO

Ghamaur Tehsil Balachaur District S.B.S. Nagar, Pin-144521

Punjab, have changed my name and shall hereafter be known

as HARDEEP SINGH.

It is certified that I have complied with other legal

requirements in this connection.

HARDEEP

[Signature (in existing old name)]

————

I hitherto known as KRISHNA MALIK W/o ISHWAR

SINGH, R/o Flat No-62, Taj Appartment, Sector-15, Rohini,

North West Delhi, Delhi-110089, have changed my name

and shall hereafter be known as KRISHNA KUMARI.

It is certified that I have complied with other legal

requirements in this connection.

KRISHNA MALIK

[Signature (in existing old name)]

————

I hitherto known as RAMESH SHARMA son of  IQBAL

RAI SHARMA, residing at H.No.F-7/268 Aare Wali Gali,

Kashmir Avenue, Batala Road, Amritsar-143001 Punjab, have

changed my name and shall hereafter be known as HIMESH

SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

RAMESH SHARMA

[Signature (in existing old name)]

————

I hitherto known as SUMAN W/o BALJINDER SINGH,

D/o DEV RAJ WALIA, R/o H. No. B-5/891 Guru Nanak

Nagar Chandigarh Road Nawanshahr District SBS Nagar,

144514 Punjab, have changed my name and shall hereafter

be known as SUMAN WALIA.

It is certified that I have complied with other legal

requirements in this connection.

SUMAN

[Signature (in existing old name)]

————

I hitherto known as HARJINDER KAUR W/o MOHAN

LAL, R/o Rupowal Pasla, Phillaur, Jalandhar, Punjab- 144037,

have changed my name and shall hereafter be known as

KAUR HARJINDER.

It is certified that I have complied with other legal

requirements in this connection.

HARJINDER KAUR

[Signature (in existing old name)]

I, IJAZ AHAMED NAINA MOHAMED son of NAINA

MOHAMED, residing at Door No. 51/D 104 Sundarar Street

Alagappan Nagar Madurai-625003, have changed the name

of my minor son AHYAN aged 4 years, and he shall hereafter

be known as AHYAN IJAZ AHAMED.

It is certified that I have complied with other legal

requirements in this connection.

IJAZ AHAMED NAINA MOHAMED

[Signature of guardian)]

————

I hitherto known as SAVITHA S SHYANABHAG, W/o

SHRIKANT M SHYANABHAG, residing at #5 Sai Sadan,

Shanbhag`s 9th Cross, 6th A Main, III Block, Thyagarajanagar,

Bangalore, Karnataka, 560028, India, have changed my name

and shall hereafter be known as SAVITHA S SHANBHAG.

It is certified that I have complied with other legal

requirements in this connection.

SAVITHA S SHYANABHAG

[Signature (in existing old name)]

————

I hitherto known as BURGAPALLI SAI KUSHWANTH

REDDY S/o B VENKATESHWARA REDDY, residing at 1-2,

Rechinthal, Rechinthal, Atmakur, Rechinthal, Rechintala,

Mahabubnagar, Telangana - 509131, have changed my name

and shall hereafter be known as BURGAPALLY

KUSHWANTH REDDY.

It is certified that I have complied with other legal

requirements in this connection.

BURGAPALLI SAI KUSHWANTH REDDY

[Signature (in existing old name)]

————

I hitherto known as JATINDER SINGH DHILLON  son of

LAKHWINDER SINGH,  residing at Vill Dugri, Po Jhinger

Kalan Teh Dasuya  Hoshiarpur, Punjab,  have changed my

name and shall hereafter be known as JATINDER SINGH.

It is certified that I have complied with other legal

requirements in this connection.

JATINDER SINGH DHILLON

[Signature (in existing old name)]

————

I hitherto known as DALVEER KAUR W/o MUKHTIAR

SINGH, R/o Village: Seh Jhangi, Po: Basti Guzan, Jalandhar-

144002, Punjab, have changed my name and shall hereafter

be known as  DALBIR KAUR.

It is certified that I have complied with other legal

requirements in this connection.

DALVEER KAUR

[Signature (in existing old name)]
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I hitherto known as SOM NATH SAHOTA S/o GIAN

CHAND, R/o 3633, Street 2, Tej Mohan Nagar, Basti Sheikh,

Jalandhar-144002, Punjab, have changed my name and shall

hereafter be known as SOM NATH.

It is certified that I have complied with other legal

requirements in this connection.

SOM NATH SAHOTA

[Signature (in existing old name)]

————

I hitherto known as BIMBAL KAUR W/o HARBHAJAN

SINGH, R/o Village Muradpur Awana, Mukerian, Hoshiarpur,

Punjab-144211, have changed my name and shall hereafter

be known as BIMAL KAUR.

It is certified that I have complied with other legal

requirements in this connection.

BIMBAL KAUR

[Thumb Impression]

————

I hitherto known as ROHIT S/o JASWINDER SINGH,

R/o Mithapur, Distt. Jalandhar, Punjab-144022, have changed

my name and shall hereafter be known as ROHIT SINGH.

It is certified that I have complied with other legal

requirements in this connection.

ROHIT

[Signature (in existing old name)]

————

I hitherto known as MAHESH GOYAL son of  KRISHAN

GOYAL, R/o Corbett 502 Omaxe The Forest Sector-92 Noida

Gautam Buddha Nagar Uttar Pradesh-201301 India, have

changed my name and shall hereafter be known as MAHESH

KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

MAHESH GOYAL

[Signature (in existing old name)]

————

I hitherto known as PAWAN KUMAR S/o PURAN

SINGH, R/o Tehsil Gurdaspur, Chhina Bet, Gurdaspur, Punjab-

143530, have changed my name and shall hereafter be known

as PAWAN SINGH.

It is certified that I have complied with other legal

requirements in this connection.

PAWAN KUMAR

[Signature (in existing old name)]

————

I hitherto known as PINKY TARACHAND SAMOTA

D/o TARACHAND SAMOTA, W/o VIJENDRA SINGH

NITHARWAL, residing at Flat No.403, Solanki Plaza, Pipe

Line Road, Behind Pappu Dhaba, Louis Wadi, Thane West,

Thane, Maharashtra-400604, have changed my name and

shall hereafter be known as PIHU NITHARWAL.

It is certified that I have complied with other legal

requirements in this connection.

PINKY TARACHAND SAMOTA

[Signature (in existing old name)]

————

I hitherto known as SAROJANI ADHIKARI  D/o RAM

SINGH ADHIKARI,  W/o ANAND SINGH, Residence of

H. No.324, Chauri Sadak, Tilak Nagar , Ludhiana  141008,

have changed my name and shall hereafter be known as

CHETNA .

It is certified that I have complied with other legal

requirements in this connection.

SAROJANI ADHIKARI

[Signature (in existing old name)]

————

I hitherto known as SANKAR SAHANI Son of RAM

KISHUN SAHANI, Residing at North East Gita Nagar,

Noonmati, Kamrup Metro Assam-781020, have changed my

name and shall hereafter be known as SANKAR DAS.

It is certified that I have complied with other legal

requirements in this connection.

SANKAR SAHANI

[Signature (in existing old name)]

————

I hitherto known as AVTAR SINGH KANDA

S/o GURPREET SINGH, residing at Opp. BSNL Exchange

Wali Gali, Muktsar Road, Kotkapura Distt. Faridkot,

Pin-151204, Punjab, have changed my name and shall hereafter

be known as AVTAR SINGH.

It is certified that I have complied with other legal

requirements in this connection.

AVTAR SINGH KANDA

[Signature (in existing old name)]

————

I hitherto known as SHALINI BANSAL alias SHALINI

AGARWAL D/o SURESH CHAND AGARWAL and

W/o MAYANK GOEL, permanent R/o 255K, 67/51, Shastri

Nagar, Lucknow, Uttar Pradesh-226004, and currently residing

at House No.: B-8/9 B-Block, Vasant Vihar, South Delhi, New

Delhi-110057, have changed my name and shall hereafter be

known as SHALINI AGARWAL.

It is certified that I have complied with other legal

requirements in this connection.

SHALINI BANSAL alias SHALINI AGARWAL

[Signature (in existing old name)]
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I hitherto Known as MANDEEP SHARMA

D/o JASWANT RAI,  W/o VIJAY KUMAR SHARMA,

R/o Old Radha Sawami Colony, Rampura Phul, Distt.

Bathinda-151103, Punjab, have changed my name and shall

hereafter be known as MANDEEP KAUR.

It is certified that I have complied with other legal

requirements in this connection.

MANDEEP SHARMA

[Signature (in existing old name)]

————

I hitherto known as KARAMJEET SINGH SANDHU

S/o GURBANS SINGH, residing at Bariwala Road, Village

Motlewala Tehsil and District Sri Muktsar Sahib-152025,

Punjab, have changed my name and shall hereafter be known

as KARAMJEET SINGH.

It is certified that I have complied with other legal

requirements in this connection.

KARAMJEET SINGH SANDHU

[Signature (in existing old name)]

————

I hitherto known as SUKHDIP SINGH S/o BALWANT

SINGH, R/o House Number 60, Ward No. 8, Village Dalli,

Jalandhar, Punjab-144201, have changed my name and shall

hereafter be known as ANIKET.

It is certified that I have complied with other legal

requirements in this connection.

SUKHDIP SINGH

[Signature (in existing old name)]

————

I hitherto known as GEETA  DABLA Daughter of

Sh. DARSHAN KUMAR DHIMIJA, Residing at BL33, Third

Floor, L Block, Hari Nagar, Delhi-110064, have changed my

name and shall hereafter be known as GAURIKA  ARORA.

It is certified that I have complied with other legal

requirements in this connection.

GEETA  DABLA

[Signature (in existing old name)]

————

I, VIVEK DHANDHANIA Son of RAMESH KUMAR

DHANDHANIA, Residing at Avani Oxford Phase-1, Block-

1, Lobby-1, Flat-6E, 136 Jessore Road, Lake Town Swimming

Pool, Bangur Avenue, North 24 Parganas, West Bengal-

700055, have changed the name of my minor daughter VANI

DHANDHANIA aged 13 years and she shall hereafter be

known as VANNIE DHANDHANIA.

It is certified that I have complied with other legal

requirements in this connection.

VIVEK DHANDHANIA

[Signature of Guardian]

I hitherto known as HARSHIT HEMANT PATEL alias

HARSHIT HEMANTKUMAR PATEL Son of HEMANT

CHHOTALAL PATEL, residing at S-15, 1102, Smondoville,

Neotown  Road, Electronic city, Bengaluru, Karnataka-560100,

have changed my name and shall hereafter be known as

HARSSHIT HEMANT PATEL.

It is certified that I have complied with other legal

requirements in this connection.

HARSHIT HEMANT PATEL alias HARSHIT

HEMANTKUMAR PATEL

[Signature (in existing old name)]

————

I hitherto known as GURMIT SINGH SIDHU

S/o GURDEV SINGH, residing at Near Gumti Khurd, Kothe

Dihati, Jaito Distt. Faridkot, Pin-151202, Punjab, have changed

my name and shall hereafter be known as GURMIT SINGH.

It is certified that I have complied with other legal

requirements in this connection.

GURMIT SINGH SIDHU

[Signature (in existing old name)]

————

I hitherto known as KASHISH S/o RAJESH KUMAR,

R/o 483, Ward No. 12 Fatehgarh Churian, Tehsil Batala,

Gurdaspur, Punjab-143602, have changed my name and shall

hereafter be known as KASHISH DHANOTRA.

It is certified that I have complied with other legal

requirements in this connection.

KASHISH

[Signature (in existing old name)]

————

I hitherto known as SANTOSH KUMAR BARIK alias

SANTOSH KUMAR PATTANAIK S/o BIJAYA KUMAR

BARIK, resident of Hanumanpada, Talcher Town, Talcher

Sadar, Angul, Odisha-759107, have changed my name and

shall hereafter be known as SANTOSH PATTNAIK.

It is certified that I have complied with other legal

requirements in this connection.

SANTOSH KUMAR BARIK alias SANTOSH KUMAR

PATTANAIK

[Signature (in existing old name)]

————

I hitherto known as RACHHPAL KAUR DHALIWAL

W/o GURNAM SINGH DHALIWAL, residing at Class Patti,

VPO Madheke, Moga, Punjab, 142055, have changed my

name and shall hereafter be known as PARAMJIT KAUR .

It is certified that I have complied with other legal

requirements in this connection.

RACHHPAL KAUR DHALIWAL

[Signature (in existing old name)]
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I hitherto known as KULDEEP KAUR GILL D/o BOOTA

SINGH, residing at Near Petrol Pump VPO Machhi ke, Moga,

Punjab, 142039, have changed my name and shall hereafter

be known as KULDEEP KAUR.

It is certified that I have complied with other legal

requirements in this connection.

KULDEEP KAUR GILL

[Signature (in existing old name)]

————

 I hitherto known as SHAWINDER KAUR W/o BALBIR

SINGH, R/o Old Cantt Road, near Octroi No. 7 Faridkot,

Punjab, have changed my name and shall hereafter be known

as SAVINDER KAUR.

It is certified that I have complied with other legal

requirements in this connection.

SHAWINDER KAUR

[Thumb Impression]

————

I hitherto known as SONU BAGGA W/o RAJESH

KUMAR, R/O H.No. 3933 St No 4. Near Durga Mata Mandir

Gagandeep Colony Basti Jodhewal Distt. Ludhiana,

Punjab-141007  India, have changed my name and shall

hereafter be known as SONIA.

It is certified that I have complied with other legal

requirements in this connection.

SONU BAGGA

[Signature (in existing old name)]

————

I hitherto known as CHHOTU KUMAR S/o BHARAT

RAJAK, resident of Maniyarchak, Nauagarhi, Munger, Bihar

-811211, have changed my name and shall hereafter be

known as AARAV KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

CHHOTU KUMAR

[Signature (in existing old name)]

————

I hitherto known as ANJU SETH alias MAMTA KAURA

D/o KEWAL KRISHAN SETH,  W/o ASHWANI KUMAR,

resident of Old Grain Market, Kapurthala, Punjab-144601,

have changed my name and shall hereafter be known as

MAMTA KAURA.

It is certified that I have complied with other legal

requirements in this connection.

ANJU SETH alias MAMTA KAURA

[Signature (in existing old name)]

I hitherto known as ALOK KUMAR son of KRISHNA

KUMAR PANDEY, residing at C-501, Ranjit Vihar 2, Sector-

23, Dwarka, New Delhi-110077, have changed my name and

shall hereafter be known as ALOK PANDEY.

It is certified that I have complied with other legal

requirements in this connection.

ALOK KUMAR

[Signature (in existing old name)]

————

I, SUNIL KUMAR R son of RAMAKANT YADAV,

residing at Flat No. 441, 8TH Floor, A-1 Block, Kendriya

Vihar Apartment,, Bellary Road, Yelahanka, Bangalore,

Karnataka-560064, have changed the name of my minor

daughter SAMRIDHI S aged 10 years 8 months, and she

shall hereafter be known as SAMRIDHI YADAV.

It is certified that I have complied with other legal

requirements in this connection.

SUNIL KUMAR R

[Signature of Guardian]

————

I hitherto known as RAMESH S/o AJIT KUMAR

BHATIA, residing at Ward No.6, Rampura, Teh-Pathankot,

Pathankot, Punjab-145001, have changed my name and  shall

hereafter be known as RAMESH KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

RAMESH

[Signature (in existing old name)]

————

I hitherto known as KAMLESH W/o PAWAN KUMAR,

residing at VPO- Mandhali, Teh- Banga, Distt- S B S Nagar

(Nawanshahar), Punjab-144501, have changed my name and

shall hereafter be known as KAMLESH RANI.

It is certified that I have complied with other legal

requirements in this connection.

KAMLESH

[Signature (in existing old name)]

————

I hitherto known as PANKAJ MAHAN S/o JAWAHAR

LAL MAHAN, residing at H.No.11C, Main Market, S.C.F,

Sarabha Nagar, Ludhiana, Punjab-141001, have changed my

name and shall hereafter be known as PANKJ MAHAN.

It is certified that I have complied with other legal

requirements in this connection.

PANKAJ MAHAN

[Signature (in existing old name)]
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I hitherto known as HITIN S/o ASHOK KUMAR, residing

at 12-B, Ayodha Enclave, Sec-13, Rohini, Delhi-110085, have

changed my name and shall hereafter be known as HITIN

KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

HITIN

[Signature (in existing old name)]

————

I hitherto known as BALJIT KAUR KANDOLA wife of

SURJEET SINGH KANDOLA resident of VPO Kandola

Khurd, Tehsil Phillaur, Distt. Jalandhar, Punjab, India-144039,

have changed my name and shall hereafter be known as

BALJIT KAUR.

It is certified that I have complied with other legal

requirements in this connection.

BALJIT KAUR KANDOLA

[Signature (in existing old name)]

————

I hitherto known as  SAMARJEET SINGH DHALIWAL

son of Sh. JAGRAJ SINGH, residing at  Fatehgarh Chhana

Distt.  Barnala, Punjab-148105, have changed my name and

shall hereafter be known as SAMARJEET SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SAMARJEET SINGH DHALIWAL

[Signature (in existing old name)]

————

I hitherto known as NEELAKSHI D/o SUDHIR KUMAR,

resident of 1426, Park View Appartment, Sector - 29, Noida,

Gautam Buddha Nagar, Uttar Pradesh-201301, have changed

my name and shall hereafter be known as NEELAKSHI

BHARDWAJ.

It is certified that I have complied with other legal

requirements in this connection.

NEELAKSHI

[Signature (in existing old name)]

————

I hitherto known as TEHHAL SINGH S/o HARNAM

SINGH, resident of H.No. B-IX-B-1403, Latifpura, Model

Town, Jalandhar-144003, Punjab, India, have changed my

name and shall hereafter be known as MADAN MALI.

It is certified that I have complied with other legal

requirements in this connection.

TEHHAL SINGH

[Signature (in existing old name)]

I hitherto known as GAGANDEEP KAUR RANDHAWA

daughter of BIKRAMJIT SINGH RANDHAWA wife of

DUPINDER PAL SINGH, residing at H.No. 737, Mota Singh

Nagar, Jalandhar-144001, Punjab, India, have changed my

name and shall hereafter be known as GAGANDEEP KAUR.

It is certified that I have complied with other legal

requirements in this connection.

GAGANDEEP KAUR RANDHAWA

[Signature (in existing old name)]

————

I hitherto known as VICKY JAIN S/o NARENDER

KUMAR JAIN, residing at B-78/1, 2nd Floor, Subhash Vihar,

North Ghonda, Delhi-110053, have changed my name and

shall hereafter be known as VICKKY JAIN.

It is certified that I have complied with other legal

requirements in this connection.

VICKY JAIN

[Signature (in existing old name)]

————

I hitherto known as RAHUL alias RAHUL VASHISTHA

S/o PREM GOPAL, R/o House No- 1129, Badal Colony

Tehsil Derabassi, Infront gate of Green View Apartment,

Zirakpur, SAS Nagar (Mohali) Punjab-140603, have changed

my name and shall hereafter be known as RAHUL

VASHISTHA.

It is certified that I have complied with other legal

requirements in this connection.

RAHUL alias RAHUL VASHISTHA

[Signature (in existing old name)]

————

I hitherto known as KARTIK CHANDRA DALUI son of

Late SANKAR CHANDRA DALUI, employed as assistant

Engineer (E), CPWD in the O/o The Executive Engineer (E),

Navi Mumbai, CPWD, 1st Floor, C-wing, Kendriya Sadan,

Sec-10, CBD Belapur, Navi Mumbai - 400614, residing at 191,

Parijat Nagar, N-4, CIDCO, Aurangabad-431003, have

changed my name and shall hereafter be known as

KARTICK CHANDRA DALUI.

It is certified that I have complied with other legal

requirements in this connection.

KARTIK CHANDRA DALUI

[Signature (in existing old name)]

————

I hitherto known as SANDEEP S/o MOHINDER PAL,

R/o B-18/116, Ibrahim Basti, Nawanshahr, Tehsil Nawanshahr

District SBS Nagar-144514, Punjab, have changed my name

and shall hereinafter be known as  SANDEEP SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SANDEEP

[Signature (in existing old name)]
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I hitherto known as JAGDEEP SINGH S/o BANT SINGH

R/o V.P.O. Sekha Kalan, Tehsil Baghapurana, Moga, Punjab-

142049, have changed my name and shall hereafter be known

as JAGDEEP SINGH SOHI.

It is certified that I have complied with other legal

requirements in this connection.

JAGDEEP SINGH

[Signature (in existing old name)]

————

  I hitherto known as GURMIT SINGH BANGA

S/o SARWAN SINGH, residing at Mohalla Sukhchain Nagar,

Phagwara, Distt. Kapurthala-144401, Punjab, have changed

my name and shall hearafter be known  as GURMEET SINGH.

It is certified that I have complied with other legal

requirements in this connection.

GURMIT SINGH BANGA

[Signature (in existing old name)]

————

I hitherto known as NEHA W/O AJAY SINGH, R/o H.No.

9/340, Shakti Nagar, Railway Road, Banga Distt SBS Nagar

Punjab-144505, have changed my name and shall hereafter

be known as NEHA RANA.

It is certified that I have complied with other legal

requirements in this connection.

NEHA

[Signature (in existing old name)]

————

I hitherto known as GITISH Son of  RAJESH KUMAR,

residing at Gali No.1, Indira Colony, Pathankot, Punjab, have

changed my name and shall hereafterbe known as GITISH

KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

GITISH

[Signature (in existing old name)]

————

I hitherto known as PUSPA RANI alias PUSHPA RANI

alias KIRAN SHARMA W/o BALVIR KUMAR, R/o Village

Ghutind, District Fatehgarh Sahib, Punjab-147301, India, have

changed my name and shall hereafter be known as PUSPA

RANI.

It is certified that I have complied with other legal

requirements in this connection.

PUSPA RANI alias PUSHPA RANI alias KIRAN

SHARMA

[Signature (in existing old name)]

I, NAMIT KUMAR S/o  RAMESH CHAND, residing at

B-4/4-B, Lawrence Road, Keshav Puram, Onkar Nagar, Delhi-

110035, have changed the name of my minor daughter

JAZLYN aged 07 years and she shall hereafter be known as

KATHLYN VERMA.

It is certified that I have complied with other legal

requirements in this connection.

NAMIT KUMAR

[Signature of Guardian]

————

I hitherto known as CHERRY W/o SUKHDEEP KUMAR,

R/O VPO Bhar Singhpur, Tehsil Phillaur, Distt. Jalandhar,

Punjab (India)-144419, have changed my name and shall

hereafter be known as SUKHNEET KAUR MOMI.

It is certified that I have complied with other legal

requirements in this connection.

CHERRY

[Signature (in existing old name)]

————

I hitherto known as KARMJIT KAUR W/o SUBA SINGH,

R/o V.P.O. Budh Singh Wala, Tehsil Baghapurana, Moga,

Punjab-142038, have changed my name and shall hereafter

be known as SUKHPREET KAUR.

It is certified that I have complied with other legal

requirements in this connection.

KARMJIT KAUR

[Signature (in existing old name)]

————

I hitherto known as JASKARAN KAUR SAHOTA

W/o GURJINDER SINGH R/o Vill Jindowal, Tehsil Banga

Distt. SBS Nagar Punjab, have changed my name and shall

hereafter be known as JASKARAN KAUR.

It is certified that I have complied with other legal

requirements in this connection.

JASKARAN KAUR SAHOTA

[Signature (in existing old name)]

————

I hitherto known as VIR KAUR D/o PIARA SINGH

W/o PARAMJIT SINGH, R/o VPO Shahpur Jajan, Tehsil

Dera Baba Nanak, Distt Gurdaspur-143604, Punjab, have

changed my name and shall hereafter be known as

HARPREET  KAUR.

It is certified that I have complied with other legal

requirements in this connection.

VIR KAUR

[Signature (in existing old name)]
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I hitherto known as RUPINDER KAUR W/o INDERJIT

SINGH BHULLAR, R/o VPO Kotla Gujjran, Distt. Amritsar,

Punjab, have changed my name and shall hereafter be known

as RUPINDER KAUR BHULLAR.

It is certified that I have complied with other legal

requirements in this connection.

RUPINDER KAUR

[Signature (in existing old name)]

————

I hitherto known as RIMMI  W/o RAVINDER SINGH

R/o M/3/326, Gali Gurdware Wali, Guru Ramdass Nagar,

Gilwali Gate, Distt. Amritsar-143001,  Punjab, have changed

my name and shall hereafter be known as GURSHARAN

KAUR.

It is certified that I have complied with other legal

requirements in this connection.

RIMMI

[Signature (in existing old name)]

————

I hitherto known as CARANJIT KAUR

W/o SUKHVINDER SINGH, R/o Vill. Loharian, Distt.

Ludhiana, Punjab, have changed my name and shall hereafter

be known as SHARANJIT KAUR.

It is certified that I have complied with other legal

requirements in this connection.

CARANJIT KAUR

[Signature (in existing old name)]

————

I hitherto known as BHUPINDER KAUR W/o JAGDEEP

SINGH SOHI, R/o V.P.O. Sekha Kalan, Tehsil Baghapurana,

Moga, Punjab-142049, have changed my name and shall

hereafter be known as BHUPINDER KAUR SOHI.

It is certified that I have complied with other legal

requirements in this connection.

BHUPINDER KAUR

[Signature (in existing old name)]

————

I hitherto known as RASHPAL SINGH S/o PREM SINGH,

residing at Vill-Gujjar Katrala, Po-Sango Katrala, Mukerian,

Hoshiarpur, Punjab-144211, have changed my name and

shall hereafter be known as RACHHPAL SINGH.

It is certified that I have complied with other legal

requirements in this connection.

RASHPAL SINGH

[Signature (in existing old name)]

I hitherto known as ANJU KUMARI D/o SURINDER

KUMAR W/o SUNIL KUMAR, R/o H. No. D-7/6709, Ward

No. 61, Gali No. 4, Ram Nagar Colony, Islamabad, Distt.

Amritsar, Punjab, have changed my name and shall hereafter

be known as KIRTI  ANAND.

It is certified that I have complied with other legal

requirements in this connection.

ANJU KUMARI

[Signature (in existing old name)]

————

I hitherto known as INDERJIT SINGH S/o JASWANT

SINGH, R/o VPO Kotla Gujjran, Distt. Amritsar, Punjab, have

changed my name and shall hereafter be known as INDERJIT

SINGH BHULLAR.

It is certified that I have complied with other legal

requirements in this connection.

INDERJIT SINGH

[Signature (in existing old name)]

————

I hitherto known as RAJO DEVI W/o DILBAGH SINGH

R/o VPO Sarsa, Tehsil Pehowa, Distt. Kurukshetra, Haryana,

have changed my name and shall hereafter be known as

RAJPATI.

It is certified that I have complied with other legal

requirements in this connection.

RAJO DEVI

[Signature (in existing old name)]

————

I hitherto known as MUNIRAI SATHYUSHA alias

SATHYUSHA GUNDAVELLI, wife of GUNDAVELLI SACHIN

KUMAR, daughter of SRINIVAS, R/o H. No. 1-1-318/5,

Bapunagar, Chikkadpally, Hyderabad-20, Telangana, have

changed my name and shall hereafter be known as

TEJASHREE GUNDAVELLI.

It is certified that I have complied with other legal

requirements in this connection.

MUNIRAI SATHYUSHA alias SATHYUSHA

GUNDAVELLI

[Signature (in existing old name)]

————

I hitherto known as DINESH GARG  S/o VED PARKASH,

R/o 4204, Jain Street No-3, Raja Cinema Road, Fazilka, Teh-

Fazilka, Dist- Fazilka, Punjab-152123, have changed my name

and shall hereafter be known as DINESH KUMAR GARG.

It is certified that I have complied with other legal

requirements in this connection.

DINESH GARG

[Signature (in existing old name)]
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I hitherto known as VASUNDHARA D/o Shri MANISH

KUMAR, R/o C-9, New Moti Bagh, Shanti Path, Near Leela

Hotel, Chanakya Puri, New Delhi-110021, have changed my

name and shall hereafter be known as VASUNDHARA

GUPTA.

It is certified that I have complied with other legal

requirements in this connection.

VASUNDHARA

[Signature (in existing old name)]

————

I hitherto known as HARPREET KAUR W/o AJAY

PUPNEJA D/o GURDEEP SINGH, R/o Village Haujkhas,

Fazilka, Punjab-152123, have changed my name and shall

hereafter be known as HONEY.

It is certified that I have complied with other legal

requirements in this connection.

HARPREET KAUR

[Signature (in existing old name)]

————

I hitherto known as RAPINDER KAUR W/o HARDEV

SINGH, Residing at Patti Natha,  Dhilwan (Nabha), District

Barnala, Punjab-148108, India, have changed my name and

shall hereafter be known as MOHINDER KAUR.

It is certified that I have complied with other legal

requirements in this connection.

RAPINDER KAUR

[Signature (in existing old name)]

————

I hitherto known as MOKSHIKA D/o RAMESH KUMAR

W/o RAJAT MITTAL, R/o # 23, Puda Colony, Opposite

Anil Baghi Hospital, Ferozepur City, Tehsil & District

Ferozepur, Punjab-152002 India, have changed my name and

shall hereafter be known as MOKSHIKA MITTAL.

It is certified that I have complied with other legal

requirements in this connection.

MOKSHIKA

[Signature (in existing old name)]

————

I hitherto known as JAGTAR SINGH SANDHU S/o

LAKHWINDER SINGH, R/o Basti Jakhrawan, Dakhli Aale

Wala, Palha Megha, Ferozepur, Punjab-152002 India, have

changed my name and shall hereafter be known as JAGTAR

SINGH.

It is certified that I have complied with other legal

requirements in this connection.

JAGTAR SINGH SANDHU

[Signature (in existing old name)]

I hitherto known as KIRANDEEP KAUR JAGDEY

Daughter of HARPREET SINGH JAGDEY, residing at H. No.

206, St. No. 6 D/2, Dashmesh Nagar, Amritsar Road, Moga-

142001,  Punjab, India, have changed my name and shall

hereafter be known as KIRANDEEP KAUR.

It is certified that I have complied with other legal

requirements in this connection.

KIRANDEEP KAUR JAGDEY

[Signature (in existing old name)]

————

I hitherto known as DARSHNA ASATI alias DARSNA

ASATI W/o AMIT ASATI D/o RAM PRAKASH ASATI,

R/o H. No. 1012/2, ward number 01, Chhatarpur, Seeta Ram

Colony  Chhatarpur, Madhya Pradesh-471001, have changed

my name and shall hereafter be known as DARSHNA ASATI.

It is certified that I have complied with other legal

requirements in this connection.

DARSHNA ASATI alias DARSNA ASATI

[Signature (in existing old name)]

————

I hitherto known as SONU PASWAN S/o KASHINATH

PASWAN, R/o Suras, Suras, Gorakhpur, Uttar Pradesh-

273158, have changed my name and shall hereafter be known

as SAATHVIK PASWAN.

It is certified that I have complied with other legal

requirements in this connection.

SONU PASWAN

[Signature (in existing old name)]

————

I, AMIT JAIN S/o V.K. JAIN R/o 1782, Sector-16, Kheri

Kalan (113), Faridabad, Haryana- 121002,  have changed the

name of my minor son ADITYA JAIN aged 15 years and he

shall hereafter be known as ADITTYA JAIN.

It is certified that I have complied with other legal

requirements in this connection.

 AMIT JAIN

[Signature of Guardian]

————

I hither to known as RACHNA DHALL Daughter of

MADAN LAL, Wife of Late ARVIND DHALL, resident of

H. No. 9, Mandi Road, Partap Nagar, Jalandhar, Punjab,

India-144001, have changed my name and shall hereafter be

known as RACHNA.

It is certified that I have complied with other legal

requirements in this connection.

RACHNA DHALL

[Signature (in existing old name)]
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I hitherto known as PARDEEP SINGH SALARIA S/o

TEJA SINGH SALARIA, R/o  Railway Road, Dina Nagar

Distt. Gurdaspur 143531 Punjab, have changed my name

and shall hereafter be known as PRADEEP SINGH.

It is certified that I have complied with other legal

requirements in this connection.

 PARDEEP SINGH SALARIA

[Signature (in existing old name)]

————

I hitherto known as KASHMIR KAUR W/o  JAGTAR

SINGH, R/o Vill. Dadu Jodh, Tehsil Batala, Gurdaspur  Punjab

143602, have changed my name and shall hereafter be known

as GURPINDER KAUR.

It is certified that I have complied with other legal

requirements in this connection.

KASHMIR KAUR

[Signature (in existing old name)]

————

I hitherto known as JASKARAN S/o  MANDIP KUMAR,

R/o Patti Manga, Goraya, Tehsil Phillaur, Distt.

Jalandhar-144409, Punjab, have changed my name and shall

hereafter be known as JASKARAN KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

JASKARAN

[Signature (in existing old name)]

————

I hitherto known as SHAMA RANI W/o BALRAJ

PASRICHA, residing at Mohalla Saidan, Sultanpur Lodhi,

Distt-Kapurthala, Punjab-144626, have changed my name

and shall hereafter be known as VANITA PASRICHA.

It is certified that I have complied with other legal

requirements in this connection.

SHAMA RANI

[Signature (in existing old name)]

————

I hitherto known as SANJEEV KUMAR S/o RAM

KISHAN, residing at H. No. 40, Harkampur, Mohammdabad,

Farrukhabad, Uttar Pradesh-209625, have changed my name

and shall hereafter be known as SANU.

It is certified that I have complied with other legal

requirements in this connection.

SANJEEV KUMAR

[Signature (in existing old name)]

I hitherto known as SONIA PRADHAN W/o VEERVIJAY

PRADHAN, residing at Flat No.123, Shivani Apartment, Plot

No.18, VTC-Dwarka Sector-12, PO-N.S.I.T. Dwarka, Delhi

Cantt., Delhi-110078, have changed my name and shall

hereafter be known as SIIDDHI VASHIST.

It is certified that I have complied with other legal

requirements in this connection.

SONIA PRADHAN

[Signature (in existing old name)]

————

I hitherto known as AMANDEEP alias AMANDEEP

KAUR W/o SARBJIT SINGH, residing at Ward No. 3,

H/N 25/1, Shaheed Baba Deep Singh Nagar, Reru, Jalandhar,

Punjab-144012, have changed my name and shall hereafter

be known as AMANDEEP KAUR.

It is certified that I have complied with other legal

requirements in this connection.

AMANDEEP alias AMANDEEP KAUR

[Signature (in existing old name)]

————

I hitherto known as YASH SHARMA S/o RAJENDER

KUMAR SHARMA, residing at A-11, Jhilmil Industrial Area,

Jhilmil, Delhi-110095, have changed my name and shall

hereafter be known as KAPIL DEV SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

YASH SHARMA

[Signature (in existing old name)]

————

I hitherto known as SAKSHI MANCHANDA W/o KAPIL

DEV SHARMA, residing at A-11, Jhilmil Industrial Area,

Jhilmil, Delhi-110095, have changed my name and shall

hereafter be known as SAKSHI SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

SAKSHI MANCHANDA

[Signature (in existing old name)]

————

I hitherto known as MAHESHWAR DUTT SEMWAI

alias MAHESHWAR DUTT SEMWAL S/o NITYANAND

SEMWAL, residing at H.No. B-160, Gali No.2, West Vinod

Nagar, Delhi-110092, have changed my name and shall

hereafter be known as MAHESHWAR DUTT.

It is certified that I have complied with other legal

requirements in this connection.

MAHESHWAR DUTT SEMWAI alias

MAHESHWAR DUTT SEMWAL

[Signature (in existing old name)]
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I, SAMARENDRA NARAYAN SINGH S/o RAM

NANDAN SINGH, residing at A-89 Gali No.3, Rajeev Nagar,

Bhalaswa Dairy, Libas Pur, Delhi-110042, have changed the

name of my minor son AYUSH aged 17 years and he shall

hereafter be known as AAYUSHMAN.

It is certified that I have complied with other legal

requirements in this connection.

SAMARENDRA NARAYAN SINGH

[Signature of Guardian]

————

I hitherto known as ROHINI W/o SUMIT MALHOTRA,

residing at Flat No.M506, Stellar Jeevan, Sector-1, Greater

Noida, Gautam Buddha Nagar, Uttar Pradesh-201306, have

changed my name and shall hereafter be known as ROHINI

MALHOTRA.

It is certified that I have complied with other legal

requirements in this connection.

ROHINI

[Signature (in existing old name)]

————

I hitherto known as MAHENDRA KUMAR MANILAL

VADGAMA  son of MANILAL VADGAMA employed as

Technician/J in the Raja Ramanna Centre for Advanced

Technology, Department of Atomic Energy, Indore (MP)-

Pin: 452013,  residing at D-24/4, RRCAT Colony, Sector 2,

Indore (MP)-PIN: 452013, have changed my name and shall

hereafter be known as MAHENDRA VADGAMA.

It is certified that I have complied with other legal

requirements in this connection.

MAHENDRA KUMAR MANILAL VADGAMA

[Signature (in existing old name)]

————

I hitherto known as MD ANSAR KHAN S/o MD AHMAD

KHAN, R/o Lohar Patti Karbla Road, Kishanganj, Kishanganj,

Bihar-855108, have changed my name and shall hereafter be

known as KABIR ANSH.

It is certified that I have complied with other legal

requirements in this connection.

MD ANSAR KHAN

[Signature (in existing old name)]

————

I hitherto known as SURJEET KAUR W/o SATNAM

SINGH, R/o 62, G Block, Nangal Township, Rupnagar, Punjab,

have changed my name and shall hereafter be known as

PARMJEET KAUR.

It is certified that I have complied with other legal

requirements in this connection.

SURJEET KAUR

[Signature (in existing old name)]

I hitherto known as RAJNI W/o VARINDER SINGH,

R/o Village Kurari, P.O Manauli, Distt SAS Nagar, Punjab,

have changed my name and shall hereafter be known as

RANJIT KAUR.

It is certified that I have complied with other legal

requirements in this connection.

RAJNI

[Signature (in existing old name)]

————

I hitherto known as DILLI BABU NAICK BHANAVATHI

alias DILLI BABU NAICK B S/o REDDY NAICK B, residing

at H No 13-3-V/503, Dr Colony, MIG Phase-2, Pooja Hospital,

Vasanth Nagar, Kukatpally, Hyderabad, Telangana-500072,

have changed my name and shall hereafter be known as

DILIP RAM B.

It is certified that I have complied with other legal

requirements in this connection.

DILLI BABU NAICK BHANAVATHI

alias DILLI BABU NAICK

[Signature (in existing old name)]

————

I hitherto known as MANISHA W/o MAHENDRA PAL

SINGH, residing at 1164, Moh-Gadda, Sadabad Gate, Thana

Kotwali, Post Hathras, Hathras Dehat, Hathras, Uttar Pradesh-

204101, have changed my name and shall hereafter be known

as OMVATI DEVI.

It is certified that I have complied with other legal

requirements in this connection.

MANISHA

[Signature (in existing old name)]

————

I hitherto known as ARVIND KUMAR GAUTAM

S/o BHAGWAT DUTT SHISU. residing at House No.-610,

Dr. Muhkerjee Nagar, North West Delhi, Delhi-110009, have

changed my name and shall hereafter be known as ARVIND

KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

ARVIND KUMAR GAUTAM

[Signature (in existing old name)]

————

I hitherto known as RAJESH AGRAWAL

S/o Late AWADH BEHARI LAL, R/o 9/47-A, Mahavir Ganj,

Aligarh, Koli, Aligarh, Uttar Pradesh-202001, have changed

my name and shall hereafter be known as RAJESH

CHANDRA AGARWAL.

It is certified that I have complied with other legal

requirements in this connection.

RAJESH AGRAWAL

[Signature (in existing old name)]
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I hitherto known as ROHIT KUMAR SHRIVASTAV

S/o LALIT KUMAR YADAV, R/o H.No.-47, Ward No.-08,

Kawaradha, Kabeerdham, Chhattisgarh-491995, have

changed my name and shall hereafter be known as ROHIT

KUMAR YADAV.

It is certified that I have complied with other legal

requirements in this connection.

ROHIT KUMAR SHRIVASTAV

[Signature (in existing old name)]

————

I, JAYA SINGH S/o Late LAKSHAMAN SINGH,

R/o 107/A, Patel Nagar, Lekhpal Colony ITI Road, Fatehpur,

Uttar Pradesh-212601, have changed the name of my minor

son JAY KISHAN YADAV aged about 16 years and he shall

hereafter be known as JAI BEER SINGH.

It is certified that I have complied with other legal

requirements in this connection.

JAYA SINGH

[Signature of Guardian]

————

I hitherto known as RAMA SHANKER S/o DAYA

SHANKER GUPTA, residing at 22/44, Old Vijay Nagar

Colony, Belan Ganj S.O. Agra, Uttar Pradesh-282004, have

changed my name and shall hereafter be known as RAMA

SHANKER AGARWAL.

It is certified that I have complied with other legal

requirements in this connection.

RAMA SHANKER

[Signature (in existing old name)]

————

I hitherto known as RAMESH KUMAR S/o YOGENDER

PAL, R/o H.No. C-481/A, Near Kesar Hospital, Chawla

Colony, Ballabgarh, Faridabad, Haryana-121004, have

changed my name and shall hereafter be known as RAJESH

KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

RAMESH KUMAR

[Signature (in existing old name)]

————

I hitherto known as PREETI DEVI wife of ASHISH

KUMAR TIWARI, residing at Patan Unnao, Uttar Pradesh-

209506, have changed my name and shall hereafter be known

as PREETI TIWARI.

It is certified that I have complied with other legal

requirements in this connection.

PREETI DEVI

[Signature (in existing old name)]

I hitherto known as JYOTI JAIN W/o SANDESH JAIN,

residing at Jaitpur, Jaitpura Kalan, Agra, Uttar Pradesh-

283114, have changed my name and shall hereafter be known

as ANEETA JAIN.

It is certified that I have complied with other legal

requirements in this connection.

JYOTI JAIN

[Signature (in existing old name)]

————

I hitherto known as SUKHWINDER KAUR W/o RANJIT

SINGH, R/o VPO Piplanwala, Distt. Hoshiarpur, Punjab, have

changed my name and shall hereafter be known as

SUKHVINDER KAUR.

It is certified that I have complied with other legal

requirements in this connection.

SUKHWINDER KAUR

[Signature (in existing old name)]

————

I hitherto known as DALJIT KAUR W/o SUKHDEV

SINGH, R/o VPO-Pamal, Tehsil-Jagraon, Distt. Ludhiana,

Punjab, have changed my name and shall hereafter be known

as KARAMJIT KAUR.

It is certified that I have complied with other legal

requirements in this connection.

DALJIT KAUR

[Signature (in existing old name)]

————

I hitherto known as TARSEM KAUR W/o MOHINDER

SINGH, residing at VPO Langroya, Distt. Shaheed Bhagat

Singh Nagar-144516, Punjab, India, have changed my name

and shall hereafter be known as KAUR TARSEM.

It is certified that I have complied with other legal

requirements in this connection.

TARSEM KAUR

[Thumb Impression]

————

I hitherto known as ADERSH ANAND W/o ASHOK

KUMAR ANAND, residing at H.No. 668 R, Mall Road,

Model Town, Distt. Jalandhar-144003, Punjab, India, have

changed my name and shall hereafter be known as ADERSH

PRABHA ANAND.

It is certified that I have complied with other legal

requirements in this connection.

ADERSH ANAND

[Signature (in existing old name)]



2584 THE GAZETTE OF INDIA, JULY 22,  2023 (ASADHA 31, 1945)        [PART IV

t

I hitherto known as SHINDER KAUR W/o MANJIT

SINGH, residing at St.No. 4, Sant Kabir Nagar, Chak Bir

Sarkar, Sri Muktsar Sahib, Punjab-152026, have changed my

name and shall hereafter be known as CHHINDERPAL KAUR.

It is certified that I have complied with other legal

requirements in this connection.

SHINDER KAUR

[Signature (in existing old name)]

————

I, MITHIL GOPICHAND S/o GOPI CHAND, R/o A-82,

Golf Green Apts, Roopvilla C.G.H.S, Opposite Golf Course,

Plot-2, Sector-19 B, Dwarka Sector-19, Dwarka Sec-6, South

West Delhi-110075, have changed the name of my minor son

DEVANSH SAI aged about 13 years and he shall hereafter

be known as DEVANSH GOPICHAND.

It is certified that I have complied with other legal

requirements in this connection.

MITHIL GOPICHAND

[Signature of Guardian)

————

 I hitherto known as HARJIT SINGH S/o BIKKAR SINGH,

residing at VPO Shakoor, Distt. Ferozepur, Punjab, have

changed my name and shall hereafter be known as HARJEET

SINGH.

It is certified that I have complied with other legal

requirements in this connection.

HARJIT SINGH

[Signature (in existing old name)]

————

I hitherto known as AMARJIT SINGH S/o GIAN CHAND

R/o-Village Jhingran, Distt.-SBS Nagar, Punjab-144507, have

changed my name and shall hereafter be known as AMARJIT.

It is certified that I have complied with other legal

requirements in this connection.

AMARJIT SINGH

[Signature (in existing old name)]

————

I hitherto known as SUKHWINDER KAUR wife of

KULDEEP SINGH, residing at Patti Haweli, VPO Rajiana,

Tehsil Bagha Purana, Distt. Moga, Punjab, India-142038,

have changed my name and shall hereafter be known as

VEERPAL KAUR.

It is certified that I have complied with other legal

requirements in this connection.

SUKHWINDER KAUR

[Thumb Impression]

I, LAKHWINDER SINGH DHALIWAL S/o HARINDERJIT

SINGH, R/o Near Govt. Primary School Ferozeshah, District

Ferozepur, Punjab-142052, have changed the name of my

minor daughter ANUREET KAUR aged 08 years and she

shall hereafter be known as ANUREET KAUR DHALIWAL.

It is certified that I have complied with other legal

requirements in this connection.

LAKHWINDER SINGH DHALIWAL

[Signature of Guardian]

————

I hitherto known as MOHINDER SINGH son of

SHAMSHER SINGH, residing at Near Khad Store, VPO

Kotla Mehar Singh Wala, Tehsil Bagha Purana, Distt. Moga,

Punjab-142038, India, have changed my name and shall

hereafter be known as MAHINDER SINGH.

It is certified that I have complied with other legal

requirements in this connection.

MOHINDER SINGH

[Signature (in existing old name)]

————

I hitherto known as HARJOT KAUR alias KANWALJEET

KAUR MADAN W/o MANMEET BAHADUR SINGH

MADAN, residing at H.No. 433-R, Model Town, Distt.

Jalandhar-144003, Punjab, India, have changed my name

and shall hereafter be known as KANWALJEET HARJOT

MADAN.

It is certified that I have complied with other legal

requirements in this connection.

HARJOT KAUR alias KANWALJEET KAUR MADAN

[Signature (in existing old name)]

————

I hitherto known as JASWINDER KAUR wife of

GURWINDER SINGH, residing at V.Muhem, Tehsil Nakodar,

Distt. Jalandhar Pin:-144044, Punjab, India, have changed

my name and shall hereafter be known as MAYA DEVI.

It is certified that I have complied with other legal

requirements in this connection.

JASWINDER KAUR

[Signature (in existing old name)]

————

I hitherto known as PRAHARSH NOPANY son of

PURUSHOTTAM NOPANI, R/o A-5, 3D, 98 Christopher

Road, Gobinda Khatick Road, Kolkata, West Bengal-700046,

have changed my name and shall hereafter be known as

PRAHARSH KUMAR NOPANY.

It is certified that I have complied with other legal

requirements in this connection.

PRAHARSH NOPANY

[Signature (in existing old name)]
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I hitherto known as R MANI S/o P RAJA, residing at

H. No. 93, Gali No.-6, Shyam Colony, Sehatpur, Amarnagar,

Faridabad, Haryana-121003, have changed my name and

shall hereafter be known as MANI RAJA.

It is certified that I have complied with other legal

requirements in this connection.

R MANI

[Signature (in existing old name)]

————

I hitherto known as NAMRATA NOPANY W/o

PRAHARSH NOPANY, R/o A5, 3D, 98 Christopher Road,

Gobinda Khatick Road, Kolkata, West Bengal-700046, have

changed my name and shall hereafter be known as

NAMRATAA NOPANY.

It is certified that I have complied with other legal

requirements in this connection.

NAMRATA NOPANY

[Signature (in existing old name)]

————

I, RAJESH CHANDWANI S/o ISHWAR CHANDWANI,

residing at Flat No. A-402, Manglam Radiance, Tonk Road,

Airport Plaza, Durgapura, Jaipur, Rajasthan-302018, have

changed the name of minor daughter FREYA RAJESH

CHANDWANI aged 8 years and she shall hereafter be

known as FREA CHANDWNI.

It is certified that I have complied with other legal

requirements in this connection.

RAJESH CHANDWANI

[Signature of Guardian]

————

 I hitherto known as SHINDER KAUR W/o DARSHAN

SINGH, R/o Village Matdadu District Sirsa-125103, Haryana,

have changed my name and shall hereafter be known as

JASVIR KAUR.

It is certified that I have complied with other legal

requirements in this connection.

SHINDER KAUR

[Thumb Impression]

————

I, PITLA ANIL KUMAR son of PITLA MALLESHAM,

resident at 1-92, Chervapur, Dubbak Mandal, Siddipet,

Telangana-502108, have changed the name of my minor son

PITLA BHARATHWAJ aged 6 years and he shall hereafter

be known as PITLA BHAVYESH.

It is certified that I have complied with other legal

requirements in this connection.

PITLA ANIL KUMAR

[Signature of Guardian]

I, PITLA ANIL KUMAR son of PITLA MALLESHAM,

resident at 1-92, Chervapur, Dubbak Mandal, Siddipet,

Telangana-502108, have changed the name of my minor

daughter PITLA LAAKSHITA aged about 10 years and she

shall hereafter be known as PITLA POOJASRI.

It is certified that I have complied with other legal

requirements in this connection.

PITLA ANIL KUMAR

[Signature of Guardian]

————

I hitherto known as JITENDERA alias SANJEEV

SANGWAN S/o DALBIR SINGH, resident of 54, Sector D,

Defence Colony, Near Gurudwara, Ambala, Haryana-133001,

have changed my name and shall hereafter be known as

JITENDER SANGWAN.

It is certified that I have complied with other legal

requirements in this connection.

JITENDERA alias SANJEEV SANGWAN

[Signature (in existing old name)]

————

I hitherto known as SUDIPTA DAS alias SUDIPTA

SUBRATAMOHAN DAS S/o SUBRATA MOHAN DAS,

resident of Sugam Park Block-H, Flat-2A, NS Road,

Ramakrishna Mission, Narendrapur, VTC: Rajpur Sonarpur

(M), OP: Narendrapur, District: South 24 Parganas, State:

West Bengal-700103, have changed my name and shall

hereafter be known as SUDIPTA DAS.

It is certified that I have complied with other legal

requirements in this connection.

SUDIPTA DAS alias SUDIPTA SUBRATAMOHAN DAS

[Signature (in existing old name)]

————

I hitherto known as JOSEKUTTY JAMES S/o JAMES

JOSEPH, resident of Kochuveettil, Inchiany P.O.

Mundakayam, Kottayam, Kerala-686512, have changed my

name and shall hereafter be known as JOSE JAMES.

It is certified that I have complied with other legal

requirements in this connection.

JOSEKUTTY JAMES

[Signature (in existing old name)]

————

I hitherto known as NEELAM PURI W/o VIPAN PURI,

residing at House No. 319, Street No. 7, Near Akki Bhai

Hospital, Tilak Nagar, Ludhiana, District Ludhiana,

Punjab-141008, India, have changed my name and shall

hereafter be known as PREETI PURI.

It is certified that I have complied with other legal

requirements in this connection.

NEELAM PURI

[Signature (in existing old name)]
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I hitherto known as JASBIR SINGH MEHTA

S/o JAGDISH SINGH, R/o 34, Gali Suniarian, CH Chhatti

Khui, Distt. Amritsar-143001, Punjab, have changed my name

and shall hereafter be known as JASBIR SINGH.

It is certified that I have complied with other legal

requirements in this connection.

JASBIR SINGH MEHTA

[Signature (in existing old name)]

————

I hitherto known as SANJEEV KUMAR son of RAMJI

DASS, resident of Village Kalyanpur, Distt. Jalandhar, Punjab,

India-144026, have changed my name and shall hereafter be

known as SANJIV KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

SANJEEV KUMAR

[Signature (in existing old name)]

————

I hitherto known as RAJBIR SINGH alias RAJBIR KAUR

BAL W/o HARMANJOT SINGH, R/o Village Tahli Khusar,

Tehsil Batala, Distt. Gurdaspur, Punjab, have changed my

name and shall hereafter be known as RAJBIR KAUR.

It is certified that I have complied with other legal

requirements in this connection.

RAJBIR SINGH alias RAJBIR KAUR BAL

[Signature (in existing old name)]

————

I hitherto known as ARUN NARAYANAN GOPAL

MARIMUTHU RAVINDRANATHAN alias ARUN

NARAYANAN RAVINDRANATHAN alias ARUN

NARAYANAN G M R S/o RAVINDRANATHAN GOPAL

MARIMUTHU, residing at No. C4/29, Om Muruga, 4th Floor

F2, 5th Main Road, Ramalinga Nagar, Woraiyur,

Tiruchirappalli, Tamilnadu-620003, have changed my name

and shall hereafter be known as ARUN NARAYANAN.

It is certified that I have complied with other legal

requirements in this connection.

ARUN NARAYANAN GOPAL MARIMUTHU

RAVINDRANATHAN alias ARUN NARAYANAN

RAVINDRANATHAN alias ARUN NARAYANAN G M R

[Signature (in existing old name)]

————

I hitherto known as CHARAN KAUR W/o JAGTAR

SINGH, residing at Village Dehrka, District Ludhiana,

Punjab-142034, India, have changed my name and shall

hereafter be known as MANPREET KAUR.

It is certified that I have complied with other legal

requirements in this connection.

CHARAN KAUR

[Signature (in existing old name)]

I hitherto known as SAMBIT KUMAR BOSE S/o MANAS

KUMAR BOSE, R/o 1/4 Banyan Road, Indirapuram, Shipra

Sun City, Ghaziabad, Uttar Pradesh-201014, have changed

my name and shall hereafter be known as SAMBIT BOSE.

It is certified that I have complied with other legal

requirements in this connection.

SAMBIT KUMAR BOSE

[Signature (in existing old name)]

————

I hitherto known as SANDEEP SINGH GILL

S/o CHARANJEET SINGH, R/o Lakho Ke Behram, District-

Ferozepur, Punjab-152023, India, have changed my name

and shall hereafter be known as SANDEEP SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SANDEEP SINGH GILL

[Signature (in existing old name)]

————

I hitherto known as PARAMJIT KAUR W/o LAKHVEER

SINGH, R/o VPO: Burj Harika, Tehsil Jaitu, District Faridkot,

Punjab, have changed my name and shall hereafter be known

as PARMJEET KAUR.

It is certified that I have complied with other legal

requirements in this connection.

PARAMJIT KAUR

[Signature (in existing old name)]

————

I hitherto known as BUTA SINGH SANDHU

S/o BALWINDER SINGH, R/o Village Sham Singhwala, Tehsil

and Distt. Ferozepur, Punjab-152002, India, have changed

my name and shall hereafter be known as BOOTA SINGH.

It is certified that I have complied with other legal

requirements in this connection.

BUTA SINGH SANDHU

[Signature (in existing old name)]

————

I hitherto known as USHA D/o DHARAM PAL

W/o BHAGIRATH LAL, R/o 461, Chhatti Khuhi, Nangal

Kotli, Distt. Gurdaspur-143521, Punjab, have changed my

name and shall hereafter be known as SIMRAN.

It is certified that I have complied with other legal

requirements in this connection.

USHA

[Signature (in existing old name)]



PART IV] THE GAZETTE OF INDIA, JULY 22,  2023 (ASADHA 31, 1945) 2587

I hitherto known as GHOLU RAM S/o GYANIRAM,

residing at Chudhriwali (29), Hisar, Haryana-125001, have

changed my name and shall hereafter be known as SUNIL

KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

GHOLU RAM

[Signature (in existing old name)]

————

I hitherto known as MAHINDER KUMAR alias

MAHINDER PAL S/o KRISHAN KUMAR KOHLI, residing

at House Number 41, Mohalla Jattan Wala, Zira, Tehsil Zira,

Distt. Ferozepur, Punjab-142047, have changed my name

and shall hereafter be known as MAHINDER KUMAR

KOHLI.

It is certified that I have complied with other legal

requirements in this connection.

MAHINDER KUMAR alias MAHINDER PAL

[Signature (in existing old name)]

————

I hitherto known as MAHESH MEHTA S/o KUNDAN

LAL MEHTA, R/o. H.No. 13, Prince Avenue, Circular Road,

Amritsar, Punjab, have changed my name and shall hereafter

be known as MAHESH KUMAR MEHTA.

It is certified that I have complied with other legal

requirements in this connection.

MAHESH MEHTA

[Signature (in existing old name)]

————

I hitherto known as KEERTHI D/o SHRINIVAS K, residing

at 2-26/6, Sri Srungeri Society Phase 3, Royal Villas Road,

Ootpally, Shamshabad, Ranga Reddy, Telangana-501218,

have changed my name and shall hereafter be known as

KEERTHI SHRINIVAS.

It is certified that I have complied with other legal

requirements in this connection.

KEERTHI

[Signature (in existing old name)]

————

I, GAURAV MISHRA S/o RAJESH MISHRA, residing at

A 2-803, 8th Floor, Provident Harmony, Chokkanahalli Main

Road, Near Sampigehalli Police Station, Off Thanisandra

Main Raod, Yelahanka, Bengaluru, Karnataka-560064, have

changed the name of minor daughter NYRAH MISHRA

aged 4 years and she shall hereafter be known as NYRRAH

MISHRA.

It is certified that I have complied with other legal

requirements in this connection.

GAURAV MISHRA

[Signature of Guardian]

I hitherto known as KAMAL GHUMAN W/o TILAK

RAJ, R/o Moh. Civil Line Qadian, Tehsil Batala, District

Gurdaspur, Punjab, have changed my name and shall

hereafter be known as KAMAL CHAUHAN.

It is certified that I have complied with other legal

requirements in this connection.

KAMAL GHUMAN

[Signature (in existing old name)]

————

I hitherto known as JASMEEN BASRA D/o NARINDER

SINGH, residing at VPO Mehli, Distt. SBS Nagar-144632,

Punjab, India, have changed my name and shall hereafter be

known as JASMEEN KAUR.

It is certified that I have complied with other legal

requirements in this connection.

JASMEEN BASRA

[Signature (in existing old name)]

————

I hitherto known as ASHOK ANAND S/o NARINJAN

DASS ANAND, residing at H.No. 668 R, Mall Road, Model

Town, Distt. Jalandhar-144003, Punjab, India, have changed

my name and shall hereafter be known as ASHOK KUMAR

ANAND.

It is certified that I have complied with other legal

requirements in this connection.

ASHOK ANAND

[Signature (in existing old name)]

————

I hitherto known as MOHNI S/o MEHANGA RAM,

residing at Village Pandori Musharkati, Bundala, Distt.

Jalandhar-144034, Punjab, India, have changed my name

and shall hereafter be known as MOHAN LAL.

It is certified that I have complied with other legal

requirements in this connection.

MOHNI

[Signature (in existing old name)]

————

I hitherto known as DEEPTI D/o SHIV KISHORE,

R/o Near Lal Phatak, H.No. B 2/1 Ronak Tejas Vihar

Kandharpur Road, Bareilly, Uttar Pradesh-243001, have

changed my name and shall hereafter be known as DEEPTI

SINGH VASHISHTH.

It is certified that I have complied with other legal

requirements in this connection.

DEEPTI

[Signature (in existing old name)]
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I hitherto known as BALDEV S/o CHANAN SINGH,

residing at VPO Salempur via Puhiran, Hoshiarpur,

Punjab-146111, have changed my name and I shall hereafter

be known as BALDEV SINGH.

It is certified that I have complied with other legal

requirements in this connection.

BALDEV

[Signature (in existing old name)]

————

I hitherto known as RAMESH LAL S/o SHAM LAL,

R/o VPO Jia, Bajaura (36/89), Kullu, Himachal

Pradesh-175125, have changed my name and shall hereafter

be known as RAMESH SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

RAMESH LAL

[Signature (in existing old name)]

————

I, DUDDUKURI NARESH S/o VENKATESWARLU,

residing at H.No. 6-40, Gundepudi, Julurpad, Khammam,

Telangana-507166, have changed the name of my minor son

DUDDUKURI TEJ YESWANTH aged 11 years and he shall

hereafter be known as DUDDUKURI TEJASWANTH.

It is certified that I have complied with other legal

requirements in this connection.

DUDDUKURI NARESH

[Signature of Guardian]

————

I hitherto known as PARGAT SINGH GILL

S/o HARINDER SINGH, R/o VPO Mallu Nangal, Tehsil

Ajnala, Distt Amritsar, Punjab, have changed my name and

shall hereafter be known as PARGAT SINGH.

It is certified that I have complied with other legal

requirements in this connection.

PARGAT SINGH GILL

[Signature (in existing old name)]

————

I hitherto known as VIKASBIR SINGH KAMBOJ

S/o RAJINDER SINGH, R/o. 17-A, Opp Khalsa College,

New Dashmesh Avenue, Amritsar, Punjab, have changed my

name and shall hereafter be known as VIKASBIR SINGH.

It is certified that I have complied with other legal

requirements in this connection.

VIKASBIR SINGH KAMBOJ

[Signature (in existing old name)]

I hitherto known as SHUBAM S/o WILSON, R/o Village

Dorangla, Tehsil Dinanagar, Distt. Gurdaspur, Punjab, have

changed my name shall hereafter be known as SHUBAM

KANDIYARA.

It is certified that I have complied with other legal

requirements in this connection.

SHUBAM

[Signature (in existing old name)]

————

I, PARAMJIT KAUR W/o TEJINDER SINGH, R/o Village

Bishanpur, PO Khanpur, Tehsil Mukerian, Distt.

Hoshiarpur-144211, Punjab, have changed the name of my

minor son's ARASH DEEP SINGH age 17 years and he shall

hereafter be known as ARASHDEEP SINGH.

It is certified that I have complied with other legal

requirements in this connection.

PARAMJIT KAUR

[Signature of Guardian]

————

I hitherto known as KULWINDER SINGH MANN

S/o PAL SINGH, R/o Village Bhaini Bagha, Distt. Mansa,

Punjab, have changed my name and shall hereafter be known

as KULWINDER SINGH.

It is certified that I have complied with other legal

requirements in this connection.

KULWINDER SINGH MANN

[Signature (in existing old name)]

————

I hitherto known as KULDEEP SINGH S/o GURNAM

SINGH, R/o Village Said Kheri, Tehsil Rajpura, Distt. Patiala,

Punjab, have changed my name and shall hereafter be known

as KARAN TAAZ.

It is certified that I have complied with other legal

requirements in this connection.

KULDEEP SINGH

[Signature (in existing old name)]

————

I hitherto known as AKASH KAYAMAT S/o SURESH

KAYAMAT, R/o Taltala, Ward-5 Kalyani Kalyani, Kalyani,

Nadia, West Bengal-741235, have changed my name and

shall hereafter be known as AKASH BISWAS.

It is certified that I have complied with other legal

requirements in this connection.

AKASH KAYAMAT

[Signature (in existing old name)]
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I hitherto known as BHAJAN SINGH S/o BALWINDER

SINGH, R/o H.No. 591/661, St. No. 1, Near Sri Guru Har Rai

Sahib Ji Park, Village Dharaur, Ludhiana, Punjab, have

changed my name and shall hereafter be known as

HARBHAJAN SINGH.

It is certified that I have complied with other legal

requirements in this connection.

BHAJAN SINGH

[Signature (in existing old name)]

————

I hitherto known as SUDESH RANI W/o SURJEET

SINGH, R/o Chidi Mar Mohala Sector 78, Sohana, Distt SAS

Nagar, Punjab, have changed my name and shall hereafter

be known as SANDEEP KAUR.

It is certified that I have complied with other legal

requirements in this connection.

SUDESH RANI

[Signature (in existing old name)]

————

I hitherto known as IKWINDER S/o GIAN CHAND,

residing at Chahal Kalan, Tehsil-Banga, District-SBS Nagar,

Punjab-144507, have changed my name and shall hereafter

be known as IKWINDER BANGA.

It is certified that I have complied with other legal

requirements in this connection.

IKWINDER

[Signature (in existing old name)]

————

I hitherto known as GURJAP SINGH S/o BEANT SINGH,

R/o House No. 873, Ichhe Wala Road, Simran Avenue

Colony, Ferozepur City Firozepur, Punjab-152002, have

changed my name and shall hereafter be known as GURJAP

SINGH SANDHU.

It is certified that I have complied with other legal

requirements in this connection.

GURJAP SINGH

[Signature (in existing old name)]

————

I hitherto known as SUMAN LATA alias SUMAN POPLI

D/o ARJUN DEV POPLI W/o ANIL ARORA, R/o C-139,

Second Floor, Pushpanjali Enclave, Pitampura, Delhi-110034,

have changed my name and shall hereafter be known as

SUMAN POPLI.

It is certified that I have complied with other legal

requirements in this connection.

SUMAN LATA alias SUMAN POPLI

[Signature (in existing old name)]

I hitherto known as SURENDER KUMAR alias

SURENDER POPLI S/o ARJUN DEV POPLI, R/o H-98 Upper

Ground Floor, Shivaji Park West Punjabi Bagh, Delhi-110026,

have changed my name and shall hereafter be known as

SURENDER POPLI.

It is certified that I have complied with other legal

requirements in this connection.

SURENDER KUMAR alias SURENDER POPLI

[Signature (in existing old name)]

————

I hitherto known as GOPAL BHARGAVA alias NAVNIT

KUMAR BHARGAVA S/o SHYAM SUNDAR BHARGAVA,

residing at Near Luharo Ka Mohalla, Ward No.17, Fatehpur,

Sikar, Rajasthan-332301, have changed my name and shall

hereafter be known as NAVNIT KUMAR BHARGAVA.

It is certified that I have complied with other legal

requirements in this connection.

GOPAL BHARGAVA alias NAVNIT KUMAR BHARGAVA

[Signature (in existing old name)]

————

I hitherto known as SUNAINA alias SUNAINA RANI

D/o BAL KRISHAN W/o SURINDER DABRA,

R/o H.No. 135-D, Makhdoom Pura, Jalandhar, Punjab 144001,

have changed my name and shall hereafter be known as

SUNAINA RANI.

It is certified that I have complied with other legal

requirements in this connection.

SUNAINA alias SUNAINA RANI

[Signature (in existing old name)]

————

I hitherto known as AJIT KAUR wife of BHAGAT SINGH,

residing at Vill-Litter, P.O-Bainch Baja Tehsil-Dasuya, Distt-

Hoshiarpur, Punjab-144203, have changed my name and

shall hereafter be known as JIT KAUR.

It is certified that I have complied with other legal

requirements in this connection.

AJIT KAUR

[Thumb Impression]

————

I hitherto known as TARSEM LAL son of SHANKAR

LAL, residing at VPO-Zahura, Disst. Hoshiarpur,

Punjab-144203, have changed my name and shall hereafter

be known as LAL TARSEM.

It is certified that I have complied with other legal

requirements in this connection.

TARSEM LAL

[Signature (in existing old name)]
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I hitherto known as SUMAN DEVI W/o SURINDER

SINGH, R/o Wardriz No.-09, Village Resham Majri, Post Majri,

Doiwala, Dehradun, Uttarakhand-248140, have changed my

name and shall hereafter be known as CHUMA.

It is certified that I have complied with other legal

requirements in this connection.

SUMAN DEVI

[Signature (in existing old name)]

————

I hitherto known as JASWANT SINGH JP S/o SAHIB

SINGH, R/o Vill. Jaffal Jhinger, PO. Kishanpur, Jalandhar,

Punjab-144302, have changed my name and shall hereafter

be known as JASWANT SINGH.

It is certified that I have complied with other legal

requirements in this connection.

JASWANT SINGH J P

[Signature (in existing old name)]

————

I hitherto known as SEEMA W/o NEEL KAMAL

SHARMA, R/o House No. 500, Street No. 8, Tagore Nagar,

Jalandhar, Basti Guzan, Punjab-144002, have changed my

name and shall hereafter be known as RICHA SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

SEEMA

[Signature (in existing old name)]

————

I, RANJIT KAUR wife of KAMAL KISHORE, resident at

Vill. Dhadda, PO Sanaura, Jalandhar, Punjab-144201, have

changed the name of my minor son NAVDEEP KAMAL,

aged 7 years and he shall hereafter be known as NAVDEEP

KISHORE.

It is certified that I have complied with other legal

requirements in this connection.

RANJIT KAUR

[Signature of Guardian)]

————

I, GURPREET SINGH S/o RACHHPAL SINGH,

R/o H.No. 266, Bhai Manj Road, New Kot Mit Singh, Tarn

Taran Road, Distt Amritsar, Punjab, have changed the name

of my minor daughter SUKHPREET KAUR BRAR aged 15

years and she shall hereafter be known as SUKHPREET

KAUR.

It is certified that I have complied with other legal

requirements in this connection.

GURPREET SINGH

[Signature of Guardian]

I hitherto known as GUDIYA D/o PYARE LAL PANDEY,

R/o East of Gorya Baba, Godhna Road, Arrah, Bhojpur

Anaith Bihar-802302, have changed my name and shall

hereafter be known SAANVI PANDEY.

It is certified that I have complied with other legal

requirements in this connection.

GUDIYA

[Signature (in existing old name)]

————

I hitherto known as AMARJIT SINGH alias AS VIRDI

S/o JOGINDER SINGH, R/o 82/2, Basant Avenu, Amritsar,

Punjab-143001, have changed my name and shall hereafter

be known as AMARJIT SINGH.

It is certified that I have complied with other legal

requirements in this connection.

AMARJIT SINGH alias AS VIRDI

[Signature (in existing old name)]

————

I hitherto known as RAJWINDER KAUR NAGRA wife of

LAKHWINDER SINGH, R/o Village Chuharpur, PO Kulam

Tehsil Nawanshahr, District S.B.S. Nagar, Pin-144514, Punjab,

have changed my name and shall hereafter be known as

RAJWINDER KAUR.

It is certified that I have complied with other legal

requirements in this connection.

RAJWINDER KAUR NAGRA

[Signature (in existing old name)]

————

I hither to known as VARUNDEEP KUKREJA son of

JASBIR SINGH, resident of H. No. 39, New Friends Colony,

Jalandhar, Punjab-144001, have changed my name and shall

hereafter be known as VARUNDEEP SINGH.

It is certified that I have complied with other legal

requirements in this connection.

VARUNDEEP KUKREJA

[Signature (in existing old name)]

————

I hitherto known as MANJIT KAUR W/o KASHMIRI

LAL, R/o Patti Nimma Wala Chowk, VPO Samrai, Tehsil

Phillaur, Distt. Jalandhar, Punjab-144418, India, have changed

my name and shall hereafter be known as KAUR MANJIT.

It is certified that I have complied with other legal

requirements in this connection.

MANJIT KAUR

[Signature (in existing old name)]
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I hitherto known as BAVIRIPUDI NAGABHUSHANA

son of BAVIRIPUDI APPALA NAIDU, resident at

H.No. 2-19, Bommika Jagannatha Puram Village,

Jiyyammavalasa Mandal, Parvathipuram district, Andhra

Pradesh-535526, have changed my name and shall hereafter

be known as BAVIRIPUDI ARJUNDEV.

It is certified that I have complied with other legal

requirements in this connection.

BAVIRIPUDI NAGABHUSHANA

[Signature (in existing old name)]

————

I hitherto known as GAGAN GOYAL son of

Sh. DEVENDRA GOYAL, residing at 547A, 23 Western

Avenue, Sainik Farm, Delhi-110062, have changed my name

and shall hereafter be known as GAAGAN GOYAAL.

It is certified that I have complied with other legal

requirements in this connection.

GAGAN GOYAL

[Signature (in existing old name)]

————

I hitherto known as MANJU GUPTA D/o BRIJ GUPTA

W/o SAMEER MAHAJAN, R/o 400/3, Gali Bhatrian, Katra

Jaimal Singh, Amritsar, Punjab-143001, have changed my

name and shall hereafter be known as KRITIKA MAHAJAN.

It is certified that I have complied with other legal

requirements in this connection.

MANJU GUPTA

[Signature (in existing old name)]

————

I hitherto known as SHYAM LAL S/o UMED RAM,

R/o Jogipura, Jogipura Nainital, Uttrakhand-244715, have

changed my name and shall hereafter be known as SHYAM

ARYA.

It is certified that I have complied with other legal

requirements in this connection.

SHYAM LAL

[Signature (in existing old name)]

————

 I hitherto known as SHARANJIT KAUR W/o RESHAM

SINGH, residing at VPO Loham Distt. Ferozepur, Punjab,

have changed my name and shall hereafter be known as

SARANJIT KAUR.

It is certified that I have complied with other legal

requirements in this connection.

SHARANJIT KAUR

[Signature (in existing old name)]

 I hitherto known as KULJIT KAUR W/o HARJEET

SINGH, residing at VPO Shakoor Distt. Ferozepur Punjab,

have changed my name and shall hereafter be known as

KULJEET KAUR.

It is certified that I have complied with other legal

requirements in this connection.

KULJIT KAUR

[Signature (in existing old name)]

————

 I hitherto known as SATWINDER KAUR

W/o BACHITTAR SINGH, residing at VPO Mirpur Jattan,

Tehsil Nawanshahr District SBS Nagar, Punjab, have changed

my name and shall hereafter be known as SATNAM KAUR.

It is certified that I have complied with other legal

requirements in this connection.

SATWINDER KAUR

[Signature (in existing old name)]

————

I hitherto known as NEEDER KAUR W/o JASWINDER

SINGH, R/o VPO Mamu Khera District Fazilka, Punjab-152121,

India, have changed my name and shall hereafter be known

as NARINDER KAUR.

It is certified that I have complied with other legal

requirements in this connection.

NEEDER KAUR

[Signature (in existing old name)]

————

I hitherto known as RASHPAL SINGH HAYER

S/o SAVINDER SINGH, R/o Ward No.15, Street No.7, Back

Side Manjit Palace, New Kanshi Nagari, Ferozepur, Punjab-

152002, India, have changed my name and shall hereafter be

known as RASHPAL SINGH.

It is certified that I have complied with other legal

requirements in this connection.

RASHPAL SINGH HAYER

[Signature (in existing old name)]

————

I, WAZIR S/o JOGI RAM, residing at Dumarkha Khurd,

Post Office-Dumarkhan Kalan, Tehsil-Narwana, District-Jind,

Haryana-126116, have changed the name of my minor

daughter KHUSHIA, aged 15 years and she shall hereafter

be known as KHUSHI.

It is certified that I have complied with other legal

requirements in this connection.

WAZIR

[Signature of Guardian]



2592 THE GAZETTE OF INDIA, JULY 22,  2023 (ASADHA 31, 1945)        [PART IV

t

I hitherto known as KULJEET KAUR MANN

W/o KULWINDER SINGH, R/o Village Bhaini Bagha Distt.

Mansa, Punjab, have changed my name and shall hereafter

be known as KULJIT KAUR.

It is certified that I have complied with other legal

requirements in this connection.

KULJEET KAUR MANN

[Signature (in existing old name)]

————

I hitherto known as BHUPINDER SINGH SIDHU

S/o GURBAX SINGH, R/o Shianpari, Ferozepur, Punjab-

142044, have changed my name and shall hereafter be known

as BHUPINDER SINGH.

It is certified that I have complied with other legal

requirements in this connection.

BHUPINDER SINGH SIDHU

[Signature (in existing old name)]

————

I hitherto known as HARPREET KAUR W/o HARINDER

SINGH, R/o H. No.160, Street No.5, New Mohini Park, PO

Khalsa College, Amritsar 143001, have changed my name

and shall hereafter be known as HARPREET KAUR

BHULLAR.

It is certified that I have complied with other legal

requirements in this connection.

HARPREET KAUR

[Signature (in existing old name)]

————

I hitherto known as BADDIRU DEEN son of GAFOOR

MOHD, residing at House No. 883, W.No. 10, Payal, District

Ludhiana, Punjab-141416, India, have changed my name and

shall hereafter be known as MOHAMMAD BADAR ALAM.

It is certified that I have complied with other legal

requirements in this connection.

BADDIRU DEEN

[Signature (in existing old name)]

————

I hitherto known as SATVIR SINGH DHAMI S/o NIRMAL

SINGH, R/o Village Bairampur, PO Bhunga, Tehsil Dasuya,

Distt. Hoshiarpur, Punjab, have changed my name and shall

hereafter be known as SATVIR SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SATVIR SINGH DHAMI

[Signature (in existing old name)]

I hitherto known as GURMIT SINGH S/o JARNAIL

SINGH, R/o New Court Road, Ward No.6, Mansa, Tehsil and

Distt. Mansa, Punjab, have changed my name and shall

hereafter be known as GURMEET SINGH.

It is certified that I have complied with other legal

requirements in this connection.

GURMIT SINGH

[Signature (in existing old name)]

————

I, VIJAY KUMAR son of LAL CHAND, R/o Ward No. 2,

Teacher Colony, Balachaur Tehsil Balachaur, Distt. SBS Nagar

Punjab, have changed the name of my minor daughter

DEEKSHA aged 15 Years and she shall hereafter be known

as DEEKSHA SINGH.

It is certified that I have complied with other legal

requirements in this connection.

VIJAY KUMAR

[Signature of Guardian]

————

I hitherto known as PRIYA RANI D/o SUKHDEV SINGH,

R/o 1878, Randhawa Road Kharar, Ward No.7, Distt. SAS

Nagar Mohali, Punjab, have changed my name and shall

hereafter be known as PRABHJOT KAUR.

It is certified that I have complied with other legal

requirements in this connection.

PRIYA RANI

[Signature (in existing old name)]

————

I hitherto known as AMANDEEP S/o YASHPAL,

R/o H. No. 2328, Mohalla Ravidass Pura, Nakodar, Jalandhar,

Punjab, Pin-144040, have changed my name and shall hereafter

be known as AMANDEEP RATTU.

It is certified that I have complied with other legal

requirements in this connection.

AMANDEEP

[Signature (in existing old name)]

————

I hitherto known as SAURABHDEEP S/o VIRENDER

KUMAR, R/o #T-14-A, Railway Colony, Rampura Phul, Tehsil

Phul, Distt. Bathinda, Punjab, have changed my name and

shall hereafter be known as SAURABHDEEP BHARTI.

It is certified that I have complied with other legal

requirements in this connection.

SAURABHDEEP

[Signature (in existing old name)]
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I hitherto known as ASHOK KUMAR SAINI alias ASHOK

KUMAR S/o KIRPAL SINGH, residing at Flat No. 9 A,

Ananta Homes, Gazipur Road , Zirakpur,SAS Nagar (Mohali)

Punjab-140603, have changed my name and shall hereafter

be known as ASHOK KUMAR SAINI.

It is certified that I have complied with other legal

requirements in this connection.

ASHOK KUMAR SAINI alias ASHOK KUMAR

[Signature (in existing old name)]

————

I hitherto known as MAMTA GUPTA alias MAMTA

KUMARI GUPTA D/o RAM SUBHAG GUPTA, W/o RANIT

SAHA, residing at Sulekha Plaza, Flat 3d 36/1/2, Feeder

Road, Jolkol More, Belgharia, North 24 Parganas, West

Bengal-700056, have changed my name and shall hereafter

be known as MAMTA GUPTA.

It is certified that I have complied with other legal

requirements in this connection.

MAMTA GUPTA alias MAMTA KUMARI GUPTA

[Signature (in existing old name)]

————

I hitherto known as HARKARAN SINGH MANN

S/o KULWINDER SINGH, R/o Village Bhaini Bagha Distt.

Mansa, Punjab, have changed my name and shall hereafter

be known as HARKARAN SINGH.

It is certified that I have complied with other legal

requirements in this connection.

HARKARAN SINGH MANN

[Signature (in existing old name)]

————

I hitherto known as MANPREET KAUR W/o JAGJIT

SINGH, R/o H.No.-285, Ward No.-2, Near Railway Fatak,

Mahalla Golden Bagh, Jagroan, Ludhiana, Punjab-142026,

have changed my name and shall hereafter be known as

KULWINDER KAUR.

It is certified that I have complied with other legal

requirements in this connection.

MANPREET KAUR

[Signature (in existing old name)]

————

I hitherto known as BALWINDER KAUR W/o BHAG

SINGH CHOHAN, R/o Mand Chaunta, Ludhiana, Punjab,

have changed my name and shall hereafter be known as

JOGINDER KAUR CHOHAN.

It is certified that I have complied with other legal

requirements in this connection.

BALWINDER KAUR

[Signature (in existing old name)]

I hitherto known as JARNAIL KAUR W/o SHEETAL

RAM, R/o Village Mohanpur, Tehsil Pehowa, District

Kurukshetra, Haryana, have changed my name and shall

hereafter be known as JARNAILO DEVI.

It is certified that I have complied with other legal

requirements in this connection.

JARNAIL KAUR

[Signature (in existing old name)]

————

I hitherto known as GURPREET SINGH BRAR

S/o RASHPAL SINGH, R/o H. No. 266, Bhai Manj Road,

New Kot Mit Singh, Tarn Taran Road, Distt. Amritsar, Punjab,

have changed my name and shall hereafter be known as

GURPREET SINGH.

It is certified that I have complied with other legal

requirements in this connection.

GURPREET SINGH BRAR

[Signature (in existing old name)]

————

I hitherto known as RAJBIR KAUR BRAR

W/o GURPREET SINGH, R/o H. No. 266, Bhai Manj Road,

New Kot Mit Singh, Tarn Taran Road, Distt Amritsar, Punjab,

have changed my name and shall hereafter be known as

RAJBIR KAUR.

It is certified that I have complied with other legal

requirements in this connection.

RAJBIR KAUR BRAR

[Signature (in existing old name)]

————

I hitherto known as MAMTA DEVI W/o VIKRAM SINGH,

R/o VPO Lukhi, Tehsil Thanesar, Distt. Kurukshetra, Haryana,

have changed my name and shall hereafter be known as

MAMTESH.

It is certified that I have complied with other legal

requirements in this connection.

MAMTA DEVI

[Signature (in existing old name)]

————

I hitherto known as JAGJIT SINGH son of SHEELA

SINGH, residing at St. No.9, Kang Da Gurdwara, Suraj Nagar,

Bahadurpur, Hoshiarpur, Punjab, have changed my name

and shall hereafter be known as JAGJEET SAINI.

It is certified that I have complied with other legal

requirements in this connection.

JAGJIT SINGH

[Signature (in existing old name)]
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I hitherto known as DINA NATH S/o MEHNGA RAM,

Employed as Head Constable in Ministry of Home Affairs

Border Security Force, R/o H. No. 104/3, Kartar Nagar, Model

House, Jalandhar-I, Punjab-144001, have changed my name

and shall hereafter be known as DEENA NATH.

It is certified that I have complied with other legal

requirements in this connection.

DINA NATH

[Signature (in existing old name)]

————

I hitherto known as DP SINGH S/o JAGIR SINGH,

R/o 1004, Sector 27B, Chandigarh-160019, have changed my

name and shall hereafter be known as DEVINDER PAL

SINGH.

It is certified that I have complied with other legal

requirements in this connection.

DP SINGH

[Signature (in existing old name)]

————

I hitherto known as HARISH ARORA S/o FATEH CHAND

ARORA, R/o A-1/1703 Uniworld City, Sector 30, Gurgaon,

Haryana-122001, have changed my name and shall hereafter

be known as HARISH CHANDRA ARORA.

It is certified that I have complied with other legal

requirements in this connection.

HARISH ARORA

[Signature (in existing old name)]

————

I hitherto known as SHALINDER PAL S/o NASIB

CHAND, R/o VPO Uppal Bhupa, Tehsil Phillaur, Distt.

Jalandhar, Punjab-144039, have changed my name and shall

hereafter be known as SURINDER PAL.

It is certified that I have complied with other legal

requirements in this connection.

SHALINDER PAL

[Signature (in existing old name)]

————

I hitherto known as SHIVI D/o SHAILESH RASTOGI,

R/o 39 B, Mahadevan Tola, Fatehpur, Uttar Pradesh-212601,

have changed my name and shall hereafter be known as

JAANHAVI RASTOGI.

It is certified that I have complied with other legal

requirements in this connection.

SHIVI

[Signature (in existing old name)]

I hitherto known as GUNITA SINHA W/o NISHANT

SINHA, R/o Kalyangram 4,Panchayat office road, Ghiadoba,

Acchra, Paschim Bardhamaan, West Bengal-713335, have

changed my name and shall hereafter be known as GUNITA

LOITONGBAM.

It is certified that I have complied with other legal

requirements in this connection.

GUNITA SINHA

[Signature (in existing old name)]

————

I, SHARNJIT KAUR W/o GURPARTAP SINGH, R/o Vill.

Mehmadpur, PO Sher Singh Wala, Tehsil Bholath, Distt.

Kapurthala, Punjab-144622, have changed the name of my

minor daughter ASHLESHA KAUR, aged 05 years and she

shall hereafter be known as KAUR ASHLESHA.

It is certified that I have complied with other legal

requirements in this connection.

SHARNJIT KAUR

[Signature of Guardian]

————

I hitherto known as DIPU W/o NASIB CHAND, R/o VPO

Uppal Bhupa, Tehsil Phillaur, Distt. Jalandhar, Punjab-144039,

have changed my name and shall hereafter be known as

DEEPO.

It is certified that I have complied with other legal

requirements in this connection.

DIPU

[Thumb Impression]

————

I hitherto known as KAMLA DEVI W/o BALWINDER,

R/o Patti Mansur, VPO Bilga, Tehsil Phillaur, Distt. Jalandhar,

Punjab-144036, have changed my name and shall hereafter

be known as KAMLA RANI.

It is certified that I have complied with other legal

requirements in this connection.

KAMLA DEVI

[Signature (in existing old name)]

————

I hitherto known as GURJINDER SINGH THIND

S/o BALWINDER SINGH, residing at Village Mihan Singh

Wala, P.O. Valtoha, Tehsil Zira, Distt. Ferozepur, Punjab-

142047, have changed my name and shall hereafter be known

as GURJINDER SINGH.

It is certified that I have complied with other legal

requirements in this connection.

GURJINDER SINGH THIND

[Signature (in existing old name)]
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I, BANDI RAMA MOHAN RAO S/o MADHAVA RAO,

residing at 7-31/6A, Sai Prabath Nagar, Pedda Thanda G P,

Gandhichowk, Khammam(Rural), Telangana-507003, have

changed the name of my minor son BANDI GEYAPRABHOD

aged 09 years and he shall hereafter be known as BANDI

VISHNU VARDHAN.

It is certified that I have complied with other legal

requirements in this connection.

BANDI RAMA MOHAN RAO

[Signature of Guardian]

————

I hitherto known as DHARAM WATI D/o NAVRATTAN,

R/o 43, Gurmandi, Rajpura, North Delhi, Delhi-110007, have

changed my name and shall hereafter be known as BHOOMI.

It is certified that I have complied with other legal

requirements in this connection.

DHARAM WATI

[Signature (in existing old name)]

————

I hitherto known as LAVYA KHANNA son of MANAV

KHANNA, residing at D-46, Mansarovar Garden, Ramesh

Nagar, New Delhi-110015, have changed my name and shall

hereafter be known as LUV KHANNA.

It is certified that I have complied with other legal

requirements in this connection.

LAVYA KHANNA

[Signature (in existing old name)]

————

I hitherto known as ARUN BHASKARAN NAIR

S/o BHASKARAN NAIR, R/o B-303, Adithya Elan, New

Temple Road, Nellurahalli, Whitefield, Bangalore, Karnataka-

560066, have changed the name of my minor son's ADVAITH

A to ADVAITH JYOTHI ARUN aged about 12 years, and he

shall hereafter be known as ADVAITH JYOTHI ARUN.

It is certified that I have complied with other legal

requirements in this connection.

ARUN BHASKARAN NAIR

[Signature of Guardian]

————

I hitherto known as BALAM SINGH S/o NAZAR SINGH,

residing at Village-Kakarwal, Tehsil-Dhuri, District-Sangrur,

Punjab-148024, have changed my name and I shall hereafter

be known as BALJIT SINGH VAID.

It is certified that I have complied with other legal

requirements in this connection.

BALAM SINGH

[Signature (in existing old name)]

I hitherto known as THUBE AMEENA DABU S/o TUBE

CHINNAYYA, R/o HNo-2-30, lubbarhti, Chinthalapudi,

Koyyuru, Chinthalapudi, Alluri sitarama Raju dist, A.P,

Pin-531087, have changed my name and shall hereafter be

known as TUBE AMEEN SWAROOP.

It is certified that I have complied with other legal

requirements in this connection.

THUBE AMEENA DABU

[Signature (in existing old name)]

————

I hitherto known as RAJDEEP KAUR W/o HARDEEP

SINGH, residing at VPO-Duhre, Jalandhar, Punjab-144302,

have changed my name and I shall hereafter be known as

AMARJIT KAUR.

It is certified that I have complied with other legal

requirements in this connection.

RAJDEEP KAUR

[Signature (in existing old name)]

————

I hitherto known as JAGTAR SINGH JULKA

S/o HARNAM SINGH JULKA, residing at WZ188,

2nd Floor, St. No.4, Virender Nagar, Janakpuri B-1 S.O,

Delhi-110058, have changed my name and I shall hereafter

be known as JAGTAR SINGH.

It is certified that I have complied with other legal

requirements in this connection.

JAGTAR SINGH JULKA

[Signature (in existing old name)]

————

I, DUDEKULA UDAY KUMAR S/o DUDEKULA

DASTAGIRI, R/o 28/1442/a1/1, Sadiq Nagar, Nandyala,

Nandyal (Rural), Kurnool, Andhra Pradesh, 518502, have

changed the name of my minor son D UJWAL aged 8 years

and he shall hereafter be known as UDAYAGIRI UJWAL.

It is certified that I have complied with other legal

requirements in this connection.

DUDEKULA UDAY KUMAR

[Signature of Guardian]

————

I hitherto known as PAL SINGH alias GURPAL SINGH

son of BALWANT SINGH, residing at Village Danial , Baba

Bakala , Amritsar , Punjab 143202, have changed my name

and shall hereafter be known as GURPAL SINGH.

It is certified that I have complied with other legal

requirements in this connection.

PAL SINGH alias GURPAL SINGH

[Signature (in existing old name)]
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I hitherto known as ADITYA GUPTA son of ASHOK

KUMAR GUPTA, residing at D-1/85, Sector-11, Rohini, New

Delhi-110085, have changed my name and shall hereafter be

known as SAMAR GUPTA.

It is certified that I have complied with other legal

requirements in this connection.

ADITYA GUPTA

[Signature (in existing old name)]

————

I, MUNESH KUMARA K son of KRISHNA, resident of

No 554 Kuvempu Road Kamalanagar Basaveshwaranagar,

Bengaluru, Karnataka 560079, have changed the name of my

minor daughter PROOVIKA aged 3 years and she shall

hereafter be known as POORVIKA.

It is certified that I have complied with other legal

requirements in this connection.

 MUNESH KUMARA K

[Signature of Guardian]

————

I hitherto known as LAKHWINDER SINGH MALRA son

of MANJIT SINGH, residing at Kacha Thandewala Road,

Sri Muktsar Sahib-152026 Punjab, have changed my name

and shall hereafter be known as LAKHWINDER SINGH.

It is certified that I have complied with other legal

requirements in this connection.

LAKHWINDER SINGH MALRA

[Signature (in existing old name)]

————

I hitherto known as SARANSH son of ANIL KUMAR,

residing at H.No.-1935, Block-A, Sector-42, Green Field

Colony, NHPC Colony Faridabad, Haryana-121010, have

changed my name and shall hereafter be known as SARANSH

SRIVASTAVA.

It is certified that I have complied with other legal

requirements in this connection.

SARANSH

[Signature (in existing old name)]

————

I hitherto known as BALVIR SINGH S/o AMAR SINGH

R/o Ladhra, Jalandhar, Punjab-144201, have changed my

name and shall hereafter be known as DALVIR SINGH.

It is certified that I have complied with other legal

requirements in this connection.

BALVIR SINGH

[Signature (in existing old name)]

I hitherto known as ARMANPREET SINGH S/o JAGDEV

SINGH MAAN, R/o Village Maur, District Sri Muktsar Sahib,

Punjab-152026 India, have changed my name and shall

hereafter be known as ARMANPREET SINGH MAAN.

It is certified that I have complied with other legal

requirements in this connection.

ARMANPREET SINGH

[Signature (in existing old name)]

————

I hitherto known as MANDEEP KAUR KAKKAR

D/o MADAN LAL, residing at # 8837 Refugai wali gali

Muktsar, Sri Muktsar Sahib Punjab 152026, have changed

my name and shall hereafter be known as MANDEEP KAUR

It is certified that I have complied with other legal

requirements in this connection.

MANDEEP KAUR KAKKAR

[Signature (in existing old name)]

————

I hitherto known as NAMITA PRAVIN GHARE daughter

of PRAVIN DATTATREY GHARE and wife of ABHILEKH

CHAUDHARY, residing at D-2/53, Mahindra Enclave, Near

Silver Shine School, Ghaziabad, Uttar Pradesh-201002, have

changed my name and shall hereafter be known as NAMITA

CHAUDHARY.

It is certified that I have complied with other legal

requirements in this connection.

NAMITA PRAVIN GHARE

[Signature (in existing old name)]

————

I hitherto known as PAWAN KUMAR S/o CHUNNI LAL

R/o H.No. 10, Datar Nagar, Near Sub Post Office, Ladhewali,

Jalandhar, Punjab-144001, have changed my name and shall

hereafter be known as PAWAN KUMAR SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

PAWAN KUMAR

[Signature (in existing old name)]

————

I hitherto known as ARUN son of PARDEEP KUMAR,

employed as Officer in Bank of India, Murthal Branch, IITM

Campus, Sonipat, Haryana-131039, residing at 99-R, Model

Town, Sonipat, Haryana-131001, have changed my name

and shall hereafter be known as ARUN DAHIYA.

It is certified that I have complied with other legal

requirements in this connection.

ARUN

[Signature (in existing old name)]
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I hitherto known as SARBJIT SINGH BOPARAI

S/o SHAMSHER SINGH, R/o H No.35,C-Block, Gali No. 8,

Guru Amar Dass Avenue, Ajnala Road, Distt Amritsar-143001.

Punjab, have changed my name and shall hereafter be known

as SARBJIT SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SARBJIT SINGH BOPARAI

[Signature (in existing old name)]

————

I hitherto known as TAJINDERDEEP W/o AJMER SINGH,

R/o VPO Alachuar, Tehsil Nawanshahr, District SBS Nagar,

144514, Punjab, have changed my name and shall hereafter

be known as TAJINDERDEEP KAUR.

It is certified that I have complied with other legal

requirements in this connection.

TAJINDERDEEP

[Signature (in existing old name)]

————

I hitherto known as MOHUMAD NADEEM KHAN alias

NADEEM KHAN son of NAIMUDDIN, residing at A-46-A,

Plot No.6, Gali No.1, Near Kashiram Dairy, Kabir Nagar,

Gokal Pur, Delhi-110094, have changed my name and shall

hereafter be known as NADEEM KHAN.

It is certified that I have complied with other legal

requirements in this connection.

MOHUMAD NADEEM KHAN

alias NADEEM KHAN

[Signature (in existing old name)]

————

I hitherto known as PRIYANK KUMAR S/o SUNIL

KUMAR, residing at House Number C– 9/136, Yamuna Vihar,

North East Delhi, Delhi-110053, have changed my name and

shall hereafter be known as PREYANK S KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

PRIYANK KUMAR

[Signature (in existing old name)]

————

I hitherto known as SWEET SAIKIA S/o DULU SAIKIA,

residing at N T Road, Ward No 4, Rangia, Kamrup,

Assam-781354, have changed my name and shall hereafter

be known as AYAAN SAIKIA.

It is certified that I have complied with other legal

requirements in this connection.

SWEET SAIKIA

[Signature (in existing old name)]

I hitherto known as HARGOBIND SINGH SANDHU

S/o SUKHCHAIN SINGH, resident of St. No. 13, Guru Teg

Bahadur Nagar, Bathinda Road, Muktsar, Distt. Sri Muktsar

Sahib, Punjab, India, have changed my name and shall

hereafter be known as HARGOBIND SINGH .

It is certified that I have complied with other legal

requirements in this connection.

HARGOBIND SINGH SANDHU

[Signature (in existing old name)]

————

I hitherto known as PAUL KHUSHI alias KHUSHI ALOK

PAUL D/o ALOK KUMAR PAUL, R/o 202, Ravi Building,

Jangid Estate, Near Vijay Park, Mira Road East, Thane,

Maharashtra-401107, have changed my name and shall

hereafter be known as MOON SAPNA PAUL.

It is certified that I have complied with other legal

requirements in this connection.

PAUL KHUSHI alias KHUSHI ALOK PAUL

[Signature (in existing old name)]

————

I hitherto known as AMANDEEP son of DES RAJ,

residing at Village Maan Kaur Singh, PO and District

Gurdaspur, Punjab-143521, have changed my name and shall

hereafter be known as AMANDEEP MALPOTRA.

It is certified that I have complied with other legal

requirements in this connection.

AMANDEEP

[Signature (in existing old name)]

————

I hitherto known as PATHLAVATH SEENA son of

PATHLAVATH SOMLA, R/o H.No. 3-24/1, Rekhya Thanda,

Talakonda Pelly, Makthamadaram, Mahabubnagar,

Telangana-509408, have changed my name and shall hereafter

be known as PATHLAVATH SRINU.

It is certified that I have complied with other legal

requirements in this connection.

PATHLAVATH SEENA

[Signature (in existing old name)]

————

I, PARAS NATH PRASAD son of RAM SAGAR, residing

at village-Tarkulha, Post-Bhaluani, District-Deoria, Pin

Code-274182, have changed the name of my minor daughter

NIDHI SINGH aged 16 years and she shall hereafter be

known as AMRITA SINGH.

It is certified that I have complied with other legal

requirements in this connection.

 PARAS NATH PRASAD

[Signature of Guardian]
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I hitherto known as PARDEEP KUMAR GARG son of
AMAR DAS, Near Subash Mandi, Bagha Purana, Tehsil
Bagha Purana, Distt. Moga, Punjab, India-142038, have
changed my name and shall hereafter be known as PARDEEP
KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

PARDEEP KUMAR
[Signature (in existing old name)]

————

I hitherto known as HARNEK SINGH SIDHU son of
JAGIR SINGH, residing at Bagha Patti, Bagha Purana, Tehsil
Bagha Purana, Distt. Moga, Punjab, India-142038, have
changed my name and shall hereafter be known as HARNEK
SINGH.

It is certified that I have complied with other legal
requirements in this connection.

HARNEK SINGH SIDHU
[Signature (in existing old name)]

————

I hitherto known as VIKRAMJEET BHULLAR
S/o SUKHWINDER PAL BHULLAR, R/o V.P.O Bhullarwala
Distt. Sri Muktsar Sahib, Punjab-151211, have changed my
name and shall hereafter be known as VIKRAMJEET SINGH
BHULLAR.

It is certified that I have complied with other legal
requirements in this connection.

Vikramjeet Bhullar
[Signature (in existing old name)]

————

I hitherto known as JITU PANDIT S/o DAROGA PANDIT,
R/o Vill.+P.O.-Garjaul, P.S.-Mahua, Vaishali, Bihar-844114,
have changed my name and shall hereafter be known as
INDRAJEET PANDIT.

It is certified that I have complied with other legal
requirements in this connection.

 JITU PANDIT
[Signature (in existing old name)]

————

I hitherto known as PAPINENI RAMAKOTESWARRAO
alias RAMAKOTESWARRAO MANNE S/o KRISHNAIAH
PAPINENI, R/o H.No. 1-5-63 Saradhi Nagar, Khammam,
Behind Ramamndiram, Khammam (Rural), Khammama,
Telengana-507003, have changed my name and shall hereafter
be known as PAPINENI RAMAKOTESWARRAO.

It is certified that I have complied with other legal
requirements in this connection.

PAPINENI RAMAKOTESWARRAO alias
RAMAKOTESWARRAO MANNE
[Signature (in existing old name)]

————

I hitherto known as RAJINDER KAUR RANDHAWA
wife of BALJIT SINGH, residing at VPO Chabba Distt.
Amritsar-143001, Punjab, have changed my name and shall
hereafter be known as RAJINDER KAUR.

It is certified that I have complied with other legal
requirements in this connection.

RAJINDER KAUR RANDHAWA
[Signature (in existing old name)]

————

I hitherto known as NEHASISH SAHU S/o SIBA
NARAYAN SAHU, residing at M-72, Baramunda HB Colony,
Baramunda, Near CRPF Gate No. 2, Bhubaneswar, Khurda,
Odisha-751003, have changed my name and shall hereafter
be known as NEHASISH PRATIHARI.

It is certified that I have complied with other legal
requirements in this connection.

NEHASISH SAHU
[Signature (in existing old name)]

————

I hitherto known as RITU MALIK wife of RAJ KUMAR,
residing at H.No.159, Akash Avenue, Kot Khalsa, Amritsar-
143001, Punjab, have changed my name and shall hereafter
be known as SAPNA SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

RITU MALIK
[Signature (in existing old name)]

————

I hitherto known as SHILA MAJUMDAR KARMAKAR
alias SHILA KARMAKAR W/o SHIVA KARMAKAR,
residing at 13/82, Vikram Vihar, Lajpat Nagar, South Delhi,
Delhi-110024, have changed my name and shall hereafter be
known as SHILA MAJUMDAR KARMAKAR.

It is certified that I have complied with other legal
requirements in this connection.

SHILA MAJUMDAR KARMAKAR
alias SHILA KARMAKAR

[Signature (in existing old name)]

————

I, EESHA LKHWANI W/o VARUN LAKHWANI, resident
of House No. 89, DLF Phase-1, Arjun Marg, Gurgaon,
Haryana-122002, have changed the name of my minor son's
AMAV LAKHWANI, aged 4 years and he shall hereafter be
known as AAMAVV LKHWANI.

It is certified that I have complied with other legal
requirements in this connection.

EESHA LKHWANI

[Signature of Guardian]

————

I hitherto known as SHOBHNATH UPADHYAY alias

SHOBH NATH son of LAKSHMI NARAYAN, residing at

Gram-Iilapur Khurd, Post-Lilapur Kalan, Phulpur, Allahabad,

U.P. 221505, have changed my name and shall hereafter be

known as SHOBH NATH.

It is certified that I have complied with other legal

requirements in this connection.

SHOBHNATH UPADHYAY alias SHOBH NATH

[Signature (in existing old name)]
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I hitherto known as NISHAN KAUR W/o RESHAM

SINGH, R/o H.No. 112 G F, St. No. 4, Gopal Nagar, Tibba

Road, Basti Jodhewal, Ludhiana-141007, Punjab, India, have

changed my name and shall hereafter be known as KULDEEP

KAUR.

It is certified that I have complied with other legal

requirements in this connection.

NISHAN KAUR

[Signature (in existing old name)]

————

I hitherto known as SUNEET S/o BHUSHAN KUMAR

JAIN, R/o 3162, Gali Kucha Rai Sahib, Jandiala Guru, Amritsar-

143115, Punjab, have changed my name and shall hereafter

be known as SUMIT JAIN.

It is certified that I have complied with other legal

requirements in this connection.

SUNEET

[Signature (in existing old name)]

————

I hitherto known as SARJIVAN KAUR W/o RAM ASRA,

R/o Vill. Chuharpur PO. Kulam, Tehsil Nawanshahr SBS

Nagar, Punjab, have changed my name and shall hereafter

be known as SURJEEVAN KAUR.

It is certified that I have complied with other legal

requirements in this connection.

SARJIVAN KAUR

[Signature (in existing old name)]

————

I hitherto known as SATWINDER KAUR W/o GAJJAN

SINGH, R/o VPO Garhi Ajit Singh, Tehsil Nawanshahr, District

Shaheed Bhagat Singh Nagar, Punjab-144417, have changed

my name and shall hereafter be known as SUKHWINDER

KAUR.

It is certified that I have complied with other legal

requirements in this connection.

SATWINDER KAUR

[Signature (in existing old name)]

————

I hitherto known as JATINDER S/o SURJIT SINGH,

residing at House No. B-33/1410, New Ashok Nagar-B, Salem

Tabri, Ludhiana, District Ludhiana, Punjab-141008, India,

have changed my name and shall hereafter be known as

JATINDER SINGH.

It is certified that I have complied with other legal

requirements in this connection.

JATINDER

[Signature (in existing old name)]

I hitherto known as JASBIR KAUR W/o JAGJEET SINGH,

residing at H.No. 1231, Dashmesh Farm, Chhajli, Tehsil

Sunam, District Sangrur, Punjab-148030, India, have changed

my name and shall hereafter be known as SUKHRAJ KAUR.

It is certified that I have complied with other legal

requirements in this connection.

JASBIR KAUR

[Signature (in existing old name)]

————

I hitherto known as MEENU AGGARWAL W/o MANISH

KUMAR, residing at H.No.68, Mohala Malkan Wala,

W.No. 12, Near Bali Wali , Ramlila Ground, Sunam, District

Sangrur, Punjab-148028, India, have changed my name and

shall hereafter be known as SONAM.

It is certified that I have complied with other legal

requirements in this connection.

MEENU AGGARWAL

[Signature (in existing old name)]

————

I, HARBILAS S/o GURMEJ RAM, residing at Balon,

Shaheed Bhagat Singh Nagar, Punjab-144505, have changed

the name of my minor son GURNOOR, age 11 years and he

shall hereafter be known as GURNOOR SINGH.

It is certified that I have complied with other legal

requirements in this connection.

 HARBILAS

[Signature of Guardian]

————

I, EESHA LKHWANI W/o VARUN LAKHWANI, resident

of House No. 89, DLF Phase-1, Arjun Marg, Gurgaon,

Haryana-122002, have changed the name of my minor

daughter ANIKA LAKHWANI, aged 4 years and she shall

hereafter be known as ANNEKA LKHWANI.

It is certified that I have complied with other legal

requirements in this connection.

EESHA LKHWANI

[Signature of Guardian]

————

I hitherto known as RAKESH KUMAR SEHDEV

S/o DARSHAN LAL, R/o Mohalla Prem Nagar, Dara Slam,

Tehsil Batala, Distt. Gurdaspur, Punjab, have changed my

name and shall hereafter be known as RAKESH SEHDEV.

It is certified that I have complied with other legal

requirements in this connection.

RAKESH KUMAR SEHDEV

[Signature (in existing old name)]
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I hitherto known as SUAA PATEL alias SUA DEVI alias

MS SUA PATEL D/o PREMA RAM W/o PATEL NARESH

SUKHARAM, residing at H.No. 107, Doli, Vill. Jhanwar,

Luni, Jodhpur, Rajasthan-342014, have changed my name

and shall hereafter be known as SHREYA PATEL.

It is certified that I have complied with other legal

requirements in this connection.

SUAA PATEL alias SUA DEVI alias MS SUA PATEL

[Signature (in existing old name)]

————

I hitherto known as PARUCHURI SAI NIKHIL

S/o PARUCHURI SATYA VARA PRASAD, R/o Flat No. 210

5-A, Block CBR Estates, Deepthisringagar Colony,

Madinaguda, Miyapur, Hyderabad, Telangana-500049, have

changed my name and shall hereafter be known as NIKHIL

CHAKRAVARTHY PARUCHURI.

It is certified that I have complied with other legal

requirements in this connection.

PARUCHURI SAI NIKHIL

[Signature (in existing old name)]

————

I hitherto known as KARUMANCHI BOYEZ

S/o KARUMANCHI SARVAIAH, R/o H.No. 4-8B, Main

Mallavaram, Prakasam Distt. A.P., Pin-523263, have changed

my name and shall hereafter be known as KARUMANCHI

ARJUN.

It is certified that I have complied with other legal

requirements in this connection.

KARUMANCHI BOYEZ

[Signature (in existing old name)]

————

I hitherto known as MUTHYALU SAIBABU

S/o ANJANEYULU, R/o H.No. 1-98/17/A, Madhapur,

Sainagar, Serilingampally, R.R. Distt., T.S., Pin-500081, have

changed my name and shall hereafter be known as

MUTHYALA SAIBABU.

It is certified that I have complied with other legal

requirements in this connection.

MUTHYALU SAIBABU

[Signature (in existing old name)]

————

I hitherto known as LADE BALA MALLESHAM alias

LADE BALLU S/o LADE YELLAIAH, R/o H. No. 16-44,

Gollagudem, Pothreddypally, Sangareddy (M), Sangareddy

Distt., Telangana-502295, have changed my name and shall

hereafter be known as LADE BALU.

It is certified that I have complied with other legal

requirements in this connection.

LADE BALA MALLESHAM alias LADE BALLU

[Signature (in existing old name)]

I hitherto known as DEEKONDA SATISH alias

DEEKONDA SAMPATH S/o DEEKONDA SRINIVAS,

R/o H. No. 1-30, Timmapur, Birkur, Timmapur, Nizamabad

Telangana-503321, have changed my name and shall hereafter

be known as DEEKONDA SAMPATH.

It is certified that I have complied with other legal

requirements in this connection.

DEEKONDA SATISH alias DEEKONDA SAMPATH

[Signature (in existing old name)]

————

I hitherto known as V MALLIKHARJUNARAO M alias

MANIGANDLA DURGARAO S/o RADHAKRISHNA

MANIGANDLA, R/o H. No. 4-8-89, Government Hospital

Daggara, Repalle Guntur, A.P., Pin-522265, have changed my

name and shall hereafter be known as MANIGANDLA

DURGARAO.

It is certified that I have complied with other legal

requirements in this connection.

V MALLIKHARJUNARAO M

alias MANIGANDLA DURGARAO

[Signature (in existing old name)]

————

I hitherto known as ANIL KUMAR MEHRA S/o MADAN

MOHAN MEHRA, R/o 842, Gali Dallalan, Katra Bhai Sant

Singh, Distt. Amritsar-143001, Punjab, have changed my

name and shall hereafter be known as ANIL MEHRA.

It is certified that I have complied with other legal

requirements in this connection.

ANIL KUMAR MEHRA

[Signature (in existing old name)]

————

I hitherto known as ROHIT KUMAR S/o VIJAY KUMAR

R/o Aarian Wali Gali Makhu Akbarwala Firozpur

Punjab-142044, have changed my name and shall hereafter

be known as ROHIT ARORA.

It is certified that I have complied with other legal

requirements in this connection.

ROHIT KUMAR

[Signature (in existing old name)]

————

I hitherto known as NAMBURI B N SAILENDRA PAVAN

alias NAMBURI BHASKARA NAGA SAILENDRA PAVAN

S/o NAMBURI BALAJI, residing at House number 3A-7-18,

Tuta Vari Street, Eluru, Eluru, West Godavari,

Andhra Pradesh-534001, have changed my name and shall

hereafter be known as NAMBURI BHASKARA NAGA

SAILENDRA PAVAN.

It is certified that I have complied with other legal

requirements in this connection.

NAMBURI B N SAILENDRA PAVAN alias NAMBURI

BHASKARA NAGA SAILENDRA PAVAN

[Signature (in existing old name)]
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I heitherto known as KAMLA RANI D/o JIYA LAL

W/o JAGAN NATH, R/o H.No. B. 315, Kishanpura Chowk,

Vij Nagar, Jalandhar, (PB) have changed my name and shall

hereafter be known as KAMALA DEVI.

It is certified that I have complied with other legal

requirements in this connection.

KAMLA RANI

[Signature (in existing old name)]

————

I hitherto known as DES RAJ son of PREM SINGH,

residing at Village Fattu Barkat, P.O. Mullanwal, Tehsil and

District Gurdaspur, Punjab-143517, have changed my name

and shall hereafter be known as BALWINDER SINGH.

It is certified that I have complied with other legal

requirements in this connection.

DES RAJ

[Signature (in existing old name)]

————

I hitherto known as JASPREET SINGH BRAR

S/o S. TALWANT SINGH, residing at Village Bura Gujjar,

Tehsil Sri Muktsar Sahib, Distt-Sri Muktsar Sahib, Pin Code

152026, have changed my name and shall hereafter be known

as JASPREET SINGH.

It is certified that I have complied with other legal

requirements in this connection.

JASPREET SINGH BRAR

[Signature (in existing old name)]

————

I hitherto known as VINITA SHARMA D/o SURESH

SHARMA, R/o House No. 133, Ganja Chowk, Majhi Diar,

Raigarh, Raigarh, Chhattisgarh-496001, have changed my

name and shall hereafter be known as PRIYA SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

VINITA SHARMA

[Signature (in existing old name)]

————

I hitherto known as HARPREET S/o JASWANT SINGH

R/o Vill Musa Khel, PO Sher Singh Wala, Kapurthala, Punjab-

144601, have changed my name and shall hereafter be known

as HAPPY.

It is certified that I have complied with other legal

requirements in this connection.

HARPREET

[Signature (in existing old name)]

I hitherto known as AYESHA W/o MOHD AKRAM

KHAN, R/o B-514, B-Block, Sangam Vihar, Deoli, South

Delhi, New Delhi-110062, have changed my name and shall

hereafter be known as NAJISH.

It is certified that I have complied with other legal

requirements in this connection.

AYESHA

[Signature (in existing old name)]

————

I hitherto known as SUSHIL KUMAR S/o BIRENDRA

SINGH, R/o Dumara, P.O. Dumra, P.S. Haspura, Aurangabad,

Bihar-824120, have changed my name and shall hereafter be

known as NITEESH KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

SUSHIL KUMAR

[Signature (in existing old name)]

————

I hitherto known as AIJA KIRTI son of AIJA RAMA

RAO, residing at Flat No. 409, Satya Green County, Pradeep

Nagar, Near Sai Baba Temple, Vizianagaram, Andhra Pradesh,

Pincode 535004, have changed my name and shall hereafter

be known as AIJA KIRITI.

It is certified that I have complied with other legal

requirements in this connection.

AIJA KIRTI

[Signature (in existing old name)]

————

I hitherto known as SUSHMA alias SUSHAMMA

KORIAN alias SUSHMMA KORIAN D/o KUNJACHAN

MATHAI and W/o KUNNEL OOMMEN KURIAN, residing

at RZ-15, South Extension Part-II, Uttam Nagar, New

Delhi-110059, have changed my name and shall hereafter be

known as SUSAMMA KURIAN.

It is certified that I have complied with other legal

requirements in this connection.

SUSHMA alias SUSHAMMA KORIAN

alias SUSHMMA KORIAN

[Signature (in existing old name)]

————

I hitherto known as P. P. SINGH alias PALI CHAWLA

S/o BHAHADUR SINGH, residing at H. No. A-124,

Phase-2, Ashok Vihar, North West Delhi, Delhi-110052, have

changed my name and shall hereafter be known as PRITHVI

PAL SINGH.

It is certified that I have complied with other legal

requirements in this connection.

P. P. SINGH alias PALI CHAWLA

[Signature (in existing old name)]
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I hither to known as KIRAN KUMARI wife of HARI

KRISHAN, R/o VPO Bhagana, Tehsil Phagwara Kapurthala-

144405 Punjab, have changed my name and shall hereafter

be known as KIRAN KUMARI JEED.

It is certified that I have complied with other legal

requirements in this connection.

KIRAN KUMARI

[Signature (in existing old name)]

————

I hitherto known as SHILA W/o GUDDU, residing at

Khaki Saray-04 Misrikh, Sitapur, Mishrikh,

Uttar Pradesh-261401, have changed my name and shall

hereafter be known as SUNITA.

It is certified that I have complied with other legal

requirements in this connection.

SHILA

[Signature (in existing old name)]

————

I hitherto known as ANIL S/o S.S. Negi, R/o 4/12 Hari

Aawas, Racecourse, VTC: Dehradun City, PO. Dehradun,

Uttarakhand-248001, have changed my name and shall

hereafter be known as ANIL NEGI.

It is certified that I have complied with other legal

requirements in this connection.

ANIL

[Signature (in existing old name)]

————

I, SREEKUMAR NAIR S/o KRISHNANKUTTY NAIR,

R/o Prestige Lake Side Habitat, Flat No. 16243, Varthur Main

Road, Opp Chrysalis School, Gunjur, Bengaluru, Karnataka-

560087, have changed the name of my minor son AADI DEV

S. NAIR, aged about 13 years and he shall hereafter be

known as AADHI DEVV NAIR.

It is certified that I have complied with other legal

requirements in this connection.

SREEKUMAR NAIR

[Signature of Guardian]

————

I hitherto known as M GAUTAM alias GAUTAM

MARRIPUDI S/o M VENKAIAH, residing at No. C2/6,

Sahyadri Apartments, Plot No.-5, Sector 12, Dwarka, N.S.I.T

Dwarka, South West Delhi, Delhi-110078, have changed my

name and shall hereafter be known as GAUTAM MEYER.

It is certified that I have complied with other legal

requirements in this connection.

M GAUTAM alias GAUTAM MARRIPUDI

[Signature (in existing old name)]

I hitherto known as SHEETAL RUPESHKUMAR BOKDE

W/o RUPESH KUMAR BOKDE, R/o Nagpur Road, Gavande

Colony Navjeevan Hospital, Ward No. 15, Sausar,

Chhindwara, Madhya Pradesh 480106, have changed my

name and shall hereafter be known as SHEETAL BOKDE.

It is certified that I have complied with other legal

requirements in this connection.

SHEETAL RUPESHKUMAR BOKDE

[Signature (in existing old name)]

————

I hitherto known as JAGROOP SINGH S/o GURNAM

SINGH, R/o Chimna, Ludhiana, Punjab-142026, have changed

my name and shall hereafter be known as JAGROOP SINGH

JHAMMAT.

It is certified that I have complied with other legal

requirements in this connection.

JAGROOP SINGH

[Signature (in existing old name)]

————

I hitherto known as PARMINDER KAUR DIDAR

W/o AMARPREET SINGH, R/o House No. 248, Mohalla

Kaulsar Khothran Road, Phagwara, Kapurthala,

Punjab-144401, have changed my name and shall hereafter

be known as PARMINDER KAUR.

It is certified that I have complied with other legal

requirements in this connection.

PARMINDER KAUR DIDAR

[Signature (in existing old name)]

————

I hitherto known as KIRPAL SINGH S/o ASSA SINGH,

R/o Jai Chand Kee, Baba Bakala, Sathiala, Amritsar, Punjab-

143205, have changed my name and shall hereafter be known

as KIRPAL SINGH BALL.

It is certified that I have complied with other legal

requirements in this connection.

KIRPAL SINGH

[Signature (in existing old name)]

————

I hitherto known as AMARPREET SINGH DIDAR

S/o DIDAR SINGH, R/o House No. 248, Mohalla Kaulsar

Khothran Road, Phagwara, Kapurthala, Punjab-144401, have

changed my name and shall hereafter be known as

AMARPREET SINGH.

It is certified that I have complied with other legal

requirements in this connection.

AMARPREET SINGH DIDAR

[Signature (in existing old name)]
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I hitherto known as ROHIT S/o BALWINDER SINGH,

R/o 1718, 02, Gobind Nagar, Ludhiana, Punjab-141015, have

changed my name and shall hereafter be known as ROHIT

SINGH.

It is certified that I have complied with other legal

requirements in this connection.

ROHIT

[Signature (in existing old name)]

————

I hitherto known as SUKESH S/o RAJEEVA BOLAR,

residing at 148, Mantri Courtyard, Thalagattapura, Bengaluru,

Karnataka-560109, have changed my name and shall hereafter

be known as SUKESH RAJEEVA SALIAN.

It is certified that I have complied with other legal

requirements in this connection.

SUKESH

[Signature (in existing old name)]

————

I hitherto known as HASPINDER SINGH SIDHU

S/o BALRAJ SINGH, residing Ward No. 7 Patti Tambu Sahib

Muktsar, District Sri Muktsar Sahib, Punjab-152026, have

changed my name and shall hereafter be known as

HASPINDER SINGH.

It is certified that I have complied with other legal

requirements in this connection.

HASPINDER SINGH SIDHU

[Signature (in existing old name)]

————

I hitherto known as NEHA W/o PARMINDER RAM,

R/o Vill. Birowal PO Jadla, Tehsil Nawanshahr, SBS Nagar,

Punjab, have changed my name and shall hereafter be known

as NEHA RANI.

It is certified that I have complied with other legal

requirements in this connection.

NEHA

[Signature (in existing old name)]

————

I hitherto known as KM MAMTA CHAUDHRI

D/o SHRI RAJPAL SINGH Wife of SHRI PRAVEEN KUMAR,

R/o House No. 85, Naagar Niwas, Jhundpur, Baghpat, Uttar

Pradesh-250622, have changed my name and shall hereafter

be known as MAMTA DESHWAL.

It is certified that I have complied with other legal

requirements in this connection.

KM MAMTA CHAUDHRI

[Signature (in existing old name)]

I hitherto known as JASPAL SINGH S/o GURDHIR

SINGH, R/o Jatpura, Ludhiana, Punjab-142034, have changed

my name and shall hereafter be known as JASPAL SINGH

SIDHU.

It is certified that I have complied with other legal

requirements in this connection.

JASPAL SINGH

[Signature (in existing old name)]

————

I hitherto known as REETA DEVI wife of RAM DAYAL

SAH, Residing at Village-Belwar, Chaudhary Tola, P.O. Belwar,

P.S. Saraiya, District-Muzaffarpur, State-Bihar, Pin-844111,

have changed my name and shall hereafter be known as

GITA DEVI.

It is certified that I have complied with other legal

requirements in this connection.

REETA DEVI

[Signature (in existing old name)]

————

I hitherto known as Smt. MALLIKA KURMI wife of

Lt. DINANATH KURMI, residing at Vill-Charchura Bhandar,

PO-Bhangamali, PS-Maynaguri, Distt. Jalpaiguri,

West Bengal-735224, have changed my name and shall

hereafter be known as MALLIKA ROY.

It is certified that I have complied with other legal

requirements in this connection.

MALLIKA KURMI

[Signature (in existing old name)]

————

I hitherto known as MOHINDER KAUR wife of

HARBANS LAL, R/o VPO Bharo Mazara, Tehsil Banga,

District S.B.S. Nagar, Punjab-144511, have changed the name

of my minor daughter's NANCY, aged 15 years and shall

hereafter be known as NANCY SUNDA.

It is certified that I have complied with other legal

requirements in this connection.

MOHINDER KAUR

[Thumb Impression]

————

I hitherto known as GURCHARAN SINGH alias

CHARANJIT SINGH S/o AVTAR SINGH, R/o VPO  Ratainda,

Tehsil Banga, District S.B.S. Nagar, Punjab-144505, have

changed my name and shall hereafter be known as

GURCHARAN SINGH.

It is certified that I have complied with other legal

requirements in this connection.

GURCHARAN SINGH alias CHARANJIT SINGH

[Signature (in existing old name)]
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I hitherto known as KULWANT KAUR W/o BHUPINDER

PAL SINGH, residing at Near, Water Tank Talwandi Kalan,

Ludhiana, Punjab-142025, India, have changed my name and

shall hereafter be known as KULWANT KAUR DHANOA.

It is certified that I have complied with other legal

requirements in this connection.

KULWANT KAUR

[Signature (in existing old name)]

————

I hitherto known as MANNEDI CHANDANA daughter

of RAO RANGA MANNEDI, Residing at 26-104/22/A, B N

357, Balram Nagar, Safiguda, Malkajgiri, K.V, Rangareddy,

Telangana-500047, have changed my name and shall hereafter

be known as MANNEDI CHANDANNA.

It is certified that I have complied with other legal

requirements in this connection.

MANNEDI CHANDANA

[Signature (in existing old name)]

————

I hitherto known as MANGI LAL S/o RAJA RAM

R/o Bera Kagawa, Village-Bagri Nagar, Bagri, Pali,

Rajasthan-306114, have changed my name and shall hereafter

be known as MANISH GEHLOT.

It is certified that I have complied with other legal

requirements in this connection.

MANGI LAL

[Signature (in existing old name)]

————

I hitherto known as NEHA D/o KASHMIR MASIH,

R/o Village Basant Kot, Tehsil Dera Baba Nanak, Basant

Kot, Gurdaspur, Punjab-143605, have changed my name and

shall hereafter be known as NEHA CHEEDA.

It is certified that I have complied with other legal

requirements in this connection.

NEHA

[Signature (in existing old name)]

————

I hitherto known as SUKHDEV SINGH CHEEMA

S/o BHAG SINGH, R/o VPO Jalalabad, Distt. Moga Punjab-

142042, India, have changed my name and shall hereafter be

known as SUKHDEV SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SUKHDEV SINGH CHEEMA

[Signature (in existing old name)]

I hitherto known as SUMAN KAUR W/o SUKHDEV

SINGH, R/o VPO Jalalabad, Distt. Moga, Punjab-142042,

Punjab, India, have changed my name and shall hereafter be

known as SUMANPREET KAUR.

It is certified that I have complied with other legal

requirements in this connection.

SUMAN KAUR

[Signature (in existing old name)]

————

I, YADLA RAMARAO S/o YADLA SURYANARAYANA,

R/o 2-12-5, Brown Peta Samalot, East Godavari, Andhra

Pradesh-533440, have changed the name of my minor son

VINAY KUMAR aged about 11 Years and he shall hereafter

be known as YADLA VINAY KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

YADLA RAMARAO

[Signature of Guardian]

————

I hitherto known as MOHAMMED YOUSUF alias

YOUSUF SHAFI AHMAD S/o SHAFI AHMAD ANSARI,

R/o Unity Park Flat No.-707 B-Wing, Chala, Pardi, Valsad,

Gujarat-396191, have changed my name and shall hereafter

be known as YOUSUF SHAFI AHMAD ANSARI.

It is certified that I have complied with other legal

requirements in this connection.

MOHAMMED YOUSUF alias YOUSUF SHAFI AHMAD

[Signature (in existing old name)]

————

I, SREEKUMAR NAIR S/o KRISHANKUTTY NAIR,

R/o Prestige Lake Side Habitat, Flat No.-16243, Varthur Main

Road, Opp Chrysalis School, Gunjur, Bengaluru, Karnataka-

560087, have changed the name of my minor daughter

ASWATHY S NAIR aged about 11 Years and she shall

hereafter be known as ASWATTHY S NAIR.

It is certified that I have complied with other legal

requirements in this connection.

SREEKUMAR NAIR

[Signature of Guardian)]

————

I hitherto known as DEV S/o KRISHAN KUMAR,

R/o 178, Naya Gaon (21-N), Nayagaon, Rewari, Haryana-

123303, have changed my name and shall hereafter be known

as DEV YADAV.

It is certified that I have complied with other legal

requirements in this connection.

DEV

[Signature (in existing old name)]
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I hitherto known as PRADEEP RAWAT S/o PURAN

RAWAT, R/o House No. 158, Village Silokhra, South City 1,

Gurgaon, Haryana-122001, have changed my name and shall

hereafter be known as SAROJ KUMAR KARKI.

It is certified that I have complied with other legal

requirements in this connection.

PRADEEP RAWAT

[Signature (in existing old name)]

————

I hitherto known as SHAKUNTALA RANI W/o BALDEV

RAJ SEHGAL, R/o House No. 2022, Ward No. 10, Sector

32A, Tajpur Road, Ludhiana, Punjab-141010, have changed

my name and shall hereafter be known as EKTA RANI.

It is certified that I have complied with other legal

requirements in this connection.

SHAKUNTALA RANI

[Signature (in existing old name)]

————

I hitherto known as I, BHASKAR S/o CHANDESHWAR

SHUKLA, R/o H.No.-73/C, Amba Complex, Flat UGF-03, Yusuf

Sarai, Gautam Nagar, Haus Khas, South Delhi, Delhi-110016,

have changed my name and shall hereafter be known as

BHASKAR SHUKLA.

It is certified that I have complied with other legal

requirements in this connection.

BHASKAR

[Signature (in existing old name)]

————

I hitherto known as DAALU CHAND S/o MAHINDER

SINGH, R/O G-21, Bhgya Vihar, Rani Khera, Madan Pur

Dabas, North West Delhi, Delhi-110081, have changed my

name and shall hereafter be known as ASHOK.

It is certified that I have complied with other legal

requirements in this connection.

DAALU CHAND

[Signature (in existing old name)]

————

I hitherto known as KANCHAN MONDAL, son of

SHRI SUKHEN MONDAL, permanent R/o 1H, Sawrnamayee

Apartment, Sriniketan Road, Ward No.10, Style Bazar Bolpur (P)

Bolpur, Birbhum West Bengal-731204, currently residing at

Flat No.2102, Tower 4, M3M Merlin Apartment Golf Course

Extension Road Sector 67, Gurgaon Haryana-122001, have

changed my name and shall hereafter be known as AINAK

ROY.

It is certified that I have complied with other legal

requirements in this connection.

KANCHAN MONDAL

[Signature (in existing old name)]

I hitherto known as VANDANA W/o PIYUSH

AGGARWAL, R/o Flat No-PH-4, Tower-9, Orange Country,

Plot No-GH-4, Ahinsa Khand-1, Indirapuram Shipra Sun City,

Ghaziabad, UP-201014, have changed my name and shall

hereafter be known as VANDANA AGGARWAL.

It is certified that I have complied with other legal

requirements in this connection.

VANDANA

[Signature (in existing old name)]

————

I hitherto known as SANDEEP alias SANDEEP GARG

S/o Sh. VIJAY GOPAL GUPTA, resident of 24, Third Floor,

Mausam Vihar, Jagatpuri, East Delhi-110051, have changed

my name and shall hereafter be known as SANDEEP GARG.

It is certified that I have complied with other legal

requirements in this connection.

SANDEEP alias SANDEEP GARG

[Signature (in existing old name)]

————

I hitherto known as MANSI alias MANSI GARG

W/o Sh. SANDEEP GARG, resident of 24, 3rd Floor, Mausam

Vihar, Jagatpuri, Krishna Nagar, East Delhi-110051, have

changed my name and shall hereafter be known as MANSI

GARG.

It is certified that I have complied with other legal

requirements in this connection.

MANSI alias MANSI GARG

[Signature (in existing old name)]

————

I hitherto known as SISH PAL alias PIYUSH YADAV son

of VINOD KUMAR YADAV, residing at H.No.-116,

Sector 52 Near Union Bank of India, Wazirabad, Gurgaon,

Haryana-122003, have changed my name and shall hereafter

be known as PIYUSH YADAV.

It is certified that I have complied with other legal

requirements in this connection.

SISH PAL alias PIYUSH YADAV

[Signature (in existing old name)]

————

I hitherto known as AMRITA GUPTA D/o K. K. GUPTA

R/o LIG 272 Govindpur, Prayagraj, UP-211004, have changed

my name and shall hereafter be known as DURGTAHKSHII

YOGINI.

It is certified that I have complied with other legal

requirements in this connection.

AMRITA GUPTA

[Signature (in existing old name)]
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I, SANDEEP KUMAR RALLI S/o Late Sh. SATISH

KUMAR, R/o B-5/8, Rail Vihar, Niti Khand-3, Indirapuram,

Ghaziabad, U.P.-201014, have changed the name of my minor

daughter MYSHA RALLI aged 15 years and she shall

hereafter be known as MAANVI RALLI.

It is certified that I have complied with other legal

requirements in this connection.

SANDEEP KUMAR RALLI

[Signature of Guardian]

————

I hitherto known as KM KOMAL DHAMA alias KUMARI

KOMAL DHAMA D/o SANJEEV KUMAR, R/o H.No.-8,

Gali No-15, Dabar Enclave, Rawta More, Jaffarpur Kalan,

South West Delhi-110073, have changed my name and shall

hereafter be known as KM KOMAL DHAMA.

It is certified that I have complied with other legal

requirements in this connection.

KM KOMAL DHAMA alias KUMARI KOMAL DHAMA

[Signature (in existing old name)]

————

I hitherto known as ZAMEER HAIDER S/o SARDAR

HUSSAIN, residing at H.No.-82, 3rd Floor, Gali No-4, Rashid

Market, Krishna Nagar, Delhi-110051, have changed my name

and I shall hereafter be known as ZAMIR HAIDER.

It is certified that I have complied with other legal

requirements in this connection.

ZAMEER HAIDER

[Signature (in existing old name)]

————

I hitherto known as TIZIL alias TIZIL SHARMA S/o

BALVIDNER, R/o H.NO.-19, Sector-1, Huda Rohtak-124001,

have changed my name and shall hereafter be known as

TIZIL SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

TIZIL alias TIZIL SHARMA

[Signature (in existing old name)]

————

I hitherto known as YUGRAJ S/o BALBIR SHARMA,

R/o H.No-215, C- Block, Peera Garhi Camp, Shakur Basti

Depot, North West Delhi-110056, have changed my name

and shall hereafter be known as SONU.

It is certified that I have complied with other legal

requirements in this connection.

YUGRAJ

[Signature (in existing old name)]

I hitherto known as SUBODH BENIPURI son of A.B.P.

SINHA, residing at 305, Coral Apartment Ramprastha Green,

Sector-07, Vaishali, Ghaziabad, Uttar Pradesh-201010, have

changed my name and shall hereafter be known as SUBODH

AWADH BENPURI.

It is certified that I have complied with other legal

requirements in this connection.

SUBODH BENIPURI

[Signature (in existing old name)]

————

I hitherto known SUNDARI DEVI W/o Sh. PREM

PRAKASH, R/o H.No. 101, Gali No.3, Near Molarband

School Lakhpat Colony Part-1, Meethapur Badarpur South

Delhi-110044, have changed my name and shall hereafter be

known as SUMINTRA DEVI.

It is certified that I have complied with other legal

requirements in this connection.

SUNDARI DEVI

[Thumb Impression]

————

I hitherto known as SONU S/o HORI KUMAR MANDAL,

R/o S-189/337, JJ Camp Pani Ki Tanki D D A Shed, Okhla

Phase-2, Okhla Industrial Estate, South Delhi-110020, have

changed my name and shall hereafter be known as SONU

MANDAL.

It is certified that I have complied with other legal

requirements in this connection.

SONU

[Signature (in existing old name)]

————

I hitherto known as GUDIA D/o SURJEET DHAKA,

R/o H.No.-116, Ward No-13, Meham Tehsil Meham Distt.

Rohtak Haryana-124112, have changed my name and shall

hereafter be known as ADITI DHAKA.

It is certified that I have complied with other legal

requirements in this connection.

GUDIA

[Signature (in existing old name)]

————

I hitherto known as RAJ KUMAR alias RAJ KUMAR

AGGARWAL S/o HARBANS LAL AGGARWAL, emplyoed

as Axen / Const/ Roorkee in the Northern Railway

R/o C-1004, IRWO Classic Appartment Rail Vihar, Near

Wazirabad Court Sector-57, Gurugram-122003, have changed

my name and shall hereafter be known as RAJ KUMAR

AGGARWAL.

It is certified that I have complied with other legal

requirements in this connection.

RAJ KUMAR alias RAJ KUMAR AGGARWAL

[Signature (in existing old name)]
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I hitherto known as ANSHUL S/o JAGDISH PRASAD,

R/o Village Mandlana Post. Dharsoon Teh. Narnaul Distt.

Mahendergarh Haryana-123001, have changed my name and

shall hereafter be known as ANSHUL YADAV.

It is certified that I have complied with other legal

requirements in this connection.

ANSHUL

[Signature (in existing old name)]

————

I, SATISH AGGARWAL S/o MAMRAJ AGGARWAL,

residing at H.No.14, 3rd Floor, Gali No.3, Mahendru Enclave,

Azadpur N.S Mandi, West Delhi-110033, have changed the

name of my minor daughter CHERRY AGGARWAL aged 15

years and she shall hereafter be known as HIMANSHI

AGGARWAL.

It is certified that I have complied with other legal

requirements in this connection.

SATISH AGGARWAL

[Signature of Guardian]

————

I hitherto known as SANJAY MAN S/o RAJENDRA

MAN, R/o 775-A SF, Govind Puri, Gali No-7, Kalkaji, Delhi-

110019, have changed my name and shall hereafter be known

as SANJAY MAAN.

It is certified that I have complied with other legal

requirements in this connection.

SANJAY MAN

[Signature (in existing old name)]

————

I hitherto known as PANKAJ KUMAR alias PANKAJ

DWIVEDI S/o MITHILESHWAR PRASAD DWIVEDI,

R/o D-78 A Chattarpur Enclave Chattar Pur, South Delhi,

Delhi-110074, have changed my name and shall hereafter be

known as PANKAJ DWIVEDI.

It is certified that I have complied with other legal

requirements in this connection.

PANKAJ KUMAR alias PANKAJ DWIVEDI

[Signature (in existing old name)]

————

I hitherto known as MOHINDER SINGH S/o RAM RAJI,

R/o WZ 43 C, Possangi Pur, Janakpuri, Delhi-110058, have

changed my name and shall hereafter be known as

MAHENDER.

It is certified that I have complied with other legal

requirements in this connection.

MOHINDER SINGH

[Signature (in existing old name)]

I hitherto known as JAYA BAJAJ alias JAYA MALHOTRA

daughter of CHAMAN LAL BAJAJ and wife of NARESH

MALHOTRA, residing at WZ-330, Gali No-7, Sadh

Nagar-1, Palam Colony, Palam Village, New Delhi, South

West Delhi, Delhi-110045, have changed my name and shall

hereafter be known as JAYA MALHOTRA.

It is certified that I have complied with other legal

requirements in this connection.

JAYA BAJAJ alias JAYA MALHOTRA

[Signature (in existing old name)]

————

I hitherto known as PRAMILA MANUVER daughter of

KESA RAM, residing at C-1/2, EE Police Quarter Jahangir

Puri, North West Delhi-110033, have changed my name and

shall hereafter be known as PROMILA MANUVER.

It is certified that I have complied with other legal

requirements in this connection.

PRAMILA MANUVER

[Signature (in existing old name)]

————

I hitherto known as LAKSHAY S/o KRISHAN KUMAR

YADAV, R/o Guwana, Alwar, Rajasthan-301713, have changed

my name and shall hereafter be known as LAKSHAY YADAV.

It is certified that I have complied with other legal

requirements in this connection.

LAKSHAY

[Signature (in existing old name)]

————

I hitherto known as TARUN S/o PRITAM SINGH,

R/o A-25D, Slum Flats, Mangol Puri, North West Delhi,

Delhi-110083, have changed my name and shall hereafter be

known as TARUN SINGH.

It is certified that I have complied with other legal

requirements in this connection.

TARUN

[Signature (in existing old name)]

————

I hitherto known as SHILPI TIWARI W/o SHYAM

KISHORE D/o NARENDRA PATI TIWARI, residing at

WZ-798, 3rd Floor, Badiyal Mohalla, Near Shiv Mandir, Palam

Village, South West Delhi, Delhi-110045, have changed my

name and shall hereafter be known as SHILPI SHYAM

DUBEY.

It is certified that I have complied with other legal

requirements in this connection.

SHILPI TIWARI

[Signature (in existing old name)]
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I hitherto known as ASHISH KUMAR alias ASHISH

SHOKEEN S/o SULE CHAND, R/o B-261, Kurat Panna,

Chhawla South West Delhi, Delhi-110071, have changed my

name and shall hereafter be known as ASHISH SHOKEEN.

It is certified that I have complied with other legal

requirements in this connection.

ASHISH KUMAR alias ASHISH SHOKEEN

[Signature (in existing old name)]

————

I hitherto known as SURAJ SHARAN PRASAD

S/o SHIV SHANKAR SHARAN PRASAD, residing at Pipra

Tola, Chhtar Mandu, Ramgarh Jharkhand-825101, have

changed my name and shall hereafter be known as GAGAN

SHARAN PRASAD.

It is certified that I have complied with other legal

requirements in this connection.

SURAJ SHARAN PRASAD

[Signature (in existing old name)]

————

I, DHARMENDER KUMAR GUPTA S/o SOHAN LAL

GUPTA, R/o 9-A, Street No. 3, Old Govind Pura Extn. Krishna

Nagar, Delhi-110051, have changed the name of my minor

daughter TWISHA GUPTA, aged 12 years and she shall

hereafter be known as TAWISSHA.

It is certified that I have complied with other legal

requirements in this connection.

DHARMENDER KUMAR GUPTA

[Signature of Guardian]

————

I, SHHYAM BINDORAA S/o C. LAL, R/o F-381, Nanakpura,

South Moti Bagh, New Delhi-110021, have changed the name

of my minor son DIVYE BINDORA, aged 14 years and he shall

hereafter be known as DIVVYE BINDORAA.

It is certified that I have complied with other legal

requirements in this connection.

SHHYAM BINDORAA

[Signature of Guardian]

————

I, SANJEEV KUMAR S/o DHARMBEER SINGH,

R/o D-594, Gali No. 31, Amar Colony East Gokalpur, Delhi-

110094, have changed the name of my minor son MANYAK

MOURYA, aged 10 years and he shall hereafter be known

as MAYANK MOURYA.

It is certified that I have complied with other legal

requirements in this connection.

SANJEEV KUMAR

[Signature of Guardian]

I hitherto known as SITENDER son of DALEL SINGH,

residing at Udaypur (102), Jind Haryana-126152, have

changed my name and shall hereafter be known as SITENDER

SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SITENDER

[Signature (in existing old name)]

————

I hitherto known as LAL BABU S/o MUNESHWAR

PASWAN, R/o WZ-719/D-1, Naraina Village, South West

Delhi, Delhi-110028, have changed my name and shall

hereafter be known as LALJI PASWAN.

It is certified that I have complied with other legal

requirements in this connection.

LAL BABU

[Signature (in existing old name)]

————

I hitherto known as AMIT KUMAR GUPTA alias AMIT

RAM GUPTA S/o GOPAL GUPTA, Permanent,

R/o Kushiyari, Bausi, Banka, Bihar-813104 and Present,

R/o 43 A, Nangli Raza Pur, Nizamuddin, Delhi-110013, have

changed my name and shall hereafter be known as AMIT

RAM GUPTA .

It is certified that I have complied with other legal

requirements in this connection.

AMIT KUMAR GUPTA alias AMIT RAM GUPTA

[Signature (in existing old name)]

————

I hitherto known as LAL SINGH S/o RAWAT SINGH,

R/o H.No.-116, Vill-Dhikwar, Teh-Behror, Distt-Alwar,

Rajasthan-301704, have changed my name and shall hereafter

be known as DASHRATH SINGH.

It is certified that I have complied with other legal

requirements in this connection.

LAL SINGH

[Signature (in existing old name)]

————

I hitherto known as SANIYA PANCHAL alias SANIYA

NAREN D/o NARENDER KUMAR, residing at A-35, A Block,

Rajeev Nagar, Opposite Rohini Sector-22, Begampur

Delhi-110086, have changed my name and shall hereafter be

known as SANIYA NAREN.

It is certified that I have complied with other legal

requirements in this connection.

SANIYA PANCHAL alias SANIYA NAREN

[Signature (in existing old name)]
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I hitherto known as PIARA SINGH S/o MOHINDER

SINGH, employed as ASI in CISF Presently, residing at Flat

No. C-2, Plot No. RZF-905, S/F, Kh No. 48/4, C Block, Raj

Nagar, Part-2, Palam Colony, New Delhi-110077 and

Permanently, residing at Village Sirsary, Kot Kapura, Faridkot

Punjab-151204, have changed my name and shall hereafter

be known as PYARA SINGH.

It is certified that I have complied with other legal

requirements in this connection.

PIARA SINGH

[Signature (in existing old name)]

————

I hitherto known as WASIR ALAM S/o GULAM

KHURSID, R/o 2/22, Golden Enclave Ranaji Enclave, Nangli

Sakrawati, D C Nangli Sakravati, South West Delhi-110043,

have changed my name and shall hereafter be known as

WAZIR ALAM.

It is certified that I have complied with other legal

requirements in this connection.

WASIR ALAM

[Signature (in existing old name)]

————

I hitherto known as ANJU alias ANJU GILL

D/o Sh. SHYAM LAL W/o Sh. STEPHEN GILL,

R/o D69/1, Flat No. 203, 2nd Floor, Mahavir Enclave, Palam

Village, South West Delhi, Delhi-110045 have changed my

name and shall hereafter be known as ANJU GILL.

It is certified that I have complied with other legal

requirements in this connection.

ANJU alias ANJU GILL

[Signature (in existing old name)]

————

I hitherto known as SALMA BEGAM W/o

MUKHTAR ASHBAE, Presently residing at T-90 T-Huts,

Bagh, Shalimar Bagh, North West Delhi-110088 and

Permanently, residing at Ward No. 05, Post Meharganj

Bahadurganj, Deshiatoli, PO Meharganj, Bahadurganj, Distt

Kishanganj, Bihar-855108, have changed my name and shall

hereafter be known as SALMA KHATOON.

It is certified that I have complied with other legal

requirements in this connection.

SALMA BEGAM

[Signature (in existing old name)]

————

I, PARDEEP S/o MAHENDER SINGH, R/o P168/27, New

Kabul Line, Delhi Cantt, South West Delhi, Delhi-110010,

have changed the name of my minor daughter PRACHI

aged 16 years and she shall be hereafter known as PRACHI

DUHAN.

It is certified that I have complied with other legal

requirements in this connection.

PARDEEP

[Signature of Guardian]

I hitherto known as DEEPAK S/o VIKRAM SINGH,

R/o RZ-34A, Block-K, Gopal Nagar, Najafgarh, Delhi-110043,

have changed my name and shall hereafter be known as

DEEPAK SINGH.

It is certified that I have complied with other legal

requirements in this connection.

DEEPAK

[Signature (in existing old name)]

————

I hitherto known as RANARAM CHOUDHARY S/o

RUGA RAM, R/o Hajaniyon Ki Dhani, Bhakharpura, Barmer,

Rajasthan-344031, have changed my name and shall hereafter

be known as RANVEER CHOUDHARY.

It is certified that I have complied with other legal

requirements in this connection.

RANARAM CHOUDHARY

[Signature (in existing old name)]

————

I hitherto known as CHITTU KUMARI W/o PRASHANT

SANGAHI, R/o A-1001, Casa Woodstock, 12 Avenue,

Gaurcity 2, Noida, Distt-Gautam Budh Nagar, Gr. Noida, U.P.-

201318, have changed my name and shall hereafter be known

as APRAJITA SANGAHI.

It is certified that I have complied with other legal

requirements in this connection.

CHITTU KUMARI

[Signature (in existing old name)]

————

I hitherto known as SAGAR S/o MAHENDRA SINGH,

R/o 26, Mahendra Colony, Rupnagar, Punjab-140001, have

changed my name and shall hereafter be known as SAGAR

RAUTHAN.

It is certified that I have complied with other legal

requirements in this connection.

SAGAR

[Signature (in existing old name)]

————

I hitherto known as AMAN S/o AJIT SINGH, R/o-71 A

Near corporation Bank , Nehru Enclave, Alipur, North West

Delhi, Delhi 110036, have changed my name and shall

hereafter be known as AMAN ANTIL.

It is certified that I have complied with other legal

requirements in this connection.

AMAN

[Signature (in existing old name)]
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I hitherto known as RUPALI JAIN alias RUPALI

LIMBACHIYA D/o VIMAL CHAND JAIN, W/o FALGUN

CHINUBHAI LIMBACHIYA, employed as Make-UP Artist

in the Doordarshan Kendra A' Bad R/o B-302, Shri Naranyan

Status, NR. Shukan-5 Bunglow, Sola, Ahmedabad-380060,

have changed my name and shall hereafter be known as

RUPALI JAIN.

It is certified that I have complied with other legal

requirements in this connection.

RUPALI JAIN alias RUPALI LIMBACHIYA

[Signature (in existing old name)]

————

I hitherto known as JYOTI BHATIA alias JYOTI SAHU

D/o SUDHIR BHATIA, W/o SONU SINGH R/o G-57, 1st

Floor, School Road, Uttam Nagar, West Delhi, Delhi-110059,

have changed my name and shall hereafter be known as

JYOTI SAHU.

It is certified that I have complied with other legal

requirements in this connection.

JYOTI BHATIA alias JYOTI SAHU

[Signature (in existing old name)]

————

I hitherto known as RAJU KUMAR MISHRA

S/o RAMESH MISHRA, R/o V.P.O. Purhiran Distt.

Hoshiarpur, Punjab-146001, have changed my name and

shall hereafter be known as RAJU MISHRA.

It is certified that I have complied with other legal

requirements in this connection.

RAJU KUMAR MISHRA

[Signature (in existing old name)]

————

I, PRABHU DAYAL KUNIYAL S/o NARAYAN DUTT,

residing at BS-123B, Shalimar Bagh, Delhi-110088, have

changed the name of my minor daughter KARDHANI

KUNIYAL aged 16 years and she shall hereafter be known

as MANNAT KUNIYAL.

It is certified that I have complied with other legal

requirements in this connection.

PRABHU DAYAL KUNIYAL

[Signature of Guardian]

————

I hitherto known as SAHEB SHIT S/o JHANTU SHIT,

residing at Chistipur, Post-Manglamaro, Patashpur-1, East

Medinipur, West Bengal-721434, have changed my name

and shall hereafter be known as SAHEB SAHA.

It is certified that I have complied with other legal

requirements in this connection.

SAHEB SHIT

[Signature (in existing old name)]

I hitherto known as SKINDER SINGH alias SIKANDER

SINGH S/o BABU RAM employed as ASI in Delhi Police

R/o H.No.-179, A-Block, Gali No-6, Kaushik Enclave, Burari,

Delhi-110084, have changed my name and shall hereafter be

known as SIKANDER SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SKINDER SINGH alias SIKANDER SINGH

[Signature (in existing old name)]

————

I hitherto known as ISHAN GHAI S/o RAM SWAROOP

GHAI residing at A-65, Om Vihar, Near Santoshi Mata Mandir,

Uttam Nagar, West Delhi-110059, have changed my name

and shall hereafter be known as ISHANN RAM GHAI.

It is certified that I have complied with other legal

requirements in this connection.

ISHAN GHAI

[Signature (in existing old name)]

————

I hitherto known as P B A S A B V K VAMSI MOHAN

S/o P B S APPALACHARYULU, R/o 78-G, Central

Government Housing Complex, Vasant Vihar, Delhi, have

changed my name and shall hereafter be known as VAMSI

MOHAN PRATIVADI.

It is certified that I have complied with other legal

requirements in this connection.

P B A S A B V K VAMSI MOHAN

[Signature (in existing old name)]

————

I hitherto known as RAJ RANI wife of PARMEET

NAYYAR residing at 45-B, Platinum Enclave, Sector-18,

Rohini, Delhi-110089, have changed my name and shall

hereafter be known as JYOTI NAYYAR.

It is certified that I have complied with other legal

requirements in this connection.

RAJ RANI

[Signature (in existing old name)]

————

I hitherto known as HARIHAR PRASAD KEWAT

S/o DEORAJ KEWAT, Permanent R/o 283, Kewat Tola

Hanuman Mandir Chalkari Uttari Chalkari, Jaridih Bazar

Bokaro, Jharkhand-829114 and Present R/o MB-112, Gali

No-4, Shakarpur , Near Aagarwal Dhamsala, Delhi-110092,

have changed my name and shall hereafter be known as

HARIHARR KEWAT.

It is certified that I have complied with other legal

requirements in this connection.

HARIHAR PRASAD KEWAT

[Signature (in existing old name)]
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I hitherto known as SUMIT S/o SH. JEEVA NAND,

R/o H.No.76, Block-D, Pocket-8, Rohini Sector-6, Delhi-

110085, have changed my name and shall hereafter be known

as SUMIT SATYAWALI.

It is certified that I have complied with other legal

requirements in this connection.

SUMIT

[Signature (in existing old name)]

————

I hitherto known as PARVEEN alias PARVEEN SINGH,

S/o SHRI RAJENDER SINGH, employed as Assistant Section

Officer in Ministry of External Affairs, New Delhi-110011,

residing at B-8/10-11, Top floor, Sector 5, Rohini, Delhi-

110085, have changed my name and shall hereafter be known

as PARVEEN SINGH.

It is certified that I have complied with other legal

requirements in this connection.

PARVEEN alias PARVEEN SINGH

[Signature (in existing old name)]

————

I hitherto known as MANJEET S/o DHARAMBIR,

R/o Ward No. 14, Pana-9, V.P.O-Karontha, District & Tehsil-

Rohtak, Haryana-124001, have changed my name and shall

hereafter be known as MANJEET DHANKHAR.

It is certified that I have complied with other legal

requirements in this connection.

MANJEET

[Signature (in existing old name)]

————

 I hitherto know as LALLU LAL PRAJAPATI

S/o SUNDAR LAL PRAJAPATI, Village Post Rahikwara

Tahsil Nagod, District Satna (M.P.) Pin code-485446, have

changed my name and shall hereafter be known as SWAPNIL

PRAJAPATI.

It is certified that I have complied with other legal

requirements in this connection.

LALLU LAL PRAJAPATI

[Signature (in existing old name)]

————

I hitherto known as RAJAN S/o RAJESH KUMAR,

K-207, Gali No. 19-A, Sangam Vihar, Hamdard Nagar, South

Delhi, Delhi-110062, have changed my name and shall

hereafter be known as RAJAN SONI.

It is certified that I have complied with other legal

requirements in this connection.

RAJAN

[Signature (in existing old name)]

I hitherto known as NIKITA TOMAR D/o RAM

CHANDER PANDEY, R/o Flat No. 1406, Tower  No-B,

Redwud Residency, Near Arsh Hospital, Sector-78, Bhatola

(115) Faridabad, Haryana-121004, have changed my name

and shall hereafter be known as NIKITA PANDEY.

It is certified that I have complied with other legal

requirements in this connection.

NIKITA TOMAR

[Signature (in existing old name)]

————

I hitherto known as ASHISH TOMAR S/o RAM

CHANDER PANDEY, R/o Flat No-1406, Tower No-B, Redwud

Residency, Near Arsh Hospital, Sector-78, Bhatola (115)

Faridabad, Haryana-121004, have changed my name and

shall hereafter be known as ASHISH PANDEY.

It is certified that I have complied with other legal

requirements in this connection.

ASHISH TOMAR

[Signature (in existing old name)]

————

I hitherto known as KULVIR SINGH S/o DALIP SINGH,

employed as Warrant Officer in Air Force Present R/o SMQ

P-53 N-4 Area, AFS, Kanpur UP-208008 and Permanent

R/o 287, Khanpur (21) Sindher, Hisar, Haryana-125033, have

changed my name and shall hereafter be known as KULVIR

SINGH KADYAN.

It is certified that I have complied with other legal

requirements in this connection.

KULVIR SINGH

[Signature (in existing old name)]

————

I hitherto known as DEEPAK S/o JAI PRAKASH,

R/o 202/C, Durga Mandir Gali, Village, Kondli, East Delhi,

Delhi-110096, have changed my name and shall hereafter be

known as DEEPAK SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

DEEPAK

[Signature (in existing old name)]

————

I hitherto known as MAYA RANI alias MAYA

KARAMVIR WAWRE D/o NAGO RAO, W/o KARAMVIR

WAWRE, Permanent R/o Post Lahan Arvi, Lingapur, Wardha,

Maharashtra-442202, and Present R/o D-1t /310, Madangir,

New Delhi-110062, have changed my name and shall hereafter

be known as MAYA KARMVIR WAWRE.

It is certified that I have complied with other legal

requirements in this connection.

MAYA RANI alias MAYA KARAMVIR WAWRE

[Signature (in existing old name)]
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I hitherto known as HEMLATA DEVI W/o RINKU

KUMAR, R/o Ambedkar Nagar, Shikarpur, Bulandshahr

Hikarpur, Buhikarpur, Bulandshahr, Uttar Pradesh-202395,

have changed my name and shall hereafter be known as

PREM LATA.

It is certified that I have complied with other legal

requirements in this connection.

HEMLATA DEVI

[Signature (in existing old name)]

————

I hitherto known as URMILA W/o ARVIND KUMAR,

R/o H.No.-283/22, Gali No-6G, Gandhi Nagar, Gurugram,

Haryana-122001, have changed my name and shall hereafter

be known as USHA.

It is certified that I have complied with other legal

requirements in this connection.

URMILA

[Signature (in existing old name)]

————

I, RANJEET SINGH S/o HARBANS SINGH, residing at

D-1273-74, Jahangir puri, North West Delhi, Delhi-110033,

have changed the name of my minor son HARVINDER aged

17 years and he shall be hereafter known as HARVINDER

SINGH.

It is certified that I have complied with other legal

requirements in this connection.

RANJEET SINGH

[Signature of Guardian]

————

I hitherto known as SUNITA GABA alias KAMINI

KAPOOR D/o RAM SWAROOP GABA W/o MADAN

GOPAL KAPOOR, R/o Post Bhotia Parao, Saurabh Hotel

Park Avenue Haldwani, Nainital, Uttarakhand-263139, have

changed my name and shall hereafter be known as KAMINI

KAPOOR.

It is certified that I have complied with other legal

requirements in this connection.

SUNITA GABA alias KAMINI KAPOOR

[Signature (in existing old name)]

————

I hitherto known as ANJU BALA alias ANJU SINGH

D/o HOSHIAR SINGH W/o SHAILENDER SINGH, R/o

Village Jhokhar, PO. Tauni Devi, Tehsil Bamson At Tauni

Devi Distt. Hamirpur HP-177023, have changed my name

and shall hereafter be known as ANJU SINGH.

It is certified that I have complied with other legal

requirements in this connection.

ANJU BALA alias ANJU SINGH

[Signature (in existing old name)]

I hitherto known CHHOTU S/o SH. ASHOK KUMAR,

R/o H.No. 86, Kh. No. 135/09, Gali No 38, B-Block Sant

Nagar Delhi-110084, have changed my name and shall

hereafter be known as SIDHARTHA GUPTA.

It is certified that I have complied with other legal

requirements in this connection.

CHHOTU

[Signature (in existing old name)]

————

I hitherto known as CHAHAT KHANNA D/o HEMA

TAMTA, R/o Plot No. 142, Gali No. 14, Bhagwati Garden

Extn, Uttam Nagar, Delhi-110059, have changed my name

and shall hereafter be known as "CHAHAT HEM".

It is certified that I have complied with other legal

requirements in this connection.

CHAHAT KHANNA

[Signature (in existing old name)]

————

I hitherto known as KAMLESH W/o CHANDER PAL

R/o Village Nathuwas (14) Paluwas, Bhiwani, Haryana-127021,

have changed my name and shall hereafter be known as

NATHI DEVI.

It is certified that I have complied with other legal

requirements in this connection.

KAMLESH

[Thumb Impression]

————

I hitherto known as DEVEJYA PAWAR S/o SUNIL

PAWAR, R/o Vikash Nagar, in front of Saraswati

Vidyamandeer, Multai Road, Athner, Betul, Madhya Pradesh,

have changed my name and shall hereafter be known as

DIKSHANT PAWAR.

It is certified that I have complied with other legal

requirements in this connection.

DEVEJYA PAWAR

[Signature (in existing old name)]

————

I, SURENDER KUMAR S/o SH. SUKHDEV, R/o 1952,

Pillanji, Kotla Mubarakpur, New Delhi-110003, have changed

my name and shall hereafter as SURENDER BASOYA.

It is certified that I have complied with other legal

requirements in this connection.

SURENDER KUMAR

[Signature (in existing old name)]
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I hitherto known as UMESH KUMAR son of

SH. DAULATRAM, R/o Gali No. 04, Kaushalya Nagar,

Firozabad, Uttar Pradesh-283203, have changed my name

and shall hereafter be known as JAIMES KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

UMESH KUMAR

[Signature (in existing old name)]

————

I hitherto known as MARY ROBERT D/o SANJAY

W/o ANKIT DESWAL, Employed as Delhi Police

Sub-Inspector, R/o Mahoti (89), Panipat, Haryana-132102,

have changed my name and shall hereafter be known as

MARY DESWAL.

It is certified that I have complied with other legal

requirements in this connection.

MARY ROBERT

[Signature (in existing old name)]

————

I hitherto known as SHADAB RABBANI S/o MOHD.

KAFEEL ANJUM, R/o H.No.-1/72, G. T Road, Railway Colony,

Shri Ram Nagar, Shahdara, East Delhi-110032, have changed

my name and shall hereafter be known as KARAN VATS.

It is certified that I have complied with other legal

requirements in this connection.

SHADAB RABBANI

[Signature (in existing old name)]

————

I hitherto known as MEENU DHINGRA wife of

SHRI JITENDER DHINGRA, residing at 7/15-A, Vijay Nagar,

Double Storey, Delhi-110009, have changed my name and

shall hereafter be known as MEENU KAUR.

It is certified that I have complied with other legal

requirements in this connection.

MEENU DHINGRA

[Signature (in existing old name)]

————

I hitherto known as NAZREEN D/o ABRAR AHMAD

W/o MUKUL PAL, Permanent Residing at Dhobi Mohalla,

Sarna Garden, Ranikhet, Almora, Uttarakhand-263645,

Currently Residing at 217, Ground Floor, Gali No. 20, Onkar

Nagar-B, Tri Nagar, Delhi-110035, have changed my name

and shall hereafter be known as NISHA PAL.

It is certified that I have complied with other legal

requirements in this connection.

NAZREEN

[Signature (in existing old name)]

I hitherto known as ANAND S/o MAAN SINGH,

H.No. 168 Gali No. 11 Dhirpur Village Delhi-110009, have

changed my name and shall hereafter be known AAHAN.

It is certified that I have complied with other legal

requirements in this connection.

ANAND

[Signature (in existing old name)]

————

CHANGE OF RELIGION

I, MARY ROBERT D/o SANJAY W/o ANKIT DESWAL,

Employed as Delhi Police Sub-inspector, R/o Mahoti (89),

Panipat, Haryana-132102, declare that I have embraced HINDU

Religion and renounced CHRISTIAN Religion w.e.f.

20.06.2023.

It is certified that I have complied with other legal

requirements in this connection.

MARY ROBERT

[Signature]

————

I, SHADAB RABBANI S/o MOHD. KAFEEL ANJUM

R/o H.No-1/72, G. T Road, Railway Colony, Shri Ram Nagar,

Shahdara, East Delhi- 110032, do hereby solemnly affirm and

declare that I have embraced HINDUISM Religion and

renounced MUSLIM with effect from 03-05-2023.

It is certified that I have complied with other legal

requirements in this connection.

SHADAB RABBANI

[Signature]

_______

I, MEENU DHINGRA wife of Shri JITENDER DHINGRA,

residing at 7/15-A, Vijay Nagar, Double Storey, Delhi - 110009,

do hereby solemnly affirm and declare that I have embraced

SIKHISM and renounced HINDUISM with effect from

07.06.2023.

It is certified that I have complied with other legal

requirements in this connection.

MEENU DHINGRA

[Signature]

————

I, NAZREEN D/o ABRAR AHMAD W/o MUKUL PAL,

Permanent Residing at Dhobi Mohalla, Sarna Garden,

Ranikhet, Almora, Uttarakhand-263645, Currently Residing

at 217, Ground Floor, Gali No. 20, Onkar Nagar-B, Tri Nagar,

Delhi-110035, declare that I have embraced HINDU Religion

and renounced ISLAM Religion w.e.f. 03.01.2023.

It is certified that I have complied with other legal

requirements in this connection.

NAZREEN

[Signature]
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I, ANAND S/o MAAN SINGH, H.No.168 Gali No.11

Dhirpur Village, Delhi-110009, do hereby solemnly affirm and

declare, that I have embraced MUSLIM religion and

renounced HINDU religion w.e.f. 05-05-2023.

It is certified that I have complied with other legal

requirements in this connection.

ANAND

[Signature]

————

I, ANAND DUA S/o ANIL KUMAR DUA, R/o P-66, Gali

No. 4, Bihari Colony, Shahdara, East Delhi, Delhi-110032,

declare that I have embraced ISLAM Religion and renounced

HINDU Religion w.e.f. 07.06.2023 and I have changed only

my religion not my name.

It is certified that I have complied with other legal

requirements in this connection.

ANAND DUA

[Signature]

————

I, ARMAAN DUHAN S/o BHIM SINGH, R/o H.No-209,

Near Khera, Phaphrana, Karnal, Haryana-132046, do hereby

solemnly affirm and declare that I have embraced

BUDDHISM Religion and renounced HINDUISM with

effect from 28-06-2023.

It is certified that I have complied with other legal

requirements in this connection.

ARMAAN DUHAN

[Signature]

————

I, SALONI MEHTA D/o NAGENDRA SINGH

R/o Madhusudan Colony Road No-5, Ghugharitand

Chandachoura, Gaya, Bihar-823001, do hereby solemnly

affirm and declare that I have embraced BUDDHIST Religion

and renounced HINDUISM with effect from 18-04-2018.

It is certified that I have complied with other legal

requirements in this connection.

SALONI MEHTA

[Signature]

————

I, RITIK SINGH S/o RAJBIR SINGH, R/o 58, Somdutt

Vihar, Meerut-250004, do hereby solemnly affirm and declare

that I have embraced BUDDHIST Religion and renounced

HINDUISM with effect from 03-07-2023.

It is certified that I have complied with other legal

requirements in this connection.

RITIK SINGH

[Signature]

PUBLIC NOTICE

I, KOMAL D/o Sh. DAYA CHAND, R/o H.No. L-416, J.J.

Colony, Wazirpur, Delhi, North West, Delhi-110052, hereby

undertake that I, KOMAL want to change my name to

PRIYANSH and gender as MALE.

I, KOMAL henceforth be known as PRIYANSH

S/o Sh. DAYA CHAND, The above statement is made by me

is true and correct to the best of my knowledge and belief.

If any legal issue arises in this regard at any stage. I will be

personally responsible for the same and the department of

publication will not be liable for any consequences arising

therefrom.

It is certified that I have complied with other legal

requirements in this connection.

 KOMAL

[Signature]

————

I, SADHANA SRIVASTAVA D/o RAVINDER PRASAD

SRIVASTAVA, R/o Vishkerma Mandir, Jalalipatti, DLW

Bhullanpur, Varanasi, Uttar Pradesh-221108, want to change

my name to SACHISH SRIVASTAVA and gender as MALE.

I, SADHANA SRIVASTAVA henceforth be known as

SACHISH SRIVASTAVA S/o RAVINDER PRASAD

SRIVASTAVA.

The above statement made by me is true and correct to

the best of my knowledge and belief. If any legal issue

arises in this regard at any stage, I will be personally

responsible for the same and, the Department of Publication

will not be liable for any consequences arising therefrom.

SADHANA SRIVASTAVA

[Signature]

————

I, MANSI D/o ASHOK KUMAR, R/o Near Pol No-115,

Kanganheri, South West Delhi, New DelhI-110071, want to

change my name to MANAN and gender as MALE.

I, MANSI henceforth be known as MANAN

S/o ASHOK KUMAR.

The above statement made by me is true and correct to

the best of my knowledge and belief. If any legal issue

arises in this regard at any stage, I will be personally

responsible for the same and, the Department of Publication

will not be liable for any consequences arising therefrom.

MANSI

[Signature]
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I, AAKASH KUMAR S/o MAHENDER PAL SINGH,

R/o J-2, 192, Madangir, Dr. Ambedkar Nagar Deoli, South

Delhi, Delhi-110062, here by undertake that I, AAKASH

KUMAR want to change my name to AKANSHA SARSIR

and Gender as FEMALE.

I, AAKASH KUMAR henceforth be known as

AKANSHA SARSIR D/o MAHENDER PAL SINGH.

The above statement made by me is true & correct to the

best of my knowledge and belief. If any legal issue arises

in this regard at any stage, I will be personally responsible

for the same and, the Department of publication will not be

liable for any consequences arising therefrom.

It is certified that I have complied with other legal

requirements in this connection.

AAKASH KUMAR

[Signature]

————

I, KARAN KUMAR S/o TIRLOK KUMAR, residing at

H. No. D2-653, Ward No-31, Mandar Wali Gali, Chhota

Haripura, Amritsar-I, Amritsar, Punjab, 143001, hereby

undertake that I want to change my name to KRITIKA and

gender as FEMALE.

I, KARAN KUMAR, henceforth be known as KRITIKA

D/o TIRLOK KUMAR.

The above statement made by me is true & correct to the

best of my knowledge and belief. If any legal issue arises

in this regard at any stage, I will be personally responsible

for the same and, the Department of Publication will not be

liable for any consequences arising therefrom.

It is certified that I have complied with other legal

requirements in this connection.

KARAN KUMAR

[Signature]

————

I, MANISHA D/o SH. MAHESH KUMAR, R/o 20/275,

Ground Floor, DDA Flats, Sector-6, Dakshinpuri Extn., Pushpa

Bhawan, South Delhi, Delhi-110062, hereby undertake that

I, MANISHA want to change my name to MAIRAV and

gender as MALE.

I, MANISHA henceforth be known as MAIRAV

S/o MAHESH KUMAR. The above statement is made by

me is true and correct to the best of my knowledge and

belief. If any legal issue arises in this regard at any stage.

I will be personally responsible for the same and the

department of publication will not be liable for any

consequences arising therefrom.

MANISHA

[Signature]

————

It is for general information that I, DIMPLE MALHOTRA

D/o Sh. JUGAL KISHORE MALHOTRA Ex. Wife of

Sh. SANJEEV KUMAR, R/o 129, Krishan Kunj, Laxmi Nagar,

Delhi-110092, declare that I got divorced from my husband

Sh. SANJEEV KUMAR vide court decree HMA No. 915/15

dated 02.08.2019. Further I have changed the name of my

minor son   DHRUV KUMAR aged 13 years and he shall

hereafter be known as  DHRUV MALHOTRA.

It is certified that I have complied with other legal

requirements in this connection.

DIMPLE MALHOTRA

[Signature]]

————

It is for general information that I, NIHARIKA KULKARNI

D/o Late Sh. SUNIL DUTT SHARMA, Ex. wife of

Sh. DEEPAK KULKARNI, R/o C-5/134, Third Floor, Sector-

5, Rohini, New DelhI-110085, declare that I got divorce from

my husband SH. DEEPAK KULKARNI vide Court Decree

HMA No. 91/2021 dated 19.03.2021. Further I have changed

my name and shall hereafter be known as NIHARIKA

SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

NIHARIKA KULKARNI

[Signature]

————

It is for general information that I, BHARTI SHARMA

alias BHARTI AHMAD, D/o Mr. PREM SHARMA and Ex.

Wife of Mr. AHSAN AHMAD, R/o A-1/12, T/F, Kh No.

1642/1, 773/2, 774/2, 1862/2, Flat No. E-2, Phase-5, Aya Nagar,

New Delhi-110047, declare, that I got divorce from my

husband vide court decree no. ML No. 25/2018 dated

08/06/2018, further I have changed my name and shall

hereafter be known BHARTI SHARMA, also I have

renounced ISLAM Religion and embraced HINDU Religion

with effect from 30/06/2023.

It is certified that I have complied with other legal

requirements in this connection.

BHARTI SHARMA alias BHARTI AHMAD

[Signature]

————

It is for general information that I, JYOTI KASHMIRI

KERKETTA, D/o BERNAD KERKETTA,

Ex-W/o AMARNATH GUPTA, R/o Lake Town High Road,

Palladaha, Kanchrapara, North twenty four Parganas, West

Bengal-743145, declare that I got divorce from my husband

AMARNATH GUPTA vide Mat. Suit No.661 of 2016 dated

05.07.2017. Further I have changed name of my minor

daughter ADORA GUPTA, aged 14 years and my minor son

ADWIN GUPTA, aged 8 years and they shall hereafter be

known as ADORA KERKETTA and ADWIN KERKETTA

respectively in future for all purposes. It is certified that I

have complied with other legal requirements in this

connection.

JYOTI KASHMIRI KERKETTA

[Signature]
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It is for general information that I, MAMTA

D/o Late Sh. MANGU RAM Ex. Wife of Sh. KAMAL

KUMAR,  R/o C-109, Madipur Colony, Paschim Vihar, Delhi-

110063, declare that, I got divorced from my husband vide

court decree HMA No. 1490/19 dated 15.07.2019. Further I

remarried with Sh. BHIM SINGH SAMARIYA S/o Sh. RICH

PAL on 27.01.2023 vide marriage certificate no.

90730000169741 dated 13.06.2023. Henceforth the father name

of my minor Daughter namely KANISHKA aged 14 years

may be known as BHIM SINGH SAMARIYA in future for

all purposes.

It is certified that I have complied with other legal

requirements in this connection.

MAMTA

[Signature]

————

It is general information that I, NEHA NARAIN D/o SAT

NARAIN Ex W/o ANURAG MITTAL, residing at E-4/8A,

Model Town, Dr.Mukerjee Nagar S.O, Delhi-110009, declare

that, I got divorce from my husband vide court decree No.

988/22, dated 10/06/2022, have changed the name of my

minor daughter LINEYSHA MITTAL aged 06 years and she

shall hereafter be known as LINEYSHA NARAIN.

It is certified that I have complied with other legal

requirements in this connection.

 NEHA NARAIN

[Signature]

————

It is for general information that I, JYOTI SHARMA

D/o RAMJI DATT SARDANA & Ex-W/o PRIYANK

SHARMA, R/o C-2597A, Sushant Lok, Gurugram, Haryana-

122002, declare that I got divorce from my Ex-Husband

PRIYANK SHARMA vide court decree file No: (P)MLC3544/

2022 Family Court of Australia Dated 24.07.2022. Further I

have changed my name and shall be hereafter known as

JYOTI SARDANA for all future purposes.

It is certified that I have complied with other legal

requirements in this connection.

JYOTI SHARMA

[Signature]

————

I, PRIYA  ARORA   D/o JASBEER SINGH NANDA

W/o Ex. KUNAL ARORA,   R/o. H.No.18, Gali No.1, New

Pawan Nagar,  New Mohindra Colony  Amritsar. I got divorced

from my Husband vide court decree No. HMA No.4003/

2019   dt  6-7-2019  further  I  remarried with

JASKARANJEET  SINGH S/o BALWINDER SINGH,

R/o Jagatpur  Bajaj  Tehsil & Distt   Amritsar-143502,  Punjab,

vide marriage Registration No. ARR/ASR2/2023/18658955

dated 31-03-2021. Henceforth  I  have changed my name and

shall hereafter be known as PRIYA NANDA.

It is certified that I have complied with other legal

requirements in this connection.

PRIYA  ARORA

[Signature]

It is for general information that I, SHARMILA

BHARDWAJ SHARMA D/o JAGAN NATH SHARMA,

ex-wife of MANOJ KUMAR S/o RAMESH KUMAR, residing

at Vill. Bhagwanpur, District Jalandhar-144026, Punjab, India,

declare that I got divorce from my ex-husband vide H.M.A.

Case No. 25 of 2004 decided on 01.05.2004 vide Judgement

of Court of Addl. District Judge (Adhoc)-cum-Presiding

Officer, Fast Track Court, Jalandhar, Punjab, India, dated

01.05.2004. Further I have remarried to VIJAY KUMAR

S/o RAM SARUP vide Marriage Certificate Registered at

No. 609/SS on 12.6.2015 in the Office of Tehsildar-cum-

Registrar, Registration of Marriages, Nakodar (Jalandhar)

and I have changed my name and shall hereafter be known

as SHARMILA SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

SHARMILA BHARDWAJ SHARMA

[Signature]

————

It is for general information that I, SARANYA

MARIAPPAN alias M SARANYA D/o MARIAPPAN ex-

W/o K SIVAKUMAR, R/o Flat F1 Nest Cherish Seshadri

Main Street, Sri Ganapathy Nagar Colony, Sholinganallur,

Kancheepuram, Tamil nadu - 600119, declare that I got divorce

from my ex-husband K SIVAKUMAR vide decree No. HMA

No.2097/2018 dated 18.06.2018 further, I have changed the

name of my minor son S ARJUNAN aged 10 years and he

shall hereafter be known as ARJUNAN SARANYA

MARIAPPAN, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SARANYA MARIAPPAN alias M SARANYA

[Signature]

————

It is for general information that I, UDAYINI KOCHHAR,

D/o RANVIR KOCHHAR, ex-Wife of RAHUL ARORA,

R/o H.No.BG-2/1B, Paschim Vihar, Delhi, declare, that I got

divorced from my ex-husband vide court decree No.CIS

No.HMA 191-2022 dated 01-03-2023. Further  I remarried

with GURJINDER SINGH S/o FATEH SINGH

R/o H.No.230/6, ACME Heights-2, Sector-117, Greater

Mohali, Chhaju Majra, SAS Nagar (Mohali), Kharar-Punjab,

vide marriage registration No.MR/AUTHMREG/2023/1205,

dated 28-04-2023. Henceforth have changed the name of my

minor Son's CHINMAY ARORA aged 6 years and he shall

hereafter be known as ZIAN KOCHHAR.

It is certified that I have complied with other legal

requirements in this connection.

UDAYINI KOCHHAR

[Signature]
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It is for general information that I, KINNY PANDEY

D/o Late JAI RAM PANDEY, Ex. W/o VINEET MANI,

residing at 38, Sreshtha Vihar, Delhi-110092, declare that I

got divorce from my husband vide Court Decree HMA

No.1194/17 dated 27.9.2017. Further I have changed the

name of my minor son namely AADVIK MANI aged 9 years

and he shall hereafter be known as AADVIK PANDEY.

It is certified that I have complied with other legal

requirements in this connection.

KINNY PANDEY

[Signature]]

————

It is for general information that I, Mr. MOHIT CHADHAA

S/o Dr KRISHAN LAL CHADHA, R/o 7281, B-10, Vasant

Kunj, New Delhi-110070, declare that my wife Smt. VARSHA

CHADHA expired on 26/08/2019 and death certificate was

issued register No : D-2019: 6-90171-006225. Further remarried

Smt. RITU CHADHA Marriage certificate NO :

90730000152382. Dated 21/10/2022. Further I have adopted

KARAN SINGH S/o RITU age 15 year with effect from

31/03/2023 vide sub registrar, Registration No 238  in Book

No 3 Vol 138 on page 87 to 91 on this date. Hencefor I have

changed the name of my minor adopted son and he shall

hereafter be known as KARAN CHADHA for all further

purposes. It is certified that I have complied with other legal

requirement in this connection.

MOHIT CHADHAA

[Signature]

————

It is for general information that I, JYOTI PASWAN

W/o NARENDER KUMAR, residing at L-34, Aruna Nagar,

Civil Lines, S.O, North Delhi, Delhi-110054, declare that name

of mine has been wrongly written as JYOTI in my minor

daughter namely PRAGYA NIDHI, aged 16 years in her 10th

class Marks Statement Cum Certificate. The actual name of

mine is JYOTI PASWAN, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

JYOTI PASWAN

[Signature]

————

It is for general information that I, RANJIT KUMAR

S/o CHET RAM,  R/o Sandhu Enclave Bhoglan Road, Near

Kisan Nursery, Rajpura, Patiala, Punjab-140401,  declare that

name of mine and my father has been wrongly written as

DOM KRISTO and CHETAN MASIH in my Pan Card No.

DSCPK4213A.  The actual name of mine and my father are

RANJIT KUMAR and CHET RAM respectively which may

be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RANJIT KUMAR

[Signature]

It is for general information that I,  SANDEEP KAUR

W/o  DARSHAN SINGH, R/o G-4, Gurudwara, Majnu Ka

Tila, Civil Lines, North Delhi-110054, declare that name of

my son has been wrongly written as SONA in my IDENTITY

CARD J&K MIGRANTS REGD. Registration No. 16418. The

actual name of my son is BIKRAM JEET SINGH which may

be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SANDEEP KAUR

[Signature]

————

It is for general information that I, RAJESH DHAKA

S/o SATBIR SINGH, residing at H. No. 17, Dariyapur (87),

Bhiwani, Haryana-127040, declare that name of mine has

been wrongly written as RAJESH in my 10th and 12th Class

Educational documents. The actual name of mine is RAJESH

DHAKA which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RAJESH DHAKA

[Signature]

————

It is for general information that I, YOGESH KUMAR

JUNEJA S/o KIMATI LAL JUNEJA, R/o B2B-63, Near Choti

Sabzi Mandi, Janakpuri, New Delhi-110058, declare that name

of my father has been wrongly written as K L JUNEJA in

my Service Records. The actual name of my father is KIMATI

LAL JUNEJA which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

YOGESH KUMAR JUNEJA

[Signature]

————

It is for general information that I, VINAY TAMTA

S/o JEEVAN TAMTA, residing at A-146, Ayurvigyan Nagar,

Andrewsganj, South Delhi, Delhi-110049, declare that name

of my father and my mother has been wrongly written as

JEEVAN KUMAR and CHANDA in my 10th and 12th Mark

Sheet and Certificate. The actual name of my father and my

mother are JEEVAN TAMTA and CHANDA TAMTA

respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

VINAY TAMTA

[Signature]
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It is for general information that I, SURENDER SINGH

S/o SHRI HUKAM SINGH, residing at S-170/224, Village

Jharera, Delhi Cantt., South West Delhi, Delhi-110010, declare

that name of mine has been wrongly written as SUNDER

SINGH in my Driving Licence No. DL1220010052411, PSV

Badge No. 098440 and Vehicle Registration No. DL1RN5848.

The actual name of mine is SURENDER SINGH which may

be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SURENDER SINGH

[Signature]

————

It is for general information that I, AJAD BABOO Son of

IKABAL HUSAIN, Residing at Vill Chargada, Post Banki,

Sonbhadra, Robertsganj, Uttar Pradesh-231213, declare that

name of my father has been wrongly written as IKHAL in

my 10th Class Educational Documents. The actual name of

my father is IKABAL HUSAIN, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

AJAD BABOO

[Signature]

————

It is for general information that I, DILIP KUMAR KORI

Son of Shri DASHRATH PRASAD KORI, residing at Sitaram

Colony, Behind Amar Garden , Near Ice Factory Road

Chhatarpur (M.P.) 471001, declare that name of mine has

been wrongly written as DILIP KUMAR in my 10th class,

12th class Mark sheets and Govt. Service Records.The actual

name of mine is DILIP KUMAR KORI which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

DILIP KUMAR KORI

[Signature]

————

It is for general information that I, ARJUN SINGH

CHAUHAN S/o DEVI SINGH CHAUHAN, R/o Near Jai

Baba Mungipa Dham Dulheri, Dulheri (42) Bhiwani Haryana-

127040, declare that name of mine and my father has been

wrongly written as S YUKTESHWARANAND SARASWATI

and SWAMI ABHUDAYANAND SARASWATI in my PAN

Card bearing No. BZHPS3360N. The actual name of mine

and my father are ARJUN SINGH CHAUHAN and DEVI

SINGH CHAUHAN, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

ARJUN SINGH CHAUHAN

[Signature]

It is for general information that I, SAURABH

PRYDARSHI S/o Sh. SAJJAN KUMAR SINGH, R/o H.No.

121, Block-L, Gali No. 5, Mahipalpur, Delhi-110037, declare

that name of mine and my father has been wrongly written

as SOURABH PRYDARSHI and SAJJAN KUMAR in my

10th class marks-sheet and certificate. The actual name of

mine and my father are SAURABH PRYDARSHI and SAJJAN

KUMAR SINGH, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SAURABH PRYDARSHI

[Signature]

————

It is for general information that I, JOSEPHINE

ASSUNTHA alias ASSUNTHA  D/o IRUDAYASAMY, Ex.

W/o NIRESH KUMAR, residing at RZ-b-1/160, First Floor,

Ambedkar Gali, Vijay Enclave, Dabri, South West Delhi-

110045, declare that I got divorce from my husband vide

Court Decree SMA NO. 07/2015 dated 16.12.2015. Further I

have changed the name of mine and my minor son PRAVESH

alias N. PRAVESH aged 12years and we shall hereafter be

known as ASSUNTHA IRUDAYASAMY and PRAVESH

DIAGO respectively in future for all purposes.

It is certified that I have complied with other legal

requirements in this connection.

JOSEPHINE ASSUNTHA

alias ASSUNTHA

[Signature]]

————

It is for general information that I, MEENU BALA

D/o KEWAL KRISHAN BALI W/o PARMINDER SHARMA,

R/o VPO Sahiba, Distt. S.B.S Nagar, Punjab-144525,   declare

that name of mine has been wrongly written as MEENA

KUMARI in her Passport No. R -960967. The actual name

of mine is MEENU BALA which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MEENU BALA

[Signature]

————

It is for general information that I, RAVI KUMAR

S/o MAHESH KUMAR SHAH, R/o Q-11, Sharma Colony,

Budh Vihar Phase-2, North West Delhi, Delhi-110086, declare

that my name has been wrongly written as RAVI in my 10th

and 12th Class Certificate cum Marksheet. The actual name

of mine is RAVI KUMAR, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RAVI KUMAR

[Signature]
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It is for general information that I, VIJAY KUMAR

S/o CHANDRABALI, R/o B-45, Gali No.7, New Modern

Shahdara, North East Delhi, Delhi-110032, declare that name

of my wife has been wrongly written as GEETA in my minor

Son GAURAV KUMAR aged 16 years in her 10th class

Educational Documents. The actual name my wife is GEETA

DEVI respectively which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

VIJAY KUMAR

[Signature]

————

It is for general information that I, AKASH BHARDWAJ

S/o Sh. MAHAVIR PRASAD, R/o H.No. 222, Street No. 12,

Block-E, Near PNB, Mukund Vihar, Karawal Nagar, North

East Delhi, Delhi-110094, hereby declare that name of my

father and mother has been wrongly written as MAHAVIR

BHARDWAJ and SARYU BHARDWAJ in my 10th and 12th

class marksheet, certificate, Passport No. L5232796 and birth

certificate and name of my father has been wrongly written

as MAHAVIR BHARDWAJ in my PAN Card No.

AVIPB8121C, Voter ID Card No. NSF2234672. The actual

name of my father and mother are MAHAVIR PRASAD and

SARJU DEVI, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

AKASH BHARDWAJ

[Signature]

————

It is for general information that I, TARUN CHAHAR

S/o RAMBIR SINGH CHAHAR, R/o Village-Sankhol,

Bahadurgarh, Jhajjar, Haryana-124507, declare that name of

mine has been wrongly written as SUMIT BHATIA in my

minor daughter AASHVIKA aged 13 years in her School

Records. The actual name of mine is TARUN CHAHAR

respectively which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

TARUN CHAHAR

[Signature]]

————

It is for general information that I, VINOD KUMAR

SHARMA S/o  R K SHARMA, Residing at H.No-320, Gali

No-15, Dhirpur Village, Nirankari Colony North West Delhi,

Delhi-110009, declare that name of mine, my Daughter and

my wife has been wrongly written as VINOD KUMAR,

KANISHKA, SAROJ in my minor daughter's namely

KANISHKA aged 16 years in her 10th class Educational

Documents. The actual Name of mine, my Daughter and my

wife is VINOD KUMAR SHARMA, KANISHKA SHARMA,

and SAROJ SHARMA respectively which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

VINOD KUMAR SHARMA

[Signature])]

It is for general information that I, VIJAY KUMAR

S/o RAJ KUMAR, R/o H No-199, Haridas Enlcave, Jharoda

Kalan Village, Najafgarh South West Delhi-110043, declare

that name of mine has been wrongly written as KALU, in

my Adhar Card No.584615996516 And License Number

DL920210004516.The actual name of mine is VIJAY KUMAR,

respectively which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

VIJAY KUMAR

[Signature]

————

It is for general information that I, ATUL SANDHU

S/o DINESH KUMAR, R/o Nizampur (3), Panipat, Haryana-

132103, declare that name of mine and my father has been

wrongly written as ATUL and DINESH in my 10th and 12th

class marksheet and certificate and Passport No. V1523259.

The actual name of mine and my father are ATUL SANDHU

and DINESH KUMAR respectively, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

ATUL SANDHU

[Signature]

————

It is for general information that I, JARNIL SINGH Son

of  BHAGAT SINGH, Residing at H.No-B-15/11, Badarpur,

Jaitpur Ext., South Delhi, Delhi-110044, declare that name of

mine has been wrongly written as JERNAIL SINGH in my

minor daughter JASPREET KAUR aged 15 years in her

School Records. The actual name of mine is JARNIL SINGH

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

JARNIL SINGH

[Signature]

————

It is for general information that I, AYUSHI YADAV

D/o NEERAJ YADAV, R/o 292, Ahir Mohalla, Ram Mandir,

Nangloi, West Delhi-110041, declare that name of mine has

been wrongly written as AYUSHI in my OBC Caste Certificate

No. 90500000146428. The actual name of mine is AYUSHI

YADAV which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

AYUSHI YADAV

[Signature]
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It is for general information that  I, PRIYAMVDA

UPADHYAY D/o. Sh. RAJINDER KUMAR UPADHAYA ,

R/o. B-133, 1st Floor, Hari Nagar, New Delhi-110064, declare

that the name of my father has been wrongly written as

RAJINDER UPADHYAY in my Educational documents. The

actual name of my father is RAJINDER KUMAR UPADHAYA

respectively which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

PRIYAMVDA UPADHYAY

[Signature]

————

It is for general information that I, RAJVINDER KAUR

D/o HARJINDER SINGH W/o ANIL KUMAR, R/o WZ-92,

Gali No-28, Sant Garh, Tilak Nagar, West Delhi-110018, declare

that name of mine and my father have been wrongly written

as RAJVINDER KAUR SANDHU and HARJINDER SINGH

SANDHU in my service book. The actual name of mine and

my father are RAJVINDER KAUR and HARJINDER SINGH

respectively which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RAJVINDER KAUR

[Signature]

————

It is for general information that I, STEPHEN SENAPATHY

S/o KIRAN SENAPATHY, R/o A-432, Durga Vihar, Near

Sainik Farm, Deoli, South Delhi, Delhi-110062, declare that

name of mine and my father have been wrongly written as

STEPHAN SENAPATI and KIRAN SENAPATI in my

educational documents. The actual name of mine and father

are STEPHEN SENAPATHY and KIRAN SENAPATHY,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

STEPHEN SENAPATHY

[Signature]

————

It is for general information that I, TANVIRUL ISLAM

Son of  MUJAAHID ILAM Residing at H.No-RZA-37, Street

No-3, Dwarka Puri Vijay Enclave, Palam Road, South West

Delhi, Delhi-110045, declare that name of mine has been

wrongly written as TANVIRUL ILAM in my 10th and 12th

Class Educational Documents. The actual name of mine is

TANVIRUL  ISLAM which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

TANVIRUL ISLAM

[Signature]

It is for general information that I, DEVINDER SINGH

S/o HOSHIYAR SINGH, residing at C-520, Second Floor,

Saraswati Vihar, North West Delhi PIN-110034, declare that

the name of mine and my father have been wrongly written

as DAVENDER SINGH and HOSHIAR SINGH in my Driving

License No. DL11 19960224984. The actual name of mine

and my father are DEVINDER SINGH and HOSHIYAR SINGH

respectively which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

DEVINDER SINGH

[Signature]

————

It is for general information that I, ITISHA D/o SANJEEV

KUMAR, R/o H45-B, Near Satyawati Kuti, Vrindavan Garden,

Sahibabad, Ghaziabad, Uttar Pradesh-201005, declare that

name of my father has been wrongly written as SANJEEV

SHARMA in my 12th educational documents. The actual

name of my father is SANJEEV KUMAR which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

ITISHA

[Signature]

————

It is for general information that I, RAJUDDIN

S/o SHAKUR KHAN,  R/o Plot No-25/A, Kh No-75/13,

1st Floor, Block-D, Krishan Vihar, Sultanpuri C Block, North

West Delhi-110086, declare that name of mine has been

wrongly written as RAJUDDIN KHAN in my minor son

namely ARHAM aged 14 years in his school record. The

actual name of mine is RAJUDDIN which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RAJUDDIN

[Signature]

————

It is for general information that I, MAMTA DEVI

W/o GIRISH CHANDRA SUYAL, R/o Pipal Pokhra No-02,

Post Office Fatehpur, Haldwani, Nainital, Uttarakhand-263139,

declare that name of mine has been wrongly written as

CHAMPA DEVI in my minor son namely NITIN SUYAL

aged 17 years in his 10th class marksheet. The actual name

of mine is MAMTA DEVI which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MAMTA DEVI

[Signature]
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It is for general information that I, PARICHAY SINGHAL

S/o ANIL KUMAR SINGHAL, R/o 4/128, Gali No-1, Old

Tezab Mill, Near Khera Banquet Hall, Bhola Nath Nagar,

Shahdara, Delhi-110032, declare that name of my father has

been wrongly written as ANIL SINGHAL in my aadhar card

No. 3309 4078 0666 and NEET MDS 2023 Application Form.

The actual name of my father is ANIL KUMAR SINGHAL

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

PARICHAY SINGHAL

[Signature]

————

It is for general information that I, SAIMA D/o JABBAR

AHAMAD, R/o House No-B-126, Shalimar Garden Main,

Shalimar Garden, Ghaziabad, Uttar Pradesh-201005, declare

that name of my father has been wrongly written as JABBAR

MALIK in my all educational documents. The actual name

of my father is JABBAR AHAMAD respectively which may

be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SAIMA

[Signature]

————

It is for general information that I, RAJEEV GANGWAR

S/o PREM SHANKER GANGWAR ,R/o Balli, Bareilly, Uttar

Pradesh-243505, declare that name of my father has been

wrongly written as PREM SHANKAR GANGWAR in my

Staff Selction Comission Junior Engineer Exam 2022

Application form Reg. No-83000282069 & Result and as

PREMSHANKAR in my OBC Certificate No-202213001860.

The actual name of my father is PREM SHANKER GANGWAR

, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RAJEEV GANGWAR

[Signature]

————

It is for general information that I, SHIVANI BARMAN

D/o Late. SARAJIT BARMAN, R/o H.No-179, Gali No-1,

Pratap Vihar Part-2, Kirari Suleman Nagar, North West Delhi,

Delhi-110086, declare that name of my Father has been

wrongly written as SARAJEET BARMAN in my Class 10th

& 12th Educational Documents. The actual name of my

Father is SARAJIT BARMAN respectively which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SHIVANI BARMAN

[Signature]

It is for general information that I, DEVENDER KUMAR

S/o AMAR NATH VIG, R/o H.No-TC-3/12, New Moti Nagar,

Ramesh Nagar, West Delhi-110015, declare that name of

mine and my father have been wrongly written as DEVINDER

NATH and AMAR NATH in my driving Licence No. DLO4

20029285963. The actual name of mine and my father are

DEVENDER KUMAR and AMAR NATH VIG, respectively

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

DEVENDER KUMAR

[Signature]

————

It is for general information that I, BALRAJ SINGH

S/o KALYAN SINGH, R/o Gram Rehuta Post Gadhwa Kala,

Distt. Satna, MP-485112, declare that name of mine has been

wrongly written as BALARAJ SINGH in my 10th class

marksheet. The actual name of mine is BALRAJ SINGH,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

BALRAJ SINGH

[Signature]

————

It is for general information that I, PRIYA D/o MURGESH,

R/o G-136, JJ Colony, Shakur Pur, Delhi, North West Delhi-

110034,  declare that name of my father has been wrongly

written as MUKESH in my all educational documents.  The

actual name of my father is MURGESH, may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

PRIYA

[Signature]

————

It is for general information that I, SATYENDRA SAH

S/o CHHOTE LAL, R/o 1316, Type -II, Gulabi Bagh,  Admin

Flats, New Delhi-110007, declare that name of mine has been

wrongly written as SATIENDER KUMAR SAH  in my ST

Caste Certificate No. SC/1/12/835/17/12/2003. The actual name

of mine is SATYENDRA SAH, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SATYENDRA SAH

[Signature]
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It is for general  information that I, LAXMI  daughter of

BANSI LAL, residing  at I-224, Shakur Pur, North West

Delhi, Delhi-110034, declare that name of my mother has

been wrongly written as REKHA DEVI in my 10th Class

Educational Documents. The actual name of my mother is

REKHA, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

LAXMI

[Signature]

————

It is for general information that I, HARSHIT DWIVEDI

S/o SANTOSH DWIVEDI, R/o J 1380, Jahangir Puri, North

West Delhi-110033, declare that name of my father has been

wrongly written as SANTOSH KUMAR in my 10th and

12th educational documents.  The actual name of my father

is SANTOSH DWIVEDI, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

HARSHIT DWIVEDI

[Signature]

————

It is for general information that I, RAJ KUMAR

S/o SHISHPAL, R/o Bhaiyan Pur (66) Rohtak, Haryana-

124001, declare that name of my minor son has been wrongly

written as LOKESH DESWAL in my minor son LOKESH

DESHWAL, age 17 years in his class 10th marksheet and

Migration Certificate. The actual name of my minor son is

LOKESH DESHWAL, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RAJ KUMAR

[Signature]

————

It is for general information that I, ANJU DEVI D/o ASHBIR

SINGH and W/o SANDEEP KUMAR, R/o 95, Near Dada

Khera, Badhnara, Kaithal, Haryana-136026, declare that name

of mine has been wrongly written as ANJU in my CBSE

class 12th Marksheet-cum-Certificate and University

Graduation BCA Degree. The actual name of mine is ANJU

DEVI, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

ANJU DEVI

[Signature]

————

It is for general information that I, PRINCE CHAUDHARY

S/o ANIL KUMAR CHAUDHARY, R/o Khanjarpur,

Ghaziabad, Uttar Pradesh- 201204, declare that name of my

father has been wrongly written as ANIL KUMAR

CHADHARY in my 10th class marksheet and certificate. The

actual name of my father is ANIL KUMAR CHAUDHARY,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

PRINCE CHAUDHARY

[Signature]

————

It is for general information that I, POOJA D/o NARAYAN

DAS W/o VISHNU, R/o H.No.-7022, Gali No.-1, Mata

Rameshwari Nehru Nagar, Karol Bagh, Central Delhi-110005,

declare that name of mine has been wrongly written as

ANJANA KUMARI  in my 10th class marksheet. The actual

name of mine is POOJA ,which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

POOJA

[Signature]

————

It is for general information that I, AKASH S/o RAJ

KUMAR, R/o F-6/41, Dayalpur Extn., Delhi-110094, declare

that name of my mother has been wrongly written as

HEMLATA in my 10th and 12th educational documents.

The actual name of my mother is HEMA, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

AKASH

[Signature]

————

It is for general information that I, MAHENDRA PAL

SINGH S/o RADHEYSHYAM YADAV, R/o 8/28, S.P.S.,

Sector-28, Noida, Gautam Buddha Nagar, Uttar Pradesh-

201301, declare that name of mine has been wrongly written

as MAHENDRA SINGH in my minor son ANSH KUMAR,

aged 15 Years in his school records and MAHENDRA SINGH

YADAV in his birth certificate. The actual name of mine is

MAHENDRA PAL SINGH respectively, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MAHENDRA PAL SINGH

[Signature]

————

It is for general information that I, VINOD KUMAR

SINGH S/o BHAGWAT PRASAD SINGH, R/o A-2/352, Block-

C, Sultanpuri, Delhi-110086, declare that name of mine and

my wife have been wrongly written as VINOD SINGH and

REEMA in my minor son SHOURYA PRATAP SINGH, aged

13 Years in his school records. The actual name of mine and

my wife are VINOD KUMAR SINGH and REEMA SINGH

respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

VINOD KUMAR SINGH

[Signature]
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It is for general information that I, SAKSHI

D/o SHIVNAND DUBEY, R/o House No. E-148, Gali No. 10,

Mukund Vihar, Karawal Nagar, Khajuri Khas, Delhi-110090,

declare that name of mine has been wrongly written as

SAKSHI DUBEY in my 10th class Marksheet-cum-Certificate.

The actual name of mine is SAKSHI respectively, which may

be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SAKSHI

[Signature]

————

It is for general information that I, SATPAL KANWAR

S/o Sh. AMIN CHAND KANWAR, R/o H.No. FCA-2908,

Gali No. 1, Ward No. 12, SGM Nagar, Faridabad, Haryana-

121001, declare that name of mine has been wrongly written

as SAT PAL in my P.P.O. No. 09/97/B/S/00080/1988 and

Pension Certificate. The actual name of mine is SATPAL

KANWAR, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SATPAL KANWAR

[Signature]

————

It is for general information that I, SUNITA DEVI

W/o DEV KUMAR, residing at H. No. 1002/KH-152/G-8/2,

Samta Vihar, Mukandpur Extn., Delhi-110042, declare that

name of mine has been wrongly written as LALITA DEVI in

my Aadhar Card No. 711709702413. The actual name of mine

is SUNITA DEVI, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SUNITA DEVI

[Signature]

————

It is for general information that I, MODI MULCHAND

BHAI S/o Late KASTURBHAI MODI, Present R/o Q No.-06,

Second Floor, Type -2, Block 1, Old Const 22 Bn ITBP Tigri

Camp, New Delhi-110062, and Permanent R/o Tehsil-

Dantiwada, Police Station-Dantiwada, Distric-Banaskantha

Gujrat-385505, declare that name of mine has been wrongly

written as MULCHANDBHAI MODI in my service book.

The actual name of mine is MODI MULCHAND BHAI,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MODI MULCHAND BHAI

[Signature]

It is for general information that I, DEEKSHA RELHAN

W/o SAGAR RELHAN, R/o 390/92, H.No.-39, Lal Katra,

Sabzi Mandi Ghanta Ghar, Malka Ganj, North Delhi, Delhi-

110007, declare that name of mine has been wrongly written

as GANGA RELHAN in my minor daughter TRIPTI RELHAN,

aged 13 years in her school records. The actual name of mine

is DEEKSHA RELHAN, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

DEEKSHA RELHAN

[Signature]

————

It is for general information that I, SIMRAN D/o ARUN

KUMAR,  residing at  C-100, Gali No.-9, Khajoori Khas,

North East Delhi-110094, declare that name of my father and

mother have been wrongly written as ARUN PASHIR and

SUSHMA PASHIR in my Educational Documents. The actual

name of my father and mother are ARUN KUMAR and

SUSHMA PASSI respectively, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SIMRAN

[Signature]

————

It is for general information that I, RAHUL KUMAR

S/o MANI RAM, R/o H.No.-297, Gali No.-14B, Rajendra

Park Extn., Nangloi, West Delhi-110041, declare that name of

mine has been wrongly written as RAHUL in my OBC Caste

Certificate No. 90500000430174. The actual name of mine is

RAHUL KUMAR, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RAHUL KUMAR

[Signature]

————

It is for general information that I, ROOPALI

CHATURVEDI D/o BEENA CHATURVEDI, Ex W/o ARUN

KUMAR BERIWAL, R/o 81 C, Sukhdev Vihar, South Delhi,

Delhi-110025, declare that I got divorced from my husband

vide Court Decree HMA No. 874/22 dt. 28-11-2022 further I

have changed the name of my minor daughter AADYA

BERIWAL, aged 15 years and she shall hereafter be known

as AADYA CHATURVEDI.

It is certified that I have complied with other legal

requirements in this connection.

ROOPALI CHATURVEDI

[Signature]
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It is for general information that I, KAMAL SINGH

S/o PAWAN KUMAR, R/o Rajana Kalan, Rajana (20) Jind,

Haryana-126113, declare that name of my mother has been

wrongly written as ASHA in my 10th class marksheet.  The

actual name of my mother is ASHA RANI, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

KAMAL SINGH

[Signature]

————

It is for general information that I, ANURADHA SHARMA

W/o RAVINDER KUMAR, R/o D-16 Begum Vihar  Begumpur

North West Delhi, Delhi 110086, declare that name of mine

and my minor daughter has been wrongly written as

ANURADHA and VANSHIKA in her 10th  Class  Educational

documents. The actual name of mine and my  daughter are

ANURADHA SHARMA and VANSHIKA SHARMA, which

may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

ANURADHA SHARMA

[Signature]

————

It is for general information that I, SHUBHAM CHAUHAN

S/o SUSHIL CHAUHAN,  R/o Shop Plot No-D-8, Third

Floor, Pandav Nagar, Near D Park, Delhi-110092, declare that

name of mine and my father has been wrongly written as

SHUBHAM and SUSHIL in my 10th and 12th educational

documents and driving Licence No. UP14 20160027386. The

actual name of mine and my father are SHUBHAM

CHAUHAN and SUSHIL CHAUHAN  respectively, which

may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SHUBHAM CHAUHAN

[Signature]

————

It is general information that I, SURESH KUMAR, son of

SUNEHRA RAM, residing Vill Johar Majra, Tehsil Indri,

District Karnal, Haryana-132041, declare that name of mine

and my wife has been wrongly written SURESH PAL and

MAMTA DEVI in my minor son namely ANMOL PAL aged

16 years in his Educational Documents. The actual name of

mine and my wife are SURESH KUMAR and MAMTA

respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SURESH KUMAR

[Signature]

It is for general information that I, PINKY daughter of

Sh. BALESHWAR BHAGAT, R/o 174, Police Colony, Ashok

Vihar, Delhi-110052, declare that names of mine has been

wrongly written as PINKY KUMARI in my caste certificate

letter No.1755 dated 21.05.08, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

PINKY

[Signature]

————

It is for general information that I, MUSKAN KATHURIA

daughter of  ARUN KUMAR, residing at 30(1), Bazar Dhali

Katkui, Chandpur, Bijnor, Uttar Pradesh-246725, declare that

name of my father and my mother have been wrongly written

as ARUN KATHURIA and PINKI KATHURIA in my 10th

and 12th Class Educational Documents. The actual name of

my father and my mother are ARUN KUMAR and ANJANA

KATHURIA, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MUSKAN KATHURIA

[Signature]

————

It is for general information that I, SAVITRI wife of

DHARMBIR, residing at H.No-139, Baba Mohalla, Aya

Nagar, South Delhi, Delhi-110047, declare that name of mine

and my husband have been wrongly written as SANTOSH

and MAHAVIR in my Voter ID Card No-YRI0854547. The

actual name of mine and my husband are SAVITRI and

DHARMBIR, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SAVITRI

[Signature]

————

It is for general information that I, MAMTA RANI

W/o Sh. RISHIPAL, R/o Village Hemda, Himda(14), Sirsi,

Karnal, Haryana-132001, declare that the name of mine and

my minor son have been wrongly written as MAMTA and

HIMANSHU, in my minor son HIMANSHU DINDYAL aged

17 years in his CBSE 10th Class educational documents, the

actual name of mine and my minor son is MAMTA RANI

and HIMANSHU DINDYAL, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MAMTA RANI

[Signature]
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It is for general information that I, SHAMA PARVEEN

W/o TANVEER ALAM,  R/o 27-28 Block-A, JJ Colony

Ph-2 Nangloi Delhi-110041, declare that name of my minor

son has been wrongly written as  MD TAQIR ALAM, aged

16 years  in his 10th  class school certificate . The actual

name of my son is  MOHD TAUQEER ALAM, which may

be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SHAMA PARVEEN

[Signature]

————

It is for general information that I, DHANANJAY SINGH

S/o RAM KUSHAL SINGH,  R/o 10196, Jhandewalan, Mata

Mandir Wali Gali, Swami Ram Tirth Nagar, Central Delhi-

110055, declare that name of mine has been wrongly written

as DHANJAY SINGH  in my minor son namely ALOK SINGH,

aged 17 years in his  10th class marksheet. The actual name

of mine is DHANANJAY SINGH, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

DHANANJAY SINGH

[Signature]

————

It is for general information that I, DEEPANSHU PHOGAT

S/o SUNIL PHOGAT, R/o Najdik Harcules Zym, Model Town,

Jhajjar, Haryana-124103, declare that name of my mother has

been wrongly written as SUNITA  in my 10th class marksheet.

The actual name of my mother is SUNITA DEVI, which may

be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

DEEPANSHU PHOGAT

[Signature]

————

It is for general information that I, NITIN MAHOUR

S/o RAM BABU MAHOUR,  R/o B-48, Sangam Vihar, Loni

Ghaziabad, UP-201102, declare that name of mine and my

father has been wrongly written as NITIN and RAM BABU

in my 10th and 12th educational documents and driving

Licence No. UP14 20190036697. The actual name of mine

and my father are NITIN MAHOUR and RAM BABU

MAHOUR respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

NITIN MAHOUR

[Signature]

It is for general information that I, SANJAY RAO

S/o RAMRAJ RAO, R/o WE-35A, Gali No.-9, Mohan Garden

Extn., Uttam Nagar, West Delhi-110059,  declare that name

of mine and my father has been wrongly written as SANJAY

and RAMRAJ SINGH in my 10th and 12th educational

documents and driving Licene No. UP14 20190036770. The

actual name of mine and my father are SANJAY RAO and

RAMRAJ RAO respectively, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SANJAY RAO

[Signature]

————

It is for general information that I, UMRAO KUMAR

S/o DHANNA RAM, R/o 1568/13, Tula Nagar Kotla

Mubarakpur, Lodhi Road, New Delhi-110003, declare that

name of my minor daughter has been wrongly written as

ISHIKA in my minor daughter namely INDIRA,  aged

13 years in her school record. The actual name of my minor

daughter is INDIRA, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

UMRAO KUMAR

[Signature]

————

It is for general information that I, ANMOL DHIMAN

S/o SUBHASH CHANDER, R/o 2281, Rajesh Colony,

Jagadhri, Yamuna Nagar, Haryana-135003, declare that name

of my father has been wrongly written as SUBHASH

DHIMAN in my Passport No. V5359188. The actual name of

my father is SUBHASH CHANDER, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

ANMOL DHIMAN

[Signature]

————

It is for general information that I, FARMAN

S/o MD SHAKEEL, R/o K-44, Quila Kadam Sharif, Nabi

Karim, Pahar Ganj, Central Delhi-110055, declare that name

of my father has been wrongly written as MOHD SHAKEEL

SALMANI in my OBC Caste Certificate No. 90500000104849.

The actual name of my father is MD SHAKEEL, which may

be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

FARMAN

[Signature]
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It is for general information that I, HAUSILA PRASAD

MISHRA S/o Shri JAG NARAYAN MISHRA, residing at

Pure Dube Hajipur Salon Raibareli, U.P. -229129, declare that

name of mine has been  wrongly written as HAUSILA

PRASAD in my PPO No. 09/97/86/B/965. The actual name

of mine is HAUSILA PRASAD MISHRA, respectively, which

may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

HAUSILA PRASAD MISHRA

[Signature]

————

It is for general information that I, KESHAV RAJPUT

S/o KARAN PAL SINGH, R/o Khasra No. 1248, B-Block,

Near Old Shiv Mandir, Village Rangpuri, Malik Pur Kohi

alias Rang Puri, South West Delhi, Delhi-110037, declare

that name of mine and my father have been wrongly written

as KESHAV and KPSINGH respectively, in my PAN Card

No. EJRPK3986B, Passport No. P5440909, CBSE class 10th

& 12th Marksheets-cum-Certificates, and as KESHAV and

KP SINGH in my University Graduation B.Tech. Degree.

The actual name of mine and my father are KESHAV RAJPUT

and KARAN PAL SINGH respectively, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

KESHAV RAJPUT

[Signature]

————

It is for general information that I, RAVEENA

W/o SURENDRA SINGH, R/o H.No.-8-A, Sewa Sadan Block,

Mandawali Fazalpur, East Delhi, Delhi-110092, declare that

name of my husband has been wrongly written as

SURENDER GUSAIN in my minor son KARTIK GUSAIN,

aged 17 years in his school records. The actual name of my

husband is SURENDRA SINGH respectively, which may be

amendend accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RAVEENA

[Signature]

————

It is for general information that I, VISHWA NATH SURI

S/o Late BIHARI LAL, R/o H.No.-20-A, Shanti Nagar, Near

Shiv Shakti Durga Mandir Model Town, Panipat, Haryana-

132103, declare that name of my wife has been wrongly

written as MADHU SURI in my service record. The actual

name of my wife is MADHU, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

VISHWA NATH SURI

[Signature]

It is for general information that I, RAM MEHAR

S/o MAUJEE RAM, R/o D-14/89, Sector-3, Rohini, Sector-

7, North East Delhi-110085, declare that name of mine and

my father have been wrongly written as RAMHER and

MOJI RAM in my Pan Card No. ACAPR5462R and also my

name has been wrongly written as RAMHER in my Pension

Payment Order A/C No. 90892020000825. The actual name of

mine and my father are RAM MEHAR and MAUJEE RAM

respectively,  which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RAM MEHAR

[Signature]

————

It is for general information that I, RAJESH MAAN son

of  KARAN SINGH, residing at H.No.-689, Narela Road, Ali

Pur, North West Delhi, Delhi-110036, declare that name of

mine has been wrongly written as RAJESH MANN in my

minor daughter PRANCY aged 13 years in her Birth Certificate

No.-MCDOLR09307470. The actual name of mine is RAJESH

MAAN respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RAJESH MAAN

[Signature]

————

It is for general information that I, SHIV CHARAN

S/o KAMAL SINGH, R/o 747 Huts, Kabir Nagar, Rana Pratap

Bagh, Malka Ganj S.O. North Delhi, Delhi-110007, declare

that name of mine has been wrongly written as SIV CHARAN

in my aadhar card No. 2990 8710 8468. The actual name of

mine is SHIV CHARAN, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SHIV CHARAN

[Signature]

————

It is for general information that I, NISHA D/o FIDA

HUSAIN, R/o H.No.-23/A-1, G/F, Babu Colony, Mandi Pahari,

Mandi, South New Delhi-110047,  declare that name of my

father has been wrongly written as MOHD HUSSAIN in my

10th class educational documents.  The actual name of my

father is FIDA HUSAIN, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

NISHA

[Signature]
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It is for general information that I, SURJEET SINGH

S/o HARNAM SINGH, R/o H. M. P. 403, 12.5 Yards, Raghubir

Nagar, West Delhi, Delhi-110027, declare that name of mine

has been wrongly written as SURJEET BISAIYA in my

minor son HIMANSHU BISAIYA aged 16 years in his 10th

class Educational Documents. The actual name of mine is

SURJEET SINGH respectively, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SURJEET SINGH

[Signature]

————

It is for general information that I, MOHD KASIF

S/o MOHD SHAHID, R/o H.No.-B-313, Street No.-5, 1/2,

Moonga Nagar, Karawal Nagar Road, North East, Delhi-

110094, declare that name of mine, my father and my mother

has been wrongly written as KASIF, SAHID and ISERHT in

my 10th class marksheet. The actual name of mine, my father

and my mother are MOHD KASIF, MOHD SHAHID and

ISRAT JAHAN respectively, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MOHD KASIF

[Signature]

————

It is for general information that I, RAMESH S/o DEEP

CHAND, R/o H.No. 2/19, New Rohtak Road, Harijan Basti,

Karol Bagh, Central Delhi-110005, declare that name of mine

has been wrongly written as RAMESH CHAND  in my SC

Certificate No. 74855. The actual name of mine is RAMESH,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RAMESH

[Signature]

————

It is for general information that I, NITIN KUMAR

VERMA S/o HIRA LAL, R/o 150, 10 Harijan Basti, Shiv

Mandir, Wazirabad, North West Delhi-110054, declare that

name of mine has been wrongly written as NITIN VERMA

in my 10th Class marksheet and certificate and name of my

father has been wrongly written as HEERA LAL in my SC

/01/11/1231/21/10/2004/6871/1311. The actual name of mine

and my father are NITIN KUMAR VERMA and  HIRA LAL

respectively,  which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

NITIN KUMAR VERMA

[Signature]

It is for general information that I, MOHD SAHIL

S/o MOHD SALEEM, R/o C-112, Gali No.-09, Railway Line,

Jagat Puri, Mandoli Road, Shahdara, North East Delhi, Delhi-

110093, declare that name of mine and my father have been

wrongly written as MOHAMMAD SAHIL and

MOHAMMAD SALIM in my OBC Caste Certificate No.

OBC /04/43/1423/6/8/2007/38982 and the name  of my Father

has been wrongly written as MOHD SALIM in my Pan Card

No. JNUPS3558D. The actual name of mine and my Father

are MOHD. SAHIL and MOHD SALEEM, respectively, which

may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MOHD SAHIL

[Signature]

————

It is for general Information that I, ALKA DHAR KAUL

W/o ASHWANI KAUL, R/o House No. 637, Block - I,

Sector -Alpha-2, Greater Noida, Kasana, Gautam Buddha

Nagar, Uttar Pradesh -201310, declare that name of mine has

been  wrongly written as ALKA KAUL in my minor daughter

namely  ADITRI  KAUL aged 16 years in her Birth Certificate

and name of mine has been  wrongly written as ALKA

KAUL in my minor son namely AKUL KAUL aged 13 years

in his Birth Certificate. The actual name of mine is ALKA

DHAR KAUL, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

ALKA DHAR KAUL

[Signature]

————

It is for general information that I, SHIVANI SHARMA

D/o RAJESH KUMAR, R/o House No. 606, Sector-21c,

Mandi Gobindgarh, Fatehgarh Sahib, Punjab-147301, declare

that name of my mother has been wrongly written as RENU

in my Educational Documents. The actual name of my mother

is SUNITA respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SHIVANI SHARMA

[Signature]

————

It is for general information that I, DARAKHSHAN

KAUSAR D/o MOHAMMAD ALI, R/o F-57/7, 2nd Floor,

Nafees Road, Batla House, Jamia Nagar, South Delhi-110025,

declare that name of my father has been wrongly written as

MD ALI  in my 10th class educational documents.  The

actual name of my father is MOHAMMAD ALI, which may

be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

DARAKHSHAN KAUSAR

[Signature]
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It is for general information that I, LATA RANI,

W/o JAGDISH CHAND PANDEY, R/o RZF-13B Gali No.-22,

Sadh Nagar 2 Palam Colony, South West Delhi-110045, declare

that name of mine has been wrongly written as LATA

PANDEY   in my minor son namely AVICHAL PANDEY

aged 17 years in his 10th class marksheet. The actual name

of mine is LATA RANI, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

LATA RANI

[Signature]

————

It is for general information that I, LATA RANI

W/o JAGDISH CHAND PANDEY, R/o RZF-13B Gali No.-22,

Sadh Nagar 2 Palam Colony, South West Delhi-110045, declare

that name of mine has been wrongly written as LATA

PANDEY   in my minor son namely AADIT PANDEY aged

15 years in his 10th class marksheet. The actual name of

mine is LATA RANI, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

LATA RANI

[Signature]

————

It is for general information that I, PARDEEP KUMAR

S/o FATEH SINGH, residing at Near Pole 41, House No. 576,

Mundka Village, West Delhi, Delhi-110041, declare that name

of mine has been wrongly written as PARDEEP in my minor

Daughter namely ISHA  aged 16 years in her 10th Class

Educational Documents. The actual name of mine is

PARDEEP  KUMAR, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

PARDEEP KUMAR

[Signature]

————

It is for general information that I, BHUWANESHWARI

SHARMA W/o KAPIL DEV SHARMA, R/o H.No.-918,

Sec-3, Vasundhara Ghaziabad UP-201012, declare that name

of mine has been wrongly written as BHUWAN SHARMA

in my daughter namely TANISHA SHARMA aged 17 years

in her 10th class marksheet. The actual name of mine is

BHUWANESHWARI SHARMA, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

BHUWANESHWARI SHARMA

[Signature]

It is for general information that I, SANTOSH BANSAL

W/o HEMRAJ SINGH, R/o B-263, Kalyan Kunj, Barola,

Sector-49, Noida, Gautam Buddha Nagar, Uttar Pradesh-

201301, declare that name of mine has been wrongly written

as SANTOSH in my minor son's ANSHUL KHARI, aged 16

years  in his 10th class certificate. The actual name of mine

is SANTOSH BANSAL respectively, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SANTOSH BANSAL

[Signature]

————

It is for general information that I, SAYYAD IJAJ

S/o SAYYAD SADATH, R/o H.No.-85, Police Colony, Vikas

Puri, Tilak Nagar, West Delhi, Delhi-110018, declare that

name of mine and my minor daughter has been wrongly

written as SAYED AJAJ and SAYED MAHEEN FATEMA in

my minor daughter SAYYAD MAHEEN FATEMA aged 13

years in her 10th class Educational Documents. The actual

name of mine and my minor daughter are SAYYAD IJAJ and

SAYYAD MAHEEN FATEMA respectively, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SAYYAD IJAJ

[Signature]

————

It is for general information that I, NOBHIT GILL

S/o SUDHIR KUMAR, R/o 284, Near Mata Chowk, Malik

Pur Kohi alias Rang Puri, South West Delhi, Delhi-110037,

declare that name of my father and my mother has been

wrongly written as SUDHIR KUMAR GILL and RINA GILL

in my 10th & 12th class educational documents. The actual

name of my father and my mother are SUDHIR KUMAR and

REENA respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

NOBHIT GILL

[Signature]

————

It is for general information that I, SUNITA DEVI

W/o AJIT SINGH, R/o 48/1, Mehrana, Charkhi Dadri,

Haryana-127306, declare that name of mine has been wrongly

written as SUNITA in my minor son namely MOHIT SINGH

CHAHAR aged 17 years in his all educational documents.

The actual name of mine is SUNITA DEVI, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SUNITA DEVI

[Signature]
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It is for general information that I, MD SHAHNAWAJ

S/o MD ANWAR, R/o H.No-84, Block-D, Om Vihar, Phase-

5, Near Madina Masjid, DK Mohan Garden, West Delhi-

110059, declare that name of mine wrongly written as

SHAHNAWAJ  in my CBSE class10th  marksheet. The

actual name of mine is MD SHAHNAWAJ, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MD SHAHNAWAJ

[Signature]

————

It is for general information that I, SHABNAM

D/o MD SULEMAN, R/o RZH 129, Nihal Vihar, Nangloi,

West Delhi-110041, declare that name of my father and my

mother has been wrongly written as SULEMAN KHAN and

MUNNI BEGUM   in my Birth Certificate No. MCDOLIR-

0112-005410168 and name of my father has been wrongly

written as SULEMAN KHAN in my OBC Certificate No.

90500000282838. The actual name of my father and my mother

are MD SULEMAN and MUNNI respectively, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SHABNAM

[Signature]

————

It is for general information that I, RAJINDER KUMAR

KHANNA S/o Late Sh. HIRA LAL KHANNA, R/o 1349/2,

Jand Gali, Near Sat Narayan Mandir, Patiala, Punjab-147001,

declare that name of mine has been wrongly written as

RAJINDER KHANNA in my Service Record. The actual

name of mine is RAJINDER KUMAR KHANNA, which may

be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RAJINDER KUMAR KHANNA

[Signature]

————

It is for general information that I, SACHIN KUMAR

S/o OM HARI, R/o 583, Gali No-6, Chander Lok Colony,

Mandoli, North East Delhi-110093, declare that name of

mine, my father and my mother has been wrongly written as

SACHIN KUMAR VISHWAKARMA, OMHARI

VISHWAKARMA and RAJBALA VISHWAKARMA in my

educational documents.  The actual name of mine, my father

and my mother are SACHIN KUMAR, OM HARI and RAJ

BALA respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SACHIN KUMAR

[Signature]

It is for general information that I, BRAJESH KUMAR

S/o JAYVEER SINGH, R/o Veenpur Kalan Amirsa Kasganj,

Uttar Pradesh-207245, declare that name of mine has been

wrongly written as RAHUL SINGH in my Aadhar card No-

550371660448. The actual name of mine is BRAJESH KUMAR

respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

BRAJESH KUMAR

[Signature]

————

It is for general information that I, AKASH RATHI

S/o NARESH KUMAR, R/o H. No-85, Near Maan Medical

Store, Rajpur Khurd, Po-Maidan Garhi, New Delhi-110068,

declare that name of my father and my mother has been

wrongly written as NARESH KUMAR RATHI and MUKESH

KUMARI in my all educational documents. The actual name

of my father and my mother are NARESH KUMAR and

MUKESH respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

AKASH RATHI

[Signature]

————

It is for general information that I, MEENAKSHI

D/o  OMKAR, R/o A-131, Street No-04, Near SBI ATM,

Pratap Nagar Saboli, Nand Nagri, North East Delhi, Delhi-

110093, declare that name of my father has been wrongly

written as OMKAR SINGH in my SC Caste Certificate No-

SC/4/41/3329/3/3/2004/4072. The actual name of  my father

is OMKAR, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MEENAKSHI

[Signature]

————

It is for general information that I, VIJAY K RUSTAGI

S/o  GULZARI LAL GUPTA, R/o 32, Rail Vihar, Pitampura,

North West Delhi, Delhi-110034, declare that name of mine

and my father has been wrongly written as VIJAY KUAMR

and G L GUPTA in my Driving Licence No-DL-

0819010142464. The actual name of mine and my father are

VIJAY K RUSTAGI and GULZARI LAL GUPTA, which may

be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

VIJAY K RUSTAGI

[Signature]
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It is for general information that I, MANGE RAM

S/o SHIVLAL, R/o Aminaabad Urf Nyana, Gautam Buddha

Nagar, Uttar Pradesh-203202, declare that name of my wife

has been wrongly written as KAVITA in my Service Records.

The actual name of my wife is KAMLA, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MANGE RAM

[Signature]

————

It is for general information that I, HABEEBA

D/o SALAMATULLAH, R/o D-1141, J J Colony Bawana,

North West Delhi, Delhi-110039, declare that name of mine

and my father and my mother has been wrongly written as

HABIBA, ABDUL SALAM and SKILA KHATOON in my

10th and 12th class Educational Documents.The actual name

of mine, my Father and my Mother are HABEEBA,

SALAMATULLAH and SAKILA KHATUN respectively,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

HABEEBA

[Signature]

————

It is for general information that I, SHRUTI KATHURIA

D/o ARUN KUMAR, R/o 30(1), Bazar Dhali, Katkui, Chandpur,

Bijnor, Chandpur, Uttar Pradesh-246725, declare that name

of mine and my father has been wrongly written as SHRUTI

KATHURIYA and ARUN KATHURIYA in my Migration

Certificate No.-MIGPRO23130574128440. The actual name of

mine and my father are SHRUTI KATHURIA and ARUN

KUMAR, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SHRUTI KATHURIA

[Signature]

————

It is for general information that I, ARSH RANA

S/o JASBIR BAHADUR SINGH, R/o Ward No. 3, Jankaur

Khas (216) Una, Himachal Pradesh-174303, declare that name

of my Father has been wrongly written as JASVIR SINGH

in my 10th Class Certificate and the name of my Father has

been wrongly written as JASBIR SINGH in my Birth

Certificate. The actual name of my Father is JASBIR

BAHADUR SINGH, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

ARSH RANA

[Signature]

It is for general information that I, HIMANSHU S/o JAIVIR

SINGH, R/o H.No. 228/1, Dadri Gate, Bhiwani, Haryana-

127021, declare that name of my father and my mother has

been wrongly written as JAIVIR and NEERAJ in my

10th class marksheet and as NEERAJ in my 12th class

educational documents.  The actual name of my father and

my mother are JAIVIR SINGH and NEERAJ KUMARI

respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

HIMANSHU

[Signature]

————

It is for general information that I, AJOY DAS S/o AMAR

CHAND DAS, R/o H.No.-706, Gali No-7, Govindpuri, Kalkaji,

New Delhi-110019,  declare that name of my father has been

wrongly written as AMAR DAS in my SC Caste Certificate

No. 90510000491881. The actual name of my father is AMAR

CHAND DAS, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

AJOY DAS

[Signature]

————

It is for general information that I, MASHOOQUE ALAM

S/o NANKU, R/o H.No.-R-3 A-2/43, Street No.-5, Near Noori

Masjid, Uttam Nagar, West Delhi-110059, declare that name

of my father has been wrongly written as NANKUL

AHAMAD in 10th and 12th and B.A. educational

documents. The actual name of my father is NANKU, which

may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MASHOOQUE ALAM

[Signature]

————

It is for general information that I, MOHD IRFAN MIRZA

S/o MOHD IQBAL, R/o H.No.-115, Street No.-04, Kardam

Puri, Shahdara, Delhi-110094, declare that name of mine, my

father and my wife  has been wrongly written as

MOHAMMAD IRFAN, MOHAMMAD IQBAL and NAZMA

in my Passport No. T2312454. The actual name of mine, my

father and my wife are MOHD IRFAN MIRZA , MOHD

IQBAL and NAZMA MIRZA respectively, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MOHD IRFAN MIRZA

[Signature]
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It is for general information that I, MOHD IRFAN MIRZA

S/o MOHD IQBAL, R/o H.No.-D1/14, Street No.-9, Near

Minara Masjid, Mohanpuri, Maujpur, Garhi Mendu, North

East Delhi-110053, declare that name of mine, my wife and

my minor son has been wrongly written as MOHD IRFAN,

NAZMA and RIZWAN  in my minor son namely MOHD

RIZWAN MIRZA aged 14 years in his 8th class school

Leaving Certificate. The actual name of mine, my wife and

my minor son as MOHD IRFAN MIRZA, NAZMA MIRZA

and MOHD RIZWAN MIRZA respectively, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MOHD IRFAN MIRZA

[Signature]

————

It is for general information that I, RAJESH

S/o DHARAMPAL, R/o X-432, Camp No.-1, Nangloi, Delhi-

110041, declare that name of my father has been wrongly

written as DHARAMPAL SINGH in my all educational

documents. The actual name of my father is DHARAMPAL,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RAJESH

[Signature]

————

It is for general information that I, JYOTI D/o VIJAY

JAISWAL, R/o Plot No.-8, W-134-A, Ground Floor, Sant

Garh, M B S Nagar, Tilak Nagar, West Delhi, Delhi-110018,

declare that name of my father has been wrongly written as

VIJAY CHAUDHARY in my10th & 12th Class educational

documents. The actual name of my father is VIJAY JAISWAL

respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

JYOTI

[Signature]

————

It is for general information that I, NITIN KUMAR

GAUTAM S/o RAJ KUMAR GAUTAM, R/o Dr. Ambedkar

Colony, 28, Village Khera Khurd, Delhi- 110082, declare that

name of mine and my father has been wrongly written as

NITIN KUMAR GOUTAM and RAJ KUMAR GOUTAM in

my 10th class marksheet and certificate. The actual name of

mine and my father are NITIN KUMAR GAUTAM and RAJ

KUMAR GAUTAM respectively, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

NITIN KUMAR GAUTAM

[Signature]

It is for general information that I, RAM KUMAR

S/o TUKIRAM SINGH, R/o A-839, Gali No.-11, Meet Nagar,

Gokal Pur, North East Delhi, Delhi-110094, declare that name

of my father has been wrongly written as TOOKI RAM in

my Driving Licence No.-DL5 20190004019. The actual name

of my father is TUKIRAM SINGH respectively, which may

be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RAM KUMAR

[Signature]

————

It is for general information that I, INDARJEET SINGH

S/o KEVAL SINGH, R/o V-111, Old Nangal Raya, Delhi Cantt.,

Delhi-110010, declare that name of mine and my father have

been wrongly written as INDERJEET SINGH and KEWAL

SINGH in my Service Records and my Aadhar Card No.

630408054722. The actual name of mine and my father are

INDARJEET SINGH and KEVAL SINGH respectively, which

may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

INDARJEET SINGH

[Signature]

————

It is for general information that I, FAIM AHAMAD

S/o MOHD YUSUPH, R/o Vill-Kunda Khurd, The-Chandpur,

PO & PS-Noorpur, Bijnor, Uttar Pradesh-246734, declare that

name of mine and my father has been wrongly written as

MOHD FAHEEM and MOHD YUSUF in my Aadhar Card

No.-3472 1507 3533. The actual name of mine and my father

are FAIM AHAMAD and MOHD YUSUPH, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

FAIM AHAMAD

[Signature]

————

It is for general information that I, CHHAYA SONI

W/o MANOJ SONI, R/o E-137, Ground Floor, Krishan Vihar,

Sultanpuri C-Block, North West Delhi, Delhi-110086, declare

that name of mine and my minor son has been wrongly

written as CHHAYA and SONI ADITYA MANOJ in my

minor son ADITYA SONI aged 16 years in his 10th Class

Educational Documents. The actual name of mine and my

minor son are CHHAYA SONI and ADITYA SONI, which

may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

CHHAYA SONI

[Signature]
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It is for general information that I, CHUTTAN S/o GYASA

RAM, R/o House No. 237, 9 Block, Khichripur, Chilla Saroda

Khadar, East Delhi, Delhi-110091, declare that name of mine

has been wrongly written as CHHUTTAN SINGH in my

minor son NITESH aged 17 years in his Educational

Documents. The actual name of mine is CHUTTAN

respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

CHUTTAN

[Signature]

————

It is for general information that I, RESHMA

W/o SULEMAN, R/o 62 Gazipur Village, Ghazipur, East Delhi-

110096, declare that name of mine and my husband have

been wrongly written as SUNITA and NANAK CHAND in

my minor daughter namely RAKHI aged 16 years in her 10th

class mark sheet. The actual name of mine and my husband

are RESHMA and SULEMAN respectively, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RESHMA

[Signature]

————

It is for general information that I, JITENDER SINGH

S/o DAYAL SINGH, R/o Dikadla (81) Panipat, Haryana-

132122, declare that name of my wife has been wrongly

written as SEEMA in my minor son namely RUDAR

GAHLYAN aged 17 years in his 10th class marksheet. The

actual name of my wife is SEEMA MALIK, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

JITENDER SINGH

[Signature]

————

It is for general information that I, RANI W/o Late

KARAMVEER, R/o Loko Colony, Jind, Teh & Distt. Jind,

Haryana-126102, declare that name of my husband has been

wrongly written as KARAMVEER SINGH in my Service

Record. The actual name of my husband is KARAMVEER,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

 RANI

[Signature]

It is for general information that I, PRIYANK SINGH

S/o HARISH SINGH, R/o 4671/6, Gali No-112/10, Block-B, St

John Public School, Sant Nagar, Burari, Delhi-110084, declare

that name of my father has been wrongly written as HARISH

CHANDRA SINGH in my 10th and 12th educational

documents. The actual name of my father is HARISH SINGH,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

PRIYANK SINGH

[Signature]

————

It is for general information that I, DEEPAK SINGH

S/o  DHAN SINGH,  R/o  House No-8A, S/F, Back Side, Flat

No-8, Gali No-17, Jain Road Bhagwati Garden Extension ,

Uttam Nagar, Delhi-110059, declare that name of mine has

been wrongly written as DEEPAK SINGH RAWAT in my

Driving Licence No. DL 0320060343995. The actual name of

mine is DEEPAK SINGH, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

DEEPAK SINGH

[Signature]

————

It is for general information that I, KUNAL TANWAR

S/o LEKHRAJ TANWAR, R/o House No. 185, Tigi Pur,

North West Delhi, Delhi-110036, declare that name of my

father has been wrongly written as LEKHRAJ in my 10th

and 12th class marks-sheet and certificate. The actual name

of my father is LEKHRAJ TANWAR, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

KUNAL TANWAR

[Signature]

————

It is for general information that I, SEEMA GAUR

W/o DHEERAJ TANWAR, R/o D-133, Flat C-6, 2nd Floor,

Krishna Park, Khanpur, Delhi-110062, declare that name of

my husband and my minor daughter TVESHA TANWAR

aged 13 year has been wrongly written as Dr. INDERJEET

SINGH and TVESHA SINGH in her School Records. The

actual name of my  husband and my minor daughter are

DHEERAJ TANWAR  and TVESHA TANWAR, which may

be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SEEMA GAUR

[Signature]
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It is for general information that I, VANSHIKA TOMAR

D/o PRADEEP KUMAR, R/o 418, New Adarsh Nagar,

Roorkee, Uttrakhand-247667, declare that name of my mother

has been wrongly written as MEENU in my 10th and 12th

educational documents. The actual name of my mother is

MEENA RANI, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

VANSHIKA TOMAR

[Signature]

————

It is for general information that I, MANJIT KAUR

D/o MUKHTAR SINGH and W/o GURPAL SINGH,

R/o Village Saifabad, PO Tehang, Tehsil Phillaur, Jalandhar,

Punjab-144410, declare that name of my father has been

wrongly written as MUKHTIAR SINGH in my Passport

No. R4356298. The actual name of my father is MUKHTAR

SINGH, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MANJIT KAUR

[Signature]

————

It is for general information that I, SANJEEV

S/o MANGAT RAM, R/o 796, Village Kheri Naru, P. O Kheri

Naru, Karnal, Haryana-132036, declare that name of my mother

has been wrongly written as VARSHA RANI in my 10th

class marksheet. The actual name of my mother is VARSHA

DEVI, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SANJEEV

[Signature]

————

It is for general information that I, SIKANDER

S/o SALAMATULLAH, R/o D-1141, J J Colony Bawana,

North West Delhi, Delhi-110039, declare that name of my

father and my mother have been wrongly written as ABDUL

SALAM and SHAKEELA KHATOON in my 10th &12th

class educational Documents. The actual name of my father

and my mother are SALAMATULLAH and SAKILA

KHATUN, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SIKANDER

[Signature]

————

It is for the general public information that I, PRASHANT

S/o UTTAM SINGH, R/o RZ-325-A, Braham Puri, Pankha

Road, South West Delhi, New Delhi-110046, declare that

name of my mother has been wrongly written as RAJ KALA

in my senior secondary school Educational documents. The

actual name of my mother is RAJBALA, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

PRASHANT

[Signature]

————

It is for general information that I,  DHARMVIR SINGH

S/o NARENDRA SINGH, R/o Post Bharoli Khurd, Gram

Bharoli Khurd, Bhind Madhya Pradesh-477557, declare that

name of my minor daughter has been wrongly written as

SVATI  in my minor daughter GEETANJALI aged 12 years

in her Aadhar Card No. 5912 1210 2626. The actual name of

my minor daughter is GEETANJALI, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

DHARMVIR SINGH

[Signature]

————

It is for general information that I, HIMANSHU

S/o RAM KISHORE, R/o H. No-B-367, New Seema Puri, East

Delhi, Delhi-110095, declare that name of my father has been

wrongly written as RAM KISHOR in my 10th and 12th

educational documents and Passport No. S1486664. The

actual name of my father is RAM KISHORE, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

HIMANSHU

[Signature]

————

It is for general information that I, LAKHANIA

D/o MAHESHVARI DEEN and W/o RAGHUBIR, R/o 06

2nd Floor, Masihgarh Church, Sukhdev Vihar, New Friends

Colony, South Delhi, Delhi-110025, declare that name of my

father has been wrongly written as MAHESHVARI DEEN

SAHU  in my PAN card No.  ARVPP9324N. The actual name

of my father is MAHESHVARI DEEN, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

LAKHANIA

[Signature]
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It is for general information that I, PARVAT SINGH son

of MAL SINGH, employed as Junior Commission Officer in

the 832 Light Regiment, residing at Village-Chhinchhas,

Post-Kumasjatan, Tashil-Laxmangarh, District-Sikar,

State- Rajastahan-332311, declare that name of mine has

been wrongly written as PARAVAT SINGH  in my service

record. The actual name of mine is PARVAT SINGH, which

may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

PARVAT SINGH

[Signature]

————

It is for the general public information that I, SANJEET

S/o SURENDER, R/o H. No-39, Ranholla, Nangloi, Punjabi

Bagh, West Delhi, Delhi-110041, declare that name of my

father has been wrongly written as SURENDER SINGH in

my  Caste certificate-OBC/03/31/12298/18/5/2010/8931022063.

The actual name of my father SURENDER, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SANJEET

[Signature]

————

It is for general information that I, SAGAT SINGH

S/o GANGA SINGH, R/o 259, Sanjay Nagar, 1 Bindukhatta,

Dauli Range, Nainital, Uttarakhand-262402, declare that name

of mine has been wrongly written as SHAKTI SINGH  in my

Oriental Bank of Commerce Employee Pension Book No-

00507. The actual name of mine is SAGAT SINGH, which

may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SAGAT SINGH

[Signature]

————

It is for general information that I, GULABI DEVI

W/o MEHAR SINGH, R/o House No.-12/1, Chandre Lok

Basti, Rajpur, Dehradun, Uttarakhand-248001, declare that

name of mine has been wrongly written as ARVINA SINGH

in my minor daughter SRISHTI SINGH aged 17 years in

her10th and 12th educational documents. The actual name

of mine is GULABI DEVI, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

GULABI DEVI

[Signature]

It is for general information that I, JAHEER ALAM

S/o Late  AZEEMULLA, R/o RZV-42, Nanda Block, New

Delhi, Mahavir Enclave, Palam Village, South West

Delhi-110045, declare that name of mine and my father  has

been wrongly written as JAHIR ALAM and AJIMULLA in

my 10th class educational documents. The actual name of

mine and my father are JAHEER ALAM and AZEEMULLA

respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

JAHEER ALAM

[Signature]

————

It is for general information that I, GANJI SIMHADRI

RAO S/o GANJI APPALA NAIDU, R/o House Number 1-26,

P BayyaVaram, P Bayya Varam Panchayati Yelamanchili

Mandalam, Pulaparthi, Visakhapatnam, Pulaparthi, Andhra

Pradesh-531055, declare that name of mine has been wrongly

written as SIMHADRI RAO GANJI in my 10th class

educational documents. The actual name of mine is GANJI

SIMHADRI RAO respectively, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

GANJI SIMHADRI RAO

[Signature]

————

It is for general information that I, MOHD SHAHZAD

S/o MD. RAMZAN, R/o B-10, Gopal Vihar Vijay Vihar,

Phase-2, Rohini, North West Delhi, Delhi-110085, declare

that name of mine has been wrongly written as

MD. SHAHYAD in my minor D/o SOOFIYA ANSARI aged

13 years in her School Records. The actual name of mine is

MOHD SHAHZAD,  which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MOHD SHAHZAD

[Signature]

————

It is for general information that I, VIJAY KUMAR

S/o RAM KHILADI, R/o D-15, Gali No-8, Dev Kunj, Raj

Nagar Part-2, Palam Colony, South West Delhi, Delhi-110077,

declare that name of my minor son has been wrongly written

as TARUN in my minor son TARUN GUPTA aged 13 years

in his school records. The actual name of my minor son is

TARUN GUPTA respectively, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

VIJAY KUMAR

[Signature]
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It is for general information that I, SHRUTI SAINI

D/o JAI KISHAN SAINI, R/o D M 252/1, Rewari Road,

Ward No-13, Saini Market, Pataudi, Gurgaon, Haryana-122503,

declare that name of mine has been wrongly written as

SHURTI SAINI in my12th class educational documents. The

actual name of mine is SHRUTI SAINI respectively, which

may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SHRUTI SAINI

[Signature]

————

It is for general information that I, MAHI JAIN

D/o AMIT JAIN, R/o C-115, Chander Nagar, Ghaziabad, UP-

201011, declare that name of mine has been wrongly written

as BABY MANU JAIN  in my birth certificate No. MCDOLIR-

2204-000808846. The actual name of mine is MAHI JAIN,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MAHI JAIN

[Signature]

————

It is for general information that I, SAKSHAM JAIN

S/o AMIT JAIN, R/o C-115, Chander Nagar, Ghaziabad, UP-

201011, declare that name of mine has been wrongly written

as VISHU JAIN in my birth Certificate No. MCDOLR04117218.

The actual name of mine is SAKSHAM JAIN, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SAKSHAM JAIN

[Signature]

————

It is for general information that I, ABHISHEK S/o PACHU

RAM, R/o 350, Block-C4, Sultan Puri C Block, Delhi-110086,

declare that the name of my father has been wrongly written

as SH PACHU RAM  in my 10th class certificates and name

of my mother has been wrongly written as KRISHNA DEVI

in my 10th and 12th class certificates that actual names of

my father and my mother are  PACHU RAM and KRISHNA,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

ABHISHEK

[Signature]

It is for general information that I, ANJEELA DEVI

W/o SHAMBHU NATH GUPTA, residing at B-2/289, Sultan

Puri, North West Delhi, Delhi-110086, declare that name of

mine and my husband has been wrongly written as ANJALI

and SHAMBHU NATH in my minor daughter's namely

BHAWANI KUMARI aged 14 years in her school records.

The actual name of mine and my husband are ANJEELA

DEVI and SHAMBHU NATH GUPTA respectively, which

may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

ANJEELA DEVI

[Signature]

————

I, ABHISHEK SAXENA son of Mr. PRAMOD KUMAR

SAXENA, Permanent address D386, Vivekanand colony

Ujjain (M.P.)-456001, Currently residing at C99, Third floor

Rajpur Khurd Colony, Chattarpur Enclave, New Delhi-110068,

have changed the name of my minor daughter ISHANI

SAXENA, aged 7 years and she shall hereafter be known

as MISHKA SAXENA.

It is certified that I have complied with other legal

requirements in this connection.

ABHISHEK SAXENA

[Signature]

————

It is for general information that I, SATENDRA KUMAR

S/o SHYAM LAL, R/o B-82/13, Stya Gali No. 2, North Ghonda,

Shastri Park, East Delhi-110053, declare that the name of

mine & my father has been wrongly writtin as SATENDER

& SHYAM LAL SINGH in my B.Com Provisional certificate.

The actual name of mine & my father SATENDRA KUMAR

& SHYAM LAL, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SATENDRA KUMAR

[Signature]

————

It is for general information that I, SHAILENDRA PRASAD

S/o RAM BACHAN PRASAD, R/o H.No-RZ 54/338, Gali

No-3, Jagdamba Vihar West Sagarpur, South West Delhi,

Delhi-110046, declare that name of mine and my wife has

been wrongly written as SHAILENDER and VIJAYANTI in

my minor son NIKHIL KUMAR aged 15 years in his

10th Class educational documents. The actual name of mine

and my wife are SHAILENDRA PRASAD and VIJANTI

DEVI  respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SHAILENDRA PRASAD

[Signature]
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It is for general information that I, SUNEEL PRASAD

S/o CHAKRADHAR PRASAD, R/o Kola, Tehri Garhwal,

Uttarakhand-249161, declare that name of mine and my wife

has been wrongly written as SUNIL GODIYAL and PINKI

GODIYAL in my minor son SAURYA GODIYAL aged

16 years in his 10th class Educational Documents. The

actual name of mine and my wife are SUNEEL PRASAD and

PINGLA GODIYAL, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SUNEEL PRASAD

[Signature]

————

It is for general information that I, GANEESHA

PRAJAPATI D/o GANESH KUMAR, R/o 55 Masjid Line

Bhogal, South Delhi, Delhi-110014, declare that name of my

father has been wrongly written as GANESH PRAJAPATI

in my 10th Class Educational Documents. The actual name

of my father is GANESH KUMAR  respectively, which may

be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

GANEESHA PRAJAPATI

[Signature]

————

It is for general information that I, JOTHI VINURAJ

W/o P VINURAJ, R/o Flate No-20, Pocket-1, Sector-22, DDA

SFS Flats, Dwarka, South West Delhi-110077, declare that

name of mine has been wrongly written as JYOTHI VINURAJ

in my minor daughter V R BHAGYASHRI aged 17 years in

her 10th class marksheet and birth certificate No. MCDOLIR-

0106-001541310. The actual name of mine is JOTHI VINURAJ,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

JOTHI VINURAJ

[Signature]

————

It is for general information that I, RABIYA BEGAM

W/o MOHD YUNUS, R/o H. No-V-802/1/1, Gali No-17,

Maujpur, North East Delhi, Delhi-110053, declare that name

of mine has been wrongly written as GULSHAN in my minor

son MOHD ZAID aged 16 years in his 10th class Educational

Documents. The actual name of mine is RABIYA BEGAM

respectively which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RABIYA BEGAM

[Signature]

It is for general information that I, RABIYA BEGAM

W/o  MOHD YUNUS, R/o H. No-V-802/1/1, Gali No-17,

Maujpur, North East Delhi, Delhi-110053, declare that name

of mine has been wrongly written as GULSHAN in my minor

son MOHD FAIZ aged 17 years in his 10th Class Educational

documents. The actual name of mine is RABIYA BEGAM

respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RABIYA BEGAM

[Signature]

————

It is for general information that I, DEEPANSHU

S/o  MAHESH CHAND, R/o G-276, Gali No-11, Bhagirathi

Vihar, Gokal Pur, North East Delhi, Delhi-110094, declare that

name of my father has been wrongly written as MAHESH

in my 10th and 12th Class Educational Documents. The

actual name of my father is MAHESH CHAND respectively,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

 DEEPANSHU

[Signature]

————

It is for general information that I, ANURAG CHAUHAN

S/o ANIL KUMAR CHAUHAN, R/o E-893A, Sector-11,

Pratap Vihar, Ghaziabad, Uttar Pradesh-201009, declare that

name of my father has been wrongly written as ANIL

CHAUHAN in my educational documents, Driving Licence

No. UP14 20190028357 and  Pan Card No. CISPC2880E. The

actual name of my father is ANIL KUMAR CHAUHAN,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

ANURAG CHAUHAN

[Signature]

————

It is for general information that I, PINKI SHARMA

W/o GAURAV SHARMA, R/o Z-44, Vitesta Enclave,

Kashmiri Colony, Lane No.14, Najafgarh, Delhi-110043,

declare that name of mine has been wrongly written as

DIVYA SHARMA  in my minor daughter namely RASHMI

SHARMA aged 14 years in her 10th class marksheet. The

actual name of mine is PINKI SHARMA, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

PINKI SHARMA

[Signature]
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It is for general information that I, RAMESH CHANDRA

SUYAL S/o SURESH CHANDRA SUYAL, R/o B-1810,

Second Floor, Near Dayal Clinic, Shastri Nagar North West

Delhi, Delhi 110052, declare that name of mine has been

wrongly written as R. C. SUYAL in my minor son ATRIJ

SUYAL aged 13 years in his school records and Birth

Certificate No. 469, The actual name of mine is RAMESH

CHANDRA SUYAL, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RAMESH CHANDRA SUYAL

[Signature]

————

It is for general information that I, POOJA wife of

Late KAPIL ARYA, R/o A-12, Opp. Govind Puram, Vishnu

Enclave, Govindpuram S.O., Ghaziabad, Uttar Pradesh 201013,

declare that name of my husband has been wrongly written

as KAPIL SHEKHAWAT in my minor daughter SANJHI

SHEKHAWAT aged 17 years 10th class marks-sheet. The

actual name of my husband is KAPIL ARYA, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

POOJA

[Signature]

————

It is for general information that I, OM PRAKASH VERMA

S/o GOPI NATH, R/o B-3/21, Yamuna Vihar, Garhi Mendu,

Bhajan Pura, North East Delhi-110053, declare that name of

mine has been wrongly written as OM PRAKASH   in my

10th, 12th, BSC educational documents. The actual name of

mine is OM PRAKASH VERMA, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

OM PRAKASH VERMA

[Signature]

————

It is for general information that I, GOURAB BHADULA

S/o B. D. BHADULA, R/o A- 48, Gali No-2, Hanuman Mandir

Gali, Amrit Vihar, Burari Delhi-110084, declare that name of

mine has been wrongly written as GAURAB BHADULA in

my Bachelor of Arts Degree Educational Documents and

name of my mother has been wrongly written as SUSHILA

in my CBSE Class 10th Marksheet. The actual name of mine

and mother are GOURAB BHADULA and SUSHILA

BHADULA respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

 GOURAB BHADULA

[Signature]

It is for general information that I, AMAN SINGH

S/o Late RAJBIR SINGH, residing at H. No. G-34, Princess

Park, Copernicus Marg, New Delhi-110001, declare that name

of mine and my father has been wrongly written as AMAN

and RAJVEER SINGH in my all Educational Documents. The

actual name of mine and my father are AMAN SINGH and

RAJBIR SINGH respectively, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

AMAN SINGH

[Signature]

————

It is for general information that I, REDDY VARI NITHISH

KUMAR REDDY S/o REDDY VARI MOHAN REDDY,

R/o Flat No.200, South Kamal Nagar, Opposite to

Santhoshimata Temple, Kapra, Medchal-Malkajgiri

Telngana-500062, declare that name of mine, my father and

my mother has been wrongly written as R NITHISH KUMAR

REDDY, R MOHAN REDDY and R BHARATHI in my CBSE

10th and Certificate-Cum-Memorandum of Marks. The actual

name of mine, my father and my mother are REDDY VARI

NITHISH KUMAR REDDY, REDDY VARI MOHAN REDDY

and REDDY VARI BHARATHI, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

REDDY VARI NITHISH KUMAR REDDY

[Signature]

————

It is for general information that I, SONIKA CHOUDHARY

W/o DINESH KUMAR  D/o CHETAN PRAKASH, R/o Nunia

Gothra, Gothra Nooniya, Jhunjhunun, Rajasthan- 333026,

declare that name of mine has been wrongly written as

KUMARI SONIKA CHOUDHARY in my 10th and 12th class

marksheet and certificate and University Grants Commission

for National Educational Test Certificate and Rajasthan State

Certificate in information Technology (RS-CIT) of Rajasthan

Knowledge Corporation Limited Certificate and  name of

mine has been wrongly written as MS SONIKA

CHOUDHARY in my Bachelor of Science marksheet and

Master of Science  Marksheet. The actual name of mine is

SONIKA CHOUDHARY, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SONIKA CHOUDHARY

[Signature]
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It is for general information that I, CHANDRA SHEKHAR

S/o DURGA DUTT, resident of House No. 151, Street

No. 0, Near Dharamsala, Village Phullanwal, Basant Avenue,

Ludhiana, Punjab-141013 declare that name of mine and my

wife has been wrongly written as CHANDER SHEKHAR

MAINALI and KAMLA MAINALI in my minor daughter

SONI MAINALI aged 17 years, CBSE 10th Class Certificate.

The actual name of mine and my wife are CHANDRA

SHEKHAR and KAMLA respectively, which may amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

CHANDRA SHEKHAR

[Signature]

————

It is for general information that I, MAHADEVI

SAKAREPPA B PATIL  D/o  SAKAREPPA B PATIL Wife of

RAMACHANDRA AJJANAKATTI, R/o  R.S. No.175/A,

Plot No.169 Shivanagar, Behind LET College At / Post.

Gokak, Tq:  Gokak, Distt. Belagavi-591307, State Karnataka,

declare that name of mine has been wrongly written as

LAKSHMI S PATIL in my PPO No. 008183/94 and in

Discharge Certificate. The actual name of mine is

MAHADEVI SAKAREPPA B PATIL respectively,  which

may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MAHADEVI SAKAREPPA B PATIL

[Signature]

————

It is general information that I, PULKIT NAYYAR

S/o PURSHOTTAM NAYYAR, R/o H. No 14/10 Mohalla

Narrotam Vihar, Kapurthala, Punjab-144601, India, declare

that name of my mother has been wrongly written as ASHA

NAYYAR in my CBSE 10th mark sheets certificate. The

actual name of my mother is ASHA RANI, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

PULKIT NAYYAR

[Signature]

————

It is for general information that I,  MALOOK CHAND

S/o VEDRAM SINGH, residing at 59/3, Siddharth Nagar,

PVS Mall, Sher Ghari, Meerut, Uttar Pradesh-250004, declare

that name of my wife and my minor son age 16 years has

been wrongly written as GEETA and PUSKAR in my Indian

Navy office record. The actual name of my wife and son are

GEETA RANI and PUSHKAR VERMA respectively, which

may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MALOOK CHAND

[Signature]

It is for general information that I, MOHAMMED GOUSE

ATTAR S/o ABDUL ALEEM residing at Bandiwad Base,

Patthar Pod Galli, Hubli, Distt. Dharwad, Karnataka,

PIN: 580020, declare that name of mine and father has been

wrongly written as MOHD GOUS A ATTAR and ABDUL

ALEEM ATTAR in my service record. The actual name of

mine and father is MOHAMMED GOUSE ATTAR and

ABDUL ALEEM respectively, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MOHAMMED GOUSE ATTAR

[Signature]

————

It is for general information that I, VISHAL VISHISIT

S/o ANIL KUMAR, R/o Ward No. 6, Purhiran, Hoshiarpur,

Punjab-146111, declare that name of mine has been wrongly

written as VISHAL VASISHT in my Passport No. L9395626.

The actual name of mine is VISHAL VISHISIT, which may

be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

VISHAL VISHISIT

[Signature]

————

It is for general information that I, MOHD SAHIL Son of

MOHD ASLAM, R/o Khanalampura, Mandir Wali Gali,

Saharanpur, Uttar Pradesh-247001, declare that name of my

father and my mother has been wrongly written as GULSHER

GAURI and SABIYA GAURI in my 10th and 12th Class

Educational Documents. The actual name of my father and

my mother are MOHD ASLAM and NAZRIN, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MOHD SAHIL

[Signature]

————

It is for general information that I, PARAMJEET RANA

son of  PARMOD KUMAR, Residing at Alawla(65), Karnal,

Haryana-132036, declare that name of my mother has been

wrongly written as ROOMA RANI in my 10th Class

Educational Documents. The actual name of my mother is

RUMA RANI, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

PARAMJEET RANA

[Signature]



PART IV] THE GAZETTE OF INDIA, JULY 22,  2023 (ASADHA 31, 1945) 2639

It is for general information that I, REKHA RANI

W/o RAJ SINGH, R/o VPO Safdarpur, Tehsil Dasuya, District

Hoshiarpur, Punjab-144205, declare that name of my minor

son has been wrongly written as DRUVE SINGH MANHAS

in my minor son DRUVE SINGH MINHAS aged 15 years in

her 10th class result. The actual name of my minor son is

DRUVE SINGH MINHAS respectively, which may be

amended accordingly.

 It is certified that I have complied with other legal

requirements in this connection.

REKHA RANI

[Signature]

————

It is for general information that I, NAVDEEP S/o BHOOP

SINGH, R/o VPO Geong, District Katihal, Haryana-136027,

declare that name of my mother has been wrongly written

as KHAZANI DEVI in my 12th Class School certificate and

Marksheet. The actual name of my mother is KHZANI DEVI,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

NAVDEEP

[Signature]

————

It is for general information that I, NAVPREET SINGH

ALANG S/o Shri KULWANT SINGH, R/o H. No. C-46,

Neelamber Appartments, Capt Satish Marg, Pitampura,

Saraswati Vihar, Delhi-110034, declare that name of my minor

son has been wrongly written as NAVPREET in my service

records. The actual name of mine is NAVPREET SINGH

ALANG, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

NAVPREET SINGH ALANG

[Signature]

————

It is for general information that I, MUSKAN

D/o SHARMINDER KUMAR, residing at Flat No. 45 A,

Rehmat Homes, Kishanpura Dhakauli, SAS Nagar, Punjab-

140603, do hereby declare that name of my father have been

wrongly written as SURINDER KUMAR in my CBSE Class

10th Marksheet. The actual name of my father is

SHARMINDER KUMAR, which may be amended accordingly

It is certified that I have complied with other legal

requirements in this connection.

MUSKAN

[Signature]

————

It is for general information that I, SAKSHI RATURI

D/o BHARAT RAM RATURI, R/o 140, Umedpur, Dehradun,

Umedpur, Uttarakhand-248007, declare that name of my

mother has been wrongly written as HEM LATA in my 12th

Class Certificate. The actual name of my mother is

HEMALATA RATURI, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SAKSHI RATURI

[Signature]

————

It is for general information that I, SAVIN ARORA

D/o ARVINDER KUMAR, residing at B-13/566, Gobindpura

Basti, Sangrur, Punjab-148001, declare that the name of my

father has been wrongly written as ARWINDER KUMAR in

my CBSE Class 10th and 12th Marksheets. The actual name

of my father is ARVINDER KUMAR, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SAVIN ARORA

[Signature]

————

It is for general information that I, HIRDAYANAND

NANDKISHOR BHAGAT, S/o NANDKISHOR BHAGAT,

R/o Near Vivek Mandir School, Hari Om Janata Coloni Ring

Road Mangaruji Fendarkar Ward, Gondiya, Gondia,

Maharashtra-441601, declare that name of mine has been

wrongly written as HARIDAYA NAND VAKTA in my old

PPO No- 3505010100056009 which is updated New PPO

No- 20097340500234. The actual name of mine is

HIRDAYANAND NANDKISHOR BHAGAT, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

HIRDAYANAND NANDKISHOR BHAGAT

[Signature]

————

It is for general information that I, ISH ARORA

S/o ARVINDER KUMAR, residing at B-13/566, Gobindpura

Basti, Sangrur, Punjab-148001, declare that the name of my

father and my mother have been wrongly written as ARVIND

KUMAR and NISHA ARORA in my CBSE Class 10th and

Punjab Board 12th Marksheet. The actual name of my father

and my mother are ARVINDER KUMAR and NISHA

respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

ISH ARORA

[Signature]
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It is for general information that I, AZRA  PARVEEN

W/o MOHAMMAD RASHID, R/o B-5/435, Mohalla Railway

Road,  Distt Malerkotla, Punjab, declare that the name of

mine has been wrongly written as AZRA  SHEIKH in my

minor daughter ASMI SHEIKH aged 17 years in her 10th

Class educational Certificate. The actual name of mine is

AZRA PARVEEN, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

AZRA  PARVEEN

[Signature]

————

 It is for general information that I, HARDIK THAKRAL

S/o PARVEEN THAKRAL, R/o  H. No.  21 Bhatia Colony,

Assandh Road, Panipat, Haryana-132103, do hereby declare

that name of my mother have been wrongly written as

ASHA THAKRAL in my CBSE Class 10th Marksheet. The

actual name of mother is ASHA RANI, which may be

amended accordingly

It is certified that I have complied with other legal

requirements in this connection.

 HARDIK THAKRAL

[Signature]

————

 It is for general information that I, GAURAV THAKUR

S/o JEET SINGH, R/o #1786 C, Adarsh Nagar Naya Gaon,

SAS Nagar, Mohali, Punjab-160103, do hereby declare that

name of my mother and father have been wrongly written

as MANORAMA THAKUR in 10th and in 12th MANORMA

THAKUR and father name JEET SINGH THAKUR in my

CBSE Class 10th and 12th Marksheet. The actual name of

mother and father are LORMA and JEET SINGH, which may

be amended accordingly

It is certified that I have complied with other legal

requirements in this connection.

GAURAV THAKUR

[Signature]

————

————

It is for general information that I, MANISH PANIGRAHI,

S/o KAMALENDU PANIGRAHI, residing at Kainsir Road,

Ainthapali, Sambalpur, Odisha-768004, decalre that the name

of mine has been wrongly written as MANISH KUMAR in

my PAN Card bearing No-FZDPK5519R and in my DIM and

PGDIM certificates and Mark sheets. Further, name of my

mother has been wrongly written as SANJUKTA

PANIGRAHI in my 10th and 12th class Certificates & Mark

sheets. The actual name of mine and mother are MANISH

PANIGRAHI and SANJUKTA PANDA respectively, which

may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MANISH PANIGRAHI

[Signature]

It is for general information that I, VASHISTH son of

RAKESH KUMAR, R/o Kadarpur, Saharanpur, Uttar Pradesh-

247121, declare that name of my father and my mother has

been wrongly written as RAKESH and PARMILA in my

10th and 12th Class Educational Documents. The actual

name of my father and my mother are RAKESH KUMAR

and PARMILA DEVI, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

VASHISTH

[Signature]

————

It is for general information that I, SANJEEV KUMAR

S/o Sh. BILAS RAI, residing at House No-ND279, Mohalla

Purani Kacheri, Jalandhar, Punjab-144008, declare that name

of mine has been wrongly written as SANJEEV in my minor

son SIDHARTH age 16 years CBSE Board 10th class

certificate. The actual name of mine is SANJEEV KUMAR

respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SANJEEV KUMAR

[Signature]

————

It is for the general information that  I, SARAVANAN

S/o  RAVI SANKAR, R/o  68, Bazaar Street, Balasamudram,

Dindigul, Tamil Nadu - 624610, declare that the name of my

mother has been wrongly written as MARAGATHAM in

my Class 10 Marksheet (Central Board of Secondary

Education, Delhi- S. No. SSE/2015 - 250216) (Registration

No. M115/46005/0026). The actual name of my mother is

MARAGATHA VALLI respectively, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SARAVANAN

[Signature]

————

It is for general information that I, SANIYA Daughter of

MOHD ISLAM, R/o H.No-8/4781/A, Islamabad Midde Wali

Gali No-7/6, Khata Kheri, Saharanpur, Uttar Pradesh-247001,

declare that name of mine, my father and my mother has

been wrongly written as SANIYA GAUR, MOHD ISLAM

GAUR and TARMEEM GAUR in my 10th and 12th Class

Educational Documents. The actual name of mine, my father

and my mother are SANIYA, MOHD ISLAM and TARMEEM,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

 SANIYA

[Signature]
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It is for general information that I, RAJESH BHANDARI

S/o SURINDER BHANDARI, R/o- House No- B 33/102,

Bhagat Singh Colony, Salem Tabri, Ludhiana, Central Post

office, Punjab- 141008, declare that name of mine and my

Father has been wrongly written as RAJESH KUMAR and

SURINDER KUMAR BHANDARI in my 10th class

Marksheet. The actual name of mine and my father are

RAJESH BHANDARI and SURINDER BHANDARI

respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RAJESH BHANDARI

[Signature]

————

It is for general information that I, GATTEM

LAXMIPATHI APPLASWAMY, S/o APPLASWAMY

GATTEM, R/o- Railway QTR No. 824 A/2 West Yard, Valsad,

Valsad, Gujrat- 396001, declare that name of mine has been

wrongly written as G. LAXMI PATHI in my Service record.

The actual name of mine is GATTEM LAXMIPATHI

APPLASWAMY, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

GATTEM  LAXMIPATHI APPLASWAMY

[Signature]

————

It is for general information that I, HARMINDER SINGH

S/o RAVINDER SINGH, R/o BG 2/9 B, Paschim Vihar,

West Delhi, Delhi- 110063, declare that name of my wife has

been wrongly written as RATTAN DEEP KAUR  in my

minor daughter SEHAJ KAUR aged 17 years in her 10th &

12th  CBSE Certificate Cum Marksheet. The actual name of

my wife is RATTANDEEP KAUR, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

HARMINDER SINGH

[Signature]

————

It is for general information that I, SUCHA SINGH

S/o RAJ MAL, R/o Vill. Chak Raju Singh PO Sandhra,

Hosiarpur-144105, Punjab, declare that name of my wife has

been wrongly written as HARINDER JIT KAUR in my

Passport No. V0920788. The actual name of my wife is

NARINDER JIT KAUR respectively, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

 SUCHA SINGH

[Signature]

It is for general information that I, KAMLESH

CHAUDHARY S/o SOMESHWAR CHAUDHARY, R/o Barki

Nainijor, Nainijor, Buxar, Bihar-802112, declare that name of

mine has been wrongly written as KAMLESH CHOUDHRY

in my P.P.O No. 169202100873. The actual name of mine is

KAMLESH CHAUDHARY, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

KAMLESH CHAUDHARY

[Signature]

————

It is for general information that I, HARBHAJAN KAUR

MATHARU W/o Late SHRI GURCHARAN SINGH

MATHARU, R/o P-121, Anuj Vihar, Airport Road, New Delhi-

110010, declare that name of mine has been wrongly written

as HARBAJAN MATHARU  in my husband's PPO. No. 09/

97/B/S/00293/1989. The actual name of mine is HARBHAJAN

KAUR MATHARU, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

HARBHAJAN KAUR MATHARU

[Signature]

————

It is for general information that I, KAILASH CHAND

SOOD S/o SH. NAND LAL SOOD, R/o H. No. RZ-243, E-

90, Opposite Negi Tent House, Raj Nagar Part-II, Palam

Colony, South West Delhi, Delhi-110045, declare that name

of mine has been wrongly written as KAILASH CHAND in

my P.P.O. No. S/025646/93(ARMY). The actual name of mine

is KAILASH CHAND SOOD, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

KAILASH CHAND SOOD

[Signature]

————

 It is for the general public information that I, SURESH

KUMAR SEN S/o BABOO LAL SEN, R/o C-61, Type-2,

Galaxy City, Amrawad Khurd, Huzur, Bhopal,

Madhya Pradesh-462022, declare that name of mine and my

father has been wrongly written as SURESH KUMAR NAI

and BABOO LAL NAI in my Cast certificate and education

documents and my Service Records and name of mine and

my father has been wrongly written as SURESH KUMAR

NAI and BABULAL NAI in my Pan Card-AIJPN3711E. The

actual name of mine and my father are SURESH KUMAR

SEN and BABOO LAL SEN, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SURESH KUMAR SEN

[Signature]



2642 THE GAZETTE OF INDIA, JULY 22,  2023 (ASADHA 31, 1945)        [PART IV

t

It is for general information that I, LAKHVINDER SINGLA

S/o OM PARKASH SINGLA, R/o H. No. B-X-250, Ahata

Narain Singh, BARNALA, PUNJAB, declare that my name

and my wife's name has been wrongly written as

LAKHVINDER KUMAR SINGLA  and SUNITA DEVI in my

Passport No. H8232704. The actual name of my mine is

LAKHVINDER SINGLA and my wife is SARITA SINGLA,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

LAKHVINDER SINGLA

[Signature]

————

It is general information that I, MANPREET SINGH

S/o SATPAL MAHAL, residing at Ward No 8, Raipur Upperla

(218) Una Himachal Pardesh-174315, declare that name of

my father and mother  has been wrongly written as SATNAM

SINGH and SANTOSH  in my CBSE Class 10th and

12th  Marksheet. Certificate. The actual name of my father

and mother are SATPAL MAHAL and SANTOSH KUMARI,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MANPREET SINGH

[Signature]

————

It is for general information that I, SHANKAR MAHTO

S/o Shri JAGESHWAR MAHTO, working as Plant Attendant

in Bokaro Steel Plant (Staff No. 784802), Jharkhand and

resident of Village-Ranipokhar, P.O. Baidhmara, P.S. Harla,

Distt. Bokaro-827009, Jharkhand, declare that name of my

wife has been wrongly written as NILU DEVI in my

departmental personnel file. The actual name of my wife is

NILU KUMARI, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SHANKAR MAHTO

[Signature]

————

It is for general information that I, ANJU Wife of  SANJEEV

KUMAR, Residing at Vill Beh Ranga, Beh Ranga, Hoshiarpur,

Punjab-144223, declare that name of mine has been wrongly

written as KASHISH in my minor daughter RAYANA aged

17 years in her 10th Class Educational Documents. The

actual name of mine is ANJU, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

ANJU

[Signature]

It is for general information that I, MOHAMMAD AASIM

Son of  MOHAMMAD AQIL, R/o 8/1, Chob Faroshan Near

Arbi Madarsa, Saharanpur, Uttar Pradesh-247001, declare

that name of my father has been wrongly written as

MOHAMMAD AAQUIL in my 10th and 12th Class

Educational documents. The actual name of my father is

MOHAMMAD AQIL, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MOHAMMAD AASIM

[Signature]

————

It is for general information that I, JITENDRA DIPAK

SONPITALE S/o DIPAK PUNDLIK SONPITALE, employed

as High Skilled -II in Ammunition Factory Khadki, Pune -

411003,  residing at Flat No. 305, 'C' wing, Shivom, Gaikwad

Nagar, near Horizon eng school, Dighi, Pune-411015, declare

that name of mine has been wrongly written as JITENDRA

DIPAKRAO SONPITALE in my Service Book, driving license

and educational documents. The actual name of mine is

JITENDRA DIPAK SONPITALE, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

JITENDRA DIPAK SONPITALE

[Signature]

————

It is for general information that I, TAHIRA BEGUM

W/o HUSAIN AHMAD, R/o 1009/721, Jamia Nagar, South

Khalapar, Muzaffarnagar, Uttar Pradesh- 251002, declare that

name of mine has been wrongly written as KM. TAHARA

BEGUM in my 10th Marksheet and Certificate. The actual

name of mine is TAHIRA BEGUM, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

TAHIRA BEGUM

[Signature]

————

It is for general information that I, AYAZ UDDIN NIZAMI

S/o WAHAJ UDDIN, R/o K-890 Sector- K, Kanpur Road,

Ashiyana, L D A Colony, Lucknow, Uttar Pradesh-226012,

declare that name of my father and my mother has been

wrongly written as WAHAZ UDDIN NIZAMI and NAJMA

WAHAZ in my 10th class marksheet and certificate and

Passport No. N1333406. The actual name of my father and

my mother are WAHAJ UDDIN and NAJMA WAHAJ

respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

AYAZ UDDIN NIZAMI

[Signature]
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It is for general information that I, ASHISH KUMAR

S/o ARVIND KUMAR, R/o D.M. Colony Patel Nagar, Bihar,

Nalanda, Bihar- 803101, declare that name of my father has

been wrongly written as ARBIND KUMAR in my 10th and

12th Marksheet and name of my mother has been wrongly

written as ANURADHA DEVI in my 10th Marksheet. The

actual name of my father and mother are ARVIND KUMAR

and ANURADHA KUMARI respectively, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

ASHISH KUMAR

[Signature]

————

It is for general information that I, DIMPLE SHARMA

W/o Late JITIN SHARMA, residence at 886/23, Gali No. 2,

Heera Nagar, Gurgaon, Haryana-122001, declare that the

name of mine and my husband have been wrongly written

as POOJA and JATIN SHARMA in my minor son DAKSH

SHARMA age 15 years in his Birth Certificate. The actual

name of mine and my husband are DIMPLE SHARMA and

JITIN SHARMA respectively, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

DIMPLE SHARMA

[Signature]

————

It is for general information that I, VIKRAM DASS

S/o HARBHAJAN DASS, residing at Dera Baba Balram

Dass, Opp. D.S.P. Office, Ward No. 5, Supredenty Road,

Barnala, District-Barnala, Punjab-148101, declare that the

name of my minor son KUSHAAN DASS aged 17 years has

been wrongly written as KHUSHAN DASS in his CBSE

Board Class 10th Marksheet Certificate. The actual name of

my minor son is KUSHAAN DASS, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

VIKRAM DASS

[Signature]

————

It is for general information that I, TAZEEN MAZHAR

D/o MD. MAZHAR ALAM, residing at Bastin Bazar, P.O.

Asansol P.S. Asansol (South), District Paschim Bardhaman,

West Bengal-713301, declare that name of my father and my

mother have been wrongly written as MAZHAR ALAM

and MUSARRAT PARVEEN in my educational documents.

The actual name of my father and my mother is

MD. MAZHAR ALAM and MUSARRAT PARWEEN

respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

TAZEEN MAZHAR

[Signature]

————

It is For General Information That I, AYUSH MITTAL

S/o ARVIND MITTAL, R/o H.No. 250 ST. NO. 2, Guru Nanak

Nagar, Distt. Patiala, Punjab, declare that name of my mother

has been wrongly written as GEETA MITTAL in my 10th

and 12th Class Certificates. The actual name of my mother

is MONIKA GUPTA, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

AYUSH MITTAL

[Signature]

————

It is for general information that I, MAMTA DEVI

W/o JAI PRAKASH SINGH, R/o Vill. Gunthi Purwa, Post-

Fariha, Fariha, Auraiya, Uttar Pradesh-206129, declare that

name of mine has been wrongly written as MAMTA in my

minor daughter TANISHA SINGH aged 16 years in her

educational documents. The actual name of mine is MAMTA

DEVI, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MAMTA DEVI

[Signature]

————

It is for general information that I, DHANBAHADUR

NILBAHADUR KAVIRAM S/o Late NILBAHADUR

DILBAHADUR KAVIRAM, employed as CPW/SKILLED in

Ammunition Factory Khadki, Pune-411003, residing at Flat

No. 304, Chandrai Complex, NDA road, Near Sanjivani

Hospital, Uttamnagar, Pune - 411023, declare that name of

mine and my father has been wrongly written as

DHANBHDUR NILBHADHUR KAVIRAM in my Service

Book and NEELBAHADUR D KAVIRAM in my educational

documents respectively. The actual name of mine and my

father are DHANBAHADUR NILBAHADUR KAVIRAM and

NILBAHADUR DILBAHADUR KAVIRAM respectively,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

DHANBAHADUR NILBAHADUR KAVIRAM

[Signature]
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It is for general information that I, TEJENDER KUMAR

S/o SULTAN SINGH SAINI, R/o 818/21 Gali No. 2 Narender

Nagar, Sonipat Haryana-131001, declare that name of mine

and my wife has been wrongly written as TEJENDER and

INDU in my minor son AKSHAT aged 17 years in his

educational documents. The actual name of mine and my

wife is TEJENDER KUMAR and INDERJEET SAINI which

may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

TEJENDER KUMAR

[Signature]

————

It is for general information that I, YATHARTH

S/o CHAMAN PRAKASH, R/o Baragi Mohlla, Garhkhera

(67), Atali, Faridabad, Haryana- 121004, declare that Name of

my mother has been wrongly written as SUSHILA in my all

Educational Documents. The actual name of my mother is

SUSHILA DEVI, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

YATHARTH

[Signature]

————

It is for general information that I, ARUSHI THAKUR

D/o RAJINDER KUMAR RATHORE, R/o Q-9, Extn, New

Palam Vihar, Phase 1 Gurgaon Haryana-122017, declare that

name of mine and my Father has been wrongly written as

RUCHIKA RATHORE and RAJINDER RATHORE in my

Class 10th and 12th Educational Documents. The actual

name of mine and my Father are ARUSHI THAKUR and

RAJINDER KUMAR RATHORE respectively, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

ARUSHI THAKUR

[Signature]

————

It is for general information that I, PARMINDER JEET

S/o CHUNI LAL, R/o VPO Sansarpur Terrace, Sansar Pur

(1), Sansarpur Terrace, Jaswan, Kangra, Himachal Pradesh-

176501, declare that name of mine has been wrongly written

as PARMINDER JIT in my Service record. The actual name

of mine is PARMINDER JEET, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

PARMINDER JEET

[Signature]

It is for general information that I, KULDEEP SINGH

S/o Sh. CHARAN SINGH, R/o Kalu Patti, Kirmach (6),

Kurukshetra, Haryana- 136119, declare that name of my wife

has been wrongly written as SUNITA DEVI in my Passport

No- K5123952. The actual name of my wife is SAVITA DEVI

respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

KULDEEP SINGH

[Signature]

————

It is for general information that I, PARVEEN KUMAR

S/o KAMALJEET, R/o H. No. 1008/26, Street No. 8, Ward

No. 22, BA Singh Nagar, Ludhiana, Punjab-141007, declare

that name of my father has been wrongly written as

KANWAL JEET in my 10th and 12th Class and Bachelor of

Arts Mark Sheet and Certificate. The actual name of my

father is KAMALJEET, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

PARVEEN KUMAR

[Signature]

————

It is for general information that I, ASHISH DIGAMBAR

WADEKAR S/o DIGAMBAR WADEKAR, R/o E-304, Purva

Panorama Apartments, Bannerghatta Road, Kalena Agrahara,

Bangalore South,Bengaluru, Karnataka-560076, declare that

name of mine has been wrongly written as PANKAJ KOHLI

in my minor daughter PRIYASHA WADEKAR aged about

17 years, in her 10th Class Certificate. The actual name of

mine is ASHISH DIGAMBAR WADEKAR, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

ASHISH DIGAMBAR WADEKAR

[Signature]

————

It is for general information that I, RAJNI SEHJAL

D/o BAHADUR SINGH, R/o 224 VPO Bir Pind, Tehsil

Nakodar, Bir Pind, Jalandhar, Punjab-144043, declare that

name of mine and my Father has been wrongly written as

RAJNI and BAHADUR RAM in my Passport No. U9037739

and 10th, 12th class marksheet and certificate and Birth

Certificate. The actual name of mine and my Father are

RAJNI SEHJAL and BAHADUR SINGH respectively, which

may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RAJNI SEHJAL

[Signature]
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It is for general information that I, MEENA MEHTA

W/o INDERJEET MEHTA, residence at 154/1-C, Rattan

Nagar, Tripuri Town, Patiala, Punjab-147001, declare that the

name of mine has been wrongly written as RITIKA MEHTA

in my minor daughter REDHIMA MEHTA aged 17 years in

her CBSE Class 10th Marksheet. The actual name of mine

is MEENA MEHTA, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MEENA MEHTA

[Signature]

————

It is for general information that I, KHUSHI D/o RAJIV

KUMAR CHAUDHARY, R/o House No. 144A, Gali No. 5,

Surakhpur Road, Aaradhna Enclave Gopal Nagar, Najafgarh,

South West Delhi, Delhi-110043, declare that name of my

father and my mother have been wrongly written as RAJEEV

KUMAR CHAUDHARY and POONAM RAJORA in my

12th Class Educational documents. The actual name of my

father and my mother are RAJIV KUMAR CHAUDHARY

and POONAM, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

KHUSHI

[Signature]

————

It is for general information that I, LATAKSHI SHARMA

D/o RAKESH KUMAR SHARMA, residing MCF-192,

B-Block, Adarsh Nagar, Malerna Road, Ballabgarh-121004,

Faridabad, Haryana, declare that name of my father has

been wrongly written as RAKESH SHARMA in my 10th,

12th Marksheets cum Certificates and all CBSE educational

documents. The actual name of my father is RAKESH

KUMAR SHARMA, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

LATAKSHI SHARMA

[Signature]

————

It is for general information that I, VINOD KUMAR

S/o ROOP LAL CHAUHAN, presently R/o Unit Med Regt

C/o -99 APO, Gurgaon-925760, permanent, R/o Telpur, Anfield

Grant, Dehradun, Vikasnagar, Uttarakhand-248198, declare

that name of my daughter has been wrongly written as

ISHA in my Army Service Records. The actual name of my

daughter is SIMRAN, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

VINOD KUMAR

[Signature]

It is for general information that I, PARAMPREET SINGH

S/o GURPAL SINGH, R/o H.No.-1361, Ward No.-5, Railway

Road, Nakodar, Jalandhar, Punjab-144040, declare that name

of my mother has been wrongly written as SUKHWINDER

KAUR in my 10th class marksheet. The actual name of my

mother is KAMALJIT KAUR, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

PARAMPREET SINGH

[Signature]

————

It is for general information that I, PANEMANGALORE

DINESH NAYAK S/o P. PADMANABHA NAYAK,

R/o 3-176C, Hanuman Road, 76 Badagabettu Village,

Chitpady, Udupi City, Karnataka-576101, declare that name

of mine has been wrongly written as DINESH PADMANABH

NAYAK in my PPO No. S/24685/1979 and discharge book,

NAYAK DINESH P in my ECHS card and DINESH P. NAYAK

in my Ex. Servicemen identity card. The actual name of mine

is PANEMANGALORE DINESH NAYAK respectively,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

PANEMANGALORE DINESH NAYAK

[Signature]

————

It is for general information that I, JATINDER KUMAR

S/o TARLOK CHAND, R/o Village Gajju Jagir, Distt.

Pathankot, Baknaur, Punjab-143534, declare that name of

mine has been wrongly written as JATINDER KUMAR SAINI

in my minor son DEEPANSHU SAINI aged 14 years in his

educational documents. The actual name of mine is

JATINDER KUMAR, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

JATINDER KUMAR

[Signature]

————

It is for the general public information that I, MANSI

D/o RAJESH KUMAR, R/o VPO. Dhansa, Dhansa, South

West Delhi, Delhi-110073, declare that name of my father

has been wrongly written as RAJESH in my 10th and 12th

class education documents. The actual name of my father

is RAJESH KUMAR, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MANSI

[Signature]
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It is for general information that I, SHAIK NAYAB

RASOOL S/o SHAIK MADAR, R/o 2-1-40-19A, Rajnagar

Colony, Besides Rajnagar Community Hall, Uppal, Gulam

Aligunda, K V Rangareddy, Telangana-500039, declare that

name of mine and my father have been wrongly written as

SHEIK NAYAB RASOOL and S K MADAR in my S.S.C

Certificate. The actual name of mine and my father are

SHAIK NAYAB RASOOL and SHAIK MADAR SAHAB

respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SHAIK NAYAB RASOOL

[Signature]

————

 It is for general information that I, P. SIDDAIAH

S/o Late PUTTASWAMY, R/o #803/1, Mahamayi Road,

Hootagalli, SRS Colony, Belavadi, Mysore, Karnataka-570018,

declare that name of my wife has been wrongly written as

JAYA SIDDAIAH in my PPO number 429720100535. The

actual name of my wife is JAYAMMA respectively, which

may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

P. SIDDAIAH

[Signature]

————

It is for general information that I, ANJANI W/o TARUN

GOYAL, R/o Flat No. 3-B, DDA-Flats, Satyam Enclave, Jhilmil

Colony, East, Delhi-110095, declare that name of mine has

been wrongly written as ANJALI GOYAL in my minor

daughter NANDINI GOYAL aged 15 years in her school

records. The actual name of mine is ANJANI, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

ANJANI

[Signature]

————

It is for general information that I, ANUJ SINGH son of

JITENDER SINGH, residing at H.No.-413, Mohalla Doplan,

Tikri Kalan, West Delhi, Delhi-110041, declare that name of

mine has been wrongly written as ANUJ in my 10th and 12th

Class Educational Documents. The actual name of mine is

ANUJ SINGH, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

ANUJ SINGH

[Signature]

It is for general information that I, RAFEEK
MOHAMMAD S/o SONU MOHAMMAD, R/o W-65/259,
Indra Camp No.-3, F Block, Vikas Puri, West Delhi-110018,
declare that name of mine has been wrongly written as
RAFEEK DHUNIYA in my aadhar card No. 9293 7269 2241.
The actual name of mine is RAFEEK MOHAMMAD, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RAFEEK MOHAMMAD
[Signature]

————

It is for general information that I, SUNDARI W/o Late
KIRSHAN D/o GAJENDRA SINGH, R/o Plot No.-C-410, Gali
No.-8, D C M Colony, Ibrahim Pur, North West Delhi-110036,
declare that my husband expired on Dt. 22.6.2020 and the
death certificate was issued with registration No. 58703.
Further I remarried with SHUBHAM s/o RAKESH SINGH,
R/o Plot No.-C-410,Gali No.-8, D C M Colony, Ibrahim Pur,
North West Delhi-110036, vide Marriage Certificate
No. 90730000108405 issue on dated 29.01.2021. Hence forth
the name of the father of my minor daughter CHHAVI aged
12 years and my minor son RITIK aged 10 years may be
known as SHUBHAM in Future for all purpose.

It is certified that I have complied with other legal
requirements in this connection.

SUNDARI
[Signature]

————

It is for general information that I, VINOD KUMAR
S/o Sh. ISHWAR SINGH, R/o H No. 271, Vill. Dadupur
Roran, Dadupur Roran (43), Karnal, Haryana-132001, declare
that the name of mine and my wife have been wrongly
written as VINOD and RITU in my minor daughter namely
ADITI aged 17 years in her CBSE 10th and 12th class
educational documents, the actual name of mine and my
wife are VINOD KUMAR and RITU RANI respectively,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

VINOD KUMAR
[Signature]

————

It is for general information that I, ASHOK KUMAR
S/o SHRI BALWAN SINGH, R/o 284/1, Rishi Colony, Ward
No.-1, Jhajjar Tehsil And Distt. Jhajjar, Haryana-124103,
declare that name of my minor son has been wrongly written
as GARVIT in his education documents. The actual name of
my minor son is GARVIT KHATRI, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ASHOK KUMAR

[Signature]
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It is for general information that I, SATYA NARAYAN

YADAV S/o VANSH RAJ YADAV, R/o Bahdu Jhuggi

No. C 912, PP No. JJ Basti, Goyla Dairy, Qutab Pur, South

West Delhi-110071, declare that name of mine and my wife

have been wrongly written as SATYANARAYAN YADAV

and SONIA YADAV in my minor son namely DHEERAJ

YADAV, aged 17 years in his 10th and 12th educational

documents. The actual name of mine and my wife are SATYA

NARAYAN YADAV and SONI DEVI respectively, which

may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SATYA NARAYAN YADAV

[Signature]

————

It is for general information that I, MAHENDRA

UPADHYAY S/o RAMESHWAR UPADHYAY, R/o 197/A,

Lakhimpur Sahjaur Road, Mugalsarai, Chandauli,

Uttar Pradesh-232101, declare that name of mine has been

wrongly written as MOHENDRA UPADHYAY in my PPO

No.-20157300600003. The actual name of mine is

MAHENDRA UPADHYAY, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MAHENDRA UPADHYAY

[Signature]

————

It is for general information that I, SINGH SIR

S/o KRISHNA SINGH , R/o House No.-124, Rana Bhavan,

Nangli Poona, Ali Pur, North West Delhi, Delhi-110036, declare

that name of mine and my Father have been wrongly written

as NAKSH ARYA and KISHUN SINGH in my Educational

Documents. The actual name of mine and my Father are

SINGH SIR and KRISHNA SINGH, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SINGH SIR

[Signature]

————

It is for general information that I, GAURAV SHARMA

S/o OM PRAKASH SHARMA, R/o E-1/103, Sultanpuri,

Delhi-110041, declare that name of mine and my father have

been wrongly written as GAURAV SHARDA and OP

SHARDA in my driving Licence No. P08072003354551. The

actual name of mine and my father are GAURAV SHARMA

and OM PRAKASH SHARMA respectively, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

GAURAV SHARMA

[Signature]

It is for general information that I, RACHNA wife of

RAJESH KUMAR, residing at 562, Balmiki Mohalla, Near

Aggarwal Mandir, Pooth Khurd, North West Delhi,

Delhi-110039, declare that name of mine and my husband

have been Wrongly written as DARSHNA and RAJBIR in

my Aadhar Card No.-4177 5066 2922. The actual name of

mine and my husband are RACHNA and RAJESH KUMAR

respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RACHNA

[Signature]

————

It is for general information that I, TULERAM KAUSHIK

S/o LAKSHMI CHAND, R/o Village & Post Office Barauli,

Distt. Sonipat, Haryana-131021, declare that name of mine

has been wrongly written as TULARAM KAUSHIK and

TULA RAM in my service book. The actual name of mine

is TULERAM KAUSHIK, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

TULERAM KAUSHIK

[Signature]

————

It is for general information that I, DEEKSHA SHUKLA

daughter of BHUNESHWAR PRASAD SHUKLA, Permanent

residing at Anehara, Post Jashmerha, Lalganj, Pratapgarh,

Uttar Pradesh-230132, and Present R/o 17, Teen Murti Marg,

New Delhi-110011, declare that name of my father has been

wrongly written as B P SHUKLA in my 10th Class Educational

Documents. The actual name of my father is BHUNESHWAR

PRASAD SHUKLA respectively, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

DEEKSHA SHUKLA

[Signature]

————

It is for general information that I, ROHIT S/o RAJBIR,

R/o RZ-G-58, AG Block, Gali No. 2, Sagar Pur, Delhi-110046,

declare that name of my father has been wrongly written as

RAJVEER in my 10th class marksheet, certificate and Aadhar

Card. The actual name of my father is RAJBIR, which may

be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

ROHIT

[Signature]
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It is for general information that I, POONAM JOON wife

of MANDEEP KUMAR JOON, residing at 1149, Sector-6,

Bahadurgarh, Jhajjar, Haryana-124507, declare that name of

mine has been wrongly written as POONAM in my minor

daughter RIDHIMA JOON, aged 17 years in her 10th Class

Educational Documents. The actual name of mine is

POONAM JOON respectively, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

POONAM JOON

[Signature]

————

It is for general information that I, ANIL MATHUR son

of Late S.B. MATHUR, residing at RZ-69/345, Gali No.-11,

Mohan Nagar, Pankha Road, Near Hanuman Mandir, Nangal

Raya, South West Delhi, Delhi-110046, declare that name of

mine and my father have been wrongly written as ANIL

KUMAR and SARDAR BEHADUR in my 10th Class

Educational Documents. The actual name of mine and my

father are ANIL MATHUR and Late S.B. MATHUR, which

may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

ANIL MATHUR

[Signature]

————

It is for general information that I, JASVIR SINGH

S/o RAMPAL SINGH, R/o 1338 B-1, Gali No.-8, Govindpuri,

Aali, South Delhi-110019, declare that name of mine has

been wrongly written as JASVEER SINGH in my minor son

namely HARSHDEEP SINGH, aged 16 years in his 10th

class marksheet. The actual name of mine is JASVIR SINGH,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

JASVIR SINGH

[Signature]

————

It is for general information that I, JOGINDER SINGH

S/o RANDHIR SINGH, R/o VPO Barwasni, Distt. Sonipat,

Haryana-131001, declare that name of mine and my wife

have been wrongly written as JOGENDER and RITU in my

minor son GURMEET SINGH, aged 17 years in his 10th

class marksheet & Certificate. The actual name of mine and

my wife are JOGINDER SINGH and RITU RANI respectively,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

JOGINDER SINGH

[Signature]

It is for general information that I, KULDEEP SINGH

S/o GURMUKH SINGH, R/o 77-A, 2nd Floor, KHA

No. 18/10, Shiv Enclave Extn., Nilothi, West Delhi,

Delhi-110041, declare that name of mine has been wrongly

written as KULDEEP in my 10th and 12th Class Educational

Documents. The actual name of mine is KULDEEP SINGH

respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

KULDEEP SINGH

[Signature]

————

It is for general information that I, MANJU LUTHRA

daughter of RAMESH CHAND wife of JATINDER SINGH

LUTHRA, residing at J-3/27, First Floor, Rajouri Garden,

Tagore Garden, West Delhi, Delhi-110027, declare that name

of mine and my father have been wrongly written as MANJU

ARORA and R C ARORA in my Driving Licence

No.-DL-0620080148203. The actual name of mine and my

father are MANJU LUTHRA and RAMESH CHAND

respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MANJU LUTHRA

[Signature]

————

It is for general information that I, TARUN S/o Late ANIL

KUMAR, R/o H.No.-85, Harijan Mohalla, Mandi Village,

Mandi South Delhi, Delhi-110047, declare that name of my

father and my mother have been wrongly written as ANIL

and SUSHILA in my 9th class school record. The actual

name of my father and my mother are ANIL KUMAR and

SUSHIL respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

TARUN

[Signature]

————

It is for general information that I, ARUN KUMAR DAS

son of NITYAI CHARAN DAS, residing at 161, F-2, Shalimar

Garden, Ext-1, Sahibabad, Ghaziabad, Uttar Pradesh-201005,

declare that name of mine and my father has been wrongly

written as ARUN KUMAR and NAITAII CHARAN DASS

in my 10th Class Educational Documents and as ARUN

KUMAR DASS and NAITAII CHARAN DASS in my Service

Records. The actual name of mine and my father are ARUN

KUMAR DAS and NITYAI CHARAN DAS respectively,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

ARUN KUMAR DAS

[Signature]
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It is for the general information that I, MONIKA VERMA

D/o RAJESH VERMA W/o SIDDHARTH VERMA,
R/o H. No. D-54, Preet Vihar, Delhi-110092, declare that name
of my Father has been wrongly written as RAJESH KUMAR
in my OBC Caste Certificate No. OBC/05/52/ 7251/5/2/2010/
9121014433 issued on dated 24.02.2010. The actual name of
my father is RAJESH VERMA, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MONIKA VERMA
[Signature]

————

It is for general information that I, RAKESH ATTRI
W/o ANURAG SINGH, R/o Flat No. 536, Om Apartment,
Pocket-B, Sector-14 Near Vegas Mall Dwarka, Delhi-110078,
declare that name of mine has been wrongly written as

RASHMI SINGH in the school record of my minor daughter
ANUGYA aged 14 years old. The actual name of mine is
RAKESH ATTRI, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RAKESH ATTRI
[Signature]

————

It is for general information that I, SUMITRA wife of
Late TITU, residing at 29/14, Type-2, MCD Colony, Model
Town 3, North West Delhi, Delhi-110009, declare that name
of mine has been wrongly written as SAMANTRA in my
husband's PPO. No. CSP/2020/JAN/DEMS/EXP/284. The
actual name of mine is SUMITRA, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SUMITRA
[Signature]

————

It is for general information that I, NEELAM W/o MAN
MOHAN, R/o H.No.-208, Ambedkar Chopal Dheerpur Gaon,
North West Delhi-110009, declare that name of mine has
been wrongly written as SANJANA in my minor daughter
namely RITIKA aged 15 years in her 10th class educational
documents. The actual name of mine is NEELAM, which
may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

NEELAM

[Signature]

It is for general information that I, MANMEET SINGH

S/o RAJENDER SINGH, R/o A-36 X DDA Flats, Jahangirpuri,

North West Delhi, Delhi-110033, declare that name of mine

and my father has been wrongly written as MANMEET and

RAJENDER in my 10th class marksheet and certificate. The

actual name of mine and my father are MANMEET SINGH

and RAJENDER SINGH respectively, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MANMEET SINGH

[Signature]

————

It is for general information that I, TEJ PRATAP SINGH

DANGI S/o PRITHVIRAJ SINGH DANGI, residing at

Samnapur Kalan, Rehli, Sagar, Madhya Pradesh-470227,

declare that name of mine, my father and my mother has

been wrongly written as TEJ PRATAP SINGH, PRITHVI

RAJ SINGH and SANGEETA SINGH in my 10th Class

Educational Documents. The actual name of mine, my father

and my mother are TEJ PRATAP SINGH DANGI,

PRITHVIRAJ SINGH DANGI and SANGEETA SINGH DANGI

respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

TEJ PRATAP SINGH DANGI

[Signature]

————

It is for general information that I, KANIYAPPAN

NAMBIAR S/o Shri NAMBIAR KALIYAPERUMAL,

permanent resident of 14/52, Pookkaran Street, Vadapalani,

Chennai, Tamil Nadu-600026, and currently residing at 225,

BALCO Apartment, IP Extension, Patparganj, New

Delhi-110092, declare that name of mine and my father has

been wrongly written as KANIYAPPAN N and NAMBIYAR

in my Aadhar Card No. 713311718493 and in my PAN

CUZPK8133P, and wrongly written as KANIYAPPAN

NAMBIYAR and NAMBIYAR in my service book and N

KANIYAPPAN and K NAMBIYAR in my MD Degree

Certificate. The actual name of mine and my father is

KANIYAPPAN NAMBIAR and NAMBIAR

KALIYAPERUMAL respectively, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

KANIYAPPAN NAMBIAR

[Signature]
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It is for general information that I, STEPHEN GILL

S/o JOHN GILL, R/o D-69/1, Flat No. 203, 2nd Floor, Gali
No. 4, Mahavir Enclave, Palam Village, South West Delhi,
Delhi-110045, declare that name of mine and my father has
been wrongly written as STEPHEN and JOHN in my PAN
Card No. CFWPS7136A. The actual name of mine and my
father are STEPHEN GILL and JOHN GILL, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

STEPHEN GILL
[Signature]

————

It is for general information that I, SARVESH KUMAR
S/o RAM SHANKAR, R/o H.No.-41/9C, Gali No.-25, Jai
Prakash Nagar, Ghonda, North East, Delhi-110053, declare
that name of my wife has been wrongly written as KAMLESH

DEVI in my minor daughter namely VAISHNAVI aged
11 years in her school record. The actual name of my wife
is JYOTI, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SARVESH KUMAR
[Signature]

————

It is for general information that I, ASHOK KUMAR
S/o SATYAPAL MALIK, R/o House Number-RZ-232,
Roshan Garden, Najafgarh, South Delhi, Delhi-110043, declare
that name of mine and my wife has been wrongly written as
ASHOK KUMAR MALIK and RICHA MALIK in my minor
son HARSHIT MALIK aged 14 years in his School Records.
The actual name of mine and my wife are ASHOK KUMAR
and RICHA DABAS, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ASHOK KUMAR
[Signature]

————

It is for general information that I, MUKESH KUMAR
KANOJIYA S/o Sh. BAIJNATH KANOJIYA, R/o BE-253,
Gali No. 3, Hari Nagar, South West Delhi, Delhi-110064,
declare that name of mine and my minor son has been
wrongly written as MUKESH and ROHAN in my minor son
ROHAN KUMAR KANOJIYA aged 16 years 10th class
marks-sheet and certificate. The actual name of mine and my
minor son are MUKESH KUMAR KANOJIYA and ROHAN
KUMAR KANOJIYA, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MUKESH KUMAR KANOJIYA

[Signature]

It is for general information that I, VIRENDRA SINGH

S/o JWALA PRASAD, employed as Warrant Officer in the

Indian Air Force Permanent, resident of Ward No.-3, Allapur

Patti Sahabrai, Budaun, Uttar Pradesh-243631 and Currently

residing at SMQ 479/1, Naidu Colony, Air Force Station,
Utarlai, Barmer, Rajasthan-344035, declare that name of mine

has been wrongly written as VIRENDRA SINGH

KUSHWAHA in my service record. The actual name of mine

is VIRENDRA SINGH, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

VIRENDRA SINGH

[Signature]

————

It is for general information that I, VIJAY KUMAR JAN

S/o MAHESHWAR NATH JAN, residing at RZ-47, FF, Front

Poryion, Left Side Flat, Gali No. 8, Indra Park, Uttam Nagar,

West Delhi, Delhi-110059, declare that name of mine has

been wrongly written as VIJAY JAN in my BSES Rajdhani

Power Limited Electricity Bill. The actual name of mine is

VIJAY KUMAR JAN, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

VIJAY KUMAR JAN

[Signature]

————

It is for general information that I, LAXMI DIXIT

W/o Shri VAIBHAV DIXIT, R/o 404, Chaura Raghunathpur,

Sector-22, Noida, Distt.- Gautam Budh Nagar, UP-201301,

declare that name of mine has been wrongly written as

SHAILY DIXIT in my son namely GARV DIXIT aged

13 years in his school record. The actual name of mine is

LAXMI DIXIT, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

LAXMI DIXIT

[Signature]

————

It is for general information that I, RAMESH S/o PATI

RAM, R/o Village Banakata, Ramgarh, Bazar Gosain,

Azamgarh, Uttar Pradesh-276127, declare that name of mine

has been wrongly written as RAMESH KUMAR in my

minor son namely ATUL KUMAR aged 15 years in his

school record. The actual name of mine is RAMESH, which

may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RAMESH

[Signature]
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It is for general information that I, AAYUSHI KANSAL

daughter of SUBODH KUMAR KANSAL, residing at

55 Jyoti Apartment, Pitampura Parwana Road, Near Bank

Vihar Chowk, North West Delhi, Delhi-110034, declare that

name of mine and my father has been wrongly written as

AAYUSHI and S K KANSAL in my Educational Documents.

The actual name of mine and my father are AAYUSHI

KANSAL and SUBODH KUMAR KANSAL respectively,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

AAYUSHI KANSAL

[Signature]

————

It is for general information that I, BALI RAM S/o SUJAN

SINGH, R/o H.No.-243, Near Water Supply, VPO. Patli RS

Gurgaon, Haryana-122506, declare that name of mine has

been wrongly written as BALY in my PPO No. S/044160/91

(ARMY) and Certificate of service of Army. The actual name

of mine is BALI RAM, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

BALI RAM

[Signature]

————

It is for general information that I, JAI KISHORE

S/o BALBIR SINGH, R/o 66 Ground Floor, Begum Pur,

Malviya Nagar, South Delhi-110017, declare that name of

mine and my father has been wrongly written as JAI

KISHORE SHARMA and BAL BEER SINGH in my Aadhar

Card No. 2397 1209 1004. The actual name of mine and my

father are JAI KISHORE and BALBIR SINGH respectively,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

JAI KISHORE

[Signature]

————

It is for general information that I, NISHIT PANDEY

S/o AVANISH PANDEY, R/o D-55-C, Old DDA Flats, Paschim

Puri New Delhi-110063, declare that name of my father has

been wrongly written as AVINASH PANDEY in my 12th

class educational documents. The actual name of my father

is AVANISH PANDEY, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

NISHIT PANDEY

[Signature]

It is for general information that I, SHASHANK KUMAR

S/o ASHOK KUMAR, R/o Rajeshwar Vihar Phase-2, East

Kurthoul, PO. Kurthaul, PS Parsa Bazar, Patna, Bihar-804453,

declare that name of my father has been wrongly written as

ASHOK KUMAR SINGH in my B. Tech and PAN Card No.

FZYPK4769L. The actual name of my father is ASHOK

KUMAR, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SHASHANK KUMAR

[Signature]

————

It is for general information that I, KIRTIRANJAN

CHAURASIA S/o UPENDRA CHAURASIA, R/o CN-15, GF

B-5/6, Vasant Kun J J Bandhu Camp, Delhi-110070, declare

that name of my father has been wrongly written as

UPENDERA CHAURASIA in my Driving Licence No. DL

1220190017068. The actual name of my father is UPENDRA

CHAURASIA, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

KIRTIRANJAN CHAURASIA

[Signature]

————

It is for general information that I, MOHD MUSHAHID

HUSSAIN S/o MOHD MUBARAK HUSSAIN, R/o 161/20,

Third Floor, Jogabai, Jamia Nagar, Okhla New Delhi- 110025,

declare that name of mine and my father has been wrongly

written as MOHAMMAD MUSHAHID HUSSAIN and

MOHAMMAD MUBARAK HUSSAIN in my 12th class

marks-sheet and certificate. The actual name of mine and my

father are MOHD MUSHAHID HUSSAIN and MOHD

MUBARAK HUSSAIN, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MOHD MUSHAHID HUSSAIN

[Signature]

————

It is for general information that I, GULABI DEVI

W/O MEHAR SINGH, R/o House No.-12/1, Chandre Lok

Basti, Rajpur, Dehradun, Uttarakhand-248001, declare that

name of mine has been wrongly written as ARVINA SINGH

in my minor daughter SRISHTI SINGH aged 17 years in her

10th and 12th Educational Documents. The actual name of

mine is GULABI DEVI, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

GULABI DEVI

[Signature]
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It is for general information that I, VAISHALI MATHUR

daughter of ANIL MATHUR wife of NITIN MAAN, residing

at House No. 1352-B, Deviwara, Village-Karala, Delhi-110081,

declare that name of mine has been wrongly written as

VAISHALI in my 10th Class Educational Documents. The

actual name of mine is VAISHALI MATHUR respectively,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

VAISHALI MATHUR

[Signature]

————

CORRIGENDAM

In the Gazette of India, Part-IV, Issue No.-24 (JUNE 17-

JUNE 23, 2023), Page No.—2056, 2nd Column, applicant

MOHIT SINGH's name in 1st line of gazette notification and

at the place of signature may be read as MOHIT SINGH

instead of MOHIT SIGH.

Sd./-ILLEGIBLE

For Assistant Controller (Business)

————

In the Gazette of India, Part-IV, Issue No.-27 (JULY 08-

JULY 14, 2023), Page No.—2376, 1st Column, applicant

YASHPAL SINGH's name in 1st line of gazette notification

and at the place of signature may be read as YASHPAL

SINGH instead of YASPAL SINGH.

Sd./-ILLEGIBLE

For Assistant Controller (Business)
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पावरिᮕड खावड़ा II-सी ᮝांसिमशन िलिमटेड 
(पावरिᮕड कॉपᲃरेशन ऑफ़ इंिडया िलिमटेड की 100% पूणᭅ ᭭वािम᭜व वाली सहायक कंपनी) 

बी-9, कुतुब इं᭭टीᲷुशनल एिरया, कटवािरया सराय, हौज़ खास , नई िद᭨ली , साउथ वे᭭ट िद᭨ली-110016 

CIN: U40106DL2022GOI397095 

आम सूचना 

पावरिᮕड खावडा II-सी ᮝांसिमशन िलिमटेड, पावर िᮕड कॉपᲃरेशन ऑफ इंिडया िलिमटेड की 100% पूणᭅ ᭭वािम᭜व वाली सहायक 
कंपनी, िजसका पंजीकृत कायाᭅलय बी-9, कुतुब इं᭭टीᲷुशनल एिरया, कटवािरया सराय, हौज़ खास, नई िद᭨ली, साउथ वे᭭ट िद᭨ली-110016 
ह,ै िव᳒ुत के पारेषण के िलए िव᳒ुत लाइनᱶ िबछाने या िव᳒ुत संयंᮢ लगाने के िलए िव᳒ुत अिधिनयम, 2003 की धारा 164 के तहत सभी 
शि᭍ तयां या कायᲄ के उिचत सम᭠ वय के िलए आव᭫ यक टेलीफोिनक या टेलीᮕािफक संचार के उ᳎े᭫य से जो सरकार ᳇ारा ᭭ थािपत या अनुरिᭃत 
या इस ᮧकार ᭭ थािपत या अनुरिᭃत िकए जाने के िलए टेलीᮕाफ के ᮧयोजन से टेलीᮕाफ लाइनᱶ िबछाने और पो᭭ ट लगाने के संबंध मᱶ भारतीय 
टेलीᮕाफ अिधिनयम 1885 के तहत टेलीᮕाफ ᮧािधकरण रखता ह,ै ᮧदान करने के िलए भारत सरकार को आवेदन करना चाहता ह ैऔर 
सवᱷᭃण, िनमाᭅण, ᭭थापना, िनरीᭃण, इरे᭍ शन और अ᭠ य कायᭅ आरंभ िकए जाएंगे, िजसके बाद िन᭥ निलिखत पारेषण योजनाᲐ के िलए 
कमीशिनंग, ᮧचालन, रखरखाव और अ᭠ य कायᭅ हᲂगे।  

ᮝांसिमशन ᭭कीम का नाम:“खावड़ा पीएस मᱶ फेज-II पाटᭅ-सी के तहत 4.5GW RE इंजे᭍शन की िनकासी के िलए पारेषण ᮧणाली”। 

इस ᭭कीम मे शािमल कायᲄ का िववरण :— 

ᮓ.स पारेषण ᮧणाली का िववरण 

1 अहमदाबाद मᱶ 1x330 एमवीएआर 765 केवी बस िरए᭍टर और 1x125 एमवीएआर 420 kV बस िरए᭍टर के साथ 3x1500 
एमवीए, 765/400kV सब᭭टेशन की ᭭थापना 

765/400 केवी, 1500 एमवीए – 3 (10x500 एमवीए, एक ᭭पेयर यूिनट सिहत ) 
765 केवी आईसीटी बे – 3 
400 केवी आईसीटी बे – 3 
765 केवी लाइन बे – 4 (2 लकािडया-अहमदाबाद के िलए और 2 अहमदाबाद से दिᭃण गुजरात के िलए) 
400 केवी लाइन बे – 4 (िपराना (PG) - िपराना (T) 400 केवी डी/सी लाइन के अहमदाबाद मᱶ LILO के िलए) 
1x330 एमवीएआर, 765 केवी बस िरए᭍टर – 1 (4x110 एमवीएआर, एक ᭭पेयर यूिनट सिहत ) 
765 केवी िरए᭍टर बे – 1 
125 एमवीएआर, 420 केवी िरए᭍टर – 1 
400 केवी िरए᭍टर बे – 1 

भिव᭬य के ᮧावधान: के िलए जगह 
765/400 केवी, आईसीटी बे सिहत – 2  
400/220 केवी, आईसीटी बे सिहत – 4  
765 केवी लाइन बे – 8  
400 केवी लाइन बे – 8  
220 केवी लाइन बे – 7  
765 केवी िरए᭍टर, बे सिहत – 1 
400 केवी िरए᭍टर, बे सिहत – 1 

2 अहमदाबाद - दिᭃण गुजरात / नवसारी (᭠यू) 765 केवी डी/सी लाइन, दोनᲂ छोर पर 240 MVAr ि᭭वचेबल लाइन िरए᭍टर के 
साथ 

3 अहमदाबाद - दिᭃण गुजरात / नवसारी (᭠यू) 765 केवी डी/सी लाइन के िलए दिᭃण गुजरात / नवसारी (᭠यू) मᱶ 2 न. 765 केवी 
लाइन बेज 

4 अहमदाबाद - दिᭃण गुजरात / नवसारी (᭠यू) 765 केवी डी/सी लाइन के दोनᲂ छोर पर 240 एमवीएआर ि᭭वचेबल लाइन 
िरए᭍टर 

1x240 एमवीएआर, 765 केवी ि᭭वचेबल िरए᭍टर - 4 
765 केवी लाइन िरए᭍टर के िलए ि᭭विचंग उपकरण - 4 
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इस योजना के तहत शािमल पारेषण लाईने िन᳜िलिखत गावᲂ, क᭭बᲂ और शहरᲂ के आसपास और बीच मे से गुजर कर जाएगी I 

रा᭔य: गुजरात 

ᮓम 
सं᭎या 

गाँव के नाम तहसील  िजला  

1 बकराणा, झोलापुर, मिखयाव, मेलासणा, लीलापार, पवनपार, कंुडल, माणकोल, हाथीपारा, 
िविछया, जुवाल 

सानंद  अहमदाबाद 

2 बापूपुरा, साकोद, सांकोड, वासणा, ढेढाल, अदरोड़ा, कोचिरया, धेढल, बावला, केराला , 
ᱨपाल, झेकड़ा, सालजड़ा, िचयाडा, रामनगर, साकोदरा 

बावला  अहमदाबाद 

3 िसंधराज, िसंधरेज, बालापारा, लाणा, धोलका, मंुजपुर, डडुसर, खानपुर, शेरपारा, अ᭥बा, 
अधरवा, नेसड़ा, भेटवाड़ा, ᮝांसड, िपसावाड़ा, वीरपुर, िवडᱮ, इंगोली, जलालपर, जलालपुर, 
पालड़ी, आंबेठी, अंधारी 

धोलका  अहमदाबाद 

4 दिरयापुरा, असामली, व᭭ताणा, वालोᮢी, हाडवेा, दलोली, अंबैपारा, बामणगाम, िवरोजा  मातर खेड़ा 

5 रामपुरा, अंबेरामपुरा आनंद आनंद 

6 रनालीपुर आंकलाव आनंद 

7 संसज,सांसेज, यवरपुरा, काशीपुरा पेटलाड आनंद 

8 रसलपुरा, िबिछयापो, दादपुरा, बनेजडा, जंᮢाल, कांधरोटी, कणभा, िदवेल, अिमयद, रास, 
झकिरयापुरा, कंचोरा, कठोल, गोरवा, दहेवाण, सालोल, सारोल, तिरयापुरा, पीलूदरा, 
गाजणा, वासणा, कंकापुरा, उमलाव 

बोरसद आनंद 

9 टोल, मोटा कलोदरा, जाफरगंज, िमलरामपुरा, कानावाडा, चांगडा, तोलगाम, मिहयारी, 
ईसरवाड़ा, मोरज, िचखिलया, आदरज, उंटवाड़ा, मालपुरा, मालपुर, भंडेरज, मोभा, ज᭨ला, 
बागतपुरा, बेगमपुरा, आदᱧज, तारापुर, इंदरनाज, इंᮤाणज 

तारापुर आनंद 

10 जीतपुरा, फतेहपुरा उमरेठ आनंद 

11 मालू, सायमा, हिरयाणा , हिरयाण, कणजट, िट᭥बा, काणीसा, नंदलेी, िपपलोल, िपपलोई, 
िफ़नाव , ख᭗नाल, जलसण, उंडेल, जलंुड, जलू᭠ध, नारायणपुरा, बामणवा, जहाज, वातᮤा, 
वासणा 

खंभात आनंद 

12 डबका, ितथोर, सु᭨तानपुरा, पावड़ा, पावड़ा (नवापुरा), चोकारी, दा᭠यापुरा, नरसीपुरा, 
नरिसंहपुरा,सोमजीपुरा, साकरकुवा, मजातण, करखड़ी, खोखरपुरा, सांढा, िव᮰ामपुरा, 
िचᮢाल, धमᭅपुरा, लोला, गवासद, मुवाल, गमेठा, कुराल, मासर, अभोर, िपंडापा , सांपला, 
साकिरयापूरा, कंजत, शनपुर, भानपुर, दनोली, नेदरा, नवा नेदरा, वणछरा ,वडु 

पादरा वड़ोदरा 

13 कहानवा, बोजदरा, धरमपुरा, वहलेम जंबूसर भᱧच 

14 दादापोर, वलचंदनगर, जूना दादापुर, मंजोला, रतनपुरा, नवा दादापुर, कोबला, चकलाद, 
अडवाला, रोध, ᮰ीकोठी, सोनामा, तेगवा, िनणम, अणोर, तणछा, असनेरा, रनाडा, सुडी, 
सिमयाला, समनी, वेडचा, सरभाण, चंᮤनगर, कुरचण, धमणाद, केशलू, करेला, जुना वािडया, 
वािडया 

आमोद भᱧच 

15 वछनाद, ओरा, रहाद, सलादरा, अरगामा, िवलायत वागरा भᱧच 

16 दयादरा, दरेोल, सरनार, वहालू, करमाड, वांसी, दतेराल, दसान, िहंगलोट, वेरवाड़ा, केलोद, 
ᮢालसामढ, मनुबर, दहेगाम, कुकरवाड़ा, बरोली, ᮢालसा, ᮢालसी, थाम, कंथािरया, मᱟदला, 
मᱟधला 

भᱧच भᱧच 

17 सᲥरपोर भाटा, सᲥरपोर,सरफदीन,नांगल, दीवा, हिरपुरा, पुनगाम, सजोद, बोइदरा, नागल, 
अडोल, उमरवाड़ा, िपलोᮤा, सफीपुरा, अलᲂज, पानोली, रिवᮤ, करमाली, आ᭥बोली, नवा 
पुनगाम , अंकले᳡र  

अंकले᳡र भᱧच 

18 बोरसरा, नाना बोरसरा, हथुरण, मᱟवेज, कोस᭥बा, आसोदला, कठवाड़ा, हथोडा, वेलाछा, 
पाणेथा, धामरोड, नंदाव, कठवारा,, सेठी, मोलवन, िलमोदरा, धमदोद, िल᭥बारा, िलंबाड़ा 

मांगरोल सूरत 

19 वरेठी, हिरयल, करंज, तड़के᳡र, वीरपुर, वीरपोर, रोसवाड़, रोसवाड़ नवा मांडवी सूरत 
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ᮓम 
सं᭎या 

गाँव के नाम तहसील  िजला  

20 करजन, घला, डूगंरा, जौर, िजयोर, कोली भरथाणा, नेतरंग, धाᱧठा, जोखा, आ᭭ता, सेगवा, 
मोरथाणा, अलुरा, वलण, पाली, हलधᱨ, धातवा, िदगस, जात भरथाणा, ओरणा, सेवणी, 
वांसदा ᱨढ़ी, मीरापुर, माछी, ख᭙सद, खानपुर 

कामरेज सूरत 

21 मोता, मालथाणा, उमराख, तेन, नांदीडा बारडोली सूरत 

22 कारेली, गंगाधारा, गंगपोर, सोयाणी, एना, धामडोद, तुंडी, घलूडा, भूतपुर, बले᳡र, कणाव, 
पलसाना, इसरोली, मािखंगा, जेतपोर, जातपुर, बारासड़ी, वणेसा, वंझोिलया, मलेकपुर, 
िपसाड, द᭭तान ,गोटला, गोिटया, िसयोद, पारडीपाता 

पलसाणा सूरत 

23 कनसाद, कपलेथा, उंबेर, उभेर चोयाᭅसी सूरत 

24 सीसोᮤा (अलक), रणोᮤा, अलक, वे᭭मा, कालाकाछा, डाभेल, िसमलक, आसणा, चोखड, 
कोलासणा, वाड़ा, कडोली, मᱟवर, पोसरा, िछनम, अरसण, मरोली, नंडोद, ᮧेजन, पᱧजण, 
करांखक, करांखट, परसोली, मगोब, भाठा, मगोब भाठा, ऊं᮪ाट, दांती, िनमलाई, िनमलाल, 
दीपला, पारडी (अलक), सागरा, िसमलगाम, डालकी, मांगरोल, वांसी, सडोदरा, कुचेड़, 
संदलपोर, माणेकपोर, िमरजापोर 

जलालपोर नवसारी 

25 परथाण, धामण, सरई, आसंुदर नवसारी नवसारी 

मागᭅ संरेखण की ᮧित अधोह᭭ताᭃरी के कायाᭅलय मᱶ उपल᭣ध ह।ै एतद ᳇ारा अधोह᭭ताᭃरी के कायाᭅलय मᱶ इस सूचना के ᮧकाशन की 
ितिथ के दो महीने के भीतर ᮧ᭭तािवत पारेषण ᮧणाली पर िट᭡पणी/अ᭤यावेदन दनेे के िलए आम जनता को सूचना दी जाती है । अिधक 
जानकारी और ᭭प᳥ीकरण के िलए कृपया िन᳜िलिखत अिधकारी से संपकᭅ  करᱶ :नाम : ᮰ी. डी के गु᳙ा, पद : पिरयोजना ᮧभारी, पावरिᮕड 
खावडा II-सी ᮝांसिमशन िलिमटेड, िᮓ᭭टल बंगला नंबर 05 और 06, ितघरा रोड अलकनंदा रोड के पास, नवसारी, गुजरात -396445, ईमेल- 
khavda2@gmail.com 

डी के गु᳙ा, 
पिरयोजना ᮧभारी 

पावरिᮕड खावड़ा ।। सी ᮝांसिमशन िलिम.  

—————— 

पावरिᮕड पूवᱮ ᭃेᮢ पि᳟मी ᭃेᮢ पावर ᮝांसिमशन िलिमटेड 
(पावरिᮕड कॉपᲃरेशन ऑफ़ इंिडया िलिमटेड की 100% पूणᭅ᭭वािम᭜व वाली सहायक कंपनी) 

संशोधन 

भारत के राजपᮢ भाग-IV, अंक सं᭎ या 25 (जून 24 – जून 30, 2023), पृ᭬ ठ सं᭎ या 2196, तािलका के नीचे पैराᮕाफ मᱶ, िलिखत 
तारीख को 23.07.2023  के ᭭ थान पर 23.08.2023 पढ़ा जाए। 

आर.एल. पांडा 
पिरयोजना ᮧभारी 

पावरिᮕड ईआरड᭣ ᭨ यूआर पावर ᮝांसिमशन िलिमटेड की ओर से 

—————— 

POWERGRID KHAVDA II-C TRANSMISSION LIMITED 

(A 100% Wholly Owned Subsidiary of Power Grid Corporation of India Ltd.) 

B-9, Qutab Institutional Area, Katwaria Sarai, Hauz Khas, New Delhi, South West Delhi-110016  

CIN: U40106DL2022GOI397095 

PUBLIC NOTICE 

POWERGRID KHAVDA II-C TRANSMISSION LIMITED (A 100% wholly owned subsidiary of Power Grid 

Corporation of India Ltd) having its registered office at B-9, Qutab Institutional Area, Katwaria Sarai, Hauz Khas, New 

Delhi, South West Delhi-110016, intends to apply to the Government of India to confer upon him all the powers under 

section 164 of the Electricity Act, 2003 for the placing of Electric lines or Electrical Plant for the transmission of electricity 

or the purpose of telephonic or telegraphic communications necessary for the proper coordination of works which telegraph 
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authority possess under the Indian Telegraph act 1885, with respect to the placing of telegraph lines and posts for the 

purpose of a telegraph established or maintained, by the Government or to be so established or maintained and will 

undertake the survey, construction, installation, inspection, erection and other works to be followed by commissioning, 

operation, maintenance and other works for the following transmission schemes. 

Name of the Transmission Scheme: The transmission scheme for evacuation of 4.5GW RE injection at Khavda PS 

Under Phase -II Part -C. 

Works covered under this scheme: 

S. No. Scope of the Transmission Scheme 

1 Establishment of 3x1500 MVA, 765/400kV Ahmedabad S/S with 1x330 MVAR 765kV Bus Reactor and 1x125 

MVAR 420 kV Bus Reactor 

765/400 kV, 1500 MVA – 3 (10x500 MVA, including one spare unit) 

765 kV ICT Bays – 3  

400 kV ICT Bays – 3  

765 kV Line Bays – 4 (2 for Lakadia-Ahmedabad and 2 for Ahmedabad to South Gujarat) 

400 kV Line Bays – 4 (for LILO of Pirana (PG) – Pirana (T) 400kV D/c line at Ahmedabad) 

1x330 MVAr, 765 kV Bus Reactor – 1 (4x110 MVAr, including one spare unit) 

765 kV Reactor Bay – 1  

125 MVAr, 420 kV Reactor – 1 

400 kV Reactor Bay – 1 

Future Scope: Space for  

765/400 kV, ICT along with Bays – 2  

400/220 kV, ICT along with Bays – 4  

765 kV Line Bays – 8  

400 kV Line Bays – 8 

220 kV Line Bays – 7 

765 kV Reactor along with Bays – 1 

400 kV Reactor along with Bays – 1 

2 Ahmedabad – South Gujarat / Navsari (New) 765 kV D/c Line with 240 MVAr switchable Line Reactor at both 

ends 

3 2 nos. of 765 kV Line Bays at South Gujarat / Navsari (New) end for Ahmedabad – South Gujarat / Navsari 

(New) 765 kV D/c Line 

4 240 MVAr Switchable Line Reactor at both ends of Ahmedabad – South Gujarat / Navsari (New) 765 kV D/c 

Line 

1x240 MVAr, 765 kV Switchable Reactor – 4 

Switching equipments for 765 kV Line Reactor – 4 

The transmission line covered under the scheme will pass through, over, around and between the following villages, 

towns and cities: 

State: Gujarat 

S. No. Name of the Village Tehsil District 

1 Bakrana, Jholapur, Makhiyav, Melasna, Lilapar, Pavanapar, Kundal, Mankol, 

Hathipara, Vichhiya, Juval. 

Sanand Ahmedabad 

2 Bapupura, Sakod, Sankod, Wasna Dhedhal, Adroda, Kochariya, Dhedhal, Bavla, 

Kerala, Rupal, Jhekada, Saljada, Chiyada, Ramnagar, Sakodara. 

Bavla Ahmedabad 

3 Sindharaj, sindhrej, Balapara, Lana, Dholka, Munjpur, Dadusar, Khanpur, 

Sherpara, Amba, Adharva, Nesda, Bhetavada, Transad, Pisavada, Virpur, Virdi, 

Ingoli, Jalalpar, Jalapur, Paldi, Ambethi, Andhari. 

Dholka Ahmedabad 

4 Dariyapura, Asamli, Vastana, Valotri, Hadeva, Daloli, Ambaipara, Bamangam, 

Viroja. 

Matar Kheda 

5 Rampura, Amberampura. Anand Anand 
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S. No. Name of the Village Tehsil District 

6 Ranalipur. Anklav Anand 

7 Sansaj, Sansej, Yawarpura, Kasipura. Petlad Anand 

8 Rasalpura, Bichhiyapo, Dadpura, Banejda, Jantral, Kandhroti, Kanabha, Divel, 

Amiyad, Ras, Jhakriyapura, Kanchora, Kathol, Gorwa, Dahevan, Salol, Sarol, 

Tariyapura, Piludra, Gajna, Wasna, Kankapura, Umlav. 

Borsad Anand 

9 Tol, Mota Kalodra, Japharganj, Milrampura, Kanavada, Changda, Tolgam, 

Mahiyari, Isarvada, Moraj, Chikhliya, Adraj, Untwada, Malpura, Malpur, 

Bhanderaj, Mobha, Jalla, Bagatpura, Begampura, Adruj, Tarapur, Indarnaj, 

Indranaj. 

Tarapur Anand 

10 Jitpura, Fatehpura. Umreth Anand 

11 Malu, Sayma, Haryana, Hariyan, Kanjat, Timba, Kanisa, Nandeli, Piplol, Piploi, 

Phinav, Khatnal, Jalsan, Undel, Jalund, Jalundh, Narayanpura, Bamanwa, Jahaj, 

Watadra, Wasna 

Khambhat Anand 

12 Dabka,Tithor, Sultanpura, Pavda, Pavda(Navapura), Chokari, Danyapura, 

Narsipura, Narsinhpura, Somjipura, Sakarkuva, Majatan, Karkhadi, Khokharpura, 

Sandha, Vishrampura, Chitral, Dharamapura, Lola, Gavasad, Muwal, Gametha, 

Kural, Masar, Abhor, Pindapa, Sampla, Sakariyapura, Kanjat, Shanpur, Bhanpur, 

Danoli, Nedra, Nava Nedra, Vanchhara , Vadu. 

Padra Vadodara 

13 Kahanwa, Bojadra, Dharampura, Vahelam. Jambusar Bharuch 

14 Dadapor, Valchandnagar, Juna Dadapur, Manjola, Ratanpura, Nava Dadapur, 

Kobla, Chaklad, Adwala, Rodh, Shrikothi, Sonama, Tegwa, Ninam, Anor, 

Tanchha, Asnera, Ranada, Tanchha, Sudi, Samiala, Samni, Wedcha, 

Sarbhan,Chandranagar, Kurchan, Ghamnad, Keshlu, Karela, Wadiya, Juna 

Wadiya. 

Amod Bharuch 

15 Vachhnad, Ora, Rahad, Saladra, Argama, Vilayat Vagra Bharuch 

16 Dayadara, Derol, Sarnar, Vahalu, Karmad, Wansi, Detral, Dasan, Hinglot, 

Werwada, Kelod, Tralsamadh, Manubar, Dehegam, , Kukarwada, Baroli, Tralsa, 

Tralsi, Tham, Kanthariya, Mahudla, Mahudhla. 

Bharuch Bharuch 

17 Sakkarpore Bhata, Sakkarpor, Sarafdin, Nangal, Diva, Haripura, Pungam, Sajod, 

Boidra, Nagal, Adol, Umarwada, Pilodra, Safipura, Alonj, Panoli, Ravidra, 

Karmali, Amboli, Nava Pungam, Ankleshwar. 

Ankleshwar Bharuch 

18 Borsara, Nana borsara, Hathuran, Mahuwej, Kosamba,Asodla, Kathvada, 

Hathoda, Velachha, Panetha, Dhamrod, Nandav, Kathwara, Shethi, Molwan, 

Limodra, Dhamdod, Limbara, Limbada. 

Mangrol Surat 

19 Warethi, Harial, Karanj, Tadkeshwar, Virpur, Virpor, Roswad, Roswad Nawa Mandvi Surat 

20 Karjan, Ghala, Dungra, Jaur, Jior, Koli bharthana, Netrang, Dharutha, Jokha, Asta, 

Segwa, Morthana, Alura, Walan, Pali, Haldharu, Dhatwa, Digas, Jat bharthana, 

Orna, Sevni, Vansda Rundhi, Mirapur, Machhi, Khadsad, Khanpur. 

Kamrej Surat 

21 Mota, Malthana, Umrakh, Ten, Nadida. Bardoli Surat 

22 Kareli, Gangadhara, Gangpor, Soyani, Ena, Dhamdod, Tundi, Ghaluda Bhutpur, 

Baleshvar, Kanao, Palsana, Isroli, Makhinga, Jetpor, Jatpur, Barsadi, Wanesa, 

Wanjholia, Malekpur, Pisad, Dastan, Gotla, Gotiya, Siyod, Pardi Pata. 

Palsana Surat 

23 Kansad, Kapletha, Ubher, Umber. Choryasi Surat 

24 Sisodra (alak), Ranodra, Alak, Vesma, Kalakachha, Dabhel, Simlak, Asana, 

Chokhad, Kolasana, Wada, Kadoli, Mahuvar, Posara, Chhinam, Arsan, Maroli, 

Nandod, Prejan, Parujan, Karankhq, Karankhat, Parsoli, Magob, Bhatha, Magob 

Bhata, Umbhrat, Danti, Nimlai, Nimlal, Dipla, Pardi (alak), Sagra, Simalgam, 

Jalalpore Navsari 
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S. No. Name of the Village Tehsil District 

Dalki, Mangrol, Vansi, Sadodra, Kuched, Sandalpor, Manekpor, Mirjapor. 

25 Parthan, Dhaman, Sarai, Asundar Navsari Navsari 

Copy of the route alignment is available in the office of the undersigned. Notice is hereby given to the general public 

to make observation / representation on the proposed transmission system within two months from the date of publication of 

this notice to the office of the undersigned in writing. For further particulars and clarifications, please contact: Sh. D K 

Gupta, Project In-charge, POWERGRID KHAVDA II -C TRANSMISSION LIMITED, Cristal Bungalow no 05 and 06, 

Tighara Road Near Alaknanda Road, Navsari, Gujarat -396445, Email- khavda2@gmail.com. 

D K GUPTA 

Project In-Charge 

—————— 

POWERGRID ERWR POWER TRANSMISSION LIMITED 

(A 100% Wholly Owned Subsidiary of Power Grid Corporation of India Ltd.) 

CORRIGENDUM 

In the Gazette of Indian Part-IV, Issue No. 25 (June 24ÑJune 30, 2023), Page No. 2203, paragraph below the table, 

the date may be read as 23.08.2023 instead of 23.07.2023. 

R.L. PANDA 

Project In-charge 

For POWERGRID ERWR Power Transmission Limited 
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